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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 69 of 2020

In the matter of:

Sushil Bhatt ... Applicant

Versus

... RespondentsMoon Beverages Ltd. & Ors.

REPLY ON BEHALF OF THE RESPONDENT NO. 3, VARUN

BEVERAGES LTD.

I, Yogesh Kumar Singh, son of Late Sh. Prem Pal Singh, aged about 58

years, Factory/Unit Manager of the Respondent No. 3, having its

factory/unit at Plot No

Q / ^ V^District Gautam Buddha Nagar, Uttar Pradesh - 201 306, presently at New

V Ate / Qpelhi, do hereby solemnly state and affirm as under:

. 2E, Ecotech III, Udyog Kendra, Greater NOIDA,X:

I. That I am the factory/unit manager and an authorized signatory of

the Respondent No. 3, duly authorised by way of a Letter of Authority

dated 28.10.2021. I am well conversant with the facts of the present case

and thus I am competent to swear this affidavit.

/ r' A
ror Varun Beverages Linnw

Authorised Sionatorv

A. oi
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That I have read and understood the contents of the ApplicationII.

(O.A. No. 69 of 2020) filed by the Applicant and I am filing the Reply in

response to the same. The contents of the reply are true and correct to the

best of my knowledge, based on records maintained by the Respondent No.

3 in the ordinary course of its business. The legal averments contained in

the Reply are based on legal advice received and believed to be true and

correct.

III. That at the outset, I deny all averments, contentions and allegations

made in the Application, against the Respondent No. 3, save and except

which are specifically referred to, and admitted. Nothing contained in the

Application may be deemed to be admitted by the Respondent No. 3 merely

by reason of specific non-traverse.

PRELIMINARY SUBMISSIONS:

About the Respondent No. 3, Vanm Beverages Ltd:

That the Respondent No. 3 was incorporated in 1995 and is existing1.

under the Companies Act, 2013, having its registered office at F-2/7 Okhla

Industrial Area, Phase I, New Delhi - 110020, India. The Respondent No. 3

^ Ripth^second largest franchisee owner and distributor of carbonated soft

/ ^ .drinksr'( i

^
short “CSDs”) and non-carbonated beverages (in short “NCBs”)

I soldi juft jer trademarks owned by PepsiCo. PepsiCo CSD brands*
ror VanirfBvivUlaji/j LilllNriO

Authored Signatory
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manufactured and distributed by the Respondent No. 3 includes Pepsi, Diet

Pepsi, Seven Up, Mirinda Orange, Mirinda Lemon, Mountain Dew,

Nimbooz Masala Soda, Evervess Soda, etc. PepsiCo NCB brands

manufactured and distributed by the Respondent No. 3 includes Tropicana,

Tropicana Slice, Gatorade, packaged drinking water under the brand

Aquafina, etc. The Respondent No. 3 is a key player in the beverage

industry and since its incorporation, the Respondent No. 3, being a

responsible corporate citizen, has been carrying out its business operations

continuously in compliance with all applicable laws.

That being a franchisee owner and distributor for PepsiCo (an2.

American multinational food, snack, and beverage corporation with

headquarters in New York, USA), the Respondent No. 3 and its Units/

Plants are subjected to regular audits and rigorous check, by global PepsiCo

team. Therefore, the scope of any non-compliance of any law or regulation

at Respondent No. 3 Units/ Plants does not exist, and even if a minor

infraction is noticed, immediate steps to rectify/cure the same is undertaken

by Respondent No. 3.

Further, as a socially responsible corporate, the Respondent No. 3 is3.

committed to environment and social causes, and it has voluntarily installed

and operating multiple water conservation & recharge facilities and has

, Q H^eeKserving the society by operating several schemes for social cause.

'ft ror Varun Beverages ui

Authorised Signaton/

\
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4. The Respondent No. 3 has a manufacturing Unit for manufacturing

CSDs and NCBs at Plot No. 2E, Ecotech III, Udyog Kendra, Greater

Noida, Village Tusyana, Block Bisrakh, District Gautam Buddha Nagar,

Uttar Pradesh-201 306 (in short “Manufacturing Unit”), which forms the

subject matter of the present Application. It is relevant to state that the

Manufacturing Unit of the Respondent No. 3 provides direct and indirect

employment to around 500 persons.

That the Respondent No. 3 set up the state-of-the-art highly5.

automated Manufacturing Unit in 2013, after obtaining all requisite

permissions/approval from the concerned local authorities. In addition, the

Respondent No. 3 has following certifications/ recognitions:

ISO FSSC 22000 - this is an ISO-based, internationally accepteda.

certification, certifying that the food safety management system of

the Respondent No. 3 Manufacturing Unit is in compliance of the

Food Safety System Certification 22000 (“FSSC 22000”).

b. CII Award for Food Safety 2018 - awarded by the Confederation of

Indian Industry (“CII”) to the Respondent No. 3 for significant

achievement in food safety.

. ^ pGprr- AIB Certificate - AIB International is pioneer in food safety which is

^ uTS based company. AIB certification of food safety is highly
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renowned and speaks about company commitment towards food

safety.

Copies of aforesaid certifications/ recognitions in favor of the Respondent

No. 3 are enclosed herewith and marked as Annexure - R3/1 (Colly).

Permissions/ Approvals obtained by Respondent No. 3:

Consent Order or Consent To Operate under the Water (Prevention
and Control of Pollution) Act, 1974 (in short “Water Act” ) and the
Air (Prevention and Control of Pollution) Act, 1981 (in short “Air

A.

Act" ):

It is submitted that Section 25 and 26 of the Water Act and Section6.

21 and 22 of the Air Act prescribes restrictions on operations unless prior

consent is obtained from the State Pollution Board.

In this regard, the Respondent No. 6 i.e., the Uttar Pradesh Pollution7.

Control Board (in short “UPPCB”) has granted a Consent Order/ Consent

to Operate to the Respondent No. 3 in respect of the Manufacturing Unit

under Section 25 and 26 of the Water Act. The said Consent Order was

renewed from time to time, with the latest Consent Order No. 10158043

valid from 01.01.2021 to 31.12.2022. A copy of the said Consent Order No.

10158043 issued by UPPCB to the Respondent No. 3 under the Water Act

/^enclosed herewith and marked as Annexure - R3/2.

¥ or Varun Beverages Lija?
C^ Authcfcsed Signatory

c:

\
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Similar to Section 25 and 26 of the Water Act, there is a requirement8.

to obtain Consent to Operate from the State Board i.e., UPPCB under

Section 21 and 22 of the Air Act. UPPCB has granted a Consent Order/

Consent to Operate to the Respondent No. 3 in respect of the

Manufacturing Unit under Section 21 and 22 of the Air Act. The said

Consent Order was renewed from time to time, with the latest being granted

vide Consent Order No. 10145954 which is valid from 01.01.2021 to

31.12.2022. A copy of the said Consent Order No. 10145954 issued by

UPPCB to the Respondent No. 3 under the Air Act is enclosed herewith

and marked as Annexure - R3/3.

It is submitted that the Respondent No. 3 fully and effectually9.

complies all conditions imposed by the UPPCB while grant of the Consent

Orders under the Water Act and the Air Act including maintaining the

maximum daily effluent discharge limit fixed by the UPPCB in the Consent

Order. The Respondent No. 3 has installed an Effluent Treatment Plant (in

short “ETP”) at the Manufacturing Unit which is used to treat wastewater.

In the ETP, wastewater is treated with various means and treated water is

re-used for multiple purposes like gardening, flushing of toilets, etc. and

balance, if any, is drained out in terms of the permission/ Consent Order

issued by the UPPCB.

£*10^ fruthis regard, the Respondent No. 3 submits periodic Compliance

. I^uport to, th^i UPPCB to confirm compliance of the conditions imposed by

g^varun beverages udLie

VAsrroi*\ wthoriskd Signatory

238



7

it under the Consent Orders issued under the Water Act and the Air Act. A

copy of the latest Compliance Report submitted by the Respondent No. 3 to

the UPPCB on 19.04.2021 is enclosed herewith and marked as Annexure -

R3/4.

Authorization under the Hazardous and other Wastes (Management

and Transboundarv movement) Rules. 2016 (in short "Hazardous
B.

and other Wastes Rides”):

Rule 6 of the Hazardous and other Wastes Rules require an occupier11.

of the facility to obtain an authorization from the State Pollution Board for

managing hazardous and other wastes. In that regard, the Respondent No. 3

has obtained an Authorization from the UPPCB under the Hazardous and

other Wastes Rules which is valid till 18.06.2023 and the Respondent No. 3

complies all conditions of the said Authorization. A copy of the said

Authorization under the Hazardous and other Wastes Rules issued by the

UPPCB for the Respondent No.3’s Manufacturing Unit is enclosed

herewith and marked as Annexure - R3/5.

C. Ground Water Abstraction:

It is submitted that there is inadequate supply of fresh water in

'^^JF^^ailtafn Budh Nagar District by the local authorities. Therefore, to carry

^y^ ypui'it's operations i.e., production of CSDs and NCBs, the Respondent No. 3

12 .

* or v'arun Beverages UBiitea

*
wthoriapd Signatory

\
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is utilizing ground water after obtaining requisite permissions/

authorizations from the competent authorities.

13. The Applicant has falsely alleged that the Respondent No. 3 is

engaged in illegal extraction of ground water without the requisite

permission from the competent authorities. In this context, the Respondent

No. 3 is submitting as under:

13.1 The Respondent No. 3 was abstracting ground water, from three bore

wells installed at the Manufacturing Unit, under a valid Consent/ No

Objection Certificate (bearing no. CGWA/NOC/IND/ ORIG/

2018/3042 dated 31.01.2018 (in short “Ground Water NOC”) issued

by the Respondent No. 8 i.e., Central Ground Water Authority,

Government of India (in short “CGWA”). A copy of the said Ground

Water NOC dated 31.01.2018 is enclosed herewith and marked as

Annexure - R3/6.

13.2 It is relevant to state that the CGWA was formed based on Orders

issued by the Hon’ble Supreme Court in MC Mehta vs. UOI and

Others [(1997) 11 SCC 312]. Initially, the CGWA only mandated new

manufacturing units to seek NOC for abstraction of ground water.

Thereafter, based on the Orders of this Hon’ble Tribunal dated

15.04.2015 in O.A. No. 204 of 2014, titled as ‘Krishankant Singh Vs.

£*SS5£\ “[s Deonia Paper Ltd’, the CGWA issued Guidelines on 26.11.2015I

ror Varun Beverages Liming,

$o: 3V

CLfthoriseti Signatory
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(in short “CGWA Guidelines, 2015”) requiring existing

manufacturing units also, to seek approval/ NOC for continued

abstraction of ground water.

13.3 Based on the CGWA Guidelines, 2015, the CGWA issued public

notices, requiring existing manufacturing units also, to seek

approval/NOC for continued abstraction of ground water. The Public

Notices are enclosed herewith and marked as Annexure - R3/7

(colly).

13.4 It is submitted that the CGWA extended the due date for submitting

application(s) for obtaining NOC for abstraction of ground water by

existing industries, by issuing Public Notices since 2016. As per the

CGWA Public Notice dated 01.04.2020, the due date was last

extended till 30.06.2020. A copy of the public notice dated

01.04.2020 issued by the CGWA is enclosed herewith and marked as

Annexure - R3/8.

13.5 It is respectfully submitted that the Respondent No. 3 being a

responsible and socially conscious corporate entity, did not delay

submission of its application for obtaining NOC (because the CGWA

has extended the timeline from time to time). Hence, after issue of the

initial Public Notice, the Respondent No. 3 submitted its Application

:
. j in 2016 vide Application No. 21-4/1261/UP/IND/2016-169 for

uf Varun bcvciayca L-touA'-J

authorised Signatory
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obtaining NOC with the CGWA with all required

documents/information. The CGWA being satisfied with the

completeness of the application filed by the Respondent No. 3 in all

respects, granted the Ground Water NOC on 31.01.2018 to the

Manufacturing Unit of the Respondent No. 3, subject to certain

conditions as mentioned therein.

13.6 The Ground Water NOC was valid for a period of two years from

03.01.2018 till 02.01.2020 and the Respondent No. 3 was permitted to

extract 1,163 cubic meters per day for 261 days per year (i.e., not

exceeding 3,03,543 cubic metres per year).

13.7 The Respondent No. 3 has been scrupulously complying with the

limits specified by the CGWA and in addition, has been complying

with all conditions specified in the Ground Water NOC.

13.8 The Respondent No. 3 in compliance with the conditions contained in

the Ground Water NOC dated 31.01.2018, and it submitted periodic

detailed Compliance Report/ Action Taken Reports to the Regional

Director, Central Ground Water Board (in short “CGWB”) with a

copy to the CGWA to confirm compliance of the conditions imposed

by it under the Ground Water NOC. A copy of the Compliance Report

dated 17.11.2018 submitted by the Respondent No. 3 to the CGWB

and CGWA is enclosed herewith and marked as Annexure-R3/9.

ror Varun Beverages unuLo
-Tv

tfrthorts&J Signatory
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13.9 The compliance report was duly accepted by the CGWB and CGWA,

which confirms the fact that the Respondent No. 3 has complied with

all conditions specified in the Ground Water NOC and further has

taken all requisite action/steps in conformity with the Ground Water

NOC dated 31.01.2018. The conditions specified and its compliance

by the Respondent No. 3 are set out below, for ease of reference:

13.9.1 Installation of water meters on the constructed wells and

monthly monitoring of data indicating the quantum of

groundwater withdrawal and complying with the permissible

limits.

13.9.2 Implementation of groundwater recharge measures which

includes:

a. Rooftop Rainwater harvesting in the Manufacturing Unit

which potentially can recharge 13,833 cubic metres per year;

b. Adoption and maintenance of 13 ponds in the nearby villages

of Chithera, Bhola Rawal, Maycha, Azayabpur and Rajatpur.

Cleaning of the ponds on periodic basis and installation of

shafts for the increase in the percolation rate of the recharge.

Potential recharge of the ground water from the ponds

maintained by the Respondent No. 3 is 6,22,680 cubic metres

per year.

of vai'Uii .. K

wthorrsed Signatory
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Photographs evidencing rainwater harvesting pit developed in the

Manufacturing Unit and artificial recharge shafts and cleaning of

ponds are enclosed herewith and marked as Annexure - R3/10

(colly). Documents evidencing adoption and maintenance of

ponds by the Respondent No. 3 are enclosed herewith and marked

as Annexure-R3/11 (colly).

Adoption of measures for water conservation which includes13.9.3

recycling, reuse, treatment, etc.

Installation of piezometers with digital water level recorder13.9.4

and furnishing details including User ID and password to the

authorities to access the ground water monitoring data;

Installation of flow meters;13.9.5

13.9.6 Furnishing details of groundwater quality both for pre-

monsoon and post-monsoon period;

Conducting awareness sessions on water conservation at13.9.7

nearby village schools;

Plantation of trees at nearby villages and schools. The

Respondent No. 3 has planted approximately 500 plants in the

year 2020 and another 500 plants in the year 2021, which

or varui'i uiij
>V

Authorised Signatory
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were also inspected by the UPPCB for the purposes of geo-

tagging;

Photographs evidencing plantation of trees by the Respondent No. 3 are

enclosed herewith and marked as Annexure - R3/12.

13.10 As stated above, the Ground Water NOC granted by the CGWA on

31.01.2018 was valid for a period of two years i.e., till 02.01.2020.

The CGWA by way of a Public Notice dated 15.02.2019 (during the

validity of the Ground Water NOC granted to the Respondent No. 3),

put to notice to all concerned that application(s) for renewal of

existing NOCs are required to be submitted online on its NOCAP

portal and no offline (physical copies of applications) would be

entertained. Further, in the Public Notice, CGWA stated that

applicants with valid NOC shall be able to apply for renewal (through

submission of online application and documents), three months prior

to the date of expiry of existing NOC. A copy of the Notice dated

15.02.2019 issued by the CGWA is enclosed herewith and marked as

Annexure - R3/13.

13.11 The Respondent No. 3 states that in compliance of the aforesaid

CGWA Notice dated 15.02.2019, the Respondent No. 3 on

{ !; v. . i )!?;;! 4/1261AJP/IND/2016 along with all the necessary supporting

19.11.2019 submitted its applications vide Application No. 21-

Q-A ''*
A

(uthoriglBd Signatory
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4

documents for renewal of Ground Water NOC (submitted on the

online NOCAP portal). A copy of the application seeking renewal of

Ground Water NOC is enclosed herewith and marked as Annexure -

R3/14.

13.12 Meanwhile, the Uttar Pradesh Ground Water (Management &

Regulation) Act 2019 (in short “UPGW Act”) was brought into force

on 02.10.2019 and the Rules made thereunder i.e., the Uttar Pradesh

Ground Water (Management & Regulation) Rules 2020 (in short

“UPGW Rules”) were enacted only on 25.02.2020.

13.13 It is submitted that the UPGW Act and Rules provides for a

complete framework including institutional framework like

establishment of District Ground Water Management Council at the

District Level and a State Authority known as UP State Ground Water

Management and Regulatory Authority for the purposes of managing

and regulating the extraction and use of ground water in the state of

UP.

13.14 That despite submission of the application for renewal of the Ground

Water NOC in time, there was no intimation from the CGWA on the

status of the renewal application. Therefore, the Respondent No. 3

sent a reminder on 31.07.2020 requesting for consideration of the

fa/ \ application and renewal of the Ground Water NOC. A copy of the

ror Vanin Beverages uiWues

v-
wiorised Signatory
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Letter dated 31.07.2020 addressed by the Respondent No. 3 to the

CGWB is enclosed herewith and marked as Annexure - R3/15.

13.15 At this juncture, it is relevant to state that the CGWA vide

Notification 3289(E) dated 24.09.2020, in supersession of its earlier

guidelines, notified the ‘Guidelines to control and regulate ground

water extraction in India’ (in short “CGWA Guidelines, 2020”). It is

submitted that in terms of Regulation 11(vi) of the CGWA

Guidelines, 2020, the Ground Water NOC dated 31.01.2018 granted

in favour of the Respondent no. 3 is deemed to be extended till the

renewal of Ground Water NOC by the CGWA as the Respondent No.

3 has applied within the specified time and it is for the CGWA to

consider and renew the Ground Water NOC.

13.16 Around November 2020 i.e., while the application for renewal of the

Ground Water NOC submitted by the Respondent No. 3 was pending

consideration with the CGWA, the CGWA notified through its

website that it has stopped processing application filed earlier and also

stopped accepting any fresh and renewal application for projects in

UP, since UP Government has started its own online portal for

accepting application and issue of Groundwater NOC for Units

located within the State of UP. Therefore, CGWA advised project

'proponents from UP to visit the website of UP government- 4

;
^ t . .(hpjgwdonline.in) and submit necessary applications/applications for

V 'N -1 - /p '
/e

frot> r or Varun Beveiayby unfe
&

authorised Signatory\
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renewal. The relevant notification put up on the website of the CGWA

is extracted below for ease of reference:

“Project Proponents from Uttar Pradesh are informed that

UP Government has started its online portal for Groundwater

NOC and hence CGWA NOCAP Portal has stopped

processing of already existing applications, as well as

accepting fresh and renewal applications for Projects in UP.

All Project Proponents of UP are advised to visit

upgwdonline.in. Technical Helpline Number 0522-4150500

(Timing From 10:30 AM to 05:30 PM on working days).”

A copy of the screenshot of the website of the CGWA in respect of

the said Notification is enclosed herewith and marked as Annexure

-R3/16.

13.17 That the website of the UP Ground Water Department ( in short

“UPGWD”) at ‘upgwdonline.in’ became functional only in January

2021 and it provided for the following services to existing

commercial/industrial users in accordance with the UPGW Act and

Rules:

i. Registration of Well - Allowed in every block those who

have authorization/NOC certificate issued by CGWA or

Ground Water Department, UP.

j 'Oi Varuii bevfciuyttb

A"
Authorised Signatory
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ii. Issuance of NOC for Well -Allowed in every block

A copy of the list of services available on the website of the

UPGWD is enclosed herewith and marked as Annexure - R3/17.

From the List of services available on the website of the UPGWD, it

is clear that the UPGWD provides for registration of existing Wells

in every block (whether Notified or non-Notified) and for applying

for and grant of NOC, in accordance with the UPGW Act and Rules.

13.18 That, the UPGW Act and Rules in particular, provides for separate

registration of each existing Well (whether in Notified or non-Notified

area) and obtaining separate Ground Water NOC for each existing

Well (whether in Notified or non-Notified area), and the users already

having valid NOC issued by the CGWA like the Respondent No. 3 are

required to apply for registration in Form 1(B) and for NOC in Form

8(B). The Respondent No. 3 craves leave of this Hon’ble Tribunal to

refer and rely on the relevant provisions of the UPGW Act and Rules,

during arguments.

13.19 In this context, it is submitted that the UPGWD published

‘Guidelines for understanding and processing of online applications

received under Uttar Pradesh Ground Water (Management andsm *o A* Regulation) Act, 2019’ on its website on 02.03.2021 wherein it

cr Q specifically allowed the existing users (even in Notified Areas) to
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apply for Registration and obtain NOC for Wells, if such a user had a

valid Ground Water NOC issued by the CGWA and had applied for

its renewal and such application was pending with the CGWA. A

copy of the said Guidelines is enclosed herewith and marked as

Annexure -R3/18.

13.20 That as stated above, the Respondent No. 3 has three tube wells at its

Manufacturing Unit for abstraction of ground water. Soon after the

website of the UPGWD became functional (in January 2021), the

Respondent No. 3 applied for registration as well as Ground Water

NOC for all the three Wells at its Manufacturing Unit. For ease of

reference, a chart is provided below giving details of all the

applications and their current status:

Purpose of
Application

Date of
Application

Application NumberNo Form Current Status

1. Registration
of Well (1)

09.01.2021 GTBN0121RIN0045 Registered vide
Registration
No.
202101000177

IB

2. NOC for 09.01.2021 GTBN0121NIN0067 8A Granted vide
Authorization/
NOC No.
NOC034614

Well (1)

Registration
of Well (2)

Registered vide
Registration

3. 19.01.2021 GTBN0121RIN0050 IB

No.-*\ 202101000368
AA.yoC
'' 3Well (2)

M
Granted vide
Authorization/
NOC

for 10.02.2021 GTBN0121NIN0122 8A

No.
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NOC039693
Registration
of Well (3)

Registered vide
Registration

5. 19.01.2021 GTBN0121RIN0051 IB

No.
202101000369

6. NOC for 10.02.2021 Granted vide
Authorization/
NOC
NOC035952

GTBN0121NIN0123 8A
Well (3)

No.

Copies of said applications seeking registration of wells are enclosed

herewith and marked as Annexure - R3/19 (colly).

13.21 It is stated that though the application for NOC of the three Wells

were required to be made by the Respondent No. 3 in Form 8B, the

website of the UPGWD provided only one Form i.e., Form 8A and the

same is required to be used for even grant of Ground Water NOC and

option of filing application under Form 8B has not been made

available by the UPGWD. A screenshot of the website of the

UPGWD is enclosed herewith and marked as Annexure - R3/20. The

Respondent No. 3 enquired from officials of UPGWD and was

informed that they have to submit their application in Form 8A and

\ accordingly, the Respondent No. 3 submitted three independent

applications, for the three wells. Copies of applications seeking NOC

for wells are enclosed herewith and marked as Annexure - R3/21
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13.22 Since the applications for Registration and NOC for wells were

pending, the Respondent No. 3 sent a reminder to the District

Magistrate, District Ground Water Management Council (Gautam

Budh Nagar) on 25.02.2021 requesting for grant of registration and

NOCs for the three Wells. In the said letter, the Respondent No. 3

reconfirmed submission of relevant records with the application and

restated that the three wells as well as its application for grant of

Ground Water NOCs, comply with all relevant rules and regulations.

A copy of the Letter dated 25.02.2021 addressed to the District

Magistrate, District Ground Water Management Council is enclosed

herewith and marked as Annexure-R3/22.

13.23 After consideration of the applications, UPGWD under Ministry of

Jal Shakti granted Registration Certificate for the three wells to the

Respondent No. 3. However, the applications for renewal of NOCs

were still kept pending. Copies of Registration Certificates for the

three Wells (as downloaded from the UPGWD website) are enclosed

herewith and marked as Annexure - R3/23 (colly).

13.24 That the Respondent No. 3 states that while (a) it’s applications for

renewal of the Ground Water NOC dated 31.01.2018 was pending

consideration with the CGWA, (b) while the Respondent No. 3 was ino
the process of submitting applications for registration and grant

Ground Water NOC for the three Wells in terms of the CGWA
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directions as well as the UPGW Act and Rules, the Respondent No. 3

received a Notice dated 21.12.2020 from the UPPCB. A copy of the

Notice dated 21.12.2020 is enclosed herewith and marked as

Annexure - R3/24.

13.25 The said Notice was issued in the context of the Order dated

02.12.2020 passed by this Hon’ble Tribunal in the present Application

and the UPPCB sought point-wise response from the Respondent No.

3 on below three recommendations of the Joint Committee in its

report submitted before this Tribunal on 01.10.2020:

“1) The Unit shall obtain NOC from the CGWA for the

abstraction of Groundwater which has been expired on January

02, 2020.

2) The Unit shall remove the floating sludge form the secondary

clarifier.

3) The Unit shall renew the Agreement with the Plastic Waste

Recycler for the collection and recycling of plastic waste.”

13.26 That on 11.01.2021, the Respondent No. 3 submitted its reply to the

said Notice, giving detailed response along with supporting data and

documents in respect of all three recommendations as pointed out by

the UPPCB in its Notice. A copy of the reply dated 11.01.2021 with

annexures is enclosed herewith and marked as Annexure - R3/25.
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13.27 That for ease of reference, the Respondent No. 3 is recapitulating

below its response in the context of the recommendations of the Joint

Inspection Committee, as stated in the Notice:

Recommendation 1: Regarding NOC for abstraction of ground water:

13.27.1 That the Respondent No. 3 had a Ground Water NOC issued

by the CGWA dated 31.01.2018 valid for two years i.e., till

02.01.2020;

13.27.2 That prior to the expiry of the said Ground Water NOC, the

Respondent No. 3 applied for the renewal on 19.11.2019, with

the CGWA;

13.27.3 After the submission of the application for renewal with

CGWA, the CGWA notified that it has stopped processing all

pending applications for projects in UP and the proponents

were advised to approach the UPGWD;

13.27.4 That the Respondent No. 3 applied for NOC with the

UPGWD immediately on the activation of their online portal

on 09.01.2021 and the same is under consideration by

UPGWD; and

13.27.5 The Respondent No. 3 assured to submit the renewed NOC to
. .L t t l r t v t

w UPPCB as soon as it is received from the UPGWD.
' ’<•rr - .
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Recommendation 2: Regarding removal of floating sludge form the

secondary clarifier:

13.27.6 The Respondent No. 3 reiterated that it had removed the

floating sludge form the secondary clarifier (which was only a

temporary glitch) and submitted the photographs confirming

compliance of the recommendation on 27.08.2020.

Recommendation 3: Regarding renewal of Agreement with the Plastic

Waste Recycler:

13.27.7 The Respondent No. 3 renewed the agreement with Plastic

Waste Recycler i.e., GEM Enviro Management Pvt. Ltd. for

collection and recycling of plastic waste and submitted a copy

of the agreement along with the reply.

13.28 That in the aforesaid background,, on 09.03.2021 the Respondent No.

3 received another Notice dated 22.02.2021 from the UPPCB,

wherein the Respondent No. 3 was directed to stop abstraction of

ground water on the erroneous assumption that the Respondent No. 3

does not have permission/ NOC from the CGWA or UPGWD and the

Respondent No. 3 was directed to submit compliance thereof.
, i\R Y"\ Further, the Respondent No. 3 was asked to show cause why

/ 7̂ \
| I , proceedings to impose Environmental Compensation not be initiated

' A2T against the Respondent No. 3. A copy of the Notice dated 22.02.2021
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(received on 09.03.2021) is enclosed herewith and marked as

Annexure -R3/26.

13.29 It is submitted that the Notice dated 22.02.2021 was issued after the

Respondent No. 3 submitted its earlier response dated 11.01.2021 (to

the Notice dated 21.12.2020) providing clarifications on the three

recommendations of the Joint Inspection Committee. Since the Notice

dated 22.02.2021 was only in relation to alleged non-compliance of

Recommendation No.l i.e. NOC for ground water, the Respondent

No. 3 verily believes that the UPPCB found the response of the

Respondent No. 3 satisfactory on the two other recommendations;

hence the same were closed.

13.30 That on 13.03.2021, the Respondent No. 3 submitted its reply to the

aforesaid Notice dated 22.02.2021 (received on 09.03.2021). In its

reply, the Respondent No. 3 submitted that it complies all applicable

rules and regulations in relation to ground water extraction; hence it is

not liable for imposition of Environmental Compensation as alleged in

the Notice. The Respondent No. 3 reiterated the steps taken earlier by

them for renewal of Ground Water NOC and drew the attention of the

Respondent No. 2 to the pending applications for grant of ground

;A|AUPGW Act and Rules. The Respondent No. 3 also requested for a

/peyjsonal hearing from the UPPCB. A copy of the reply dated

\Water NOC as well as the relevant Public Notices and provisions of

A
/
* 1
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13.03.2021 with annexures is enclosed herewith and marked as

Annexure - R3/27.

13.31 That the Respondent No. 3 states that on further follow up with the

UPGWD on its pending applications for renewal of the Ground Water

NOC, on 24.03.2021 the Respondent No. 3 received an email from the

UPGWD, attaching a Letter dated 19.03.2021 addressed by the

UPGWD to the CGWA in relation to the applications for Ground

Water NOC/ Renewal of Ground Water NOC by users who have

earlier applied to the CGWA for fresh Ground Water NOC or renewal

of Ground Water NOC in time. It was stated in the letter that the

CGWA either awaiting orders by the Hon’ble NGT or due to

procedural delays is not able to process those applications and such

users have now applied to the UPGWD. On this issue, UPGWD in its

meeting dated 20.01.2021 decided to keep all applications pending

(which were earlier filed with CGWA and pending for renewal/grant

by CGWA), and UPGWD would decide these applications based on a

report by the CGWA. UPGWD also annexed a list of all such

applications received upto 18.03.2021 by UPDWD (which were

earlier pending with CGWA for renewal of Ground Water NOC) and

/CHT - requested CGWA to provide its recommendation for issue / renewal

\
-pft Ground Water NOC while mentioning reasons of pendency of

i applications to UPDWD by 28.03.2021. In the list annexed, the

Id\

- "
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details of applications by the Respondent No. 3 for its Manufacturing

Unit are listed at SI. Nos. 79, 97 and 98. It was also intimated that in

Uttar Pradesh, services for issue of Ground Water NOC/ registration

are time bound as envisaged under the U.P. Janhit Guarantee Act. A

copy of the Email dated 24.03.2021 along with the said Letter dated

19.03.2021 is enclosed herewith and marked as Annexure - R3/28.

13.32 That from the above letter, it is clear beyond doubt that the

Respondent No. 3 has a valid Ground Water NOC and before its

expiry, it had applied for renewal with the CGWA. The CGWA did

not process the application for renewal in time and as directed by the

CGWA, the Respondent No. 3 applied for Ground Water NOC (for

the Wells at its Manufacturing Unit) with the UPGWD in accordance

with the UPGW Act and Rules, which was pending with the UPGWD,

which was awaiting recommendations by the CGWA.

13.33 That thereafter, by way of a letter dated 01.04.2021, issued by the

Director UPGWD to the District Groundwater Management Council

Chairman i.e. the District Magistrate, Gautam Budh Nagar, a list was

annexed of a total of 40 applications (which were pending approval

for grant of renewal of NOC) which were approved by the UPGWD

.my-. on the basis of a) Minutes of 2nd Meeting dated 20.01.2021 of the UP

X ....-rrN *State Groundwater Management and Regulatory Authority

f cCU< i3.\

/o

;

' ^Instituted under the provisions of the UPGW Act) under the- i
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chairmanship of Chief Secretary, Government of Uttar Pradesh; and

b) report given by the Ministry of Jal Shakti, CGWA, New Delhi vide

File No. CGWB/11/2020/CGWA-177 dated 30.03.2021. In the list

annexed, the applications by the Respondent No. 3 for its

Manufacturing Unit are listed at SI. Nos. 26, 27 and 28 which were

approved from 02.01.2020 for five years. A copy of the said Letter

dated 01.04.2021 issued by the Director UPGWD is enclosed

herewith and marked as Annexure -R3/29.

13.34 The Respondent No. 3 paid the abstraction fees/ withdrawal charges

as computed and intimated to it on the online portal of the UPGWD

for the three wells and was granted NOCs, viz. NOC No.

NOC034614, NOC039693 and NOC035952 by the UPGWD under

the Ministry of Jal Shakti for the three wells which are valid from

03.01.2020 to 02.01.2025 and the Respondent No. 3 is in strict

compliance of all the conditions imposed by the UPGWD while grant

of the NOCs. Copies of challans evidencing payment towards ground

water abstraction fees/ withdrawal charges are enclosed herewith and

marked as Annexure - R3/30 (colly). Copies of the NOCs for the

three Wells are enclosed herewith and marked as Annexure - R3/31

0TA/j^coHv).
\
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D. Water Audit Report and Impact Assessment Report:

14. The Respondent No. 3 engaged TUV India Pvt. Ltd. (CGWA

accepted Auditor) to conduct water audit of its Manufacturing Unit. TUV

India Pvt. Ltd. conducted the audit on 04.02.2021 and 05.02.2021 and

accordingly prepared a Water Audit Report. A copy of the Water Audit

Report is enclosed herewith and marked as Annexure - R3/32. In Water

Audit Report (at internal page no. 19) TUV’s finding is:

“Varun Beverages Limited had taken many initiatives in the plant to

decrease the water requirement and arrest the water loss. If we

observed the water consumption or abstraction in Year-2020, there

is decrease of water consumption in the plant.”

It is relevant to state here that against the permitted limit of 3,03,543 cubic

metres per year, the Respondent No. 3 as per its requirements abstracted

only 2,62,610 cubic metres in the year 2018 and 2,33,374 cubic metres in

the year 2019. In 2020, the abstraction was decreased significantly to only

1,59,898 cubic metres.

15. It is submitted that at Section 11 of the Water Audit Report, the

auditors suggested nine additional water saving techniques to the

Respondent No. 3 and the Respondent No. 3, in compliance of the

suggestions of the auditors, has implemented all additional nine techniques
®A$V'O GyrA \

j " rj: • - ^ ^tjtftd Manufacturing Unit. A copy of the compliance report confirming
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implementation of all the nine techniques by the Respondent No. 3 at the

Manufacturing Unit is enclosed herewith and marked as Annexure -

R3/33.

16. The Respondent No. 3 also submitted an Impact Assessment Report,

prepared by a CGWA certified/ accredited consultant, to the UPGWD. A

copy of the said Impact Assessment Report is enclosed herewith and

marked as Annexure - R3/34. The Impact Assessment Report (at internal

page no. 66) concludes as follows:

“1. Varun beverages recharges the tune of 656447.3 m3 of annually
collected rainfall.

2. Effectiveness of the recharge system has been visible in the plant
premises.

3. Result of the recharge is that the ground water level is in rising
trend in our and around the project location.”

and finally, it was concluded (at internal page no. 67) that:

"Present status and extraction of ground water in the project
premises would not affect the potential and depletion of water level in
surrounding areas due to Industries as industrial area is not available
in the 5 km Buffer area of the project and Rainwater harvesting
measures has been taken for groundwater recharge.”

E. Compliance of the recommendations in Joint Inspection Reports:

That pursuant to the Orders dated 01.07.2020 and 02.12.2020 passed

,by this Hon’ble Tribunal in the present Application, two inspections of the

) ror Varun Beverages umuku
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Manufacturing Unit have been carried out by the Joint Teams of CPCB,

UPPCB, UPGWD, CGWA, GNIDA, District Administration and two Joint

Inspection Reports have been submitted, before this Hon’ble Tribunal.

18. In the 1st Joint Inspection Report (submitted before this Tribunal on

01.10.2020), following three recommendations were given by the Joint

Team after thorough inspection of the Manufacturing Unit:

The Unit shall obtain NOC from the CGWA for the“I)

abstraction of Groundwater which has been expired on

January 02, 2020.

2) The Unit shall remove the floating sludge form the secondary

clarifier.

3) The Unit shall renew the Agreement with the Plastic Waste

Recycler for the collection and recycling of plastic waste.”

19. The Recommendation No. 2 and 3 were immediately complied with,

by the Respondent No. 3 and compliance thereof was intimated to the

UPPCB. Regarding Recommendation No. 1 it was clarified that the

Respondent No. 3, complies of all applicable rules and regulations in

relation to ground water extraction and application for renewal of NOC was

'\ y^u^mitted in time and it is pending with the competent authorities. The

dent No. 3 not only timely undertook all the required steps for
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renewal of the NOC but also rigorously followed up with the concerned

authorities for grant of the same.

20. It is most humbly submitted that the delay, if any, cannot be

attributable to the Respondent No. 3. Reference in this regard is also drawn

to Regulation 11(vi) of the CGWA Guidelines, 2020 which is extracted

below for ease of reference:

“If the application for renewal is submitted in time and the CGWA/
the respective State/ Ut Authority is unable to process the
application in time, No Objection Certificate shall be deemed to be
extended till the date of renewal of No Objection Certificate”.

21. The 2nd Inspection was carried out by the Joint Team of CPCB,

UPPCB and UPGWD on 31.03.2021 and in the Joint Inspection Report

(submitted before this Tribunal on 08.04.2021) compliance of the

Recommendation No. 2 and 3 was duly noted and regarding

Recommendation No. 1 the Joint Team has given the following status

report:

• "The Unit has applied for renewal of NOC on 19.11.2019
(refer Annexure-3) to CGWA before the expiry of its NOC.

• The UPGWD has done registration of three borewells in the
District Ground Water Management Council and the unit has
applied for the renewal of NOC to UPGWD for groundwater
abstraction.

• UPGWD has approved the NOC for 05 years since its last
expiry date, however, NOC yet to be issued by UPGWD to the
Unit”
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22. It is relevant to submit here that no new/ other non-compliance was

found by the Joint Team at the Manufacturing Unit of the Respondent No.

3.

23. Subsequent to the above inspection, even the renewed NOCs bearing

no. NOC034614, NOC039693, NOC035952 have also been issued to the

Respondent No. 3 by the Ground Water Department under the Ministry of

Jal Shakti of the State of UP which are valid up to 02.01.2025. Hence, all

the recommendations have been complied by the Respondent No. 3.

24. The Joint Team in the 2nd Joint Inspection Report observed that the

abstraction fees/ withdrawal charges may be calculated since the expiry of

the NOC and the same be paid in accordance with the ‘over-exploited

areas’ category charges. Accordingly, the Respondent No. 3 has paid the

abstraction fees/ withdrawal charges as intimated to it on the online portal

of the UPGWD for the three wells (Annexure-R3/30).

25. Further, the Respondent No. 3 has employed several latest water

efficient techniques so as to reduce dependency on ground water resources

which includes hot water recovery syrup room, CIP water recovery,

installation of recovery tanks, etc. Photographs evidencing latest water

efficient techniques implemented by the Respondent No. 3 at the

Manufacturing Unit are enclosed herewith and marked as Annexure -

4
(colly).
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PARAWISE REPLY:

That the contents of the Paragraph No. 1 of the Application in so far1.

it relates to the Respondent No. 3 and its Manufacturing Unit are wrong and

denied. It is denied that the Applicant has filed the present Application in

public interest. It is submitted that the Applicant has presented false and

incomplete facts and made baseless allegations before this Hon’ble

Tribunal against the Respondent No. 3. Qua the Respondent No. 3, its

operations at the Manufacturing Unit and consents/ permissions, etc.

obtained by the Respondent No. 3, the Respondent No. 3 has produced

correct and complete facts and circumstances before this Hon’ble Tribunal

in its Preliminary Submissions above, for this Hon’ble Tribunal’s kind

consideration.

2 - 3. That the contents of the Paragraph No. 2 and 3 of the Application in

so far it relate to the Respondent No. 3 and its Manufacturing Unit are

wrong and denied. It is denied that the Respondent No. 3 is doing any

illegal or unauthorized operation leading to environment degradation. It is

further denied that the Respondent No. 3 is discharging gases/ untreated

effluent or is illegally extracting ground water. It is vehemently denied that

the Respondent No. 3 is operating the Manufacturing Unit in violation or

contravention of any environment law much less the Water Act, Air Act

„ , and the Environment Protection Act. It is submitted that the Respondent

No. 3 has. requisite Consent Order from the UPPCB under the Water Act
<
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and the Air Act which is renewed from time to time and the Respondent

No. 3 is complying with all the conditions imposed upon it under the

Consent Orders. The Respondent No. 3 also had a valid NOC issued by the

CGWA for extraction of ground water and currently also possess the

necessary NOCs and Registration certificates for ground water extraction

issued by the Ground Water Department under the Ministry of Jal Shakti of

the State of UP. In this regard, the Respondent No. 3 craves leave of this

Hon’ble Tribunal to refer and rely on the detailed Preliminary Submissions

made above.

That the contents of Paragraph No. 4 of the Application in so far it4.

relates to the Respondent No. 3 and its Manufacturing Unit are wrong and

denied. The Applicant has produced certain documents and photographs

relating to the Manufacturing Unit of the Respondent No. 3. The

interpretation given by the Applicant to such documents and photographs is

wrong and denied in totality.

5. In response to contents of Paragraph No. 5 of the Application, in so

far it relates to discharge of effluent by the Respondent No. 3 in the drain

and the pictures of the Respondent No. 3’s Manufacturing Unit annexed by

the Applicant, it is submitted that the interpretation given by the Applicant

ri-s wrong and denied. It is submitted that an ETP is installed at the

4̂ -

/Manufacturing Unit of the Respondent No. 3 which is used to treat

means andwastewater. In the ETP, wastewater is treated with various
*
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treated water is being re-used for multiple purposes like gardening, flushing

of toilets, etc. and rest of the treated water is drained out in terms of the

permission/ Consent Order issued by the UPPCB. Layout Diagram and

photographs of the ETP installed at the Manufacturing Unit of the

Respondent No. 3 are enclosed herewith and marked as Annexure-R3/36

(colly). It is further submitted that the Respondent No. 3 has put in place an

ETP Online Monitoring System or Online Continuous Emission

Monitoring System (in short “OCEMS”) at the Manufacturing Unit

through which continuous and uninterrupted data regarding emissions and

discharges is being supplied to the CPCB server. The Applicant has

annexed a photograph of 04.02.2020 to allege that the Respondent No. 3 is

heavily discharging its effluent in the drain. It is submitted that the

Respondent No. 3 has always complied with the emission and discharge

standards and as per OCEMS data for 04.02.2020 also, the treated effluent

discharged by the Respondent No. 3 was within the permissible limits as

per the Consent Order Conditions. A report generated from the OCEMS for

04.02.2020 is enclosed herewith and marked as Annexure-R3/37.

The contents of Paragraph No. 6 of the Application in so far it6 .

relates to Consent Orders dated 26.03.2018 obtained by the Respondent No.

0m 3\nder the Water Act and Air Act are not denied. Rest of the contents to

( r '\ . the extent it alleges that the Respondent No. 3 is running operations without

*b'>gr
A anywalid Consent Orders under the Water Act and Air Act after the expiry
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of the 2018 Consent Orders are false, wrong and denied. It is submitted that

at no point of time the Respondent No. 3 was operating the Manufacturing

Unit without a valid Consent Order under the Water Act and the Air Act

from the UPPCB. In this regard, a copy of the Consent Order dated

04.02.2019 issued by UPPCB under Section 25 and 26 of the Water Act

which was valid from 01.01.2019 to 31.12.2020 is enclosed herewith and

marked as Annexure - R3/38 and a copy of the Consent Order dated

04.02.2019 issued by UPPCB under Section 21 and 22 of the Air Act which

was valid from 01.01.2019 to 31.12.2020 is enclosed herewith and marked

as Annexure - R3/39.

The contents of Paragraph No. 7 of the Application in so far it7.

relates to the Respondent No. 3 and its Manufacturing Unit and alleges that

the Respondent No. 3 is extracting ground water without NOC and is in

violation of the conditions of the NOC are false, wrong and denied. In this

regard, the Respondent No. 3 has stated in detail the true and correct facts

in the Preliminary Submissions above and craves leave of this Hon’ble

Tribunal to refer and rely on the same.

8. - 9. In response to contents of Paragraph No. 8 and 9 of the Application

it is submitted that though the Applicant has made specific allegation only

vidlatiop of Section 28 of the UPGW Act but the photographs annexed as

''^j^vextye^AA relates to the Respondent No. 3. It is submitted that the

the Respondent No. 1 i.e. Moon Beverages Ltd. that it is in
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\ <?•

\0>, ror Vanin bevaioues i-unii

*1 dJthorisemSignatory

268



Respondent No. 3 is in full compliance of Section 28 of the UPGW Act and

is not doing direct recharge into the aquifers of the rain water falling on

open land, ground, etc. through recharge well, recharge shaft, etc. It is

submitted that the photograph annexed by the Applicant as Annexure A4 is

a photograph of recharge shaft installed by the Respondent No. 3 at one of

the ponds adopted and maintained by it. It is submitted that all the recharge

shafts installed by the Respondent No. 3 have multi-level filtering process

to recharge ground water and hence, it is untrue to allege that the

Respondent No. 3 is directly recharging the aquifers with rainwater falling

on open land, etc. Also, from the photograph it appears that it has been

taken at a time when the level of water in the pond is low. A schematic

diagram of pond recharge along with design of recharge wells/ shafts

installed by the Respondent No. 3 are enclosed herewith and marked as

Annexure - R3/40.

10. That the contents of Paragraph No. 10 of the Application in so far it

refers to a new article dated 15.09.2019 on the website of Dainik Jagran are

denied for want of knowledge and its authenticity and credibility. In so far

as payment of compensation for illegal extraction of ground water is

concerned, it is submitted that the Respondent No. 3 has never engaged in

the practice of-illegal extraction of ground water and hence is not liable for

of any compensation towards illegal extraction. As observed by

pS)
Team in its Joint Inspection Report (submitted to this Hon’ble

For Varun Beverages uiKej^
(--'"Authorised Signatory

i-
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Tribunal on 08.04.2021), the Respondent No. 3 has paid the requisite

ground water abstraction fees/ withdrawal charges to the UPGWD.

In response to contents of Paragraph No. 11 of the Application it is11 .

submitted that the Applicant has made incorrect, concocted and false

statements in so far as the Respondent No. 3, its Manufacturing Unit and

compliances are concerned.

12. In response to contents of Paragraph No. 12 of the Application it is

submitted that the Respondent No. 3, in compliance of the conditions of

the NOC for ground water extraction, monitors the ground water quality

(pre-monsoon and post-monsoon) and periodically submit reports in this

regard to the concerned local authorities.

13. It is denied that there exist any grounds, as raised by the Applicant,

for grant of relief as prayed for against the Respondent No. 3. The

Respondent No. 3 is conducting its operations at the Manufacturing Unit

after obtaining all the requisite permissions/ approvals/ authorizations from

the local authorities and is in strict compliance of all the conditions

imposed on it under such permissions/ approvals/ authorizations. The

Respondent No. 3 is neither discharging effluents in the nearby drain

against the provisions of the Water Act and nor it is illegally extracting

water. The Respondent No. 3 has also complied with the

reborninundations mentioned in the Joint Inspection Report
SAWVOC:

- or Varun Beverages

^̂ Authonsed Signatory
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14. In view of the above stated facts and circumstances, it is most

humbly prayed that the present Application, qua the Respondent No. 3 does

not survive and is likely to be dismissed by this Hon’ble Tribunal.

ror Vanin beveiayes LKUWJ

Mhorteed Signatory
DEPONENT

2 9 OCT 202T
Verified at New Delhi, on this the day of October, 2021 that the

contents of the foregoing affidavit are true and correct to my knowledge

and belief as derived from the records of the Respondent No. 3, no part of it

is false, and nothing material has been concealed therefrom.

ror Varun Beverages uritiy

Authoriri§ed Signatory
DEPONENT

\ ATTESTEDx

NOTARY PUBLIC DELH*}

l 9 OCT 2021
’* :
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Current issue date: 28 May 2021 Initial date of certification: 7 May 2018
Certification decision date: 28 May 2021Expiry date: 6 May 2024

Certificate identity number: 10363658

Certificate of Approval

Luis Cunha

Area Operations Manager - SAMEA

Issued by: Lloyd's Register Quality Assurance Limited

The authenticity can be verified in the FSSC22000 database of Certified Organizations available on www.fssc22000.com.
Lloyd's Register Group Limited, its affiliates and subsidiaries, including Lloyd's Register Quality Assurance Limited (LRQA), and their respective officers, employees or agents 
are, individually and collectively, referred to in this clause as 'Lloyd's Register'. Lloyd's Register assumes no responsibility and shall not be liable to any person for any loss, 
damage or expense caused by reliance on the information or advice in this document or howsoever provided, unless that person has signed a contract with the relevant Lloyd's 
Register entity for the provision of this information or advice and in that case any responsibility or liability is exclusively on the terms and conditions set out in that contract.
Issued by: Lloyd's Register Quality Assurance Limited, 63-64, Kalpataru Square, 6th floor, Kondivita Lane, Off Andheri-Kurla Road, Andheri (E), Mumbai, 400059, India for and 
on behalf of: Lloyd's Register Quality Assurance Limited, 1 Trinity Park, Bickenhill Lane, Birmingham B37 7ES, United Kingdom

Page 1 of 1

This is to certify that the Food Safety Management System of:

Varun Beverages Limited
2E Udyog Kendra, Ecotech-III G B Nagar, Greater Noida, 201306, India

has been assessed by Lloyd's Register and determined to comply with the requirements of:

Food Safety System Certification 22000, FSSC 22000 
Certification scheme for food safety management systems consisting of the following elements: 

ISO22000:2018, ISO/TS 22002-1:2009 and additional FSSC22000 requirements (version 5.1) 

Food Chain (Sub) Category: C IV

Approval number(s): FSSC 22000 – 00013754

The scope of this approval is applicable to:

Manufacture of carbonated beverages packed in PET & Glass bottles. 
Carbonated Fruit Beverages packed in Glass Bottles.
Caffeinated beverages packed  in PET bottles.
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CIIAward 

for 

Food Safety 

2018 

ell 
Confederation of Indian Industry 

Commendation Certificate 

for 

Achievement in Food Safety 

YaTun Beverages Limited 
Greater Noida - 2 

, .. 
. -

ell A .... f~ 

". 
1..04 ""t" , 

lOll 

Confederation of Indian Industry 

-------- -----
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I 
I 
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was inspected by a qualified AIB International Inspector on 

July 26 - 28, 2021 
under the requirements of the AIB International 

 Consolidated Standards for Beverage Facilities. 
 

                                                                                                                                                             
 

                                                                                                                                                              
 
 
                                               TO VERIFY AUTHENTICITY OF THIS DOCUMENT, CALL AIB INTERNATIONAL AT +1-785-537-4750 

 

Announced 

      
      Global Vice President, Operations 
 

 

950/1000 
 
 
 

 

25614-PI-3 

   Chairman of the Board 

 
               President and CEO 

      

Beverages - Greater Noida - 6775 
 
 
 
 
 
 
 
 
 
 

 

 
 
 
 
 
 
 
 
 
 

Greater Noida, Uttar Pradesh, India 
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VARun SeVeRACieS L.m.r:.eO 
Plot No. : 2E, Udyog Kendra, Ecotech-III , Greater Naida, Distt. G.B. Nagar (U.P.) - 201306 (INDIA) 

Ph. : 0120-3060814 Fax : 0120-3060828 

CIN : L74899DL1995PLC069839 Web : www.rjcorp.in E-mailID:info@rjcorp.in 

Date : 19th April 2021 

To, 
The Regional Officer, 
UPPCB, A-1, 1st Floor, 
Commercial Complex, Beta 2, 
Greater Noida (UP) 

Subject: Compliance Report of the conditions imposed in CTO 

Dear Sir, 

This has reference to the consent no. 1108331 UPPCB 1 GreaterNoida(UPPCBRO) 1 CTO 1 air 1 
Greater Noida 1 2020 dated 02/03/2021 under the Air (Prevention and Control of Pollution) Act, 
1981 and the consent no. 1109271 UPPCB 1 GreaterNoida(UPPCBRO) 1 CTO 1 water 1 Greater 
Noida 1 2020 dated 01/03/2021 under the Water (Prevention and Control of Pollution) Act, 1974. 
We hereby submit the followings documents: 

1. Latest balance sheet of our establishment for the financial year 2019-20 as Annexure A. 
2. Consent Compliance Report for the consent no. 110833 1 UPPCB 1 

GreaterNoida(UPPCBRO) 1 CTO 1 air 1 Greater Noida 12020 dated 02/03/2021 under the 
Air (Prevention and Control of Pollution) Act, 1981 as Annexure B. 

3. Consent Compliance Report for the consent no. 110927 1 UPPCB 1 
GreaterNoida(UPPCBRO) 1 CTO 1 water 1 Greater Noida 1 2020 dated 01/03/2021 under 
the Water (Prevention and Control of Pollution) Act, 1974 as Annexure C. 

This is for your record please. 

Thanking you. 

r Varun Beve ages Ltd. 
,/' 

Authorized Signatory 

Annexure : As above. 
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Annexure A

'\I"'l\n Ue O'"ngco: Uml\ed (Unit .ill'~ ' c<llli l'kI. No. zr., I>c,"td,·III, G'Ultr NoIlLl, U.P.) 

8~Bnce .Ii",,,. "".1I P-breh 1020 

A l nll 

N,'U. Ctl ... ~11 ~"C'C 

(.) [>""l .... ry. I.~\I>! ~>ld '~~'1""'·"1 
(b) C'I,iul."wk ill 1""I'1l~' 
(el GtlQtI,,~n 

(\~ 0(111.1' iu, .. lf,il>k .~W' 
M Inv ... u .... ' IU in _uu);"l''';''" Itnt! ~ .... ,(,.','f. 
(I) F;na,>c~1 :U~I 

(I) 1''''~i hll''''''' 
In) l ,n. ,,_ 

( .. ~Od'~N 
(I,) a d" ... ' hIlH 'u rfCII' )j~"~ 

Z) Con,.", MfC" 

(. ) ""'til"";';" 
(hI "''''nNI UKI1 

(i) Tl1IIk n-«i\';t.1Jk, 
(.) Cu I> ~"d .. , It '<tu;~~ko' l ~ 
(N) Il,.uk I»woet'~ ,'lk"h~,\ ( .. ) ~Uo'" 
(i~)I.(),IM 

(\')O,h~o 

te) O .lIel ( " .. ~'I ..... ,J 

P.quilyumlliauHhlu 

1:[1,,111 
(~J 1'~llIity ,ho(" fl l~ I,, 1 

(1:.) Oth.:. '''r'''r 

UublUtiet 
Non~,"cnl HAI/Hi liew 
(a) 1 'inro ,l(;"I I~liiT ;l;'" 

(Y llIJlTOwi·1P 
(h) I'n"",ioll' 
(el IHr~,,",1 t:I ~ .... b!~I ..... (Nel) 
(,~ O1ht. l\OIf.Cttm,·" IIi.t"i~11ej 

C unnI U.t.lli l itlj 

(.) I,.. .... nd. ' ... bil,'n 
(.) Ikt<~ 
r.) T ... lk , .... ,..1.o1u 

IInI(II"'l ln ll .. 

NOle 11._1 

T(). ~I fUllenl IIIlc l. 
'Co,~I "Sle" 

'Colut ~t11 

TOln! equity 

t, 

11 M~.d'?OlO 

1I1nJ.o.n 
l, ll~S81,tUl 

228,(.51,1101 

11 .'111,102.' 
',1l,M2 

1S t Uil 
1~'14,m 

'02.529,1\01 
1,619,1 12,6.>4 

(I ,l'IJ,si1.5<06) 
'1 19.sS5,0(J~ 

1.'\78,211 

(II) T"ul o"'-<I~"dinf,. .b·, of >I";';,,) Ml«'I\l.i<" . 1\1.1 , ,, .. U f ll l'"'l .. i~ .. 
(b) "'01:11 olll.t~"Jinll .1>.('1 nf (II . h!t'lD "Iltt'l 110,11 ",ktu t n'up'Uct< .... 1 1II1II1 ."In::v.;. ... 

(lit) t)Ihr. f .... nf .. lli.b ~;. ...... 
" 11 

" 

'iU.'nfl.\(o2 
lI .l ,u.2,IoUl 

.1~ .'Hl,lR'J (b) O ,h ... OI,",n, Ii,\.I<I;t;"J 

(c) l'nMi:iottt 
(oJ}C"m.·tll ,u1i.,hr.hhn (N"I) 13 

TOI~I C\lImli Ih.hlhie. 2," ,176,792 
TQIIlI Ii~bUilief 219~\55.06S 

'1'01111 fq"i,y 1llllllbbiJiticJ 2",555,068 

Theft ("io"ci. 1 niH~ ,l\fn" h~w I".,,, l"'\' I ", r~,1 r" . ,h,t plnpt'l¢ uC , 1I1.1II,; .. i1111 Ih~ u,,1C 1/1 rieur u;. ,lie I'U'I'''''' of ~ ... ,~;,'!'; j"t"",, 1 fll'C 1.\311 , Tit., 
r.), .rel I rt ", 'I';:Ui'11 olInl ""i:'''''1 .. ,.I,u 1I"'t'tI ' '' ,,: ~'\il r.ir , ;"'w of 'If'I'nholl "r Ihc IIml ill tI", It,lt· or Utl .. l';",k~h. 1",\\,\:",,0 U"'~ mly 110111\: in lin,· 

"';11, fW' lud,"," M'f.OIl1ltll "r ,1)\· ")"~\"') 

f'"..O, I '.JI,,;tt~&.Gu. l.1 . r' 

r 

V":::: II, .. , lJ~mh'd 

" 

Vlk~, lilt , . 

( h;'·[ tiu.ul("l , ,,·c. 

-, 
For VARUN B~~~ES LTD. 

~~ < ~ "'- Aut rised Signatory 

[ t~J. 
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\ 

I 

Vllnm Bcvcnlgc8 Umilell (Ullit t ilW1te<l II I PIIII No, 2E. E';Qt.;ch· lll. Gre-Ah:r Nolthl. tJ.L',) 
SI2t ement of Profit nltd UIGG Sllltcmc.nt (or the),car elided 3 1 MIHCh 2020 

Income (rum QPcr:ltiun~ 

Re\'C!lUl! (r<'lm ()IJ4:f!ltionll 
Hr:lllch tr:ln~fer 

Olher income 
'l'otul luCUIIIC (fUm opcrot iuns 

l!"I'CIlIlI:i: 
Cust of Ill.'\\c:ria lll cOIl,umed 
Iknnch trnn~fcr 
Ch:lIl{:C'$ in lIwcnh)fk .. tlf finished HOlJd~, 1I1lH,:k-in ·\r.ldc ~nd work· jn ·pmWt:~~ 

JO:nlpIO)'l~ bcndils l!XlX1l:!C 

Pimmce cu"~ 
Ol"prcci3tion :\I\d nllloctiz:uinn cSflt:mc 
H(~d ()ffiCll Hspt."I I~ es alloCl'lliull 

Other expense. 

Profi t beron~ exceptlollal items nnd 1\1)1; 

P.xa.'pooml items 
Profit/(Jo;;I) before t:IX tnm, rerrcd to head officc 

T()tltl eXpellU!1I 

Note 

'" 15 

" 
17 
1. 

" 20 
21 
22 

21 

Amoullt in Ib, 

AHal 

31 Match 2020 

:l.:iSf' , IIH, I% 

2'12,354,.122 
H07,07.} 

.1,G49.279,691 

1,655,874,'1-1(, 
2W,9SK,7311 
(l .l,51O,IIAA) 
200,(itl R,S7Ct 

I HH,II)(, 

11'J,MtI,t,2(, 
311,42'),o11H 

414.8<1K.,liD 
2,989,09J,5G4 

6l,u, II:1K, 126 

61 ,051),256 
599,128,868 

ThUle linanc.bl ~tntCOl(!nl ~ h:lVc be-cn prepnrcd (or the pUlpO!i<: of &ubmittillH Ihe \lnme m PICUP for the pUf}Jf},~e uf :"'llilinS lmcfcill (I'(',e IHl'" '!lIe 11 ,;uf(!!, ar~ rc·t::w(cllll1lt\ 
rcgcollp~d fO given Ime lImJ fni e view uf o~mtion nfl hl.: unit in Ihl.: 1;"11 .... of Utt.t r l'ardl-'1Ih. I Towev!!r ':l II~ \lIa~' nnt be in line with Iin:tllludi teu l\CCUunls of the WUlp:lny. 

Notc·t; 

11) S31t of M::lnulileturil1~ 1)('fXJtin U.P. 19 ~h()wn nt fuJi _:I ll' nlh.l\! to fil\lI\ cUltom er :after dilll~:\t.ing Jlr:mch T,.,n~ rcr 
11) TflIding item trllm(' rrcr.! to U,P./HX U,I'. brnncht..: !trc: ~h()wn lit n r'~nch Transfl.'f h\\'oicc V41ue, 
c) Ml\II\1factun:d itl!ll1 tmM( 'frl't! 10 EX U.1'! bmnch(. .... :11\) "hUW1\ lu1)mnch '1 'r.lnt> f(~iJn\'oi(e Valu(·. 

ror D.P. D~ght & Co. LLP 
Chllflered I\ CCO\1ntllntl 

Finn nt.'g' (milan NO. : tlrx)olHN. IINN55~1O 1O~91 

N~vy\"'-"~-:::::::'::" , 
CCr.lj IImnr Agnrw;tl 

Parlner 
Mtl1lbt.-nhip No,: 094155 

PiaC\! : New Dclhi 

D.,~d , ';),\7 ) .2. 0:). '1) 

{~' '~L "b' 

I~ .' All" I 5' ,,), 

L, I 

, 
I 

tr.ry , 

For find 0 11 beh:"f uf 

Vii ... ::;: 

Chief fillanci:1.\ OniCt:r 
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I 
Vanm ~en.ges Limited (Unit situated 2.t Plot No-ZE Ecvtech III Greater Naida, UP.) 
Summary of significant accounting policies and other explanatoty information for the year ended 31 Much 2020 

1 T:mgible assets 

Gross bloclc 

Bahnce 70S at 01 Apri12019 

Additions 
Transfer 
Impain:ocnt 
Disposals 
Balance as at 31 March 2020 

Accumulated deprcciation 
Balance as at 01 April 2019 

Dep=iation cha.1l" 
Deprecition on asSet rransfe::rc:d 
Rcver.)ru onlmpmonatt 
Revusal OD disposal of 2Ssets 

Ba.l2nce as at 31 Much 2020 

Net block 
B:tlance as at 3111atth 2019 

BaLance as at 31 March 2020 

AmountinRs 

Land . Buildings Plant and Furniture Office Computers Vehicles Containers Tou! 

leasehold equipment and fixtures equipment 

531,410,100 257,215,493 898,711,611 3,626,925 2,223,469 

93,600 

1,776,4g 

416,382 

5,7593 856 320,968,026 2,021,691,895 

22,738,085 

18,659,348 

220,010 22,008,094 

171,708 18,487,64<) 

(228,235,583) (228,235,583) 

(33,732) (39,389,257) (39,422,988) 

531,410,100 257,215,493 898,931,621 3,593,193 2,317,069 2,364,503 24,247,496 75,35l,28O 1,795,430,757 

39,450,118 42,941,168 

6,415,711 7,871,697 

45,865,829 50,812,865 

491,959,982 214,274,326 

485,544,271 206,402,629 

305,283,216 2,016,853 

54,367,5&\ 369,120 

(20,890) 

359,650,802 2,365,083 

593,428,393 1.~10,072 

539,280,820 1,228,110 

.~~ 
J~J~ ; ,?,~:: 

.::::1, 
, . 

,"'/ .-_.-,,'" 

1,087,130 

328,684 

1,415,814 

1,136,340 

901,256 

1,101,256 1,142,251 168,719,286 561,741,276 

324,094 906,512 49,111,221 119,694,626 

142,771 15J 567,938 15,710,708 

(167,274,022) (167,274,022) 

(32,376,486) (32,397,376) 

1,568,121 17,616,700 18,180,000 497,475,213 

675,158 4-,617.605 152.248,740 1,459,950,619 
796,383 6,630,796 57,171.280 1,297,955,544 

Fei v",R'JN 5EV5~~ 

!>'uth~OI 
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Vuu" 1I""""'jJu Li lll;lct.l l Unh ,h"~ I .d,, ' l'lut N!>, 21(, "cotuk.tll, G.n ' . 1 N e>ioJ _, U,P.) 
SUOU"'.')' uf . ir."lnl' .... " ~ r ro"" Ii"JI palld ... "",1 ... 11" ... pb"~ IO<Y Inr" " MI>II,," on thll ",,,,, I~h ... e """ .. d .• 1 ~h>l.'n .,"t a r", ' h ~ 
~U , ... ..,. ,1 JI ",,,,d. 1020 

(U .. k'('II m l r.<.>noi< .. • .. ~1 W-oI" ., Ullle .. oth.' ,."i k .LIl~ 

l'~t,tri')· , kt" .. ;u 

. 1t..b OlO" "'''h IIUIlIOt)' A .. th" , ,' ..... ("0111 un!kl!,,""") 

·J" ". ... jJ'·al'''.' ... 

(\'~ ... ~t M .><'o'tl "r .:ol~ l it 110,1 n'lll~ubll- VlIblt) 

RIW " la k lnl (iote~IoJ n.r. t'><JI" , II ' r.I~ ,iIJ 

l'inj'h.~I I,.'{Itl' (f"(;h" ~"I~!(»OIb in IIMI;Q 

~f(~ ·''''' ';I>3.·'''' 

'1' .. 011' ~ ... M.', C'Oo,,"Ic'n,,' jI3.lIKl - VlWt'tftm l 
Jot .. : AI~.w,,,IC" 1 .... ""I't(:ko ' e .... !" . I>~ 

7. 0 Ihl.' r.".,,~i~ 1 U,~ t ~ 

(U""'~"I\", (1)IuJdcn'\l r,ooo.l) 

h" •• "" an:,u .. ' on: 
.Qlbr l"< 

n! l k.,~h .. n( .,_ : 

. I» b ll«' "';,n '1:I'\O""y/~"'.·.m"c .. t ~\ .. I14rilin 
, t)II,(r au"",l(T;t 

,, 1I00.u"~ nR · 

A. Non-c .... "n, ' ,Ot ro";" fI:.: 

T~rnl bon. (R'C ...... ~ 

,h,d;'n ""per 1r~I1 ' (,,"" h" nk_ 

Am..,,,,, ' in lh. 

1'l'.7~.f.S 1 

17.1.'>t..6!J l 

It,,, 
J l H areh;:o1.(J 

1 2 1 .·n~. 'J.; 1 

SA,n2, Il~1 

11"}18,(.l) 

A I M 

31 "bn;l. 2020 

c.l.l,kI:! 

/lll ,ltt! 

Au, 
'\1 M~ r ch 2rno 

A • • u 
lJ M. rch Z02tI 

I.ti7 1.1 ~1 

1 ,(l1 , 1 , 1 ~7 

1.17R,Zn 

1.) 111.211 

For VARUN BEVcK.t.S:::S L TO. 

Authorised Signatory 
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'J'u t. ] rI, .. " , .. "h' \y, .. h,1;'lI "1-
( :N'lJ ...... " ,.,h.o:r . II:I~ mK. .. )"" ... . I ~; ... " nil """,II tnlt!I"*" 

11."'1'~ ",laW.1 1~'lh lt;s 

Sr:c~,ilr "'1",,,;u 

I'ta' ~I "rr .hl<" l .... p ll ... 
.\,t"'J. oef d; 'oo(O"1 r('f~h\"" 

K~n". r.on> Uf'~'M;"'" (II' '''') 
s..1c"fl....,..~I(" 

Oln~' Salt I' ."", U .. I! 
. ,\ I.,,~f."""ff~ 

:rn'li",~ 

S"le I' !(m. 01' UtoflO1 
· M,"~rll( hlril\lC 

Tr~l1 ~fN .0 I;'" 0 1' OtIK., 

, M>1~,rloC "' MI (;00,1> 
, 1' .... 10:'1 (;......J .. 

Tuur"rlo tJl' n ("l'ol 
• Tr.ulr,d (;, • ..J..' 

16. Olhcr 1I":on. ,, 

IR' .... N IIICdmr ,_n " tft" at .. ...., ,, .... <d ro, l, 
.t.uuk.ll'1lQ1.1t; 

li n .... "l<t ' c.bl 3n.11,;><;k; " JI ",. 'cri.1 Co. .... ",,,d 
I .W .. h.O ..... u bt-"",""t'" .1 ... ) .• • 

t 'ur(h~.«'. dUff,.: rll,' 1' .. 1< (' '''1) 

S"kldurinr. th"1 .. r 
Inv<1,mriu~ •• ",,1 or d'~)"nr 

" 
.I 

.' " , 
"- ,fA" 

~ '1# " I 
/'"J .. , 
l'>~ 

At", 
) 1 March ZOJn 

'/U,'f1tl16:! 

'" ., 
J] M:.. . ~h 202() 

?,OZ'I:I·..., 
1Q(,.2l1,J.4 ] 

)3.2\.6.~"J 

l,(olt1,2'XI 

l ).IIU,711'1 

I'oc lhe)'ea. ~n" m l 

3 1 rob •• h '2020 

2,J(h,·m~·I $~ 

~IU,"(16,!j.1. 1 

11.1)1,('17 
Ul6,118,1% 

2M,Dft,l;2~ 

I)A·I2, I,]C, 

I l,1.1).6.\2 
2~l.l~~ .~?2 

Itor .h" ,c~r ended 

JIMneh2fl?O 

7611.200 
n,S&! 
21,:Z::U 

am,un 

Po. d'f, J"at tnde.l 

JI Mm. ch 2020 

122,(021,"21) 
1,(o) I,9O'J.l U 
1.717,53I,lIl5 

1$0,11111 
12 1 •. n S.')\1 
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\ 

A •••• h. brti,,"1"1l "r .1." r~J>9nln l:" (ltoilltl/yl'''' 

1 r, ~id' ·"I;""'h 
Wool: in 1" '1(.' "" 
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Varun Beverages Ltd., 

Plot No. 2E, Udhyog Kendra,  Ecotech III, Greater Noida  (UP)- 201306 

Consent Compliance Report 
 

CONSENT UNDER AIR ACT, 1981, CONDITlONS OF CONSENT 

Ref No. - 110833/UPPCB/GreaterNoida(UPPCBRO)/CTO/air/GREATER NOIDA/2020 
Dated 2nd March 2021, Validity period from 01/01/2021 to 31/12/2022 

 
S.NO. Conditions Status 

 
1. 1. This consent is valid only for the approved 

production capacity of Carbonated non 
carbonated beverages- 21064 MT/Month 

Complied. Details are provided as 
Annexure 1 

2. 2. This consent is valid only for products and 
quantity mentioned above. Industry shall 
obtain prior approval before making any 
modification in product/ process /fuel/ plant 
machinery failing which consent would be 
deemed void. 
 

Complied. Details are provided as 
Annexure 1 

3. 3(a) The maximum rate of emission of flue gas 
should not be more than the emission norms for 
the stacks 

Complied. We are getting stack 
monitoring done from approved 
lab. May 20 - report is attached as 
Annexure 2 

4. 3(b) Air Pollution Source Details. Complied. No change is source. 
Actuals and consent sources are 
same 

5. 3(c) The emissions by various stacks into the 
environment should be as per the norms of the 
Board . 
 

Complied. We are getting stack 
monitoring done from approved 
lab. May 20 - report is attached as 
Annexure 2 

6. 4.. Quantity of other pollutants should also be 
as per the norms prescribed by the 
Board/MOEF & CC/or otherwise mandatory . 
 

Complied. We are getting stack 
monitoring done from approved 
lab. May 20 - report is attached as 
Annexure 2 

7. 5.. The equipment for air pollution control 
system and monitoring ,as proposed by the 
industry and approved by the Board should 
be installed in their premises itself . 
 

Complied. 
Unit has cyclone dust collector, 
bag filter, WPH. Snaps of the 
same is attached as Annexure 3 

8. 6.. The modification or installation in the 
existing pollution control equipments should 
be done only by prior approval of Board . 
 

Complied. 
Unit has not done any 
modification so far. 

Annexure B
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9. 7.. The operation of air pollution control 
system and maintenance be done in such a 
way that the quantity of pollutants should be 
in accordance with the standards prescribed 
by the Board/MoEF & CC/or otherwise 
mandatory . 
 

Complied. We are getting stack 
monitoring done from approved 
lab. May 20 - report is attached as 
Annexure 2 

10. 8.. Unit should do provisions for fugitive 
emissions chimney/stack as per the norms of 
the Board/MOEF & CC/or otherwise 
mandatory . 
 

Complied. We have stacks as per 
norms. Snaps attached for stacks  
as Annexure 4 

11. 9.. The unit should submit the stack emissions 
monitoring report within one month from 
issuance of consent order along with the point 
wise compliance report of the consent order . 
Further quarterly monitoring report should be 
submitted . 
 

Complied. 
Submitted compliance report is 
attached as Annexure 2 

   
 Specific Conditions:  
 1.. This consent is valid only for products 

and quantity mentioned above. Industry 
shall obtain prior approval before making 
any modification in product/process 
/fuel/ Plant machinery failing which 
consent would be deemed void. 
 

Complied. Details are provided as 
Annexure 1 

 2.. The Industry shall comply with 
various provisions of Air (Prevention and 
Control of Pollution) Act 1981 as 
amended, Water (Prevention and 
Control of Pollution) Act 1974 as 
amended and all other applicable rules 
notified under E.P. Act 1986. 
 

Complied.  

 3.. The Industry shall dispose the 
hazardous waste through authorized 
recyclers/TSDF and comply with the 
provisions of Hazardous and Other 
Wastes (Management and Trans-
boundary Movement) Amendment 
Rules, 2016 as amended. 
 

Complied. Unit is disposing 
hazardous waste thru RAMKY 
which is approved vendor for 
disposal of hazardous waste by 
UPPCB. Details are provided as 
Annexure 5 

 4.. The industry shall only use PNG as fuel once 
PNG pipeline is available in that industrial 
area. 

Complied. 
Industry is using Bio mass as 
boiler fuel as stipulated in consent. 

 5.. The industry shall submit the point wise 
compliance report of the conditions 
imposed in the CTO issued by the Board for 
year 2020 and audited balance sheet for 

Complied. 
Unit has submitted consent 
compliance on time. 
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the current year and the details of fees 
deposited during last three years within a 
month otherwise this CTO may be 
revoked. 
 

 6.. If the CPCB or UPPCB issues the Closure 
order against the industry this consent order 
stands automatically suspended for that 
period 

Complied. 
Not applicable. 

 7.. The Industry shall abide by orders / 
directions issued by Hon’ble Supreme 
Court Hon’ble High Court,Hon’ble 
National Green Tribunal, Central Pollution 
Control Board and U.P Pollution Control 
Board for protection and safeguard of 
environment from time to time 
 

Complied  

 8.. Any source of emission other than that 
mentioned in the Air consent seeking 
application will not be permitted by the 
Board. 
 

Complied 

 9,The industry should ensure the 
operation of the air pollution control 
system (APCS) in such a manner that 
the air emission confirms with the 
standards prescribed under the E.P Act 
1986 as amended. 
 

Complied 

 10.. The Industry shall submit Environmental 
Statement in prescribed format as per rule 
no.14 as per E.P Rules 1986. 
 

Complied 
Annexure 6 is attached. 

 11.. The Industry shall submit 
monitoring reports of all stacks and 
ambient air quality from a certified 
/ approved laboratory under E.P. 
Act 1986. 
 

Complied. 
Submitted compliance report is 
attached as Annexure 2 

 12.. The Industry shall obtain prior 
consents in the event of any addition of 
new emission generation sources such as- 
Boiler/ Furnace/ Heaters/ D.G. Sets or 
alteration of existing emission sources in 
accordance with section- 21/22 of air Act 
1981 (as amended respectively). 
 

Complied 
 

 13.. The use of Pet coke and Furnace oil as 
a fuel is restricted in compliance of the 
Hon’ble Supreme court order. 
 

Complied. 
Industry is using Bio mass as 
boiler fuel as stipulated in consent. 
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 14.. The Industry should be operated in 
such a way so that there is no adverse 
impact on public and environment. 
 

Complied. 
 

 15.. The Industry shall develop proper 
green belt and rain water harvesting 
system as per guidelines. For green belt at 
least 8 feet height plants should be planted 
which shall be properly protected as 
proper irrigation and maneuvering 
arrangements shall be made. For the 
development of the green belt the 
guidelines issued vide Board office order 
no. H10405/220/2018/02 Dt. 16-02-2018 
shall be complied. 
 

Complied. 
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Month Production (Ltr) Production (KL)

JAN 2020 6739667 6740
FEB 2020 10006487 10006
MAR 2020 6312766 6313
APR 2020 1234085 1234
MAY 2020 11583461 11583
JUN 2020 17266775 17267
JUL 2020 9301785 9302
AUG 2020 9370375 9370
SEP 2020 9429954 9430
OCT 2020 4422219 4422
NOV 2020 1574101 1574
DEC 2020 3339590 3340

YTD 2020 90581265 90581

Annexure 1
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VRRun SeVeRRCieS L,mll:.eO 
Plot No. : 2E, Udyog Kendra, Ecotech-III, Greater Noida, DisH. G.B. Nagar (U'p.) - 201306 (INDIA) 

Ph. : 0120-3000814 Fax : 0120-3000828 

CIN : L748990L 1995PLC069839 Web: www.rjcorp.in E-mailIO :info@rjcorp.in 

Date:- 17.04.2021 

To, 

Regional Officer 

UP Pollution Control Board 

A-1, 1st Floor, Commercial Complex 

Beta- II, Greater Noida, G B Nagar, UP 

Sub:- Quarterly Submission of Ambient Air Quality Monitoring and Analysis 

Report and Stack Emission Monitoring and analysis Report for 1st Quarter 
Jan- March-2021 

Dear Sir, 

Wjth reference to the above please find enclosed herewith the periodic 

Ambient Air Quality Monitoring and Analysis Report and Stack Emission 
Monitoring and Analysis Report 

Please acknowledge the receipt of the same and oblige. 

Thanking you, 

For Varun Beverages Ltd 

~ 
Authorized Signatory 

O .... I_·~ . .... "",,"-- . ................. . 

~ ifi,4iMti 

;rollO ~ ~.nt, 
m~1 

I7Joyl~J 

-
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Newton Consulfan's & Labora,orles .- ,-"" 

~ 
JAS·ANZ 

"It lSI) 90(H ! 201"',1.,014001 : 201~. 011,,,:-- IfUHIJ . !'~1 ('t'rtlfll'd l .... h .. r,'lun 
~ .'III. ' .... 011:(" I7t)H : 2017 ffr\l[nJ: . (I' rl. '\0 T( ·.~ !' .! fl ) .\l.Huli[; lll11 1 .. lhhl:ltnn. 

-webS,te wwwnewCQnlab In 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 

.... ' r~ 
~V 

I ' .. _.- . . :. 
'SO~'/t~O'IO HIiA" I~' 

R~, "1 <> A lt ll7 111 

Page 1 Of 1 

TEST REPORT NO: NCUVBKM/7116/0001/18/03-2021 DATE OF REPO-RT : 23-03-2021 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA. ECO TECH-III, GREATER NaiDA . ,G B NAGAR,U.P., 
INDIA 

Analysis Start Date 

Date Of Sampling 

Sampling Protocol 

Equipment Used 

Stack Attached To 

Capacity 

Type Of Fuel Used 

Quantity Of Fuel Used 

Stack Height Above The 
Ground level 
Attached APes 

18-03-2021 

17-03-202 1 

SAMPLING DETAIL 

AnalysLs End Date 

Sampling Dono By 

AS PER CPCB GUIDELINES Duration Of Sampling 

Vayubodhan Stad. Sampler No 1 VSS~1(S No 321 ore 01 ), 

DETAILS OF STAcK 

BOILER 

5TPH 

BRIQUETTES 

<1TPH 

30 Mtr 

SINGLE CYCLONE OUST 
COLLECTOR 

• 

Stack Oia At The Top 

Material Of Construction 

Normal Oporation Schedule 

PHYSICAL OBSERVATIONS 

Ambient Temperature 2S"C Flue Gas Temperature 

Velocity Of FIUG GaSlts 7 4 Mtrl Sec 

Sampling Flow Rate For Gases 2 4 LPM 

Sampling Flow Rate For SPM 

QuantIty Of Emission Discharged 

TEST RESULT 

S.No Parameter Unit Protocol Result 

PartIculate Matters (PM) mglNmJ IS 11255 (p-ff 316 

2 Sulphur Olo;(lde (SO r mglNm' IS 11255 (P·2) 32 , 
3 Carbon MOt'Io)l ·de (CO) % by Vol I S 13270 042 

• Oxides of Nllrogen mg/Nm' 15.11255 (P-7) 430 

,--
\ ' 

23-03-2021 

NCL 

30 MIN 

1000 mm 

MS 
24 HRS 

136·C 

19 0 l PM 

209124ml /hr 

SpecificationJ limit (As Per 
epeB) 

-~800 "for 2 10 ( lOTPH Bol'c~s) 

Not Specrf.ed 

1% By Volume 

Net SpeCIfied 

• •.• End Of Report···· 

PR ED BY T 0 SIGNATORY 

~~.Ifilt~ SOIr·l Endor!ement of !he same " neoIher Infemld nor implied 2 AI dopules sullact I 
Labo AlpIOduced except" fuII.,1hout Ihe perm.,,," ~ MANAGING PARTNER 4 Ou< rOOilily 0 imlted 10 """"ad val", 00' a 

ratory.A-1/156Sector_17(S d h'C . • y. 
, M bll .' wa as, ompound) Kay, Nagar Industrial Area. GHAZlA8AD - 201 002 (U P) 

. 0 •. 9810430345, 8744051920 I Webs;te: www.newconlabln .. 
E-mail: InfO@newcoafab.In, newCOnlab@gmallcom, accounts@newconlabln  
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Newcon Con "I'"n', "'''or,,'or; • 
. 111 ,,0900,: lOIS. ISO 1.1001: 2015. OIlS,\, IIiDOI : 2007 rert;ficd l.,borJt"" 

"AUL I'OJFC 17025: 2017 rh ... Iit1~. «(·n. No. H'-~~161 Ann-dilated I...al>ol'alo;" 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 

TEST REPORT NO: NCLNBKM1711610002118/03-2021 DATE OF REPORT: 23-03-2021 

Name And Addre.s Of Customer VARUN BEVERAGES LTD. 

~H~~ . 
ISO tocIl14001~S 11001 Rt, ko RIII"1I1 

Page 1 Of 1 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA, .G B NAGAR.U.P., 
INDIA 

Analysis Start Oat. 

Date Of Sampling 

Sampling Protocol 

Equipment Used 

Stack AtQched To 

Capacity 

Type Of Fuel U •• d 

Quantity Of Fuel Used 

Stack Helgfi'l Above The 
Ground l,v.1 
Attached APes 

18-03-2021 

17-03-2021 

SAMPLING DETAIL 

Analysis End Date 

Sampling Done By 

AS PER CPCB GUIDELINES Duration Of Sampling 

Vayubodhan StaCk Sampler No 1 VSS-1(S No 321 OTC 01). 

BOILER 

2TPH 

BRIQUETTES 

<10 TPH 

30 Mt' 
, 

OETAILS OF STACK 

Stack Ola At The Top 

SINGLE CYCLONE DUST 
COLLECTOR 

Material Of Construction 

Normal Operation Schedule 

PHYSICAL OBSERVATIONS 

Ambient Temper.ture 2S"C Flue Gn Temperature 

VelOCity 01 Flue Gases 8,0 MtrlSec 

Sampling Flow Rate For Gases 2 4 LPM 

Sampling Flow Rate For SPM 

Quantity Of Emission Discharged 

TEST RESULT 

23-03-2021 

NCL 

30 MIN 

800mm 

MS 

24 HRS 

136·C 

200 LPM 

14489 12m'lhr 

S,No. Parameter Unit Protocol Result Specification' Limit (As Per 
CPCB) 

Par1IC\Jlale Mailers (PM) mgfNm) 1$ 112">5 (P·ll- 32' 800 (for 2 to « IOlPH Botlers) 

l SUlphur OIOXIde 

3 Carbon Monoxide (CO) 

(SO ) mglNm' IS 11255 (P·2) 36 Not Spec'fied 
1 

"%" by VoJ IS 13270 032 1% 8yVolume 

4 O;;des of Nitrogen mg/Nm' IS 11255 (P·7) 440 Not Spectfied 

.... End Of Report·· .. 

FOR NEWCON CONSULTANTS & LABORA TORI ,- \' '. w 
' ~. ~:;'l_ I _ ~"'l KHAN f'.\ ' :::: ".. '. 
M vC \"r ,~:, - It: ~ , 

!£tl) \ . 

NOTE: 1 J'~ ~'.ee.e" ED BY ..... Ii OR~ZED SIGNATORY 

.... --._.."L~1!mIt\>?n\' If¥l,J~i9'\ 1!lII~"'1<lIIiI-1endorsameot" Ihe sa ... " netller itlooed nor -;:::... ., '" d 
"-" , NI !$DUlcs $ut:toct 10  
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Newton Consultants & Laboratories 
~ 

'AS-"" 
~.' :r:.".' 

~V-:\u I~O 9001 :. 201~. ISO 1400~ : 1015. OIiSAS ISUOI ; 2001 CC11ifi{'d t.o.horulof'\ 
N,\BI. ISO,)1-.( 1701~: 2~17 nt<>~n~, ("1'11 . \0. H'. ~<1;!6)"'(,l·rl'dil:II{'CII~"M)r .. to~). 

V'vt .o! Itt" www newo In e 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 

rS0 1OIII11I ... ·;/OttSJl,S l~\ 
~ N. """'1111 

Page I 01 I 
(NEW DIESEL ENGINES UPTO 800 KW) 

DATE OF REPORT: 23-03-2021 
TEST REPORT NO: NCUVBKMI7116/0003/18f103-2021 

Nam. And Address of Customer - VARUN BEVERAGES LTD, 
PLOT NO, _ 2 E, UDYDG KENDRA, ECO TECH~II, GREATER NOIDA, ,G B NAGAR.U,P" 

Analysis Start Date 

Oat. Of Sampling 

Sampling Protocol 

Equipment Used 

Stack Attached To 

Type 01 Fuel Used 

Stick Dla At The Top 

Attached APeS 

D,G_Set c..mm_ Date 

Ambient Temperature 

Velocity 01 Flue Gases 

Sampling Flow Rate For Gases 

S No. Parameter 

-, 

7 

3 

caroon MOOOxlde ( CO) 

Particulate Matters (PM)­

Ol(des of Nitrogen +HC 

INDIA 

18-03-2021 

17-03-2021 

AS PER CPCB 
GUIDEliNES 

SAMPLING DETAIL 
Analysis End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Stack Sampler No I VSS-I(S No 321 DlC 01), , 

o G_ SET 

HSD 

DETAILS OF STACK 
Capacity Of D,G, 

Quantity 01 Fuel Used 

Stack Height Above Roof Top 

125 mm Material Of Construction 

ACOUSTIC ENCLOSURE Nonnal Operating Schedule 

After 01 -~20H (75 KW uplO 800 KW) 

23-03-2021 

NCL 

30 MIN 

125 KVA,- 100 KW 

12-15 LT/HR 

70 Mlr 

MS 
AS PER REQUIREMENTS 

PHYSICAL OBSERVATIONS 
Flue Gas Temperature 184·C 

26"C 

16,3 MtrlSec 

23LPM 

Sampling Flow Rate For SPM 20.0 l PM 

Quantity Of Emission Discharged 719.746875m''hr 

TEST RESULT 

Unit 

glkw-hl 

+ g/kw-hr 

glkw-hr 

Protocol 

IS·,3270-­

IS 11255 (P.l) 

IS 11255 (P -7) 

Rosult Specificationl Limit (As Per 
CPCB) 

-
" •• End Of Report- · " 

FOR NEWCON CONSULTANTS & LABORATORIES 

(~1 
PREPA,ED BY 

Formal no NCUOSP-28fTC-SETIrMT.()1 Rev No.1 Date 1~ .Or 2011 

NOTE : 1 The Results Iep<r1ad _ pertains 10 !he ~ lod 
GHAZlABAD JURISDICTION 3 The Repat shaI rn be ~ucod ::::''':'uII ~:-I of Ill! same ~ ne:her Inferred na Injllled 2 ~ d"llUMs '"qeet to 

L.bor.tory : A-1I156, 5octor-17 _ ~'W1"IIANAGING PARTNER. 4 Oorlabioly Is iImolnd 10 """""'" ""'00 (Il~. 
Mobil. :'9~1~~;:;5~~~~~~~2~at~a~~r Induslrial Area, GHAZIABAD - 20t 002 (U P.) 

E.maU: Info@newcoolab_ln newconlab@g e'l
s 

fa. www.newconlab.ln , mal .com, accountS@newconlabln 
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TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(NEW DIESEL ENGINES UPTO 800 KW) 

~ 
JAS·4Hl 

~ ~ ... : 

'c?-· .. · . · .. - .. 
1:10 NIIII,,,,,,,,,JOU,,,. , ..... 

• , loI. '''U"lI' 

Page 1 01 , 

TEST REPORT NO : NCLNBKM1711610003118/103·2021 DATE OF REPORT: 23-03·2021 

Name And Addre •• Of Customer VARUN BEVERAGES i. TD. 

PLOT NO.· 2 E. UDYOG KENDRA. ECO TECH·III. GREATER NOIDA. ,G B NAGAR,U.P., 
INDIA 

Analysis Start Date 

Data Of Sampling 

Sampling Protocol 

Equipment Used 

S~ck Attached To 

Type Of Fuel Used 

Stack Dla At The Top 

Attached APCS 

O.G.Set Comm. Cate 

Ambient Temperatura 

Voloclty Of Flue Gase. 

Sampling Flow Rate For Gas.s 

S.No. Parameter 

.. , --cirDOn MOnOIC.de (Co') 

2 Particulate Matters (PM) 

3 Ox.Oe$ of Nitrogen +HC 

18·03·2021 

17·03-2021 

AS PER CPCB 
GUIDELINES 

SAMPLING DETAil 

Analysis End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Slack Sampler Na 1 VSS.l(S Na 321 DTC 01) .• 

DG. SET 

HSD 

DETAILS OF STACK 

Capacity Of D.G. 

Quantity Of Fuel Used 

Stack Height Above Roof Top 

125 mm Material Of Construction 

ACOUSTlC ENCLOSURE Nanmal Operating Schedule 

Aner 0'-0<1·2014 (75 KW upto 800 KW) 

PHYSICAL OBSERVATIONS 

26·C 

16.3 MtrlSec 

2.3 LPM 

Flue Gas Temperature 

Sampling Flow Rate For SPM 

Quantity Of Emission Discharged 

TEST RESULT 

Unit Protocol Rosult 

glkw.hr tS"32~ - '6 

glkw-hr IS 11255 (p.,) 0.'2 

gtkw-hr IS 112551P71 22 

FOR NEWCON CONSULTANTS & LABORATORIES 

(~) I~~N P:eP~tBY 

23-03-2021 

NCL 

30 MIN 

125 KVA.= 100 KW 

12·15lTIHR 

7.0 Mlr 

MS 

AS PER REOUIREMENTS 

184·C 

20.0 LPM 

719.746875m'/llr 

Specificatlonl Limit (As Per 
CPCB) 

<36 
<02 

<4O 

•••• End Of Report····, 

Format no NCUOSP·18fTC-SETffMT..o1 Rev No.1. Date 18.01"2011 

NOTE'!. The R ..... IOpaIed allow pertains 10 IIle Tested . 
GHAZIABAD .AlRISDICTION. 3 The RepoI1.haI not be ~ :=~" ~:""""",*,I 01 tho same ~ ne:Mr ~Ioood ra impled 1 All dopul ... ",,~ 10 

-to" Ifl tI,III v.:tUlIWl the paml.)~01 (j MANAGING PARTNER.. .4 0Ix'~ '1"'rI 

Laboflll>ty :A-1/156. Sector·17 (Sw d h C . -,.""'''' """"""'vaJ"" ""I 
Mobil.: '961~~~5 ~.!::'~;1J2Kavl Nagar Induslnal Area. GHAZIABAD· 201 002 (UP 
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Newcon Consultants & Laboratories 
\11 1'0 IKJUI : lUl~. I~) 14001: 201 !Ii. Oil"" I MOOt : Zoo7 Cl'!nllicd Lahor.alur)' 

"'''ilL ISOilE( 17025: 2011 fI"('<iiina. lcrt. "0. 'IC!,~!61 Acrl"C(h(tlll.'fll":'I~:)f~IO"l. 

Web!'11e wwwnewconlab.lo 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(DIESEL ENGINES MORE THAN 800 KW) 

TEST REPORT NO: NCUVBKMI7116/0004/16/03-2021 DATE OF REPORT: 23-03-2021 

Name And Address Of Custom or VARUN BEVERAGES L TO, 

Page 1 Of , 

PLOT NO, - 2 E, UoYOG KENDRA, ECO TECH-III, GREATER NOIDA , ,G B NAGAR,U,P" 
INDIA 

A.nalysls Start Oate 

Date Of Sampling 

Sampling Protocol 

Equipment Used 

Stack Attached To 

Capacity Of D.G. 

Stack Height Abo.." Ground 

SAMPLING DETAIL 

18-03-2021 

17-03-2021 

AS PER CPCB GUIDELINES 

Analysis End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Stack Sampler No 1 VSS-'(S No 321 DTC 0'), , 

DETAILS OF STACK 

D.G.SET, NO, 2 

1010 KVA,- 808 KW 

30 Mlr 

ACOUSTIC ENCLOSURE 

Type Of Fuel Used 

Quantity Of Fuel Used 

Stack oi. At The Top 

Matorial Of Construction 

23·03-2021 

NCL 

30MIN 

HSD 

100 LTlHR 

350mm 

MS Attached APCS 

Area Code A Normal Operating Schedule AS PER REQuiREMENTS 

D.G.set Cemm Oat. On or after'tl,-07-2005 

PHYSICAL OBsERVA TlONS 

Ambient Temperaturo 26'C Flue Gas Temporature 294 "C 

Voloclty Of Fluc Gasos 

Sampling Flow Rate For Gases 

18.9 MTRlSEC 

2.3 LPM 

Sampling Flow Rate For SPM 18.0 LPM 

Quantity Of Emission Discharged 6542 8965m' lhr 

TEST RESULT 

S.No, Parameter Unit 
, 

Protocol Result Speclficationl Limit (As 
PerCPCBj 

Carbon Monoxlde(CO) (at 15% 02f mgINm' IS 13270 69 'SO 
2 PartICulate Matters (PM) <at 15% Oxygen) mglNm' IS "255 (P-') 62 75 

3 Oxides of Ndrogen(.t 15% Oxygen, Dry 81 .. 1) (NO ppmv 1511255 (P.7 "6 710 
• 

• NMHC <at 15% Oxygen) mgINm' "GC Method 19 100 

5 Oxygen (0, ) % by Vol IS 13270 122- Not Specified 

Remarks 1 All value " 001 Sr No 1 to 4 calcUlated al 15% 0 correchon 2 'Area Code A=Area within the mumClpalllmlts of town/Cities ha~mg 
population more than 10takhs and also upto 5 km beyond thimuniClpallimlfS of such towns/oties 3 ··Area Cooe B=Atea not covered ty catagory A 

•••• End Of Report·· .. 

FOR NEWCON CONSULTANTS & LABORATORIES 

I~~K~AN 
~'-
Formal no NCUOSp·281TC·SETfFMT -0118 Rev No 1 Date 18.07 2011 

\ 

~
. 1 ~)~ J 

'j 
A . 0 SIGNATORY 

NOTE : 1 The Rosolts reported _ per\aJII 10 Ihe T .. 18d paramol", on1y E_ 01 Ihe ,.",. ~ ""thor 1n1&mld 1101 IInj>1oed 2 f.J rflspu1l& "'o,ec:t " 
GHAZIASAD JURlSDICTIOH, 3. The Repal shaI no( be repr""tmI .. eep! It lliI'MlttaJt 1he pwmssm 01 MANAGING PARTNER 4 OUr ~bIity is ""100 t> 1fMl1,:ed ,..1,. """ 

uborotory , A-1I156. Sector-17, (Swadeshl Compound) Kavi Nagar Industrial Atea, GHAZIABAD . 201 002 (U P.) 
Mobile, 9810430345, 8744051920 I Website: www.newconlab.ln 

E·miJlI: infoCnewconlab.ln, newconlab@gmall,tom! ac:counts@newconlablO  
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Newton Consultants & Laboratories 
\11 ,""-) 9UOI : 201.:', ,,0 '''()oI : lOI:Ci. 011:-.,\" ItWOl : !U07lu11fil'd 1 ... 1IJO,.. .. turl 
\In. 1"-0· 11-.(' 1701" : 2017 (Jbllul;. ("t·rt 'n T( (.(1111 \(n,·tlihlfl11 I..uh"nllnn. ~:a; 

.. ,"'" 
\1'1,), b ilt~ www newcOnlab In 

TEST CERTIFICATE 

'$OHOIII~IoO"""1 '1001 
..... "'_ MIllIn'1 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(DIESEL ENGINES MORE THAN 800 KW) Pago I Of I 

TEST REPORT NO : NCLNBKM/7116/0005118103·2021 DATE OF REPORT: 23-03·2021 

Name And Add", •• Of Customer VARUN BEVERAGES LTD. 

PLOT NO.· 2 E, UDYOG KENDRA, ECO TECH.1I1, GREATER NaiDA, ,G B NAGAR,U.P., 
INDIA 

Analysi. Start Oate 

Dat. Of Sampling 

Sampling Protocol 

Equipment Used 

Slack Attached To 

Capacity Of D.G. 

Stack Height Above Ground 

Attached APCS 

Arca Code 

O.G.SeKomm. Date 

SAMPLING DETAIL 

18·03·2021 Analysis End Date 

17·03·2021 Sampltng Done By 

AS PER CPCB GUIDELINES Duration Of Sampling 

Vayubodhan Stack Sampler No 1 VSS·l ($ No 321 OTe 01). , . 

DETAILS OF STACK 

D.G SET. NO 1 

1010 KVA,: 808 KW 

30 MI, 

ACOUSTIC ENCLOSURE 

A 

On or aile, 01·07·2005 

Type Of Fuel Used 

Quantity or Fuel Usod 

Stack Ola At The Top 

Material Of Construction 

Nonnal Operating Schedule 

PHYSICAL OBSERVATIONS 

23032021 

NCL 

30 MIN 

HSD 

l00LT/HR 

350mm 

MS 

AS PER REQUIREMENTS 

Ambient Temperature 2S'C Flue Gas Temperature 282-C 

Volocity Of Flue Gases 

Sampling Flow Rate For Gases 

19.5 MTRISEC 

2.3 LPM 

Sampling Flow Rate For SPM 19.0 LPM 

Quantity Of Emission Discharged 67!"JO 6075m'/hr 

TEST RESULT 

S.No. Parameter Unit Protocol Result Speclflcationl Limit (As 
Per Cpea) 

Carbon Monoxode(COj (e' 15· ... 02) mgJNm~ IS 13270 66 '50 

2 p.rbculate Matters (PM);a! ;5% Oxygen) mgINml IS 11255 (P·l) 63 7~ 

3 OXide. of N1trogen(at 15'4 OlCWen.Dry Basis) (NO. ppmv IS 11255 (P·7 ... 710 

4 NMHC (al , 5% O><ygen) mgiNm J GC Method 2'0 '00 

5 Oxygen (0, ) % by Vol 15.13270 124 Not Spec.foed 

Remarks 1 All value from Sr No 1 104 calculated at 15% 0 correction 2 ·Arca Code A:Area wlthm the municipal limits of lown/ollos haVing 
populatIOn more than 10lalths and also upto 5 km beyond thd'munlClpal limits pf such lownS/clties 3 ··Area Code B=Atea not co"ered by category A 

•••• End Of Repon···· 

:c;"rs JI .". 

FOR NEWCON CONSULTANTS & LABORATORIES • _<'( 

I~.T~)N , &J 
~J~:;:;~".a PRE~Y ~U 
Formal nd NCUaSp·28!TC·SETfFMT..()1/B Rev No 1 Date 1807.2011 "'-.!:_ 

NOTE : t Tho Rasui1s ropa1Od """'" pertall1l to 1I>e Testad 
GHAZIABAD JURJSOICTION. 3 Tho Report ohaI not be '"Il'"dUC8d ~~ "t.!~r 01 the .arne • ..... ihor tOle.ad nor ITIIlrOld 2 AI d.pul .. SUb,ocl '" 

L.bo~t . A.1I1 ... """'0""" d IlANAGIIIG PAJ!TljER. • a... iaWty is ""'*I 10..- ..... OOlt 

Of)' . 56, s.:g;i~ \~t~~~5C~';:~~J2KeO lvi"~.bga! I~dustrial Area, GHAZIABAD • 201 002 (U P) 
E. 1/' ""'" ' He $,te. w.vw newconlab.ln 

1m . In, .... newconlab.ln, newccnlab@gmail.ccm, accounts@newconlab.ln  
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Newcon Consultants - Laboratories 
1\" ISO 9001 : ,WIS. 1.',0 I-WOI : 1()1S. ()II~\~ IMIOI 1007 t:cnlnCiI l..uhorulun-

1\\RI . ISO/IE(' nOB: 2017 (Tt"<t11ng, Ctn. ~o. T('·!'~26) A('('N'(Ji1:II,,'<I Lubuml(O~). 

- - W·h ;Itflo ~ newe, 1I;.t · ,r 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(DIESEL ENGINES MORE THAN BOO KW) Page' Of 1 

TEST REPORT NO : NCLNBKMI7116/0006/1B/D3-2D21 DATE OF REPORT: 23'()3-2D21 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA, ,G B NAGAR,U.P., 
INDIA 

Analysis Start Date 

Date Of Sampling 

Sampling Protocol 

Equipment Used 

Stack Attached To 

CapacIty Of D.G. 

Stack Height Above Ground 

Attached APCS 

Area Code 

D.G.Set Comm. O.te 

SAMPLING DETAIL 

'8-03-202' AnalySIs End Date 

17-03-202' Sampling Done By 

AS PER CPCB GUIDELINES Duration Of Sampling 

Vayubodhan StaCk Sampler No 1 VSS·l(S No 321 OTe 01). 

DETAILS OF STACK 

D.G.SET, NO 3 

10,0 KVA,= 808 KW Type Of Fuel Usod 

30 Mlr Quantity Of Fuel Used 

Stack Dla At The Top 

ACOUSTIC ENCLOSURE Material Of Construction 
A , Normal Operating Schedule 

On or a"er 0'-07-2005 

PHYSICAL OBSERVATIONS 

23-03-202' 

NCL 

30 MIN 

HSD 

'00 L TI11R 

350mm 

MS 

AS PER REQUIReMeNTS 

Ambient Temperature 28"C Flue Gas Temperature 296"C 

Velocity Of Flue Gases 

Sampling Flow Rate For Gases 

,95 MTRlSEC 

24 LPM 

Sampling Flow Rate For SPM ,90 LPM 

Quantity Of Emission Discharged 67506075m' lhr 

TEST RESULT 

S.NO Parameter Unit Protocol Result Specificatlonl Limit (As 
PorCPCB) 

Carbon Monoxda(CO) (at 15% 02) mg/Nm' IS 13270 62 '50 

2 Particulate Matters (PM) (81158.4 Oxygen) mgtNm' IS 11255(P-ll 64 75 

3 OKides of Nltrogen(at 15% Oxygen,Dry BailS) (NO ppmv IS 11255 (P-7 456 7.0 
• • NMHC (at 15% Oxygen) motNm) G C Method 22 100 

5 ..... OX)'gen (0, I % by Vol IS .3270 126 NOI Specified 

Rema~$ 1 AJI value from Sr No 1 104 calculated al15% 0 wredlon 2 'Area Code AcArea Wllhln Ihe municipal ilmlts oftownlcJhes haVing 
populatIOn more than 10lakhs and also uplo 5 km beyond Ihi municipal hmi1s of such lowns/coUes 3 "Area Code B"'Area nol covered by categoi')' A 

•••• End Of Report···· 

FOR'NEWCON CQtlSULTANTS & LABORATORIES' pl~~~ 

l~~T~B KHAN II 
C~Y ""C'1 ,-- " 

~RttED SIGNA TORY 

Format no NCUaSP-2B1TC·SET/FMT .()lIB Rev No 1 Date 18 ONIl.11_ 
NOTE : I The Resulto repcOed aboYe pertaons kl !he Tesled lin ooIy E 
GHAZIABAD JURISDICTION. 3. The RIlfJOI1 'hal nOi be "produced!:';" I I wlhwl ~'I. of ::;,:"'" • ""~""" ~Iened na unpiled 2 All d.pul .. ,,,t)<~: kl 

L bo u. ,..m.,,,,, AGING PARTNER. 4. Our "'boIi~ is 1"":00 klonvooced value oo~ 
• "'lory: A-ll156. Sector-'7, (Swedeshi Compound) KavI Nagar Indusln.1 Area, GHAZIABAD _ 20, 002 (U P) 

Mobil.: 9810430345, 87404051920 I Webs/te: wwwnewconlab In 
E·mall: Info@newconlab.ln, newconlab@gmaiLcom, accounts@newconlab In 
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Newcon Consultants & Laboratories "0 ~ .. . . , 
~ 

JAS· ... 

An ISO 9001: 101$, ISO IJOOl : l OIS. OHSAS 18001 : 2001 Ct.'11iOed La bor",1tor, 
NA IJ I. IS()III':'<: 110H : 201 7 (Tc<>i1l1J!:. Cui . No. lr.~~ 2(.) Act:I·\'dita t('(II ... 1Hlrn l ~). 

- - - W!b Itt W;;;;newco J. 1-' - • 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(NEW DIESEL ENGINES UPTO 800 KW) 

~r.-':' ·.V:. 
1'10 ""VI_UOJo4I.AS ,_, 

.. H. 1l1li1\(1)'1 

Page 1 Of 1 

TEST REPORT NO NCUVBKMI71 1610007118103·2021 DATE OF REPORT , 23·03-2021 

Name And Address Of CUltomer VARUN BEVERAGES LTD. 

PLOT NO.· 2 E. UDYOG KENDRA. ECO TECH·III. GREATER NOIDA • . G B NAGAR,U. P .. 
INDIA 

Analysis Surt Date 

Oato Of Sampling 

Sampl ing Protocol 

Equipment Used 

Suck Attached To 

Type Of Fuel Used 

Stack Dla At The Top 

Attached APCS 

o G.Set Cgmm. Date 

18-03-2021 

17-03·2021 

AS PER CPCB 
GUIDELINES 

SAMPLING DETAIL 

Analys is End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Stack Sampler No 1 VSS·1 (S No 32 1 OTC 0 1), . 

DETAILS OF STACK 

o G SET. NO 3 Capacity Of O.G. 

HSO Quanti ty Of Fuel Usod 

Stack Holght Above Roof Top 

150 mm Material Of Construction 

ACOUSTIC ENCLOSURE Normal Operating Schedule 

After 01·040.2014 (75 KW upto 800 KW) 

PHYSICAL OBSERVATIONS 

23-03·2021 

NCL 

30 MIN 

500 KVA.= 400 KW 

60 LTIHR 

50 MI' 

MS 

AS PER REOUIREMENTS 

Ambient Temperature 28'C Flue Ga. Temperature 219"C 

Velocity Of Flue Ga.es 

Sampling Flow Rate For Gases 

185 Mtr/Sec 

2.4 LPM 

Sampling Flow Rate For SPM 190 LPM 

Quantity Of Emission Discharged 1176.3225m'lhr 

S.No. Parameter 

c:art>o~de -(Cdj 

2 Particulate Matters (PM) 

3 Ox~es of Nrtrogen .. He 

FOR NEWCON CONSULTANTS & LABORATOFllES . f 

TEST RESULT 

Unit Protocol 

glkw-hr IS f327-0-- ~ 

glkw-hr IS11255(P-'1 

glkw.hr IS 11255 (P'lI 

"" . 

Result Spocificationl Limit (As Per 
CPCB) 

2.3 ~j5 

013 '02 

25 ' <0 

•••• E:nd Of Repon .. •• 

,~ I 

... IWI~~)N I. ( , .~: ~ 
C E PfiEPARE BY AUTH RIZEO SIGNATORY 

Formal no NCUQSP·28/TC·SETIfMT·OI Rev No 1 Dl1e.l8.J£26 I I 

NOTE • 1 The Resull! n!p(J1ed above jlII1aIU 10 !he Tested rarneIas 

GHAZIA8AD JURiSOICTlON. 3 The Repcrt shal na be teproducaj ~ n U :..,~=:~ dIheMA~:IN~ = N:.enr o:.~ w!:t>'':: ~~i~lrJ 
L. bof'l tory· A·1I156 5ooor·17 (Swadeshi CompoUnd) KaVI Nogar Industnal Area. GHAZIABAO. 201 002 (U P I f 

MobIl.; 9810430345. 8744051920 I Website _ .. ,w n"wconlab ,n 
C-m.". Info@nt:wGOnlab III. newconl.-Jb@gmall com, ciC(;ounts@newconlab"n  

/// TRUE COPY ///
y

301



Newton Consultants" Laboratories .... , . .. . 

~ 
JAS·AHl 

A.II IS() 9001 : lOIS. ISO 14001 : lOI!'. OTIs,.,\!\ IMOOI 2001 (-l:rtJn4..'ti J~lbor.all)n' 
~"\IJL I~)'I"~ ' n02!" . 2017 O'ntlll£. ('crt. No. I (' ·!i!i26' AC'rn'Chl;II('(ll.....I.Ibo ... IIIO~.\. 

Wi- 1- >I" WWW newcon ,-II Ir 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(NEW DIESEL ENGINES UPTO 800 KW) 

~.' 'c, ' · . , ., · . . · . '· ·r'· ' · 
1110 1OI)"1«JO~' 'NCI1 "' ...... "'.VI,., 

Page 1 Of 1 

TEST REPORT NO: NCUVBKMI7116/000811S/03·2021 OATE OF REPORT: 23-03·2021 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO.· 2 E, UOYOG KEN ORA, ECO TECH·III, GREATER NOIDA .. G B NAGAR,UP., 
INDIA 

Analysis Start Date 

Date Of Sampling 

Sampling Protocol 

Equipment Used 

Stack AlUiched To 

Type Of Fuel Used 

Stack Dia At The Top 

Attached APCS 

D.GSet Cemm. Oat. 

18-03·2021 

17-03·2021 

AS PER cpce 
GUIDELINES 

SAMPLING DETAIL 

Analysis End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Slack Sampler Na 1 VSS·l(S.No 321 DTC 01) .. 

DETAILS OF STACK 

D.G. SET, NO.4 Capacity Of D.G. 

HSD QuanUty Of Fuel Used 

Stack Height Above Roof Top 

150 mm Material Of Construction 

ACOUSTIC ENCLOSURE Normal Operating Schedule 

After 01·04'2014 (75 KW upla 800 KW) 

PHYSICAL OBSERVATIONS 

23·032021 

NCL 

30 MIN 

500 KVA.' 400 KW 

50 L TIHR 

5 a Mlr 

MS 

AS PER REOUIREMENTS 

Ambient Temperature 28'C Flue Ga. Temperature 215'C 

Velocity Of Flue Gases 

Sampling Flow Rate For Gases 

187 MtrlSec 

24LPM 

Sampling Flow Rate For SPM 190 lPM 

Quantity Of Emission Discharged 1169 0395m'/hr 

TEST RESULT 

S.No. Parametor Unit Protocol Result Specificationl limit (As Per 
CPCB) 

-r--c:a-rbon Monoxide "(CO) glkw.hr IS 13270 22 --<3 5 

2 Particulate Matters (PM) 

_., 
glkw·I'H IS '1255 (P.') 

~ 
01. '02 

3 Oxides of Nitrogen +HC gtkw·hr IS 11255 (P·7) 27 <'0 

..... End Of Report···· 

FOR NEWCON CONSULT ANTS & LABORA,. T~/'lIES . ~ 

r,!~. KHANpt) 
C . !flCe) P.~~Ed BY 

Format CLJQSP·281TC-SET/FMT-O l Rov No 1 031:181)7 2011 

~stGNATORY 
~ 

,.tory. A·1I156. Sector·17 (Swadesh C nd K 
M. obll. :'981043034'5 ~£:"'0519)20alV1w.N·bgar Induslnal Area. GHAZIABAD. 201002 (UP) 

E , r . . e site ,' www newconlab JO 
~m.1 : In O@newconlab In. newconla.b@gmad_com. accounts@newconlabln  
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Newcon (on$u'tant$ & laboratorIes 
\11 l' .. n 9001 : 201 !'i. J!\O 1.uH)I : lO I!'i. OIlSA~ IHOO) : 2007 C t·rtl licd L.. ... I)Qmlo)r\ 

'" ,Ul l"t( ): IH : I7U~ 5! 101 7 n ",ting. l.trt . '\0. 1 ('· ~!'i.!M \ t'C' r(:dil:'lIu1 ~hor.11 0n. 

--w .·t Ir e ;;;;:w newe! ~t) il 

TEST CERTIFICATE 

STACK EMISSION MONITORING AND ANALYSIS REPORT 
(NEW DIESEL ENGINES UPTO 800 KW) 

TEST REPORT NO : NCLNBKM17116/0009/18/03-2021 DATE OF REPORT: 23-03-2021 

Name And Address Of Customer VARUN BEVERAGES LTD. 

Page 1 01 ' 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA . ,G B NAGAR,U.P .. 
INDIA 

AnalYII. Start Date 

Date Of Sampling 

Sampli ng Protocol 

Equipment Used 

Slack Attached To 

Typo Of Fuel Used 

Slack Dia At The Top 

Attached APCS 

D.G.Set ~omm. Date 

18·03-2021 

17-03-2021 

AS PER CPCB 
GUIDELI NES 

SAMPLING DETAIL 

Analys is End Date 

Sampling Done By 

Duration Of Sampling 

Vayubodhan Slack Sampler No 1 VSS-l(S.No 321 DTC 01 ) .. 

DG SET NO S 

HSD 

DETAILS OF STACK 

Capacity Of D.G. 

Quantity Of Fuol Usod 

Stack Height Above Roof Top 

150 mm Matenal Of Construction 

ACOUSTIC ENCLOSURE Normal Operating Schodule 

After 01 -0;-2014 (75 KW uptc 800 KW) 

PHYSICAL OBSERVATIONS 

23-03-2021 

NCL 

30 MIN 

500 KVA.: 400 KW 

60 LTlHR 

5.0 Mtr 

MS 

AS PER REOUIREMENT S 

Amblont Temperature 28"C Flue Gas Temperature 216"C 

Velocity Of Flue Gases 

Sampl ing Flow Rete For Gases 

185 Mtr/Sec 

2.3 LPM 

Sampling Flow Rate For SPM 200 LPM 

Quantity Of Emission Dlschargod 11763225m-'lhr 

TeST RESULT 

S.No . Parameter Unit Protocol Result Specification/ Lim it (As Per 
CPCB) 

carbon MOnoxide "(C"O'",-- glkw-hr 'S 13270 20 <35 
+ . -2 Particulate Mauers (PM) g/kw-hr IS ,,255 (p. 1) 0'6 < 02 

3 OXides of Nitrogen tHe 9J\tw-hr I S, 1125~ (P _7) 2 9 « 0 

•••• End Of Report .. .. 

~'l-IdS ~~ FOR NEWCON CONSULTANTS & LABORAT. RIES_<f~. _ 1-.=-.' - .... 

N '~"" . "~C' ' . 
, ' . ') ,ce, rI., ... "'~'-E \-lAB K~I\. :".' .: ~~v 
" ' -

DBY PRe~ 
f ormat no NCUaSP-261lC·SET/FMT-0' Rev No ' Da,.'8 07 20t , 

NOTE : 1. The Reouils retm!d ..00.. IlMaI1S kJ the ~ led 
GHAZIASAO JURISOICTION. l T .. ~sn.'noIba_~~":"::t ~~' 01 ~ ""lie, n",1IIer "',nee! nor nl~'''' 1 All o0li"''''' sul"",,, 

u boratoty : A-ll156 Seclor .17 S . ,. permo,,,,,,,,, IWiAGING PARTNER 4 Ourlabiily. ""'"" Ill , .. """" ,,.,., ""1 

, Mobile :9~1~~~5C~~.£:'Ou5nld9)2KoaIVI Naga, ",dusvial Area, GHAZIABAO - 201 002 (U P) 
Ell . f . WebSIte : WW~V newconlab.lo 

-ma • In o@newconlab Ill , newCOnlab@gmall ,com, account$@newconlab,ln  
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N wton Consultants & LaboratorIes 
An ISO IKMlI : 101';;, ISO I-WOI : 1015. OII,"!010 I~OUI ' 1001 C' .... ifiro LDINlr.IIOf1' 

~ .'\»I . I!otO·I •. l · 1702:": 2011 (T1'\lluj:. Co:f1 1'0-<1 . H·.~~2bl\"HI·\lil.l l\'{II..III~ "'iI:or~ __ _ 

W<;bsltl' www newconl' b In 

TEST CERTIFICATE 

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT 
Page 1 Of 1 

TEST REPORT NO: NCLNBKMI7116/0010/18/03-2021 DATE OF REPORT: 23-03-2021 

Name And Addr •• s Of Customer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III. GREATER NaiDA , ,G B NAGAR,U.P., 
INDIA 

18/0312021 

SAMPLING DETAIL 

Analysis End Oat. 

1110312021 Sampling Done By 

1100 1710312021 To 19'00 17103/2021 

NEAR BOILER AREA 

IS.5182(PART-5) AS PER CPCB GUIDELINES 

23/03/2021 

NCL 

Analysis Start Date 

Date or Sampling 

Time or Sampling 

Sampling Location 

Sampling Protocol 

Sample Flow Rate 
For SPM(Average) 

, 140 ml""mln Sampling Machine Placed 16 mtr 
At Height (From Ground) 

Sample Flow Rate For Gas 

Equipments Used 

1.6 LPM Sample Duration 

RDS-APM-460-2244 DTK-2011, . 

8 HRS 

Ambient Temperature 26uC 

PHYSICAL OBSERVATIONS 

Wind Direction West To East 

Weather Condition clear 

TEST RESULT 

S. No. Partrmotor 
.. 

Unit Protocol Result 

IJ9/m' 55'82 Part 23 

llOim' 
.. 

IS' 51'82 iPa" 21 
9' 

27 2 

PartJculale Malters (SIZe Less Than 10",m) (PM,o) 

Su~ur Dtoxide -(SO~) -

3 Carbon Monoxide (CO) mglm' IS 5' 82 (Part 10) 0 36 

4 Nitrogen Dioxide (NO) , 1J9/m' + IS 5182 (Part 61 :J.4 

SpeclficationJ Limit 
(As Per epeB) 

f Of;:4 ~.,()( 

ror 24 1Y, _ ~ 

F;)f 08 H·~ . 01 fllf ()1 H'p().: 

For 2" ~(t.')1 

.. •• End Of Report'·· 

INT~O~RNEWCON C;:ULTANTS & LABO~T. 0. RIES Jr.) 

~ ,C( , tOne ~ 
CHE BY ~A AU'rMCIRI2:ED SIGNATORY 

Formal no NCUQSP·28fTC·AAQIFMT"()2 Rev No 1 Date . 

NOTe : , Tho RllSllb repa1ed ."". pertan, kl !he ... Ied ~I'" only EIIIIooamenI 01 !he same S ","'1e, "'erred 001 ~ 2 All dof"1e5 1., '0 

GHAZIA8AO JURISDICTION. 3. Tr.. Repat sllal nOC be """educed """PI ~ bl .. 1hcul1he perl!1lSl lOO ac MANAGING PARTNER. 4 Our i;,boIi~ 3 hmi/Qj I) ''''>iced .J!ue (I"; 
Llborotory: A-' /156. Sector-H, (Swade.hi Compound) Kavi Nagar Induslnal Ace •. GHAZIABAD. 20' 002 (U P ) 

Mobil. : 9810430345. 874405,920 I Websit. : www newconlab.ln 
E-ma" : Inlo@newconlab.ln. newconlab@gmall.com, accountS@newconlab In  
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Newcon Consultants & Laboratories 
~ 

J AS-ANl 

o :('7"": 
Au ISO 9001 : 2.0I S. ISO 1.:&001 : 1015, OtlSAS 18001 : 2007 CerUn~d l...'1OOr.u ory 

1\.\81. 1S{)l IEC 17025: 1017 n 'c,>lilJg. Ccrt . No. T(:-~~26) Ac('~dil ~ l l.'tf Lnbomtor). 

Web "te www newconlab ,n 

TEST CERTIFICATE 

~ . , . . .. ..... .. 
ISO IODIIIM:OUOHU,I 110lI01 

R4t, ~o "I'V'lII. 

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT 
Page 1 Of 1 

-TEST REPORT NO : NCUVBKMf7116/0011/18/03·2021 DATE OF REPORT : 23'()3·2021 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO. ·2 E, UOYOG KENDRA, ECO TECH·' II, GREATER NOIDA, ,G B NAGAR,U.P .. 
INDIA 

SAMPLING DETAIL 

1810312021 Analysis End Date 

17/0312021 Sampling Done By 

1000 1710312021 To 18;00 1710312021 

NEAR ETP AREA 

IS:5182(PART·5) AS PER CPCB GUIDELINES 

2310312021 

NCL 
AnalysiS St.ut Date 

Dale Of Sampling 

Time 01 Sampling 

Sampling Location 

Sampling Protocol 

Sample Flow Rate 
For SPM(Avorago) 

1 150 ml~/min Sampling Machine Placed 1.5 mtr 
At Height (From Ground) 

Sample Flow Rate For Gas 

Equlpments Used 

Ambient Temporature 25°C 

Weather Condition clear 

1 6 LPM 

ROS-AAS·190, . 

Sample Duration 

PHYSICAL OBSERVATIONS 

Wind Direction 

B HRS 

W est To East 

.. 
S.No. ParfSmeter 

TEST RESULT 

Unit Protocol 1 Result Specificationl Limit 
(As Per CPCB) 

Particulate Matters (SIZe Less Than ! OjJm) (PM,,) vg/m! !S 5182 Part 23 

2 Sulphur DioXide (SO "T ~g/m' 15:5182 (Part 2) 

Carbon Monox,de (CO) 

, 
IS:5182 (Part 10) 3 mg/m' 

96 For l 4 Hrs · ;00 

22 - rOiin;;t.. Bcf 

0 33 F«08H, ... o:iFo,OlH·:tSVA 

4 Nitrogen OtOxide (NO ') lJo/m' '5'5182 (Part 6i , 3' FOr 24 tvt ;'", 

•••• End Of Report .. •• 

FOR NEWCON CONSULTANTS & LAB7~ORJtr \ 

IN~~ KHAN \~( r-m>d 
:o~;al l~ NCUc!~.;;:'~QlFMT -02 R.YNOZ~;~~ AU'rm:iftI'2!EO SIGNATORY 

- ---NOTE : 1 The Results mP<n>d abo'I!I p<ria<>s In Ihe Tested parametEB only. E_ 01 \Ile ,. "'" • "",Iher lI1iened nor Unpi<~ 1 All d,,,,,,, .. sut1ed t, 
GHAZlASAD JURISDiCTION. 3. The Report ,hal na be reproduced except" full.,ihoJIlhe """,OSlOn of IlANAGING PARTNER 4 Our iabolrty .s bln'oj 10 IIMlOCOO ",I", "'" 

Laboratory : A-1 /156, Sector-17, (Swadeshi Compound) KaVi Nagar Industnal Area, GHAZIABAD - 201 002 (UP") 
Mobil.: 9810430345, 8744051920 I Websito : wwwnewconlab ,n 

E-mail: .nlo@newconlab.n. newconlab@gmall.com. accountS@newconlab m  
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Newton (onsultants & Laboratories 
An 'SO 9001 : 201~. J~ 14001: 2015. OHMS IHOOJ : 2007 Ct:rtirkU Lubon.don 

N,\UL ISOflE(' 1702$: 2~~~n~[lIg. <.tn. No. TC· :1=!>26) .\ccrt'<.lit .. h.,J tMbortlIO~'. 

W~ ~bsltt: wwwnewconl lb 10 

TEST CERTIFICATE 

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT 
Pig. 1 Of 1 

TEST REPORT NO : NCLNBKMI7116/0012118/03-2021 DATE OF REPORT: 23-03-2021 

Name And Address Of Cuatomer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH~II, GREATER NOIDA, ,G B NAGAR,U.P., 
INDIA 

Analysis Start Oat. 

Date Of Sampling 

Time Of Sampling 

Sampling Location 

Sampling Protocol 

Sample Flow Rate 
For SPM(Average) 

1810312021 

1710312021 

SAMPLING DETAIL 

Analysis End Date 

Sampling Done By 

23103/2021 

NCL 

1030 17/0312021 To 1030 1810312021 

NEAR MAIN GATE AREA 

IS 5182(PART-5) AS PER CPCB GUIDELINES 

1 125 mtr'/mln Sampling Machine Placed ' _8 mtr 
At HOight (From Ground) 

Sample Flow Rate For Gas 

Equipments Used 

0.5 LPM Sample Duration 24HRS 

RDS GSA-AI101·S.NO-117 DTA-2017+Pm 2.5 sampler AI-102 S NO-119 DTA·2017 

PHYSICAL OBSERVATIONS 

Ambient Temperature 2S-C Wind Direction West To East 

Weather Condition clear 

S.No. Parameter 

TEST RESULT 

Unit Protocol Result Specification! Lim it 

2 

3 

4 

6 

PartIculate Maners (SIZe Less Than 10~m) (PM T •• 
Particulate Malters(Slze less Than 2.5 ~m)(PM ) 

,5 
Sulphu( OiO)ude (502 1 

Carbon Monox)de (CO) 

NItrogen OloKlde 

L.a. iPb) 

l-IQ/ml 

jJglml 

iiOTm' 
mgJm' 
~g/ml 

LJgJm' 

1 Ozone ' (0 ) LJg/m' 
3 

~ 

& Ammonla- (NH 3 ) ~gJm-'--

9 '-sanzene (C H) ~Qim' , -' -
10 Benzo{a)Pyrene (SaP) 

11 ----ArsenIC (AI) 

12 Nickel (Nt) 

FOR NEW. ",. """""" 'I''''I'~ 
INT",gKHAN 

E 0 BY P BY 
Form NCUaSP-2afrC·AAQ/FMT-02 Re\l No 1 Dale 18072011 

IS 5182 Part 23 

GravMethod 

IS 5182 (Part 2) 

IS 5182 (part 10)­

IS5182 (Part 6) 

IS 5182 PART·22 

UV.SpeClropholometer 

Indophenol Blue Method 

GC Method 

GC'Method 

AAS Method 

AAS Moth"ad -

~ 

93 

52 

31 

0" 

35 

NIL 

26 

Nil 

NtL 

NIL 

NIL 

NtL 

(As Por epCB) 

f or 2" •• , -1IX 

~CI" 2" Hn 60 

J.!W24m,,"io 

r", 08 Hr •• 01 f or C' H· ' ....,)c 

~ ;,.( 2~ , ... ,eo 

' Ot 2. t'l , ~1.J 

f Of enr., 100 ~"J • ,. .. " 
' OI! Z.>v1t· . t» 
F .... ~, .. :f 

r (o(,.,.,..". -<;1' 

-Ftv N\r"tu.1I d 

~Jtw~.1a 

•••• End Of Repon·· .. 

~
' 

/ "-
O~O SIGNATORY ...... 

tory. A-1/156, SectO~.17 (Swadeshl Compound) Kavi Nagar Indus!nal Alea, GHAZIABAD. 201 002 (U.P) 
Mob,/.: 98100430345, 8744051920 I Website' WoNW newconlab In t:: __ 11 • • _"-___ . _ ,. • • _ 
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Annexure 3 

Air pollution control device details 

Bag Filter 

 

WPH 
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Cyclone Dust Collector  
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Annexure 4 

Boiler Stack snaps 

 

 

DG Stacks 
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I N D· · I 'A~. "" " .. 
~~t ' I " " 

J UDI~PAl·· ' 
... ' ~~~~ 

3m1 ~ UTTAR PRADESH 
• 

• ! I I " '.:n II.' I. \gn:Cl11cnt (" Agr('cl1len,' ) i ~ made 011 51h Februan' 2020 at Greater Noida. Uttar Pradc:-.h 
· h,d;,I-JIlJ , hjl! be ".' lfc.:II\t,; n::(ro!!lpcct"I.:h rrl1 1ll OS.O~ . ~ 01Q ( her~in:lflcr referred as the "[ffC(' (i\c D:lh'" 

· ,1 ,j \\II! 1~'1UI Iil Ctll:~tl\ l' h'r 5 :C.l~ Ihcn,.' fhllll . 

' HI \\'IlIIE'IIII'F\' 

I \ 1Js l ' th)' Prad~h \\' 8Slt MitllllgCIIH\1I1 Project (A Division of RAMKY Enviro Enginrl'rs /.rd .! 
1J\.'"g l"Pf'C'R C\ )lls..:nl for Establishment Order, Re f ; \ Ide num .: . FO 1124/C -2/N .O.C./33 3 7 Ill) , J ~lI cJ XI 

1 \~3\. ~OU6 JnJ Cnnsent for operate number :- 881 /("·] l lav'1596/2017.Julcd · srh Ju ne 201- ' 1IU,l kJ ,II 

\ ill:lt:", humbh1. Dls l! - Kanpur (Dt! hal ). Unar Prad",':-.h - and having Its Registered o lli~c .I t RJmJ....\ 
, ' ' ''<r>, I ,r"ndio, e, AnJa,ah Nagar, G"chibowli, H)'derabad,32 (AP), (herein. ncr refrrrcd 10 "' un'lI 'II' 
? 'IPI H-\ lOR") and rcpre,enled b~ ", AUlhorized Sign"lory, or Ihe FIRST I'ART ("hl( h "'P" '''''''' 

tlldude Ih!.!1r \ 1ICcc.., ... or ... nnd assigm. unh:ss such inclu:-,i0tl is inconsistent \\ itll th~ contC'(1 ~\ r m~ . 1I 11 11!! 

Ihcr<:on 
AND 

I 
\1 .... \ '.IIUII B(" l' ra~l'S Ltd. having lhr:lr producl lOl11J ll il" at Plot No. 2E. Udyog K.l'ndru. Erotrrh III. 

~ Grll ICr \oid" (li P) . 20.130.6 (Ilerema litrref;rrcd 10 ",uAI'L / GENERAI ORU

) and rcprc'C'lI lc'J b~ ", 
hlhllflll'd \I~nah)r:. of thl! SECOND I)AI{r (nh li.'h t:'prl!ss ion Include lhclf "' lIc~cssor:; and '\\"".:11 ": 

~ UlIll' ..... "'lh. h In 1,: 111:'1 I; .n I'" I I1~tUHj"h:nl \~ nil [h r..' COllle \! , I! 11 1L'Hni ng tlH..'r\!ol). .. 

t h~' l 1'\\ \11 ' aliO (Ii " HA I ()I{ IIl'r~' l llall L' r i nJ I\ I(lu; lIl\ rdem:d to a!) ' PARTY ' and cul! l'(II\~h :h 

h 'AIU 1/ \ ' 

, 
ttrtl~ I ~-

~ 
Au r!§6d Signatory 

i I'ag, I "r ill 
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VARun SeVeRACieS L.m.r.eO 
Plot No. : 2E, Udyog Kendra, Ecotech-III , Greater Noida, Oistt. G.B. Nagar (U'p.) - 201306 (INDIA) 

Ph.: 0120-3060814 Fax : 0120-3060828 

CIN : L74899DL 1995PLC069839 Web: www.rjcorp.in E-mailID : info@rjcorp.in 

Sept 30Th
, 2020 

VBL/ HR/ GN2/SEPT/2020 

TO, 

The regional officer 

Uttar Pradesh pollution control board 

Greater Noida U P 

Sub- Submission of Environment Statement (form-V) for the financial year ending on March -2020 

Dear Sirl 

With reference to above, please find t>he enclosed herewith Environment Statement in form V . 
dully filled signed for your reference and record . 

Please acknow ledge the receipt of the same and oblige. 

Thanking you and we assure you our best attention and cooperation at all times . 

Yours' Faithfully 

For Varun Beverages Ltd , 

r-:w Varur~~'limited 
'>If" ~ 

Authorised Signatory 
(Yogesh Singh) 

Factory Manager 
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Varun Beverages Ltd., 

Plot No. 2E, Udhyog Kendra,  Ecotech III, Greater Noida  (UP)- 201306 

Consent Compliance Report 
 

CONSENT UNDER WATER ACT, 1974, CONDITlONS OF CONSENT 

Ref No. - 110927/UPPCB/GreaterNoida(UPPCBRO)/CTO/water/GREATER NOIDA/2020 
Dated 1st March 2021, Validity period from 01/01/2021 to 31/12/2022 

 
S.NO. Conditions Status 

 
1. 1. This consent is valid only for the approved 

production capacity of Carbonated non 
carbonated beverages- 21064 MT/Month 

Complied. Details are 
provided as Annexure 1 

2. 2. The quantity of maximum daily effluent discharge 
should not be more than the following :  
Effluent Discharge Details  
S.No  Kind of 

Effulant  
Maximum daily 
discharge,KL/day  

Treatment 
facility 
and 
discharge 
point  

1  Domestic  10 KLD  Septic 
Tank  

2  Industrial  568 KLD  ETP  
 

Complied. Details are 
provided as Annexure 2 

3. 3. Arrangement should be made for collection of 
water used in process and domestic effluent 
separately in closed water supply system. The 
treated domestic and industrial effluent if 
discharged outside the premises, if meets at the 
end of final discharge point, arrangement should 
be made for measurement of effluent and for 
collecting its sample. Except the effluent informed 
in the application for consent no other effluent 
should enter in the said arrangements for 
collection of effluent. It should also be ensured 
that domestic effluent should not be discharged in 
storm water drain. 

Complied. 

4. 4(a). The domestic effluent should be treated in 
treatment plant so that the should be in 
conformity with the following norms dated 
treated effluent .  
Domestic Effulant  
S.No  Parameter  Standard  

Complied. 

Annexure C
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1  Total Suspended 
Solids  

As per EP Act 
1986  

2  BOD  As per EP Act 
1986  

3  COD  As per EP Act 
1986  

4  Oil & Grease  As per EP Act 
1986  

5  Quantity of 
Discharge  

10 KLD  
 

5. 4(b). The industrial effluent should be treated in 
treatment plant so that the treated effluent 
should be in conformity with the following 
norms. .  
Industrial Effulant  
S.No  Parameter  Standard  
1  Total Suspended 

Solids  
As per EP Act 
1986  

2  BOD  As per EP Act 
1986  

3  COD  As per EP Act 
1986  

4  Oil & Grease  As per EP Act 
1986  

5  Quantity of 
Discharge  

568 KLD  
 

Complied. External test 
reports are attached as 
Annexure 3 

6. 5. Effluent generated in all the processes, bleed 
water, cooling effluent and the effluent generated 
from washing of floor and equipments etc should 
be treated before its disposal with treated 
industrial effluent so that it should be according to 
the norms prescribed under The Environment 
(Protection) Act,1986 or otherwise mandatory. 

Complied. 

7. 6. The other pollutant for which norms have not 
been prescribed, the same should not be more 
than the norms prescribed for the water used in 
manufacturing process of the industry. 

Complied. 

8. 7. The method for collecting industrial and 
domestic effluent and its analysis should be as per 
legal Indian standards and its subsequent 
amendments/standards prescribed under The 
Environment (Protection) Act, 1986. 

Complied. 

9. 8. The treated domestic and industrial effluent be 
mixed (as per the provisions of Condition No. 2) 
and disposed of on one disposal point. This 
common effluent disposal point should have 
arrangement for flow meter/V Notch for 
measuring effluent and its log book be maintained. 

Complied. 
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 Specific Conditions:  
 1.. This consent is valid only for products and 

quantity mentioned above. Industry shall obtain 
prior approval before making any modification 
in product/process /fuel/ Plant machinery failing 
which consent would be deemed void. 
 

Complied. Details are 
provided as Annexure 1 

 2. The Unit shall comply with various provisions of 
Air (Prevention and Control of Pollution) Act 1981 as 
amended, Water (Prevention and Control of 
Pollution) Act 1974 as amended and all other 
applicable rules notified under E.P. Act 1986.  
 

 

Complied. 

 3.. The Industry shall dispose the hazardous 
waste through authorized recyclers/TSDF and 
comply with the provisions of Hazardous and 
Other Wastes (Management and Trans-
boundary Movement) Amendment Rules, 2016 
as amended. 
 

Complied. Unit is 
disposing hazardous waste 
thru RAMKY which is 
approved vendor for 
disposal of hazardous waste 
by UPPCB. Details are 
provided as Annexure 5 

 4. The Unit should be operated in such a way so that 
there is no adverse impact on public and 
environment. 

Complied. 

 5. The Unit shall submit quarterly monitoring reports 
of treated effluent from a certified / approved 
laboratory under E.P. Act 1986  
 

Complied. 
As per Annexure 3 

 6.. The Unit will ensure the continuous and 
uninterrupted data supply from the OCEEMS to the 
CPCB server. The unit shall maintain strict 
supervision on fluctuations in operating parameters 
with respect to each treatment unit of the Effluent 
treatment plant. 

Complied. 
As per Annexure 4 

 7.. The industry should ensure the operation of the 
ETP in such a manner that it confirm the standards 
lay down under the E.P. Rules 1986 
 

Complied. 

 8.. The treated effluent shall be allowed to be 
discharged in the ambient environment only after 
exhausting options for reuse in industrial process/ 
irrigation in order to minimize freshwater usage.  
 

Complied. 

 9, Electromagnetic Flow meter to be installed in all 
water abstraction points and usage of fresh water 
to be minimized. 
 

Complied. 
As per Annexure 7 
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 10.. The industry will have to ensure permission from 
the CGWA/UPGWD for ground water extraction and 
it will be the responsibility of the industry to comply 
with the various conditions of the permission taken.  
 

Complied. 

 11.. The industry shall submit the point wise 
compliance report of the conditions imposed in the 
CTO issued by the Board for year 2020 and audited 
balance sheet for the current year and the details of  
fees deposited during last three years 
within a month otherwise this CTO may 
be revoked. 
 

Complied. 

 12.. If the CPCB or UPPCB issues the Closure order 
against the industry this consent order stands 
automatically suspended for that period.  
 

Not Applicable 

 13.. The Industry shall submit Environmental 
Statement in prescribed form V as per rule no.14 of 
E.P Rules 1986. 
 

Complied 
Annexure 6 is attached. 

 14.. The Industry shall abide by orders / directions 
issued by Hon’ble Supreme Court Hon’ble High 
Court, Hon’ble National Green Tribunal, Central 
Pollution Control Board and U.P Pollution Control 
Board for protection and safeguard of environment 
from time to time. 
 

Complied. 

 15.. The Industry shall develop proper green belt 
and rain water harvesting system as per 
guidelines. For green belt at least 8 feet height 
plants should be planted which shall be properly 
protected as proper irrigation and maneuvering 
arrangements shall be made. For the 
development of the green belt the guidelines 
issued vide Board office order no. 
H10405/220/2018/02 Dt. 16-02-2018 shall be 
complied. 
 

Complied. 
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Month Production (Ltr) Production (KL)

JAN 2020 6739667 6740
FEB 2020 10006487 10006
MAR 2020 6312766 6313
APR 2020 1234085 1234
MAY 2020 11583461 11583
JUN 2020 17266775 17267
JUL 2020 9301785 9302
AUG 2020 9370375 9370
SEP 2020 9429954 9430
OCT 2020 4422219 4422
NOV 2020 1574101 1574
DEC 2020 3339590 3340

YTD 2020 90581265 90581

Annexure 1
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Date OPENING CLOSING OUTLET (KL) Average Maximum Discharge in a day

Jan 261813 265596 3783 268
Feb 265596 269189 3593 275
Mar 269189 271571 2382 282
Apr 271571 272149 578 150
May 272149 275838 3689 385
Jun 275838 279103 3265 280
Jul 279103 285502 6399 292
Aug 285502 289172 3670 309
Sep 289172 293836 4664 297
Oct 293836 297584 3748 343
Nov 297584 298873 1289 244
Dec 298873 300375 1502 189

38562

 ETP OUTLET FLOWMETER READING FOR THE YEAR 2020

Annexure 2
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IUewcon Conrultonte & lolorctories
An ISO 900r : 20rS, ISO r&01 :2015, OHS{S rE00l : 2007 Certiri.d trbomiory

NADL ISO/IEC U02S : 2017 (-IHng, Cdr. No. TC_SsIO e.""..Ott t.a f"O.-r"i;
R..ogdis€d ttith MOEFCC & U.p polu{m Conbot aoad

Vlbbsite : wvrw.newconlab. in

TEST CERTIFICATE

WASTE WATER SAMPLE ANALYSIS REPORT
ol 1

TEST REPORT NO : NCWBKM/5008/O10/08/01/2020

Name And Address Of Customer
DATE OF REPORT | 14/01/2020

VARUN BEVERAGES LTD.

PLOT NO, .2 E, UOYOG KENORA, ECO TECH.III, GREATER NOIDA, ,G
B NAGAR,U,P., INDIA

SAIVPLING DETAILS
Analysis Start Date

Date of Sampling

Time of Sampling
Sampling Done By

Sampling Location

Sampling Description

Sampling Protocot

Packing Condition

08t0112020

07 t01t2a2a

1420
NCL

ETP INLET

ETP WATER EEFORE TREATI.IENT

lS:3025lPart-ll
I

Sealed

Analysis End Date

Sempling lD No.

Sampling Quantity

Packed ln

1410112020

010t08n112020

TWO LI

Glass Eotue

TEST RESULT
No. Paremeter Unil protocot R6uttr pH - APHA-4500(H+B, -- --Z- APHA-4500(H+B) 

-6 

9,
, iora' suspeneo Sa-a-SS- 

-- 

- msiL - ApHAra D Ta

-'Eia-hemfGr 
oxyg-en Azra) - llrg,t-ApHA-s? t 

-a OremicaToxygan Demand (COD- - mgtr-Ap-HA,5rro6)
5 o.&cease_ - 11g/L-ApHA.55m- 4.2

FOR NEWCCN CONSULTANTS & LABORATORIES

5 KHAN p6gp

cHMlgaD iunlsorTt ti. I rh" aao.l shati

CHAZiA

arOorata : 8th x M sllw !! <r h"A,

-#si

Endqsanal d he s3m€ b ndhs nor implied 2 All disput€s subj€ct to
lhe ol xAtlAcltlc PARII.JER. 4. is limiled lo inldced

Annexure 3

Neweon Consultants & laboratories 
An ISO 9001 : 201S, ISO 14001 : 2015, OHSAS 18001 : 2007 Ctrtifkd Labontory 

NABL ISOllEe 170l! : 1017 (1tst1nc. Cft"t. No. TC-SS26) Acc:rcdltated l.aboratOl), 
R«oe;nised Iot1ih MOEFCC &: V.P. Pollution Control Board 

INebsite . WNW.newconlab.in 

TEST CERTIFICATE 

WASTE WATER SAMPLE ANALYSIS REPORT 
Page 1 01 1 

TEST REPORT NO : NCLNBKM/50081010/08f0 112020 DATE OF REPORT : 14/01/2020 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UOYOG KENDRA, ECQ TECH.III , GREATER NOIDA , ,G 
B NAGAR,U.P., INDIA 

SAMPLING DETAILS 

Ana lysis Start Date 0810112020 Analysis End Date 1410112020 

Date of Sampling 0710112020 Sampling ID No. 010/0810112020 

Time of Sampling 1420 

Sampling Done By NeL 
Sampling Location ETPINLET 

Sampling Description ETP WATER BEFORE TREATMENT 

Sampling Protocol IS:3025!Part-l) Sampling Quantity TWOLI 

Packing Condition Sealed Packed In Glass Bonle 

TEST RESULT 

S.No. Parameter Unit Protocol Result 

pH APHA-4500(H+S) 692 

2 Total Suspended Solids (TSS) I mgil APHA-2540 (D) " 3 Bio ChemiCal Olt}'gen Demand (3 days at 27°C) mgil APHA-5210 (8) " , Chemical Oxygen Demand (COD) mgil APHA-5220 (8 ) 368 

5 all & Grease mOll APHA-5520 " 
._. - End Of Repon ···· 

FOR NEWCCN CONSULTANTS & LABORATORIES 

... __ ,n 
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Newton Consultants & Laboratories 
An ISO 9001 : 20l S, ISO 14001 : lOIS, OIi s,..5 18001 : 2007 Ctrtifled LaboraIOf) 

NA8L ISOIIEe 17025 : 2017 (Ttstlnc. Cm. No. TC-55l6) Attnditaltd Laborator). 
Recognised with MOEFCC & U.P. Pollution Control Board 

Websn~ ' VNIIi.newconlabin 
TEST CERTIFICATE 

WASTE WATER SAMPLE ANALYSIS REPORT 
Pi ge 1 Of 1 

TEST REPORT NO : NCLNBKM/50081011f08/01 J2020 DATE OF REPORT : 14/01 /2020 

Name And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA , ,G 
8 NAGAR,U.P., INDIA 

Analysis Start Date 

Date of Sampling 

Time of Sampl ing 

Sampling Done By 

Sampling l ocation 

Sampling Description 

Sampling Protocol 

Packing Condition 

8/0112020 

07/01/2020 

14 30 

NeL 
ETP OUTLET 

SAMPLING DETAILS 

Analys is End Date 

Sampling 10 No. 

ETP WATER AFTER TREATMENT 

IS3025(Part-l) 

Sealed 

Sampling Quantity 

Packed In 

TEST RESULT 

S.No. Parameter Unit Protocol Result 

pH APHA-45OO(H+B) 7.39 

2 Total Suspended Solids (TSS) -mgfl ~HA-2540- (0 ) 18 

mgll APHA-5210 (B) 22 

4 Chem~( b~en Demand (COD) mgll APHA-5220 (6 ) 88 

5 all & Grease mglL APHA-5520 20 

FOR NEWCON CONSULTANTS & LABORATORIES 

• 

14/0112020 

011/08/0112020 

TWOlt 

Glass Boille 

Standards (CPCB) (Max) 

Inland Surface Public Sewer 
Water 

55-90 55-90 

100 600 

30 3SO 

2SO Not SpeCIfied 

10 20 

•••• Eoo Of Report· ·· · 

\)" ... 
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Annexure 4 

ETP Online Monitoring System 
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I N D· · I 'A~. "" " .. 
~~t ' I " " 

J UDI~PAl·· ' 
... ' ~~~~ 

3m1 ~ UTTAR PRADESH 
• 

• ! I I " '.:n II.' I. \gn:Cl11cnt (" Agr('cl1len,' ) i ~ made 011 51h Februan' 2020 at Greater Noida. Uttar Pradc:-.h 
· h,d;,I-JIlJ , hjl! be ".' lfc.:II\t,; n::(ro!!lpcct"I.:h rrl1 1ll OS.O~ . ~ 01Q ( her~in:lflcr referred as the "[ffC(' (i\c D:lh'" 

· ,1 ,j \\II! 1~'1UI Iil Ctll:~tl\ l' h'r 5 :C.l~ Ihcn,.' fhllll . 

' HI \\'IlIIE'IIII'F\' 

I \ 1Js l ' th)' Prad~h \\' 8Slt MitllllgCIIH\1I1 Project (A Division of RAMKY Enviro Enginrl'rs /.rd .! 
1J\.'"g l"Pf'C'R C\ )lls..:nl for Establishment Order, Re f ; \ Ide num .: . FO 1124/C -2/N .O.C./33 3 7 Ill) , J ~lI cJ XI 

1 \~3\. ~OU6 JnJ Cnnsent for operate number :- 881 /("·] l lav'1596/2017.Julcd · srh Ju ne 201- ' 1IU,l kJ ,II 

\ ill:lt:", humbh1. Dls l! - Kanpur (Dt! hal ). Unar Prad",':-.h - and having Its Registered o lli~c .I t RJmJ....\ 
, ' ' ''<r>, I ,r"ndio, e, AnJa,ah Nagar, G"chibowli, H)'derabad,32 (AP), (herein. ncr refrrrcd 10 "' un'lI 'II' 
? 'IPI H-\ lOR") and rcpre,enled b~ ", AUlhorized Sign"lory, or Ihe FIRST I'ART ("hl( h "'P" '''''''' 

tlldude Ih!.!1r \ 1ICcc.., ... or ... nnd assigm. unh:ss such inclu:-,i0tl is inconsistent \\ itll th~ contC'(1 ~\ r m~ . 1I 11 11!! 

Ihcr<:on 
AND 

I 
\1 .... \ '.IIUII B(" l' ra~l'S Ltd. having lhr:lr producl lOl11J ll il" at Plot No. 2E. Udyog K.l'ndru. Erotrrh III. 

~ Grll ICr \oid" (li P) . 20.130.6 (Ilerema litrref;rrcd 10 ",uAI'L / GENERAI ORU

) and rcprc'C'lI lc'J b~ ", 
hlhllflll'd \I~nah)r:. of thl! SECOND I)AI{r (nh li.'h t:'prl!ss ion Include lhclf "' lIc~cssor:; and '\\"".:11 ": 

~ UlIll' ..... "'lh. h In 1,: 111:'1 I; .n I'" I I1~tUHj"h:nl \~ nil [h r..' COllle \! , I! 11 1L'Hni ng tlH..'r\!ol). .. 

t h~' l 1'\\ \11 ' aliO (Ii " HA I ()I{ IIl'r~' l llall L' r i nJ I\ I(lu; lIl\ rdem:d to a!) ' PARTY ' and cul! l'(II\~h :h 

h 'AIU 1/ \ ' 

, 
ttrtl~ I ~-

~ 
Au r!§6d Signatory 

i I'ag, I "r ill 
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VARun SeVeRACieS L.m.r.eO 
Plot No. : 2E, Udyog Kendra, Ecotech-III , Greater Noida, Oistt. G.B. Nagar (U'p.) - 201306 (INDIA) 

Ph.: 0120-3060814 Fax : 0120-3060828 

CIN : L74899DL 1995PLC069839 Web: www.rjcorp.in E-mailID : info@rjcorp.in 

Sept 30Th
, 2020 

VBL/ HR/ GN2/SEPT/2020 

TO, 

The regional officer 

Uttar Pradesh pollution control board 

Greater Noida U P 

Sub- Submission of Environment Statement (form-V) for the financial year ending on March -2020 

Dear Sirl 

With reference to above, please find t>he enclosed herewith Environment Statement in form V . 
dully filled signed for your reference and record . 

Please acknow ledge the receipt of the same and oblige. 

Thanking you and we assure you our best attention and cooperation at all times . 

Yours' Faithfully 

For Varun Beverages Ltd , 

r-:w Varur~~'limited 
'>If" ~ 

Authorised Signatory 
(Yogesh Singh) 

Factory Manager 
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Point No 2 : Affixation of digital water flow meter having telemetry 
system which records rate and quantum of abstraction (for each well)     
 
 
2.1: Borewell-3 with digital flow meter with telemetry system   Borewell-2 with digital flow meter with 
telemetry system    

 

 

 

 

   Borewell-3 with digital flow meter having telemetry system 
 

 

Annexure 7
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2.2: Borewell meters snaps 
 
 
 

 

 

 

  

 

Borewell-3 with flow meter 
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010

                   
                   
      Ref. No :   464/UPPCB/GreaterNoida(UPPCBRO)/HWM/GREATER NOIDA/2018 Dated:
19/06/2018
                   
   To, 

M/s VARUN BEVERAGES LIMITED

VARUN BEVERAGES LTD
Tehsil :Dadri
District :GREATER NOIDA

                   
                   
Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 
                   

1. Number of authorization and date of issue 464  and  19/06/2018 .

2. Reference of application (No. and date) 581370  and  25/01/2018 .

3. Mr KAMLESH KUMAR JAIN of M/s VARUN BEVERAGES LIMITED is hereby granted
an authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and  disposal or any other use of hazardous or other wastes or both on the
premises situated at DADARI, GREATER NOIDA .

Details of Authorisation

S No. Category of Hazardous
Waste as per the Schedules
I,II and III of these rules

Authorised mode of disposal
or recycling or utilization or

co-processing, etc.

Quantity(ton/annum)

1 Used Oil (Schedule 1 Cat. 5.1) Recyclers 1.52 Ton  per year.

2 ETP Sludge (Schedule 1 Cat.
35.3)

TSDF 0.615 Ton  per year

1. The authorization shall be valid for a period of  18/06/2023 from the date of issue of this letter
.

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1.  The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2.  The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3.  The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4.  Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

5.  The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .
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 B     Specific Conditions of Authorization
                   
                   
 
The authorization shall be valid for Generation, Collection, storage and disposal of hazardous waste
through TSDF generated from the industry as below-
    i.	Used or waste Oil (Schedule 1 Cat.5.1) through Recycler, Quantity 1.52 MT per year
    ii.	ETP Sludge (Schedule 1 Cat. 35.3) through TSDF, Quantity 0.615 Ton  per year.
1.	The authorization shall be valid for a period of Five Year from the date of issue, if not suspended
or cancelled earlier.
2.	The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors.
3.	All hazardous waste containers and bags shall be provided with a general label. The storage area
should be at an isolated spot in the premises and must be fenced, covered and duly marked.
4.	The authorized person or agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.
5.	It is brought to your notice that as per the order dated 14.11.2003 passed by the Honorable
Supreme Court in W.P. (c) No. 657 of 1995, no industry covered under Hazardous and other Wastes
(Management and Tran boundary Movement) Rules, 2016 shall be allowed to operate without valid
authorization. It is also provided in the same orders that industries which are not complying with the
conditions of authorization shall not be allowed to operate. Hence in case you fail to apply for
authorization, before its expiry or fail to comply with conditions of the earlier authorization issued
to you, closure order shall be issued against your industry without any further notice.
6.	The applicant must file returns on prescribed Form 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board s inspecting officials.

6.  The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7.  It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8.  The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

9.  The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. The importer of exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  An application for the renewal of an authorisation shall be made as laid down under these
Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

14.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year .
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7.	In case of occurrence of an accident, complete details on form must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigative and remedial measures taken.
8.	The authorized person or agency shall not receive, collect, or store any hazardous waste from any
unauthorized occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorization of the Board.
9.	In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive and toxic nature must be safely collected and stored.  Non-compatible wastes
must be suitably and safely handled.
10.	It is within the powers and functions of the U.P. Pollution Control Board to modify or revoke the
terms and conditions of the authorization issued under the Rule 7 of Hazardous and Other Wastes
(Management and Tran boundary Movement) Rules, 2016.
11.	You are directed to display on-line data and display board outside the main factory gate with
regard to quantity and nature of hazardous chemicals being handled in the plant, including waste
water and air emission and solid hazardous waste generated within the factory premises. Necessary
compliance should be sent within 15 days of receipt of this letter.
12.	It is the mandatory duty of the authorized person or agency to comply with the guidelines for
transportation of hazardous waste in accordance with rule 18 of Hazardous and Other Waste
(Management and Tran boundary Movement) Rules, 2016.
13.	It should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in a lined RCC tank and pit with suitable shed.
14.	An ETP sludge test report of a laboratory approved under E.P. Act shall be submitted along with
compliance of this letter of this office.
15.	Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained.
16.	The occupier, transporter and operator of a facility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2, and 3 and shall be liable to pay a fine  as levied by the State Pollution Control Board under the
rules.
17.	Details of raw material (which is Hazardous waste) and product along with quantity shall be sent
within a month.
18.	You shall become the member of any common TSDF for S.L.F. (Ms U.P. Waste Management
Project Kumbhi Kanpur Dehat or Ms Bharat Oil and Waste Management Ltd., Kumbhi, Akbarpur,
Kanpur Dehat.  permitted by U.P.P.C.B)., and start sending the stored hazardous wastes for final
disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto (document of
proof) within one or three month of this letter. The authorized incinerator is with Ms Bharat Oil
Company, Sahibabad, Ghaziabad for oily waste and paint sludge only.
19.	The unit shall ensure that H.W. is regularly sent to Authorized common TSDF and shall not store
for more than 90 days in accordance with under rule 8 of HOWM Rules, 2016. 
20.	Emission from the Common or Captive incinerator stack shall meet the prescribed standards
under Environmental Protection Act. 1986.
21.	Copies of Hazardous Waste Manifest in Form 10 shall be sent regularly to UPPCB for each
category of waste sent to TSDF or Incinerator.
22.	This authorization is valid till the industry is having valid consent as per the provisions of Air
(Prevention and Control of Pollution) Act 1981 and Water (Prevention and Control of Pollution)
Act, 1974.
23.	Industry shall comply the provisions of EP Act, 1986, Water (Prevention and Control of
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Pollution) Act, 1974 as amended, Air (Prevention and Control of Pollution) Act, 1981 as amended
and E waste (Management  and Handling) Rules, 2016.
 
 

      ( Authorized Signatory )
                   
                   

UTTAR PRADESH POLLUTION CONTROL BOARD 
                   
                   
Copy to: To the Regional Officer, U.P.Pollution Control Board, RO UPPCB GHAZIABAD for

information and  necessary action .
                   

    CEO/EE, I/C Circle___________
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MEMBER SECRETARY 

File No: - 21-4/1261/UPIIND/2016 - 16'1 

NOC No: - CGWAINOC/IND/ORIG/2018/3042 

• 
To 

~s Varun Beverages Limited 
Plot No. 2E, Ecotech III , Udyog Kendra, 
Greater Noida, District Gautam Buddha Nagar, 
Uttar Pradesh - 201306 

e5o¢l~ ~ Offi llITtlCb\!OUI 

Offi <RutlOl , GtCft fuCbI8 \?It 
ui;m m~ <liOlICil~ 
3{t«{ '!1otCblot 

Central Ground Water Authority 
Ministry of Water Resources 
River Development & Ganga Rejuvenation 
Government of India 

Date :- 3 1 JAN 2018 

Sub:- NOC for ground water withdrawal to Mis Varun Beverages Limited in 
respect of their existing Beverages manufacturing unit located at Plot No. 2E, 
Ecotech III, Udyog Kendra, Greater Naida, Village Tusyana, Block Bisrakh, 
District Gaulam Buddha Nagar, Uttar Pradesh - reg. 

Refer to your application on the above cited subject. Based on recommendations of 
Regional Director, Central Ground Water Board , Northern Region , Lucknow vide 
th'eir recommendations dated 14/08/2017 and further deliberations on the subject, 
the NOC of Central Ground Water Authority is hereby accorded to Mis Varun 
Beverages Limited in respect of their existing Beverages manufacturing unit 
located at Plot No. 2E, Ecotech III, Udyog Kendra, Greater Noida, Village 
Tusyana, Block Bisrakh, District Gaulam Buddha Nagar, Uttar Pradesh. The 
NOC is, however subject to the following conditions:-

1. The firm may abstract 1,163 cu.m/day for 261 days (and not exceeding 3,03,543 
cu.m/year) of ground water, through existing three (3) tube wells only. The firm shall 
seal one existing tube well and convert the other existing tube well into piezometer. 
No additional ground water abstraction structures shall be constructed for this 
purpose without prior approval of the CGWA. 
2. All the wells shall be fitted with water meter by the firm at its own cost and 
monitoring of ground water abstraction shall be undertaken accord ingly on regular 
basis, atleast once in a month. 
3. MIs Varun Beverages Limited , in consultation with the Regional Director, Central 
Ground Water Board , Northern Region , Lucknow shall implement ground water 
recharge measures atleast to the tune of 6,08,000 cu .m/year, for augmenting the 
ground water reSOUiCes or th.:: area within six months from the date of issue of this 
letter. Firm shal~ tllso undertake periodic maintenance of recharge structu res at its 
own cost. 
4. The photographs of the recharge structures after completion of the same shall be 
furnished immediately to the Regional Director, Central Ground Water Board, 
Northern Region , ,rucknow for verification and under intimation to this office. 

West Block - 2, Wing - 3, Sector - 1, R.K. Puram, New Delhi - 110066 ' 

Tel : 011-26175362,26175373, 26175379 Fax : Oll·26175369 
Website : www.cgwb.gov.in, www.mowr.gov. in 

",..,. ~ "'" - W"" '!!.~-
CONSERVE WATER - SAVE LIFE 

 
/// TRUE COPY ///

y

329

Pralaw
Typewritten Text
Annexure-R3/6



5. The firm at its own cost shall install additional one (1) piezometer both the 
piezometers shall be fitted with digital water level recorder having telemetry system 
The firm shall share user JD and password with the Regional Director, Central 
Ground Water Board , Northern Region, Lucknow. 
6. The ground water quality shall be monitored twice in a year during pre- monsoon 
and post- monsoon periods. 
7. The ground water monitoring data in respect of S. No.2, 5 & 6 shall be submitted 
to Central Ground Water 8oard , Northern Region, Lucknow on regular basis at least 
once In a year. 
8. The firm shall ensure proper recycling and re~se of -,Naste water after adequate 
treai.rr.cntc 
9, Action taken re~ort :n respect ~lf S. No. 1 to 3 shall be submitted to CGWA within 
one year period. 
10. The perrnission is liable to be cancelled in case of non-compliance of allY of the 
conditions as mentioned in S. No. 1 to 9. 
11. This NOC is subject to prevailing Central/State Government rules/laws or Court 
orders related to construction of tubewell/grounc water withdrawal/construction of 
reGharge or conservation structure/discharge of cffilrents or any such matt2~ as 
applicable. 
12. The firrn shall report self compliance online in the website (www.cgwa­
noc.gov.in) within one year from the date of issue of this NOC. 
13. This NOC does not absolve the applicant / p'oponem of this obligation / 
reql..iirement to obtain other statutory and administrative r.learnnces from other 
statutory and Hdrninistrative authorities. . 
14. The NOe does not imply that other statutory / admin,strative clearances sllall be 
granted to tht:!: project b the concerned authorities. Such authorities woultj consider 
the- project on merits and be taking decisions independently of tne NOC" 
15. This NOe is valid from 03/01/2018 till 02/01/2020. 

~ 
Member Secretary 

Copy to: 

1. The Member S"crelary, Ultar Pradesh Pollution Conlrol Beard, PICUP 
Bhawan, Third Floor, B-Block, Vibhuti Khand , Gomti Nagar, Lucknovl, Uttar 
Prade~h with a rcqul!st to ensure that the conditions mentioned in the 
Noe are complied by the firm in cOl1suHation with !hi! District 
Magistrate, District Gautarn Buddha Nagar, Uttar Pradesh. 

2. The District Magistrate, Djs~rlct GautLlm 9udaha Nagar, l:t~pr PreciE.sh for 
necessary action " 

s. The RegiOnal D"; rectol , Cel1trai Ground \..vait~r Bvard , North~rn r~egll)!. , 
Luck..-,ow. TI);"::; i"lz;-. iefut'It,.;<;:HO )our :eCurtml€"F1':"::..:ii.::n ~ai.~d 14/06/20 i7 . . 

4 . TS to the Ch"airman , Central Ground \iVate( AufJiority, ,;hranl [)ha.~ "j Ehav'an, 
Rafi Marg, New DslhC 

5. Guard File 2017-18. / 

Member Secretary 

- " 
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'." · r:!Q~THEF!N1NDIA:RAlR~KA 
. . . .1111 . . . .. . ... ... ... . 

. .", .. ~ . 

: ih~ Hoh'~le,NatiQl'ial9leel'). Tn1:i_~r1al (NGT), NewD~hi ,in 6(der{jcn~a15.4_2015 
followE*i bY: · ordet<lated ~2~,4:2dJ5.",QrQer ~{j~ted :09,01:~2'O15 'and ju~gment 'daled 
. i .Q1.2016 . . . . di{ecticins ,(1Or'Cietail¢.ddir~c~iens ;ple?~e refer to website t}ttp:/1 

, .. , h~p:flC?9w.b.99vJ~ ~r~Q$lte pi ~oEl.'bleNGTJ.to ensure tnat 
"''''''''' . .... !lOf. ·, .~~. . , e)(par:iSipnlndl,lstri~$Ip(oJebtse~ra~ll~ggr~und":,,at~r should , 

. permIssIon from Centr~~rolJndW",ter AUmontysubj(ict tolaWII:Uqrce. , .. 
A11 . lfl~ induatriar'uQitslIFlf~st~t,JCtur~~pr6jepts -whether ~~istili!'l :or .new. or under 

• exp~nsj~t1;: ~ ~iog. · !i~qr\d ~~teTat~~ir~ted te' sl\lbmit :l.h~jr ~ppllta!i()ns ' witM · due 
recommendation, of &tate';'PQU,utiOn Cortlrol;:~'d 'alOng w~ground waler quality 
. . repcirt, >rai~wat~l~~rVre~"!.i.;PtciP9S4rf{oW:Gttarys'(ifW9te'rb;:tlance. details 

suPPTy, ff(Jm0tne(SQUI'(;e$~~d:.:i~. <\Cc6rdal1c~"with 1t'!e.CGWAguidelines 
.. -;J.l"~~'~"''' V' ,the website of CI3.WB.tf.ie:l&luslries{Projects;aISoarE!di1:ected to submit 

:..t\I'II~a." . i( \n.~· oI'\Hne: F9,..anY~,rt~:r:dhlaillV¢l<i;:lJiCationS: thlil.. ~f~fid 'w,atar'users 
.....,"a ... v'",'''"tocontad th~ :n~ar~t Q{fi~Etfltthe,C{3,W~'\~<?Q.;cornJ.>Ii,an~of djr~tio"'~ 

, . ' w~~r~l'ltc~~u.t8~~f.l9us,trj~I:~e~~ .lIirer~,ess .~r: stfjPP:age 
qt ,~~: IClf'l~!Ie<;·trl~jly. ot'watel' ~f1irW~QthW~~.~li'i.m.~fjdl'iOl).JQ' tll')poslhon Qfc~ts 

:viOlatip!lohSir~iQn~. , <';' : ';;" ~ -' .": OH· AIRMAN ·'· .. s ' .,~' . ~ . t;.~:." ~~: " :~~ '! ." . ::. :.-•...• -. · t ' -', . ~ .... . ". :... .' "," ,. . . 
4S1041111QOOU1E!1J . ' ~ ." ." : :. ' . .. .. . , Qt. 21,.04.20t~ , 

Ml~::!!::;!~°.!!s':~ W~TER A~THO~IT~ . 
. ANn GA N R(:es, Rive. OEVELOPMeNT 

. '., .. .,.. . GARfJUVENATION 
. PUaUCNOTICE 

i The Hon'ble National Green Trib ' .' . 
, der dated 1542015 toll db unal, New DeIHl, In or-

and order d~t~d 09 07 ~~e5' yorder.dated 23.4.2015 

tailed directions pl~as'e refe~St~U!~:~~c1lons (for de­
Mc,gov.ia or http://cgWb gOy in) t Sf e tl!.W.J!Q.gWl: 
ing, new and expansIon in . ,oenSutethalali exist· 
ground water should obI ~USlneS!pr?Jects eXlractlOg 
G~ am permissIon from C t 
A,', ~~nd Wd ater Authonty Sl1bJecl'(o law in force en ral 

e In uslnal unils1 Infra t ~ 
existing or f)ew or under ex s r~c(ure ~rolects whelh~r 
are directed 10 submit Ih/ahSI~n. usmggroundwater 
wIth ground WI " Ir app leallons on line along 

J 
a er quality analysiS ra rt . 

harvestm9 proposal II h" po, ram water 
lalls of water S1JPp'Y 'fr~~ ~tha;~s of water bal~nce , de­
dance wi th the CGWA ' sources and m aCCor­
website of CGWB F ~ QUld,e/mAS placed on the 
lIons the ground wat" 0: dny furttler detalls/ c/artfJca. 

er USBrs are advl~ d I 
neareSI offiCe of the CGW8. ,,€I 0 Contact the 

~avp45104/11/0002/1516. DtCH2SA1RMAN' . 
~ . .10.2015 

Th<-~ ~ aqvult" ( M- .! fJR,--
1 L"" .. q ~~t~-

 
/// TRUE COPY ///

y

331

Pralaw
Typewritten Text
Annexure-R3/7 (Colly)



Ji llXt ;9d tae itt 1 0 i · 

.. ~~~ 
\iffi mnwr ~, ~~ am*rrma.mr 

ttl J\iI PI 4l ~ 
~m~ (~) -::r{fu;ffi 15.04.2015, ~ 

23.042015 ~q,')mmsr~~, ~ 09.07.2015 ~ 
3fu:f.ruf<:!R1fcn 11.01.2016 q;) ~Rw· ·~ (~~ t' 
~ ~ http://cgwa·noc.gov.in <IT http://cgwb.gov.in 
<IT ~ ~ q,') ~ 'Cfl: ~ f<!;<:rr 1]<ff I) ~ q;'t 

f<f; 'B'Ift~, ~ aW: fcffim ~~-m ~ ~ 
q,') ~ ~ ~ ~ mr<l 'liB1 <m Ti 'fi'f'i1 t' -31fqq;n t' 
3'!t4M ~ 1 

'B'Ift~~/~ShI~ifi"'l{fl!&'f'l~-mq<n~, 
~ <IT fcr«m: ~ IWff ~~ 'FI ~ CfK a:r:f.i ~ 11;1 ~ 
<i1G t'~~CfKW ~ tTI'Iltt ~q,')~WT!i ~ 
tTI'Il U'Rl ~ f.:r<trcrr .rrg t' CffiUT ~ ~ tTI'Il, crqj ';;j'f! 

~ 'FI 'Iffij'Jq, ~,'WiT 'FI ~~, ~ ~ ~~, 

3Fl mol t1 aW: (i];ffisii0!{Q; q,') ~ 11\ W ~-~ ~ 
~ 'tJf.ft q,') 3i11ifflcnr ,~ I ~I ~~ q;1 '1ft 
~ ~ ~~<i1G~~~~fl aWtq,') 
~if4..a'li<ol t' ~ ~ 'WTPIMi q;) ~ ~ ~ ~ 
f<f; *i1 'itlSii0!{ll; ~ ~ ~ Ti 'WI* q;'t 1 

I' 

~~~~~i'R~<i1Gcm'!~/~ . 
~ <IT ~t'WiT <IT fcl;m 3Fl ttcrr-m t' ~ t' ~ 11\ 

'l1 <fG 'fiB 11\ cffiz m 1 (i] "11'Sii0!{ll; i>T<T fllcf\ifRCfl ~ ~ 
14.11.2015 3ffi: ~ 29.04.2016 q;1 '\if1U f<!;<:rr lJ<n 'Ill ~ 
~ ~I ~ -gm ~ ~ ~ Rm f1~~lIjfll{ ~ 
'FI ~ ~ 'lffi"R~ f<!;<:rr ~I ~~ q;) 31.03.2017 

1l,"iamft ~ i>T<T ~ ~ ~ 'fiB t' ~ 3ffirq ';wrn{ 

"SRR f<!;<:rr~~ I~ "fI'fiTl1 ~11\~ (m:~) 3'!f~ 
q,') mu 15 ~ IWff ~ ~ >fICf14R, 1986 ~~ % 
furffiCf; ~ ~ t' ~ 'FI, ~ <i1G 11\ ffi1J.. fiI:;<rr "fI 
Wfim~1 ", ~ 

~ 

AVP 45104/1110027/1617 
~ 04.01.2017 
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CENTRAL GROUND WATER AUTHORITY 

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT 

AND GANGA REJUVENATION 

PUBLIC NOTICE 

SUB: ATIENTION OF ALL EXISTING GROUND WATER USERS INCLUDING 
INDUSRIAL / INFRASTRUCTURE AND MINING PROJECTS . 

. Kind attention of all existing ground water users including Industrial / 
Infrastructure and Mining Projects is invited to the Public Notice dated 31.03.2017, 
under which the users have been directed to submit their applications for No 
Objection Certificate (NOC) to Central Ground Water Authority (CGWA) latest by 
31.05.2017. 

All the above mentioned users extracting,/using ground water without NOC 
from CGWA are directed to submit their applications for NOC before 13.07.2017 
without fail. It is further darified that any 'failure to submit applications before this 
date will render the concerned users responsible for non-compliance of directions of 
CGWA. 

d 
~ 

(Akhil Kumar) 

CHAIRMAN 

Dt. 31 .. 05.2017 
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GOVERNMENT OF INDIA 
MINISTRY OF JAl SHAKTHI 

DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION 

CENTRAL GROUND WATE R AUTHORITY 
[Constituted under section 3(3) of Environment (Protection) Act, 1986] 

No. 26- 1/CGWA/ PN/ 20 18 Dated 01.04.2020 

PU8LIC NOTICE 

SUB: ATIENTION OF ALL EXISTING GROUND WATER USERS INCLUDING 
INDUSTRIAL, INFRASTRUCTURE AND MINING PROJECTS. 

In view of the prevailing situation of lock down In the entire country due to 
COVID -19, the date for submission of application for NOC for ground water 
abstraction by the existing indust ries, Infrastructure and mining projects is hereby 
extended ti ll 30th June, 2020. 

All the users drawing ground water are advised to submit their applications 
for NOC online through NOCAP portal of CGWA. 

No hard copy of application or any other documents are being accepted at 
Regional Office of CGWB In order to contain the pandemic. All the documents are to 
be uploaded on NOCAP portal while submitting application. 

The detai led directions, existing gUidelines etc., are available on the web link: 
WINW.cgwa-nQc,gov.iQLl,anding Page/Ground Water .htm Lcgwb.gov.in . 

iZ-
CHAIRMAN 
01.04.2020 
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1. Name of Applicant / Project VARUN  BEVERAGES LIMITED

Application Number 21-4/1261/UP/IND/2016

NOC Number CGWA/NOC/IND/ORIG/2018/3042

Applicant / Project Address Address Line 1: PLOT NO. 2E, ECOTECH III

Address Line 2: UDYOG KENDRA, GREATER NOIDA-
201306

Address Line 3:

State: UTTAR PRADESH

District: GAUTAM BUDDHA NAGAR

Sub-District: BISRAKH

Village/Town: Tusyana

2. Date of Permission and Quantity 03/01/2018 - 02/01/2020

3. Notified or Non-notified Non-Notified

4. Category of Block -OE/Critical/Semi-
Critical/Safe

Over Exploited

5. If Inspection done earlier, details of the 
Officer

6. Date of submission of Inspection 11/01/2019

Inspection of NOC Conditions:

(i) Present withdrawal of GW Yes
1163.00 (m3/day)
303543.00 (m3/year)

(ii) Water Meter fitted or not Yes

Analog Meter

(iii) Ground Water Quality (Pre-Monsoon) Yes
Reports Attached

(iv) RWH/Artificial Recharge-No. of 
structures and recharging capacity

Yes

No 3

Capacity 13833.00

(v) Photographs Yes
* Please Attach file in Attachment(s) section

(vi) Piezometer with AWLR & Telemetry Yes
2 Nos fitted with AWLR having telemetry and digital display

(vii) Recycle / Reuse Yes

STP/ETP installed

(viii) Action Taken Report Within 1 Year Yes

(ix) Remarks

Additional Measures - Remarks:

1). Adoption of Villages No

2). Plantation of Trees Yes
As per attachment

3). School Sanitation / Drinking Water Yes
As per attachment

Attached Files:

11/01/2019 03:41 PM Page 1 of 2

Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Self Compliance
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S.No Attachment Name File Name

1 Compliance Report Part_1 CGWA - Compliance Report 1.pdf

2 Compliance Report Part_2 CGWA - Compliance Report 2.pdf

3 Compliance Report Part_3 CGWA - Compliance Report 3.pdf

4 Compliance Report Part_4 CGWA - Compliance Report 4.pdf

2). Self Compliance

1). Photographs

No Attachment Found !

11/01/2019 03:41 PM Page 2 of 2

Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Self Compliance
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ItFJlorp. VARUn SeVeRACie.5 L.m.r:.eO 
Plot No. : 2E. Udyog Kendra. Ecotech- ili . Greater Noida. Distt. G.B. Nagar (U.P.) - 201306 (INDIA) 

Ph. : 0120-3060814 Fax: 0120-3060828 

CIN : l748990l1995PlC069839 Web: www.rjcorp.ln E-mailIO : lnfo@rjcorp.ln 

To_ 

The Regional Director 

Central Ground Water Board 

Northern Region, Bhujal Bhawan, Sec-B, Sitapur Road Yojna, 

Aliganj, Lucknow (UP) - 226021 

Dated: 17th November, 2018 

Sub: Compliances towards CGWA NOC No. CGWA/NOC/IND/ORIG/2018/30242 dated 

31.01.2018. 
, 

Dear Sir, 

Kindly refer attached copy of the CGWA NOC No. CGWA/NOC/IND/ORIGj2018j30242 dated 

31.01.2018. Please find condition wise compliance report. 

Point No 1. - Plant has been complying with the permissible limit of extracting ground water on 

'---' full year basis. Plant is · extracting ground water with 3 (three) bore wells. Snaps of three bore 

wells are attached as Annexure 1. 

Point no 2 - All the bore wells are fitted with separate water flow meter. Snaps of flow meter are 

attached herewith as Annexure 2 for ready reference. Month wise water consumption report is 

also attached as Annexure 3_ 

Point No 3 - Plant has executed project of augmentation of the ground water resource in the 

stipulated time. Detailed compliance report is attached herewith as Annexure 4 

Point no 4 - Photograph is attached as Annexure 4.1 
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Point No 5 - Plant has installed two piezometer and both the piezometer are fitted with digital 

water level recorder. Plant have also been taking measurement of ground water level on..regular 

basis. The snaps of both piezometer are attached as Annexure no 5. Reading of Piezometers are 

also attached as Annexure no 5.1. The user ID and password of both piezometer is as below: 

Piezometer No 1 

User 10 nitesh.jain@rj(orp.in 

Password password 

Piezometer No 2 

GWR00033 

adl234 

Point No. 6 - The ground water quality is being monitored twice in a year i.e. pre and post 

monsoon. The relevant report is attached herewith as Annexure 6. 

Thanking You. 

Yours truly, 

es Limited 

, 

Authorized signatory 

Copy to: The Central ground water Authority, West Block-IT, Wing No.3 (GF), R. K. Puram, 
New Delhi-ll0066 
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Annexure No -1 

.. 

BOREWELL NO 1 

, 

BOREWELL NO 2 

BOREWELL NO 3 
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Annexure No -2 

FLOW METER NO.1 

.. 

FLOW METER NO.2 

FLOW METER NO.3 

II J 

• 
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Annexure No - 3 

Varun Beverages Limited, Greater Noida 

Raw Water Consumption Data August 2017 July 2018 

Month Total Water (KL) 

August-2017 14748 

September-2017 14304 

October-2017 11243 

November-2017 4229 

December-2017 2097 

January-2018 11577 

February-2018 18156 

March-2018 32814 

April-2018 29244 

May-2018 33420 

June-2018 30306 

July-2018 32313 

Aug-2018 26939 

Sep-2018 20947 

Oct-2018 15652 

« Grana Total in a Year» 297989 

• 
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MICROCHEM 
SILLIKER PVT.LTD. 

Test Report 

Report No.:M1819005D9SO o.t. of Report:08/01/Z019 

PMme of Customer 

Address 

Pin Code 

Contact Pei'son 

Data of Receipt of sample to 

tMI.b 

ULR NO.: TCSt6019OOOOOO648f 
Varun 8ever.ill&6 limited 

2E, Udvoa Kendra, Ecotteh III, Greater Noida , G 8 Nagar 

Greater NoIda, Utlar Predesh 

201306 

Mr Ohilendra GOYAl 

22/12/2018 

Date of Start1nc Analysis 

Date of Comp'etion 

Sample Desaiplalon 

Nature 

26/12/2018 

01/01/2019 
.. 

Qty 

Sealed 

;Packl,. 

Raw Water 

liqUid 

12l 

No 
Piast!c On & 80ttiH 

location for samplinc 

Sampuna done by penon 

from Mlaochem 

Varun bever"es limited - Noida 

Puneet Kumar 

Name of Person contacted 

at site 

Sampllna; SOP Number 

Date of sampl" 

Sample!s) Drawn by The 

Laboratory 

Swatl Raihuwanshl 

MC/SOP/GEN/C1 
19.12.2018 .. 

Yes 

Specrflcatloo a~ per 15 10500 - 2012 for Drinking Water, 8lQ : Below Urnlt of QuantlRcatlOn, Quant.ficatlon 

limit for pesticide ~ 0.01 ~l 

ParametlH" Method 

c..,~ IS' 3025 IPM! ') 

1983 

000'" IS, lO2S (Plrt S)· , .. , 
pH!§lZS"C 15 3025 {Part Ill· 

19&' 

Tute IS 3025 (Plrt I) · 

19" 

Turb,dity ts lO25 ,Plrt 1O) · 

'''' TOlill Q,ssotvtd IS )025 (Part 161-

""'''', 19 .. 

Alum,mufT"Iln All APHA 3500 AI 

. 
11111111111111111 

M181900S09SO 

Mlcroehem SUlik ... PYt. Ltd. 
Micro(hem HouSf, A·Sll , TIC IndustrIal Areil, MIOC 
MaNpe, NaYl Mumbal 400 701 India 

-Te l.. +91-22·39469700 fu +91·22·39469701 

Result 

< 10 

Alrtubl. 

7.92 

AcrttatMe 

<1.0 

480.0 

< 001 

lOQ $jIodflattion 

. MilIl!.S.O 

..,.. ..... 
65 - 8.5 

Alreeable 

1 Max. 1.0 

MIX,500 

001 Max om 

,.,.lofS 

Email ' customtrcare.inOmKfls.com 

CIN : U24233MH2001PTC170S36 

www mlCfochl'lm (0 In 

Permissible 

limit 

M.n. 15 

Ail'eeilble 

No 
r.laution 

Alr.table 

MilIl!. 5 

Mu 2000 

Mill. 0.2 

Unit 

Haltfl 

un," 

-

NT\J 

m&l1 

m&l1 
...-1t1~"" ~ 

I~~ ~~~~ ~ . 
~,~ ./ 

' · f ,,,. 

Certdicate No .. TC.5960 

204928 
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'--' 

Report No.:M18190050950 

Parametel Method 

Ammoni, (u Total IS: 3025 (Part 34) . 

Ammonll·N} '98' 
Arllonlc klrfac~ IS: 13428· 200S 
acllve agenu las Ann.1I It 

MBAS) 

e.numlOlls BoI) APHA3SOOB; 

SOfOfl lil5 8) IS: 13428 • 2005 
Anl'\l'xH 

Calcium (as QI) IS: 3025 IP.rt 40) · 

1991 

Chloramines fu IS: 3025 jPart 26)· 

el21 , ... 
Chloride (.1$ ell 15; 3025 (Pilrt 32) -, ... 
Copper (as Cui APHA 3500(1.1 

Fluoodl' (as F) IS: 3025 IP"" 60) . 

'008 
free Residual IS: 3025 !Part 26). 
Chlorine 1986 

Iron Its Fe) APHA3500 F. 

Magnesium las IS; 3025 !Part 46)-

Mil ,_ 
Manganese las APHA3500 Mn 

Mol 

M'neraIO,' IS; 3025 (Part 39) -

1991 d,u$f Ii 
Nitrate (as N03) IS: 3025 (Part 34)-

198. 
PheflOlic IS: 3025 (Part 43) · 
compounds (u 1992 aause 6 
C6HSOH) 

SeI~lum {II Sel AfHAJSOOS. 

Sil~er (as A8) APHA 1500 '" 

Sulphate (as S04) IS: 3025 (Part 24)-

1986 

Sulphide (as H2S) IS; 3025 (PMt 29) -, ... 
Tet., Alkalinity (.s IS; 3025 (Part 23)-

CaCOl) 1986 

U'II •• IIIIIIIII 
M18190050950 

Mlcrochem 8111111;., Pvt. Ltd. 
MicroChem House-, A-513, TIC Industrl.( Aru, MIDe, 
Mahape, Navi Mumbai 400 701 , india 

_Tel . +91 · 22·39469700 Fax +91-22-39469701 

Test Report 

MICROCHEM 
SILLIKER PVT.LTD. 

Dot. of Ro .. rt:08/01/2019 

UUt NO.: TCS96019000000648f 

Result 

< 0.1 

< 0.05 

< 001 

< 0.2 

17.6 

< 0.2 

'" 
< 0.01 

0.' 

.( 0.2 

• 
< 0.01 

10.5 

< 0,001 

< 0.01 

< 0.1 

< 0.(X)1 

< 0.001 

< 0.001 

27.1 

< O.OS 

341.9 

lOQ Spedfic:atlon 

0.' Max. C.S 

0.05 MuO.2 

O.ol M ••. Q.7 

02 Mix. C.S 

M'k. 75 

0.' M ... 4.0 

MaJt.2SO.0 

0.01 M ••• O.05 

0.1 MiX.I.O 

0, Min. 0.2 (To bIo 

.pplluble 

o~when 

wilterls 

chlorlnated) 

0.01 Mu.l.O 

Mn.30.0 

0.001 Mal. 0.1 

0.01 MuO.S 

01 Mh. 4S.0 

0.001 Mn.O.OOl 

0.001 Mal. 0.01 

0.001 MIL 0.1 

Max. 200.0 

O.OS M'II.0.OS 

Max. 200.0 

"plofS 

~r: -I .. • 

Email : customercare.mOmUls.com 

(IN : U24233MH2007PT( 1 70536 

www mlCrocht"m co In 

PermlsslbM! Unit 

Umn 

No moll 
re'/ilxatlon 

Mu.l.O moll 

No moll 
reluatl!m 
M.n:. l.O mill 

Mil •. 200 moll 

No mill 
rt!alCatlon 

Max.lOOO mall 

1.S maJ1 
MilIlI. 1.S mill 

Mn. l .0 moll 

No moll 
rel.uUon 

Mn. l00 mill 

MuO.3 mill 

No moll 
r@lautkln 

No mill 
r~.JtItlon 

M;u:.O.002 moll 

No mill 
rel,utlOn 

No mill 
r@la_.nlon 

Mall. 400 m&Jl 

No m&Jl 
relaxaUon 

Mal.. 600 moll 

/ 

Certli,cate No .. TC·59~ 

204929 
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Report No. :MlBl900S09SO 

Parameler Method 

Tou'l H"dI">HII_ IS. 3025 tP~" 21)· 
uC03) 2009 

llnc t.ill In) APHA lSOO Zn 

C,dmlum las Cd) APHA lSOO Cd 

Cyanj(t~ lIS eN) IS: )025 (Pan. 271. ,,,. 
lead (1\ PbJ APHA3SOOpb 

Mercl,ll'¥ (a, Hil APHA 3SOO.., 

Motybdenl,lm lu MC/SOP/INS/21 
Mol bMed on EPA lOU 

.. 6020. AQAe 

20U.06 
N,ckf'II.:asNi) APHA3500 Ni 

PoIycnlonnalf'd APHA 6610 

b,phf'nyie IPCB) 

Potynudeiilr APHA6440 

<llomolitit 

hvdrourbons 
(PAH) 

AIHnl{" (u All APHA lSOO As 

ChromIUm Iii er) APHA lSOQCr 

Bromoform APHA6Z32 

D,bromoc.hloromet APHA 621Z 
han. 

Rromod'chloromtt ",PHA 62]2 
h_ 

Chloroform APHA6232 

AllchlOl MC/'SOP/lNS/08 
usedonAOAC 

990.06 
"'Ualll'1e MC/SOP/INS/08 

bHed01'1 AOAC 

99006 

Aldml/Ottk!rtn MC/SOf/INS/f18 

b,sed on ",OAe 

990,06 

atphrHCH MC/SOP/INS/OB 
bi15ed on AQA,C 

990.06 

DIII •• IIIIIDII 
M181900S0950 

Mkroc:hem S1l11k.r Pvt. Ltd. 
MlcroChtm House, A-S 13, TTC IndustrIal Area, MIDC, 
Mihapt, NaY! Mumbli 400 701. Inella 

_Ttl +91-22-39"69700 FIX' +91-22-)9469701 

MICROCHEM 
SILLIKER PVT.LTD. 

I~BBeQ2~ 

Oat. of Report:08/01/2019 

UlR NO.: TCS96019OODOOO641F 

...... 
87.8 

< 0.01 

< O.(MJl 

0( 0.01 

< 0.005 

< 0.0001 

< 0.01 

< 0.01 

No. 
Detected 

Not 
Detected , 

< 0.01 

< 0.01 

Ila 

Ola 

Bta 

ala 

Ola 

Bla 

Ila 

Bta 

lOQ Sptdficatlon 

M," ZOO.O 

0.01 M'".S.D 

0.001 r..w:.O.OO] 

0,01 Mill 0.05 

O.DOS Mu.O.ol 

OJX)Jl MIll 0.001 

0.01 Mu.O.07 

0,01 Max. 0,02 

000001 M'II.0.000s 

0.00001 Mill. 0.0001 

0.01 M,., 0.01 

0.01 MuO.01 

0.01 Milt. 0.1 

001 M ... O.1 

0.01 M ••• O.06 

0.01 Ma •. 02 

0.01 Mu20 

0.01 MI •. Z 

0.01 MU.0.03 

0.01 Mu.O.01 

'at. JoIS 

Emilll . tustomtrure.mOm"ns.com 
(IN U24233MH2007PTC 170536 

www mlCroc"tm (0 In 

PermlssllM 

Um. 

Max. 600 

MIX.1S 

No 
re!.xlltlon 

No 
' .... lion 

No 
relu.itlon 

No 

relaxation 

No 
tN.,don 

No 

rtllll'tIon 
No 
refiPilitlon 

No 
reliIXatlon 

'0 
,.-IllIatlon 

No 

relaxation 
No 
fltkltlUon 

No 

relnatlon 

'0 
ret.xation 
No 
r.ftuUon 

No 
,.t.!letlon 

No 

rNution 

No 

,et.xaUon 

No 

reta.atlon 

Unit 

mall 

...." 

...." 

...." 

mall 

mall 

m&l! 

m&l! 

m&l! 

m&l! 

mall 

m&l! 

mall 

m&l! 

m&l! 

mil' 

!llil 

!'Ill 

!'Ill 

c~, I,lIcate t~o 

204930 
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Report No.:M181900S0950 

Parameter 

beta- HeM 

8utKhior 

ChlOl"pyrifOI 

delta HeH 

Z.4 

OtCh'OfOpheno_yac 

eu( .KId 

DOT 10, p and p. p . 

1~0ITI@f~ of OOT, 

00£ and ODD) 

fndowtph'" 

IrHldue~ are 

measured .nd 
n!por11!d as tOlal. 

of endowU,n A 

and B.lnc! 

endow/fan,slJlph 

alf) 

(ttuon 

lmdane tl4lmma­

HeHI 

IsoprolutQn 

Melhyt P.,.thion 

MonocrOfophos 

.... hod 

MCISOP/INS/08 
bnedon AOAC 

990.06 

MC/SOP/INS/08 

bued on AOAC 

"".06 
MC/SOP/INS/D8 
buedon AOA( ...... 
MC/5~/1tfS/08 

boIsed on AQAe 
... .D6 

MC/SOP/tHSI08 
boIsed on AOAe 

.... 06 

MC!SOP/INS/OI 

~donAIJAt:. 

990.06 

MC/50P/INS/O& 
based on AON:. 

.... 06 

MC/SOPMSIOO 
bas@donAOAC 

990.06 
MC/SOP/IHS/OI 

based on AOAC 

""'.06 
MC/SOP/IHS/08 
based on AIJAC 

""'06 
MC/SOP/INS/08 
bas!d on AOAe 

"'" 06 
MClSO#/INStoa 

bu!d on AOAe 

""'06 
MC/SOP/lNS/08 

~ndon"'OAC 

.... 06 
Phor.t! MC/SOP/IHS/08 

Mlcroct.m I4lUk.,. Pvt. Ltd. 
MI(roChem House. A·513, nc Industrtill Ar.i, MIOC, 
M.hape. NaY! Mumbal400 701 . lndIa 

-Ttl +91-22-39469700 FAIt : +91-22-39469701 

Test Report 

MICROCHEM 
SILLIKER PVT.LTD. 

Dat. 01 Report:08/01/2019 

UUl NO,: TCS9601J0000C)()648F 

Res,,1t 

BLQ 

SlQ 

BLQ 

elQ 

elQ 

alQ 

8LQ 

elQ 

alQ 

8LQ 

8LQ 

BlQ 

elQ 

LOO Spedftcatkm 

0.01 Mu.O.~ 

0.01 MD 125 

0.01 Max. 30 

0.01 Max. 0.04 

0.01 M ••. l0 

0., Mill. 1 

0.01 ~x. O.4 

0.01 M.Ll 

0.01 Mu. 2 

Max. 9 

0.01 M4i • • 190 

0 ,01 MIX. 0.3 

0.01 MD.1 

001 M .... 2 

EmAil customerCAre-inOmlCns.c:om 

(IN: U242HMH2007PT(170536 
wwwmlcfocl"Jem co in 

Permissible 

Umh 

No 
,~u.tlon 

No 
rel.uUon 

No 
~ ... Uon 

No 
rtlaqtlon 

No 

.-.&IllatIon 

No 
felll •• tlon 

NO 

relaxation 

Unit 

..all 

..all 

..all 

..all 

204931 
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MICROCHEM 
SILLIKER PVT. LTD. 

Test Report 

Report No.:M181900S09S0 Dot. of Report:08/01/Z019 

ULR NO.: TCS9601900000064lf 

Result loo Specification Permissible 

Um" 

C04lfOlm Count IS: 1622 - 1981 Absent Shall not be 

E coil 

Remarks: 

delKtable 

IS- 1622 · 19.1 Ab_, Shall not be 

"" .... bI< 
Tested ~mple does not comply itS per acceptable limits however the sample compiles as per 
Permlnlble limits onty In the absence of an Ilternate sourc! as IS: 10500-2012 for the above test 
conducted 

............. END .. .......... . 

Authorized SlIM'ory 
Narasimhil Chiral. 

Unit 

cfu/1OOmt 

!lOOml 

Authorized SiCnatory 

NII.m 0 Nllkawadi 

Sr. MlCrobloloa;lst General Man"er . lab Operations 

Note : -I [he r~u'~ rei". only lott.. ,amp~" 1"* 

2 T~ I~)I r~.," 'ull or In IUn, ,,,"-lInol be reproduced, II5C!d for any .... ' KtIOII . .... ,~t prior wntten ~ of IlbofatOl"J. 

1 Libofitory 15 not relPOlUoIbae fOf 1M .ut~lI'ft1lCoty 01 ~,,, tac rtpot1 

• I hoe II"iI IT,,,,,, w,lI noc be r .. aiMd 'OI',.,uMble ~ II'Id wtI e. ,... •• Md 'ew 1 montilln QW 0I~" YfII_ 
u"I~. othe~.,rHO ...... th IN (v~tomer or., requced by ttIe II)P~ IlIIul,lItion 

'i TtlellUllm&tkltd _ttll·' .... r'IOt ~It" byNA8l 

6 In. ,.sts rn .... ~ With ('1 &ft OUtSoUfte 

1 lh'-'1J(lf11'1O ... ,th 'ul" .. R·Rt'¥IMd~ 

8 Ih",~ & tomouter Cl!l'ItfMed document w~h ti«t1'OfloC '4NWrtl ttenc. does rIOt,..q\lll'l manuoII ~ture 

IIIIUOIIIIIIII 
M181900S0950 

M6crochM'I BUlbr Pvt. Ltd. 
MicroChem Hous •• A·51l, nc Industrial Art • • MIDC. 
Mahape. NaYt Mumtwll 400 701 Indti 

_Tel +91·22·19469700 FIII ~ +91·22·39469701 

,.,.SofS 

EmaIl : tustomercare.InOmxns,(om 

( IN U24231MH2007PT(11053ti 
wwwm'Cfocn.rn f'n In 
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REPORT NO: M18190001444 

Name Of Customer 

Address 

Contact Person 
location for sampling 

Name of Person contacted at site 
Date of sampling 

Sample(s) Drawn by The laboratory 

Sampling done by person from Mlcrochem 

Sampling SOP Number 

Date Of Sample Received 

Date Of Starting Analysis 

Date Of Completion 

Sample Description 

Sample Details 

-

TEST REPORT 

Varun Beverages Umlted 

MICROCHEM 
SILLIKER PVT.L TO. 

REPORT DATE: 30/04/2018 

2E. Udyog Kendra,Ecotech lii, Greater Naida ,G B 
Nagar. Greater Nolda·201306 

Mr. Dhilendra GOYAL 

Varun Beverages limited, 2E Ecotech -111 Greater Noida, U.P. lndla 

Swati 

05.04.2018 

Y.s 
Abhay Kumar 

MC/SOP/GEN/07 

10/04/2018 

18/04/2018 

28/04/2018 

Raw Water 

Nature: Liquid, Qty: I21. Sealed: No, Packing: Plastic Can & 
Bottles 
• 

Specification as per IS 10500 - 2012 for Drinking Water. BLQ : Below Limit of Quantification, Quantification limit for 

pesticide : 0.01 ~L 

PARAMETER ftESUlT 

~ < 1.0 

Odour Agreeable , 
pH/j!lS'C 7.71 

Tl$le Not Perrormtd 

rutbldlty < 1.0 

Total Dissolved Solids 495.0 

lumlnium las AI) <0 01 

~mmonia (.1 Totll Ammonla·H) <0.1 

~nlonk: surface Kt~ illcnts (as MBAS) < 0.05 

Barium (u,BI) < 001 

Boron If' 8) <0.2 

~kivm I.s Cal 12.4 

01loramlnc~ (as 02) <0.2 , 

IIIIIIIIIIUIII 
MI8190001444 

Mlcrochem SlIlIker Pvt. Lid. 
MICro(hf'1n Hou<,p.I\·'l13, II( In(iU\\tl,ll Art',I . MIDt. 
Mdl'-:lpe. NoWl MufllU,)1 400 701 IndIa 

' 1(\1 +9 1 }}·J9461}]OO rax .91·2}.)Q4f)<)101 

UNITS 
Re""lre~nt5 "-rmbslble Limits In the 
(Acc.ptabWt Umlts) absente of Alt.ma1e Source 

Hazen M'II.5.0 Maw 15 

units 
Alree.ble AareealHe 

· 6.5- 8.S No retaliation 

· .... reeab&e Agteeable 

NTU MaIC.1.0 Max,S 

mgll Max. SOO Mal(. 2000 

mgIJ Mill. 0.01 Mall. 0.2 

mgll MaJ(. 0.5 No relillation 

mgll Max. 0.2 Mall. 1.0 

mgll Mill. 0.7 No relallation 

mgll Ma •. 0.5 M'II. 10 

mgtl MaIC.75 MO))(. 200 

mgll Max. 4.0 No ntlaxatlOfl 

Page 1 of 4 

[nhlil CuSIOll1('rcare,lnftmltns (om 

CtN U]4}HMHJ007Pl( 170 '::.36 

fISt Mettlod 

IS: :J025 (Part 4) -
1983 

IS: 3025 (Part SI-
198) 

is: 3025 (Part 11)-

o , 1981 

IS: 3025 (Part 8) • 
19 ... 

IS: 102S (Pall 10)-

~v~.J , .... 
IS: 302S (Part 16)-
1984 

o 

APHA 3500 AI 

IS: 3025 (Part 34)-,.88 
IS: 13428 · 2005 

,"oo, K "'-;~~~q'l q~ 
PHA3SOOBa k<. ~ ~ 

IS 30lSi"" S7) ( ~V.i~\ ~ 
2("" i ~n' 
IS: 3025 (Part 40 I'~ ~ ;; .a 
1991 :\: ,1,-t -II 

IS: 3025 {PMt 26).'{~~.... .~'ltF,~ 
1986 /NO' . 

~~ .. 
U 

Cerllficate No .. TC,·5960 

125871  
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MICROCHEM 
SILLIKER PVT.L TO. 

TESTREPQRT 

REPORT NO.: M18190001444 

."UlT 

"I 39.7 ~ 

<0.01 ~ 

!""""""( .. 'I 0.3 •• 

:F~ R('\ldual Ollollne < 0.2 

I'ron (" "I <uO' 

"'Il . 22.2 

, '''I <0.001, 

: .. " ... , Oi' <0.0 1 

Nltlate (.s NOl) 21.9 

(asC6HSOHJ <0.001 

. .....,'''m( .. 501 <0.001 

,'''''( .... 1 <0.001 

'ulph ... (" 5041 30.5 . 

Sulp~ie!e In H2S1 <0.05 . 

T"" ""'n'l, (;.C.eo'l !3.l8ol 

ToO., 1123.6 
.,,, ,., 1<001 

,Cdl 1<0.001 

CHI 1<0.01 

''''{,,''I 1<0005. 

• Hel 1<0.0001 

Mol 1<001 
, 

.i,,,,,{ .. Nil 1<001 
blphenyle (PCGI I No. 

,.of 
I Lm,,' 

hydroe'fbOnsIPAH) I Not 

I Lin,,' OO~"till 
1<0.01 
I <O.O{ 

I ~LQ (I~imi' or 

I 0:0 I) 
I ~LQ (l:ilnJ! or 

- ~(I.:imi' of , 
10-01) 

M18190001444 

Mlcrochem SlIlIker P\lt. Lid 
MIHf)( h','1I1 lIouw. A-SU. TT<. IlldmHldl A(t'.l Mlll( 
Mrh,Jj)t' NdVl Mt Jn.h.t. 400 70 I lI'dld 

k. +'ll n {1}41l'lJOO ".~ , .1l1·}} .J94(,9/01 

REPORT DATE: 30/04/2018 

IUNlT' 
• _UmiI> In ... 

I mgll I"" 2500 Mil 1000 
~~ 

I mgll IMa~"os 

I mgll 1 ...... 0 Max.l.S 
~ 

I mgll I~':;i:.:::.~ when 
MItII.O IS;!.'''' ('a" "1-

19 .. .... ,,' 
mgll I .... '.0 I N. "'",, .... 
mgll 1 ... ·~300 MalOO .'" '.994 
mgll 1" .. ·0. 1 .... 0.' IMn 

mgll I"''', OS No relaxation !~'':'~.~;~ 391· 
mgll 1 .. ,,45.0 NG ~liIlatlOfl ,,988 "'1-

mgll M .... O.OO2 I~.;..':"~, IP',", "I, 

mgll 1 ..... 001 N."' .... ",,, 150 
mgll 1 .... ·0. N."I ... "'" '" mgll M;1l1.400 I'" '025 {,ort 241 

11986 
~,g11 IM'~OOS No ret.Katlon Its: 3025 (Part 29) 

1.986 
109/I Mill. GOO l's:!~S IPnl 23) 

I .... 
mg/I "' ... 600 

mgll ..... ,.0 .. '" 15 IAPHA 3500 2n 

mgll IAPHA '500 Cd 

mgll _<>OS No rtWcatlon lIS, 3025 (P.rt 27)-

'986 
mgll "' ... 0.0' APHA3500pb 

,"gil APHA3500 ... 

mgll ", .. 0.07 
ZOO.2 

~O':':~: AOAC 
,"gil .... 0.02 

mgll M •• O.OOO' No relaratlon 

. mgll M •• 0 000' No relaxatiOn 

i mgll ", .. 0.01 I N. ,,",,".n 

I mgll M •• O.OS I N.r ..... II.n )C:, 

I mgll M"O.' Norelaution 

~~) 
I mgll .... 0.1 No rtluatlon 

~~:~f.f~ I mgll ",,,0." No relalCltioo 

~,.'rh'- eJ 

" 
UD 

Page 2 of 4 Certificate No TC·5DGO 

Em.1l1 125372  
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'-" 

REPORT NO.: M18190001_ 

PARAMETER RfSULT 

MICROCHEM 
SILLIKER PVT.L TO . 

TEST REPORT 

REPORT OATE: 30/0./2018 

UNITS 
It .......... ts '.rmlsslble Urnlts In the M hod 
tAcc.ptabie Um\t,) bsenc. of AIt.rnat. Sourte at et 

Chloroform BLQ (Limit of mg/I Max 0.2 No,filutlon APHA 6232 

QU,~tificOlion 
0.01 

-~" 
I3LQ 

traline BLQ 

Aldlln/Ol~rin BLQ 
• 

alpha·HCH BLQ 

• 
beta- HCH I3LQ 

8utachlor BLQ 

Chtorpyrtfos I3LQ 

delt~·HCH I3LQ -
2,4 Dlchtorophenoxy"etlc acid BI.Q 

OOT (o, p .nd p, p. Iwmert of DOT, oor I3LQ 
and 000) 

[ndosulphan (r~ue$ art meuured and BLQ 
r~ported IS total of eACiosulfOWI A and Band 
cndolul'an·sul~te-' . 

Ethlon I3LQ 

lin~nl! tltmmt· HCHI BLQ 

lsoproturon BLQ 

N'alalhkm BLQ 

Math.,1 Pitfathloo BLQ 

Monocrotophos BLQ 

fI'horatl!! BLQ 

Coliform Coont Absent 

E. ," Absenl 

11111111111111 
M18190001444 

Mlcrochem SlIlIker Pvl lid 
MI(ro(hf>1O IloUIE', A·~I3. n, Indu'ilfloll Area MIOC. 
Md~)I)I', N.III' Mllmb..w 400 101 111(1.,1 

0 'f'1 ~91n )1)469/00 rd_ .<ll·}} 394bl)701 

Milt. 2 

~g/L 

~.O.Ol 

~g/L Mal{ 0.04 

~g/L Max. US 

~g/L Max. 30 

Max,o.().( 

~g/L Mu.30 

MO>I.' 

~g/L Mn 0.4 

1Ig/L 

1Ig/L Mu.2 

~g/L Max. 9 

tot ... 190 

M')t.(J.3 

~g/L MalI.l 

ftg/L 

NO re4t!xatlon 

No re"utlon 

No reluallon 

NorNxiitlon 

NOfeQ~.ltion 

No ,.Ialat!on 

No relaxation 

No relaxation 

No relaxation 

No rellXatkln 

No rel.xatlon 

No relaxation 

MCISOP/INS/08 
based on AOAe 
990." 
,."C/SIJP/INS/OIJ 
bued on AIJAC. 
990.06 

MC/50P/IHS/08 
based on AON:. 
990.06 

MC/SOP/lNSloa 
I~l'd on ADA{, 

I'l'10.'' 
MC/SOfl/INS/OI 
based on AOAC 
990.06 

MC/SOP/INS/ot 
based on ADAC 
.... 06 

MC/SOP/INS/08 
=OflAOAC 

MC/SOP/INS/08 
based on AOr.c. 
990.06 

MC/SOP/INS/Ol 
based on /ll)AC 

""".06 
MC/SOP/INS/08 
based 0fI ADAl. 
"'06 
MC/SOP/INS/08 
baSf!d on AOK 
990.'" 
MC/50P/lNS/OI 
based on ADAC 
0.0.06 

MC}SOP/lNS!08 
aYd onAOAC ..... 

MC/SOP/INS/OI 
boI:s.ed on ADM:. 
990.06 

MC/SOP/INS/oe 
based on AlJAC 
99006 

1258'73 
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MICROCHEM 
SILLIKER PVT.L TO. 

TESTREPQRT 

REPORT NO.: M18190001444 REPORT DATE: 30/04/2018 

Remar. : Tested sample does not comply as per acceptable limits however the sample complies as per Permissible limits 
only In the absence of an alternate source as IS: 10500-2012 for the above test conducted 

............. END ............ . 

~o~~ 
~.Il /' <J{b 

r"ft.V:III'-\ 'Y 

Note: 
1. Ttl. resulu ,.ported ret..te aNy to 1M sample(s) tested 

AUlhorlze~ Ignatory 

Prlyanka Ambavale 

Assistant Manager· 
Microbiology 

Auth..9"zed Signa[l,ry \ 

Naraslmha Chlral. 

General Manager - Lab 
Operations 

2. This le't report,1n fult Of In Part. shat! not be reproduced, used lor any leaa! action. without prior M Itten awrg".' of llborltory, 
3. laboratory is nol l'tSpon$lb1e tor the .uthentldty 01 ~otocoplt'd IMI report . 
C_ The tesl ltems wit! not be retained tOl' perishable products ifld will b. ret.lned fOf 1 month In case of non·perishable 5ampjes 

unless OIherwlstt -treed with tM customer or as required by 1M appllnble reJulation. 
5. The tem marked wtth It) .are not accredited by NABL 
6_ The I~ts mMUd with I') Ire OIltSource, 
7. The ReporlI'lO. WIth suffix" -1II~SC!d "('port 

IIIIIIIIIIIIIIDI 
M18190001444 

C \ 

PaBe 4 of .. 
Certllicale No 1(.·S~(,() 

Microchem Sillikor Pvt lid. 
M,(rnCt'lPInHou\f', A · r,13. li t Il1llu.!.lu ... I An 'it MIOe. 
Mah,'pt', N"", M:IPlI'l.tl400 101 1'1(1,.1 (IN U242HM1I200 / PT( 1705)(, 125374 

' l p, .Ql · 'Mh'lJllO f,l ~QI }) . lQ 
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Annexure No-4 

Project report of artificial recharge measures based on hydrogeological conditions in .the area 

and recharge structures implementation 

Varun Beverages has implemented the use of the Roof Top Rain Water for Artificial Recharge 

(AR) and recharge through ponds outside the premises of the industry. Both of these options are 

dealt with here under: 

(1) Recharge inside the premises of the industry 

The water, available from roofs of the buildings, is 13833.26 rn3/year. Plant has implemented 

Roof Top Rain Water Harvesting within the Plant Complex. 

.~ . 
"'-I'" .... 

-. .... ~. " 

~ .. MCiC ""OMoIG-I ---.... 
~ 'U7!TCI"""'''' ___ ....r 

- _..... ... .. 

- -: -

----------------------~----~------ ~------~~~ 

(2) Recharge outside the premises of the industry: Varun Beverages is administratively 

locatE'd in Echotech III, District Gautaffi Buddha Nagar. Plant has adopted thirteen Ponds in 

nearby places. Details of ponds with khasra No. & arear in hectare is hereby mentioned in 

following chart: 

o 
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\ ',l/" X" KJw .. m No. , \11'11 (11/ llee/lln') 

393 0,696 
Cl/itllerll (3 POl/ds) 669 1.518 

750 0.62 

31K 0,177 

32K 0.152 

BllOl11 RllwlIl (5 Ponds) 33 4,654 

34 1,707 

44 0.847 

184 l.783 
Rlljlltpur (3 Ponds) 186 2.314 

201 0,999 

AZllyabpur (1 POI/d) 155 U43 

Mllycllll (1 Pond) 914 4,11 

Total Area Covered 20.72 

Artificial recharge sites (highlighted in yellow) on google map selected by 

VBb, Gautam Budha Nagar. 

p. 
-." 

Bho!a Rawal 

ida 

\ ' Ralatpur 

• < • 

. "'....., 
-r ... ........ 

Chithera 

' AjavabPur 

Maincha 

, . ..... 

, ....... .... " 

•• + 
fl! 
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Annexure No -4.1 

Site No. - 1 (Village - Bhola Rawal, Dist. - Gautam Budha Nagar, Uttar 

Pradesh) 

BEFORE 

WIT' 

AFI'ER 
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Site No. - 2 (Village - Chithera, Dist. - Galltam Blldha Nagar, Uttar Pradesh) 

BEFORE 

WlP 

AFTER 
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Site No.3 (Village - Rajatpur (Iradatpur), Dist. - Gautam Budha Nagar, Uttar 

Pradesh) 

BEFORE 

WIP 

AFTER 
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Site No. - 4 (Ajayabpur, Dist. - Gautam Budha Nagar, Uttar Pradesh) 

BEFORE 

WIP 

AFTER 
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Site No. - 5 (Maycha, Dist. - Gautam Budha Nagar, Uttar Pradesh) 

BEFORE 

WIP 

AFfER 
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I 
I 

Varun Beverages Limited executed following works to make water conservation process more 

effective, efficient and repetitive in the nearby villages: 

• 

• 

Awareness Session on Water conservation at nearby village Schools . 

Tree Plantation in villages . 

Awareness Session in Village Schools 
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Annexure No - 5 

Piezometer No.1 

• 

PIEZOMETER-2 

:; 

c c 

Piezometer No.2 /' 
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. 
• 

Annexure No.S.l Piezometer reading 

PIEZOMETER NO.Ol DATA MONTHWISE 
MONTH LEVEL(m) 

Dec-18 10.69 

Nov-18 10.59 

Oct-18 10.58 
Sep-18 10.57 

Aug-18 11.46 

Jul-18 12.54 

Jun-18 11.53 

May-18 12.14 .. 
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PIEZOMETER NO.02 DATA MONTHWISE 

MONTH LEVEL(m) 
Dec-18 8.6 
Nov-18 8.91 

• 

\ 
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CONCLUSION 

The premises of MIS Varun Beverages Limited at plot number 2E, Ecotech-ill, Udyog 

Kendra, District Gautam Buddha Nagar, Uttar Pradesh is well connected with the road to 

Delhi. The area falls in Bisrak Block of Gautam Budha Nagar district. The total ground water 

requirement of plant 1163m3 I day or 303543 m3/year for 290 working days in a year. As per 

CGW A guidelines mandatory quantity of water recharge is double than water consumption 

hence 303543 x2= 607086 m3 Iyear of rain fall run off shall be charge to ground water to fulfil 

the condition laid down in CGWA guidelines. The funl has already proposed a recharge of 

13833 m3 Iyear within the factory premise as rain water harvesting system. To fulfil the gap 

of recharge deficit of 607086 - 13833 = 593253 m3 Iyear the company has proposed 7 (seven) 

number of ponds with the area of 10.256 hectare. However Varun Beverages Limited has 

adapted 13 ponds at village Bhola Rawal, Chithera, Rajatpur, Ajayabpur and Maicha and the 
• 

total area is 20.72 hectare, which is more than compliance requirements. Therefore, MIS 

Varun Beverages Limited follows all terms and condition of CGWA. 
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Rain Water Harvesting Pit Developed in Plant PremisesRain Water Harvesting Pit Developed in Plant PremisesRain Water Harvesting Pit Developed in Plant PremisesRain Water Harvesting Pit Developed in Plant Premises

Area : Sq. m.

Green Belt Area 10490.00

Open Land 5558.00

Road / Paved Area 3990.00

Rooftop area of building / sheds 16422.00

Total 36460.00

Annual recharge from rooftop area (in cu. m.) : 

13833 (approx.)
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I 

I 

~~~wrt 
(ct> I ~ \ell '11 "lI'Fl) 
~~~o 

~ oto-2tO. ~ <IR" 
~Cfj)e<t>-3. m ~-201306 

\J1'1q~ .ndl11'&'1'I'1 

~'1iCj) 1.\ - ,,(, -\~ 

. <IT<'fi<IT ct>T 'ffi'arur. ~ ~ ~'1l~~I"1 (TIT-~) mff'1 qft ~31T i!i 'ft ~ ~ I 
\if"!1lG '~'''13<G'1'1~ i!i \3CRf ftm i!i ~ ~ cf; f.'I~~i1 i!i ~ ~ ~ 
~ \ill m t 1trncf; ~ <IT<'fi<IT em ~ ~ ~ ~ ~. *IT q\t ~. *IT 
'IX 'lamT<rur ~ <IT<'fi<IT i!i 'IT'1T q\t >rut \JM ct>T1f '<1 s:q I Fa <1 fc);<) \ilR ~ I \3CRf ct>T1f ~ 
~O\[fl"03'Il"XO cf; ~ 3lT'lct>T '16«1,):0\ '<164i' I ~ ~ I 3ll'ffi st cmrt cf; <P'1 i!i ~ 
~ cf; 'I11'CZI'l 'ft f.'I "'1 r~iI~ <1 <lTC'ITiI / <IT<'fi<IT 'IX \j q xl em I i'<1" ct> 14q I g) '<1 s:q I Fa <1 q\t fl 
~I 

3Rf: 3ll'ffi ~ ~ fcl> f.'I"'1~ftl<1 <IT<'fi<IT q\t ~ ~ ~ <im 'IX 'le1WJuT 
ct>T ct>T1f ~O\[fl"031RO cf; ~ 3N-fr ~ cf; 'I11'CZI'l 'ft <IRA ct>T C/l&O ~ I 
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File No. 25-23/CGWA/NOCAP/2018 

NOTICE 

Sub: Renewal of No Objection Certificate 

'q'ffif fH Cfi I{ 

cfi~4~~~ 
~ ~, ~ fClCfiH'i 

3ttt 'tjtrr ~ q5t I <14 

Government of India 
Central Ground Water Authority 
Ministry of Water Resources, 
River Development & Ganga Rejuvenation 

Date: 15/02/2019 

All applicants who are having NOC issued offline are requested to submit 

application for Renewal of NOC online in NOCAP website (www.cgwa­

noc.gov.in). 

Applicants with valid NOC shall be able to apply for renewal online 3 months 

prior to the date of expiry of NOe. 

Proponents shall not be able to apply for renewal after expiry of NOC and 

any groundwater withdrawal beyond the validity period of NOC shall be 

construed as illegal. 

No offline applications for renewal of NOC shall henceforth be entertained. 

~~ 
Member (CGWA) 

18/1 1, Jamnagar House, Mansingh Road, New Delhi-11 0011 
Phone : (011) 23383561 Fax : 23382051 , 23386743 

Website: www.cgwa.noc.gov.in 

~ ~ urn -~ ~'lI~I(1 <m>r 
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1. General Information:

Water Quality: Fresh Water 

Application Type Category/ Type of Application: Beverages

(i) Name of Industry: VARUN  BEVERAGES LIMITED

(ii) Location Details of the Industrial Unit- (Attach Site Plan and Certified Revenue Sketch) ($)

Address Line 1 : PLOT NO. 2E, ECOTECH III

Address Line 2 : UDYOG KENDRA, GREATER NOIDA-201306

Address Line 3 :

State: UTTAR PRADESH

District: GAUTAM BUDDHA NAGAR

Sub-District: BISRAKH

Village/Town: Tusyana

Latitude:

Logitude:

Area Type : Non-Notified

Area Type Category : Over Exploited

(iii) Communication Address

Address Line 1: M/S VARUN BEVERAGES LIMITED,

Address Line 2: PLOT NO. 2E, ECOTECH III, UDYOG KENDRA,

Address Line 3: GREATER NOIDA-201306, UTTAR PRADESH

State: UTTAR PRADESH

District: GAUTAM BUDDHA NAGAR

Sub-District: BISRAKH

Pincode: 201306

Phone Number with Area Code:   

Mobile Number: 91-7379226688

Fax Number:   

E-Mail: rohit.verma@rjcorp.in

(v) Details of Existing NOC issued by CGWA (enclose copy)

NOC Letter No: CGWA/NOC/IND/ORIG/2018/3042

Date of Issuance: 03/01/2018

Vailidity (Start): 03/01/2018

Validity (End): 02/01/2020

Page 1 of 828/04/2020 04:04 PM

Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC)

Application Number : 21-4/1261/UP/IND/2016

Applied For Renewal : 1st
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Reason for not applying for renewal before expiry of NOC 
Validity (Attach Affidavit):

NA

2. Details of Water Requirement (Fresh and Recycled Water Usage):
(Please Enclose Water Flow Chart of Activities and Requirement of Water at each Stage) ($)

(i) Total Water Requirement (a+b+c+d) (m3/day)

Existing Additional Total

Water Requirement Details (Fresh Water) (m3/day)

(a) Ground Water Requirement (m3/day): 1163.00 0.00 1163.00

(b) Surface Water Available
(Canal, River, Ponds etc.) (m3/day):

0.00 0.00 0.00

(c) Water Supply from Any Agency (m3/day): 0.00 0.00 0.00

Total Fresh Water Requirement 
(a+b+c)(m3/day):

1163.00 0.00 1163.00

(d) Recycled Water Usage (m3/day): 20.00 0.00 20.00

Total Water Requirement :
(a+b+c+d)(m3/day)

1183.00 0.00 1183.00

(ii) Breakup of Water Requirement and Usage:

Activity Existing 
Requirement 

(m3/day)

Additional 
Requirement 

(m3/day)

Total 
Requirement 

(m3/day)

No. of 
Operational Days 

in a Year

Annual 
Requirement 

(m3/year)

Industrial Activity 1100.00 0.00 1100.00 261 287100.00

Residential / 
Domestic

20.00 0.00 20.00 261 5220.00

Greenbelt 
Development 
/Environment 
Maintenance 

3.00 0.00 3.00 261 783.00

Other Use 60.00 0.00 60.00 261 15660.00

Grand Total 1183.00 0.00 1183.00 308763.00

(vi) Purpose of Renewal Application: Existing Ground Water

(iii) Details of Water Availability from ETP / STP for Recycle / Resuse usage:

Existing Additional Total

(m3/day) No. Of 
Days

(m3/year) (m3/day) No. Of 
Days

(m3/year) (m3/day) (m3/year)

Effluent / Sewerage 
generated and 
treated in ETP / STP:

450.00 261 117450.00 450.00 117450.00

Availability treated 
Effluent / Sewerage 
for usage:

20.00 261 5220.00 20.00 5220.00

Page 2 of 828/04/2020 04:04 PM

Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC)
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3. (a). Groundwater Abstraction Structure- Existing:

Number of Existing Structures: 3

SNo. Type of 
Structure 

Name / Year 
of 

Construction

Depth
(Meter)

/
Diameter

(mm)

Depth
to

Water
Level

(Meters
below 

Ground 
Level)

Discharge 
(m3/Hour)

Operatio
nal Hours

(Day) / 
Days
(Year)

Mode 
of 

Lift 
Name

Horse 
Power 

of 
Pump

Whether 
Fitted 
with 

Water 
Meter

Whether Permission 
Registered 

with CGWA / If so 
Details Thereof

1 Borewell / 
2010

55.00 / 254 15.00 30.00 13 / 261 Submer
sible 
Pump

7.50 Yes Yes / -

2 Borewell / 
2010

55.00 / 254 15.00 30.00 12 / 261 Submer
sible 
Pump

10.50 Yes Yes / -

3 Borewell / 
2014

75.00 / 254 15.00 60.00 7 / 261 Submer
sible 
Pump

10.50 Yes Yes / -

(b). Groundwater Abstraction Structure- Additional:

Number of Additional Structures: 0

SNo. Type of 
Structure

Name / Year 
of 

Construction

Depth 
(Meter) 

/ 
Diameter

(mm)

Depth
to

Water
Level

(Meters
below 

Ground 
Level)

Discharge 
(m3/Hour)

Operatio
nal 

Hours
(Day) /  

Days
(Year)

Mode 
of 

Lift 
Name

Horse 
Power 

of 
Pump

Whether 
fitted 
with 

Water 
Meter

Whether 
Permission
Registered 

with 
CGWA / If 

so 
Details 
Thereof

Effluent / Sewerage 
discharge after 
treatment:

430.00 261 112230.00 430.00 112230.00

(iv) Availability treated effluent usage : Total quantity same as 2 i (d) and 2 ii (b) above 

Existing
(m3/day)

Additional 
availability
(m3/day)

Total Use +
Availability

(m3/day)

Industrial Activity / Commercial Use 10.00 0.00 10.00

Domestic / Residential Use 0.00 0.00 0.00

Greenbelt development / Enviorment 
maintenance

8.00 0.00 8.00

Other Use / Flushing Req. 2.00 0.00 2.00

Total 20.00 0.00 20.00

Page 3 of 828/04/2020 04:04 PM
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(Application For Renewal of NOC)
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5. Groundwater Availability (Please Enclose a Comprehensive Report / Note on Groundwater Condition / 
Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and / 
or having a Land Area of Greater Than 2 Ha.- ($)

Reports are attached

6. Details of Rainwater Harvesting and Artificial Recharge Measures for Groundwater Recharge in the Area. If the 
Firm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then 
provide NOC from the Concern Authority / Agency where the Harvesting Measures are Proposed, if Already 
implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting / 
Recharge Proposal).- ($) 

Reports are attached

INDUSTRIAL USE- Self Declaration 

4. (a). Compliance to the Condition prescribed in the NOC

SNo. Conditions given in NOC Compliance Conditions 
Applicable

Status of Compliance

1 Area Specific Plantation Yes Photo attached 

2 Domestic Water School Sanitation Yes Photo Attached 

3 Groundwater quality monitoring - Pre 
monsoon and Post monsoon

Yes Reports are attached 

4 Maintenance of recharge structures Yes Photo Attached 

5 Number of Pizometers as per NOC and 
Water Level Record

Yes Records are attached 

6 Number of Tubewells Borewales as per 
NOC

Yes 3 Nos.

7 Pizometer fitted with AWLRs with 
telemetrry as per NOC

Yes Photo Attached 

8 Quantum of Groundwater as per NOC Yes 303543 cub.m/year

9 Recharge through ponds Yes Photo Attached 

10 Recycle and reuse of water Yes water balance attached 

11 RWH and AR structures implemented Yes Photo attached 

12 Submission of Compliance report to the 
Region

Yes Copy Attached

13 Water conservation measures Yes Photo Attached 

14 Water Security Plan of villages Yes Photo Attached

15 Well monitored around the plant 
premises

No NA

16 Wells fitted with water meter and its 
Record

Yes photo and record are attached 

(b). Compliance to the Condition prescribed in the NOC - Other

SNo. Conditions given in NOC Status of Compliance

1 AS PER  NOC Compliance Filled as per NOC

Page 4 of 828/04/2020 04:04 PM
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I hereby certify that the data and information furnished above are true to the best of my knowledge and belief and I am 
aware that if any part of the data / information submitted is found to be false or misleading at any stage, the application will 
be rejected outright.

I hereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank 
/irrelevant documents have been uploaded. I am also aware that any false/ wrong submission /uploading of document will 
lead to rejection of my application without any notice.

It is to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as 
on date. Any such case filed against the company/ project/ unit in respect of ground water withdrawal/ contamination during 
the pendency of this application shall be immediately brought to the notice of CGWA.

I hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, I 
shall comply with the decision of such authority.

1. Application proforma is subject to modification from time to time.

2. Application should be submitted to Regional Office.

Regional Director,Central Ground Water Board Northern Region, Bhujal Bhavan, Sector-B. Sitapur Road Yojna, Ram 
Ram Bank Chauraha,   LUCKNOW, UTTAR PRADESH, 226021

3. Incomplete application will be summarily rejected.

Submitted Application will not be Processed till the Print Out of the Signed Complete Application is Submitted to 
Regional Office.

4. Reciept of Processing Fee of Rs. 500.00/-  (Rupees Five Hundred Only) submitted through NON TAX RECEIPT PORTAL 
(https://bharatkosh.gov.in) should be attached along with hard copy of application.

Processing Fee:-

Bharat Kosh Transaction 
Ref. No:-

111190001982

Bharat Kosh Transaction 
Date:-

01/11/2019

Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application 
and Required Documents before Submitting Online Application.

5. Hard copy of application required: Yes

No Attachment Found!

2). Certified Revenue Sketch : (Refer: 1 (ii))

Attached Files: 

1). Site Plan : (Refer: 1 (ii)) 

3). Reason for Not Applying for Renewal before Expiring NOC : (Refer: 1 (v))

No Attachment Found!

No Attachment Found!
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4). Existing NOC : (Refer: 1 (vii))

5). Enclose Flow Chart of Activity and Requirement of Water: (Refer: 2)

6). Groundwater Availability Report : (Refer: 4)

7). Details of Rainwater Harvesting / Artificial Recharge Measures : (Refer: 5)

8). Authorization :

9). Extra Attachment :

S.No Attachment Name File Name

1 Existing NOC NOC.pdf

No Attachment Found!

No Attachment Found!

S.No Attachment Name File Name

1 RWH report Rain Water Harvesting VBL-3.pdf

S.No Attachment Name File Name

1 Air Consent Air-2019.pdf

2 water consent Water-2019.pdf

S.No Attachment Name File Name

1 ETP etp.pdf

2 Geo hydrological reports CGWA proposal.pdf

3 Pond Recharge Proposal Pond Recharge VBL ECOTECH-3.pdf

4 Pond Adaptation Ponds adoption.pdf

10). Compliance to the Condition prescribed in the NOC

SNo. Conditions given in NOC Attachments

S.No. Attachment Name File Name

1 Area Specific Plantation 1 PLANTATION water sanitation.pdf

2 Domestic Water School Sanitation 1 WATER 
SANITATION

water sanitation.pdf

3 Groundwater quality monitoring - Pre 
monsoon and Post monsoon

1 Test Report Pre and Post water test report 
2018.pdf

4 Maintenance of recharge structures 1 BOREWELL Borewell -1.pdf

2 RWH RWH.pdf

5 Number of Pizometers as per NOC 
and Water Level Record

1 PEIZOMETER VBL Peizometer.pdf

6 Number of Tubewells Borewales as 
per NOC

1 BOREWELL Borewell -1.pdf

Page 6 of 828/04/2020 04:04 PM
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7 Pizometer fitted with AWLRs with 
telemetrry as per NOC

1 PEIZOMETER VBL Peizometer.pdf

8 Quantum of Groundwater as per NOC 1 Water Abstraction 
Data

Water Abstraction data.pdf

2 WATER 
ABSTRACTION

water Conservation.pdf

9 Recharge through ponds 1 POND DETAILS -1 Pond Details-1.pdf

2 POND DETAILS-3 Pond Details-2.pdf

3 Pond Recharge Pond Recharge VBL ECOTECH-
3.pdf

10 Recycle and reuse of water 1 recycle and reuse Water Distribution  and 
Balance.pdf

11 RWH and AR structures implemented 1 RWH RWH.pdf

2 RWH Report Rain Water Harvesting VBL-3.pdf

12 Submission of Compliance report to 
the Region

1 Compliance SelfCompliance.pdf

13 Water conservation measures 1 WATER 
SANITATION

water sanitation.pdf

14 Water Security Plan of villages 1 Water Security water sanitation.pdf

15 Well monitored around the plant 
premises

No Attachment Found!

16 Wells fitted with water meter and its 
Record

No Attachment Found!

11). Compliance to the Condition prescribed in the NOC - Other

SNo. Conditions given in NOC Attachments

S.No. Attachment Name File Name

1 AS PER  NOC 1 Compliance Compliance Report submitted 
manually.pdf12). Bharat Kosh Reciept (Porcessing Fee):

S.No Attachment Name File Name

1 FEE RECEIPT BHARAT KOSH FEE.pdf

13). Application with Signature and Seal:

No Attachment Found!
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Date : Name & Signature of the applicant

Place : (With official seal)

Associated User : RAJRATHORE

Submitted By User : RAJRATHORE

Submission Date : 19/11/2019

* In case signed by any authorized signatory, the details of the signatory with the authorization shall be 
enclosed.

------------------------------------------------------------------------------------------------------------------------------------------
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VARun SeVeRACieS L.m.r.eO 
Plot No 2E. Udyog Kendra , Ecotech-III , Greater NOlda , DisU. G.B. Nagar (U.P.) - 201306 (INDIA) 

Ph. : 0120-3060814 Fax . 0120-3060828 

CIN : L748990L1995PLC069839 Web: www.rjcorp.in E-maiIIO:info@rjcorp.in 

Date: July 31" 2020, 

To, 
The Regional Director 
Central Ground Water Board 
Northern Region Bhujal Bhavan 
Sector - B, Sitapur Road 
Ram Ram Bank Chauraha 
I ucknow- 226621 UP 

Subject : - Follow-Up letter for t he application for tl)e Renewal of NOC having No- CGWA/ NOC/ 
Iim/ORIG/2018-3042 appl ied on 19·h November 2019 Varun Beverages limited, Plot No-2E, Udyog 

Kendra, Ecotech-III, Greater Noida, G B Nagar Uttar Pradesh. 

Dear Sir, 

With the reference of above we would like to bring this into your cognizance that we Varun Beverages 

Ltd, situated at Plot No-2E, Udyog Kendra, Ecotech-Iil, Grea ter Noida, G B Nagar Uttar Pradesh applied 

for renewal of NOC having CGWA/ NOC/ IND/ORIG/2018-3042 dated 03'· January 2018, 

Electronically(Online) on 19·h November 2019. Subsequently we have submitted hard copy of the 

applica tion in two sets to the designated office of CGWA Lucknow which was received on dated 

26.11.2019. (Application form is attached for your ready reference wi th this letter). 

We have submitted all the required document for the renewal of NOC as per the guidelines of CGWA 
and as a responsible organization we are also complying wi th all the norms and cond ition of the CGWA. 

We would hereby request you to please issue the NOC for our app licati on as soon as possible. 

We would be high ly obliged for your kind consideration and will assure you our cooperation all the time. 

Thankingy~ 

~:verages Ltd, 

Authorized Signatory 

Enclosure: 1. Copy of applicat ion for renewal of NOC dated 19. 11.2019 

 
/// TRUE COPY ///

y

382

Pralaw
Typewritten Text
Annexure-R3/15



f- -7 C A Not secure I cgwa-noc.gov.i n/LandingPage/index.htm 

Homo WELCOME 

laroe _ is introduced ... All appliCItiofls are herO>by lnlormed lII~t hencelorlll "" hard copies will be OoCcepte<l III' R<1Iional 

Project Proponents from Punj~b StJte Jre informed that Punj~b Government h~s started regulatioo of 
Ground Water. hence CGWA NOCAP Portal has stopped procl"Ssing of alre~dy exist ing applic~tions, as well 
as accepting fresh and renewJl ~pp lications for Projeds in Punjab. For further informJtioo All Project 
Propon{'nts of Punjab are adviS{'d to visit www.punjab.gov.ln & www. ifTig<ltjon . punJ~b . gov. in . The 
Secret~ry, Punjab wa ter RegulJtioo ~nd [)eV{'lopment Authori ty, SCO 149· 152, lrd floor Sector 
17c'CMndigarh · 160017 email: ch~lrperson . pwrda@punjab. ~v. ln 

Projec t Propon{'nts from Uttar Pradl"Sh ~re informed tMt UP Gov{'mment h~s startt'd Its onlin{' port~l for 
Groundw~ter NOC and hence CGWA NOCAP Port~l h~s stopped processing of ~lreJdy existi ng applications, 
~s well as ~cc{'pti~ fresh ~nd r{'newat ~pplic~tions for Projects in UP. All Project Propon{'nts of UP M{, 

advised to visit upgwdonline.in. Te<:hnical Helpline Number 0522 ·41 ')()'XX) (Timing From 10:30 MI to 05:30 
PM 00 wood~ d~ys) . 

All tht' ~pplic~nts have to submit Udy~ Aadhar/ Udhyam/ MSMf cert iflcat{' to t hl.> COIlC{'fTl{'{! Regi on~l 

Officl"S of Centr~l Ground WJter Board if their project a rea falls in over exploitt'd cMegory as per GWRE 
20 17 and thl.>ir groundwater withdrawal Is l{'ss than 10 cuml day as per th{' new guldelint's . . 

Central Ground Wate r Authority (CGWA) has been constituted under Section 3 (3 ) of the 
Environment (Protect ion) Act, 1986 to regulate a nd control deve lopment <l nd man<lgement of ground 
water resources in the country . .. . more 

Download Noe Issued-Online NOC Issued-Online 

Directory User Assistance 

CGWA Headquarters Know Your Environmental 
Know Your Penal C , " 

Online Application For NOC 0 
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Welcome! to the Official Web Portal

In accordance to the Uttar Pradesh Ground Water Management & Regulation Act 2019, Uttar Pradesh Ground Water Department has developed this Web Portal through

which user can avail the benefits of following services online:

उȅर Ůदेश भूगभŊ जल Ůबंधन एव ंिविनयमन अिधिनयम 2019 के आधार पर भूगभŊ जल िवभाग, उ0Ů0 Ȫारा इस वेब पोटŊल को िवकिसत िकया गया ह ैिजसके माȯम से उपयोƅा िनɻ ऑनलाइन सेवाओ ंका
लाभ उठा सकŐ ͤग:े

Sl.No

Ţम
संƥा

Name of

Services

सेवाओ ंके नाम

Type of Users

उपयोƅा का Ůकार

Domestic/Agriculture User

घरेलू/कृिष उपयोƅा
Commercial/Industrial/Infrastructural/Bulk User

वािणİǛक/औȨोिगक/अवसंरचनाȏक / सामूिहक उपयोƅा

1 Registration of

Well

कूप का पंजीकरण

Registration of Well Allowed in Every

Block for Domestic and Agricultural

Users

घरेलू व कृिषकीय उपयोƅाओ ंहेतु Ůȑेक
ɰॉक मŐ कूप रिज Ōː ीकरण हेतु अनुमित है

Registration of Well Allowed in Every Block for Commercial, Industrial, Infrastructural

and Bulk User Those Who Have Authorization/NOC Certificate issued by Central

Ground Water Authority or Ground Water Department Uttar Pradesh

वािणİǛक, औȨोिगक, अवसंरचनाȏक तथा सामूिहक उपयोƅाओ,ं िजनके पास कŐ ūीय भूगभŊ जल
Ůािधकरण अथवा भूगभŊ जल िवभाग उȅर Ůदेश Ȫारा जारी अनापिȅ/Ůािधकार Ůमाण पũ है, उɎŐ
Ůȑेक ɰॉक मŐ कूप के रिज Ōː ीकरण हेतु अनुमित है।

2 Issuance of NOC

for Well

कूप हेतु अनापिȅ
Ůमाणपũ का िनगŊमन

Not Applicable for

Domestic/Agriculture

घरेलू/कृिष पर लागू नही ं

Proposed Well (Not Allowed in Notified Blocks)

Existing Well (Allowed in Every Block)

Ůˑािवत कूप (अिधसूिचत ɰॉक मŐ अनुमित नही ंहै)

िवȨमान कूप (सभी ɰॉक मŐ अनुमित है)

3 Grievance

Redressal

System

िशकायत िनवारण
Ůणाली

Allowed for all Type of Users

सभी Ůकार के उपयोƅाओ ंहेतु अनुमित है
Allowed for all Type of Users

सभी Ůकार के उपोयगकताŊओ ंहेतु अनुमित है

4 Registration of

Drilling Agency

वेधन अिभकरणो ंका
पंजीकरण

Proposed Agency (Separate Registration for each District)

Existing Agency (Separate Registration for each District)

Ůˑािवत अिभकरण (Ůȑेक जनपद हेतु पृथक पंजीकरण)

िवȨमान अिभकरण (Ůȑेक जनपद हेतु पृथक पंजीकरण)

* Notified Areas- Over Exploited Blocks, Critical Blocks and Stressed Urban Areas in terms of Ground Water

* अिधसूिचत Ɨेũ- भूगभŊ जल के संदभŊ मŐ अित-दोिहत, संकटमय और संकटŤˑ नगरीय Ɨेũ।
* Non-Notified Areas- Areas, other than Notified Areas

* गैर-अिधसूिचत Ɨेũ – ऐसे Ɨेũ जो अिधसूिचत Ɨेũ मŐ नही ंआते हœ।
Along with this, citizens can also get the information related to Rain Water Harvesting, Recharge, Catchment, Conservation, Re-cycling & Re-use of Ground Water

through this portal.

इसके साथ ही नागįरक इस पोटŊल के माȯम से वषाŊ जल संचयन, भूगभŊ जल के पुनभŊरण, जलŤह, संरƗण तथा पुनः उपयोग स ेसंबंिधत जानकारी Ůाɑ कर सकत ेहœ।
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Guidelines for understanding and processing of online applications received 

under Uttar Pradesh Ground Water (Management and Regulation) Act, 2019 

A. APPLICATIONS RECEIVED FOR REGISTRATION:

Category Notified Areas Non-notified Areas 

Existing Users User shall submit Form 1B User shall submit Form 1B 

having Valid Noc 

Existing Users 1. User shall first apply for renewal of NoC by filling 8B.

having Expired NoC 2. After receiving such proper applications, District

issued by CGWA, Councils shall forward the case to Directorate, 

but had already Ground Water Department, 9th Floor, Indira Bhawan, 

applied for Lucknow for validation of application with CGWA. 

renewal to CGWA. 3. Directorate, Ground Water Department shall revert

Disposal of the case to concerned District Council after verifying 

application is the case with CGWA. 

pending 

CGWA 

with 4. After receiving the case with recommendation of

Directorate, Ground Water Department, application 

shall be Approved/Rejected by concerned District 

Council. 

5. After getting NoC as above, user shall then apply for

Registration by filling Form lA.

Existing Users Applications are liable to 1. User shall apply by 

having Expired NoC be rejected. filling Form 8 A to get 

issued by CGWA, fresh NoC. 

but have 

applied 

renewal. 

New User 

not 

for 

Not allowed 

2. After getting Noc as

above, user shall then

apply for Registration

by filling Form 1A.

1. User shall apply by

filling Form 8 A to get

fresh NoC.

2. After getting NoC as

above, user shall then

apply for Registration

by filling Form lA.
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B. APPLICATIONS RECEIVED FOR ISSUANCE OF NO OBJECTION CERTIFICATE: 

Category 

New Users. 

Notified Areas Non-notified Areas 

Not allowed User shall apply through Form 8 

A 

Existing Users, having User shall apply through Form 8 B for renewal of 

Valid NoC issued by NoC. 

CGWA. User seeks 

renewal. 

Existing Users, Not allowed User shall apply by filling Form 8 

A to get fresh NoC. neither having NoC 

not applied earlier to 

CGWA. 

Existing Users, not 

having NoC issued by 

CGWA, but had 

already applied to 

CGWA. Disposal of 

application is pending 

with CGWA. 

Existing Users having 

Expired NoC issued by 

CGWA, but had 

already applied for 

renewal to CGWA. 

Disposal of 

1. User shall apply for renewal of NoC by filling 8B. 

2. After receiving such proper applications, 

District Councils shall forward the case to 

Directorate, Ground Water Department, 9th 

Floor, Indira Bhawan, Lucknow for validation of 

application with CGWA. 

3. Directorate, Ground Water Department shall 

revert the case to concerned District Council 

after verifying the case with CGWA. 

4. After receiving the case with recommendation 

of Directorate, Ground Water Department, 

application shall be Approved/Rejected by 

concerned District Council. 

1. User shall apply for renewal of NoC by filling 8B. 

2. After receiving such proper applications, 

District Councils shall forward the case to 

Directorate, Ground Water Department, 9th 

Floor, Indira Bhawan, Lucknow for validation of 

application with CGWA. 

application is pending 3. Directorate, Ground Water Department shall 

with CGWA revert the case to concerned District Council 

after verifying the case with CGWA. 

4. After receiving the case with recommendation 

of Directorate, Ground Water Department, 

application shall be Approved/Rejected by 

concerned District Council. 
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Existing Users having Applications 1. User shall apply by fi lling 

Expired NoC issued by are liable to be Form 8 A to get fresh NoC. 

CGWA, but have not rejected. 2. After getting NoC as above, 

applied for renewal. user shall then apply for 

Registration by filling Form 

lA. 

New User Not allowed 1. User shall apply by filling 

Form 8 A to get fresh NoC. 

2. After getting NoC as above, 

user shall then apply for 

Registration by filling Form 

lA. 
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Checklist for Form lA: 

Documents: 

1 Separate application form should be used for registration of each 

individual well. 

2 The application form should be complete in all respect before 

submission. Incomplete applications are liable for rejection. Any 

correction /alteration shall be duly authenticated. 

3 In case any of the particulars/ information is found to be incorrect 

at any stage of verification, the application is liable for rejection. 

4 In case any of the particulars/ information furnished is found to be 

incorrect at any stage even after issue of the registration, the 

registration is liable for cancellation. 

S Documents along with the application: 

(a) Document showing proof of ownership of land; 

(b) Photocopy of Aadhaar card / voter ID I ration card I any other 

proof of identification. 

(c) Map showing location of the existing well, the command area 

and the existing well which has been referred to in item no.2(a), 

2(b) and 2(c). 

(d) Affidavit on non-judicial stamp paper of RS.l0 for extension of 

rain water harvesting structure/ measure within a period of 

one year in case the annual recharge by the existing rain water 

harvesting structure/measure is less than required recharge 

(item no. 7(i)). 

(e) Affidavit on non-judicial stamp paper of Rs .l0 for installation 

of appropriate rain water harvesting structure/ measure 

within a period of one year in case such structure or measure 

has not been installed within the premises at the time of 

application (item no. 7(ii)). 

Field Inspection: District Council may conduct physical verification by 

task force. 

1 Confirmation of diameter of bore 

2 Confirmation of pumping device as submitted in Form 

3 Status of RWH as submitted in Form 

4 Status of ETP (for industries), as submitted in form 

S Status of flow meter 

6 Verification of discharge against submitted in Form 

7 Status of digital water Level Recorder  
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Checklist for Form 1B: 

Documents: 

1 Separate application form should be used for registration of each 

individual well. 

2 The application form should be complete in all respect before 

submission. Incomplete applications are liable for rejection . Any 

correction /alteration shall be duly authenticated. 

3 In case any of the particulars/ information is found to be incorrect 

at any stage of verification, the application is liable for rejection. 

4 In case any of the particulars/ information furnished is found to be 

incorrect at any stage even after issue of the registration, the 

registration is liable for cancellation. 

S Documents along with the application: 

(a) Document showing proof of ownership of land; 

(b) Photocopy of Aadhaar card / voter ID I ration card I any other 

proof of identification. 

(c) Map showing location of the existing well, the command area 

and the existing well which has been referred to in item no.2(a), 

2(b) and 2(c). 

(d) Affidavit on non-judicial stamp paper of RS.l0 that compliance of 

conditions imposed about capacity of RWH to be installed at the 

time of grant of N.O.C. by Central Ground Water Authority or by 

Ground Water Department has been made. (item no. 7(e)) 

Field Inspection: District Council may conduct physical verification by 

task force. 

1 Confirmation of diameter of bore 

2 Confirmation of pumping device as submitted in Form 

3 Status of RWH as submitted in Form 

4 Status of ETP (for industries), as submitted in form 

S Status of flow meter 

6 Verification of discharge against submitted in Form 

7 Status of digital water Level Recorder 
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Checklist for Form SA: 

Documents: 

1 Separate application form should be used for NoC of each 

individual well. 

2 The application form should be complete in all respect before 

submission . Incomplete applications are liable for rejection. Any 

correction /alteration shall be duly authenticated. 

3 In case any of the particulars/ information is found to be incorrect 

at any stage of verification, the application is liable for rejection . 

4 In case any of the particulars/ information furnished is found to be 

in correct at any stage even after issue of the AUTHORIZATION/ 

NO OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same 

shall be liable for cancellation 

5 Documents along with the application: 

(a) Document showing proof of ownership of land; 

(b) Photocopy of Aadhaar card / voter ID I ration card I any other 

proof of identification. 

(c) Map showing location of the existing well, the command area 

and the existing well which has been referred to in item no.2(a), 

2(b) and 2(c). 

(d) Affidavit on non-judicial stamp paper of RS.10 for extension of 

rain water harvesting structure/ measure within a period of 

one year in case the annual recharge by the existing rain water 

harvesting structure/measure is less than required recharge 

(item no. 7(i)). 

(e) Affidavit on non-judicial stamp paper of Rs .10 for installation 

of appropriate rain water harvesting structure/ measure 

within a period of one year in case such structure or measure 

has not been installed within the premises at the time of 

application (item no. 7(ii)). 

6 Additional Documents to be submitted with the application: 

I) For Industrial User: 

(a) An affidavit on non-judicial stamp paper of Rs. 10/­

regarding non availability of water supply from local 

government agencies in cases where ground water 

requirement is up to 10 cubic meter/day. 

(b) Certificate regarding non/ partial availability offresh water/ 

treated waste water supply from the concerned local  
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government water supply agency in cases where requirement 

of ground water is more than 10 cubic meter/day. 

(c) Ground water quality data of bore well/ tube well/ dug well 

in respect of existing industries from NABL accred ited 

laboratories/Government approved laboratories. 

(d) Proposal for rain water harvesting/ recharge within the 

premises as per Model Building Bye Laws issued by Ministry of 

Housing & Urban Affairs. 

(e) Impact Assessment report: All projects 

extracting/proposing to extract ground water in excess of 100 

m3/day in Notified and non-notified areas shall have to 

mandatorily submit impact assessment report of existing/ 

proposed ground water withdrawal on the ground water 

regime and also socio-economic impacts report prepared by 

accredited consultants. 

II) For Commercial User: 

(a) In cases where dewatering is involved, submission of impact 

assessment report prepared by a consultant on the ground 

water situation in the area giving detailed plan of pumping, 

proposed usage of pumped water and comprehensive impact 

assessment of the same on the ground water regime. The 

report should highlight environmental risks and proposed 

management strategies to overcome any significant 

environmental issues such as ground water level decline, land 

subsidence etc. 

(b) An affidavit on non judicial stamp paper of Rs. 10/­

regarding non availability of water from any other source in 

case water is required for construction in safe and semi critical 

areas. 

(c) Certificate from a government agency regarding non 

availability of treated sewage water for construction within 10 

km radius of the site in notified areas. 

(d) Certificate of non-availability of water from local 

government water supply agency in respect of all categories of 

assessments units for commercial use. 
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(e) Details of water requirement computed as per National 

Building Code, 2016 (Annexure I), taking into account recycl ing/ 

reuse of treated water for flushing etc. (in case of completed 

infrastructure projects for commercial use). 

(f) Completion certificate from the concerned agency for 

infrastructure projects requiring water for commercial use. 

Field Inspection: District Council may conduct physical verification by 

task force. 

1 Status of RWH as submitted in Form 

2 Status of ETP (for industries), as submitted in form 
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Checklist for Form 8B: 

Document: 

1 Separate application form should be used for NoC of each 

individual well. 

2 The application form should be complete in all respect before 

submission. Incomplete applications are liable for rejection. Any 

correction /alteration shall be duly authenticated. 

3 In case any of the particulars/ information is found to be incorrect 

at any stage of verification, the application is liable for rejection. 

5 In case any of the particulars/ information furnished is found to be 

in correct at any stage even after issue of the AUTHORIZATION/ 

NO OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same 

shall be liable for cancellation 

6 Documents along with the application: 

a) Document showing proof of ownership of land; 

b) Photocopy of Aadhaar card / voter ID / ration card / any 

other proof of identification. 

c) Map showing location of the existing well, the command 

area and the existing well which has been referred to in item 

no.2{a), 2{b) and 2{c). 

d) Copy of N.O.C. (item no.3) 

e) Affidavit on non-judicial stamp paper of Rs.10 that 

compliance of conditions imposed about capacity of RWH to be 

installed and compliance of any other conditions imposed at 

the time of grant of N.O.C. have been made (item no. 5) 

f) Affidavit on non-judicial stamp paper of Rs.10 that no 

alteration/ modification of well against the details submitted at 

the time of filling up application for grant of N.O.C. will be done 

(item no.7). 

6 Additional Documents to be submitted with the application: 

I) For Industrial User: 

(a) An affidavit on non-judicial stamp paper of Rs. 10/­

regarding non availability of water supply from local 

government agencies in cases where ground water 

requirement is up to 10 cubic meter/day. 

(b) Certificate regarding non/ partial availability of fresh water/ 

treated waste water supply from the concerned local  
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government water supply agency in cases where requirement 

of ground water is more than 10 cubic meter/day. 

(c) Ground water quality data of bore well/ tube well/ dug well 

in respect of existing industries from NABL accredited 

laboratories/Government approved laboratories. 

(d) Proposal for rain water harvesting/ recharge within the 

premises as per Model Building Bye Laws issued by Ministry of 

Housing & Urban Affairs. 

(e) Impact Assessment report: All projects extracti ng/ 

proposing to extract ground water in excess of 100 m3/day in 

Notified and non-notified areas shall have to mandatorily 

submit impact assessment report of existing/ proposed ground 

water withdrawal on the ground water regime and also socio­

economic impacts report prepared by accredited consultants. 

II) For Commercial User: 

(a) In cases where dewatering is involved, submission of impact 

assessment report prepared by a consultant on the ground 

water situation in the area giving detailed plan of pumping, 

proposed usage of pumped water and comprehensive impact 

assessment of the same on the ground water regime. The 

report should highlight environmental risks and proposed 

management strategies to overcome any significant 

environmental issues such as ground water level decline, land 

subsidence etc. 

(b) An affidavit on non-judicial stamp paper of Rs. 10/­

regarding non availability of water from any other source in 

case water is required for construction in safe and semi critical 

areas. 

(c) Certificate from a government agency regarding non 

availability of treated sewage water for construction within 10 

km radius of the site in notified areas. 

(d) Certificate of non-availability of water from local 

government water supply agency in respect of all categories of 

assessments units for commercial use. 

(e) Details of water requirement computed as per National 

Building Code, 2016 (Annexure I), taking into account recycling/ 
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reuse of treated water for flushing etc. (in case of completed 

infrastructure projects for commercial use). 

(f) Completion certificate from the concerned agency for 

infrastructure projects requiring water for commercial use. 

Field Inspection: District Council may conduct physical verification by 

task force. 

1 Confirmation of dia of bore 

2 Confirmation of pumping device as submitted in Form 

3 Status of RWH as submitted in Form 

4 Status of ETP (for industriesL as submitted in form 

5 Status of flow meter 

6 Verification of discharge against submitted in Form 

7 Status of digital water Level Recorder 
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1/9/2021 Registration Form

1/3

Form 1(B)/फॉम� 1(बी)
[See rule 6(2)/िनयम 6(2) देख�]

APPLICATION FOR REGISTRATION OF WELL 
कूप के रिज��ीकरण हेतु आवेदन प�

(Commercial/Industrial/Infrastructural/Bulk user having N.O.C. issued by Central Ground Water Authority or by Ground Water
Department)

(वािण��क/औ�ोिगक/अवसंरचना�क/सामूिहक उपयो�ा िजनके पास एन.ओ.सी. क� �ीय भूगभ� जल �ािधकरण या भूगभ� जल िवभाग �ारा
जारी िकया गया)

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
[उ�र �देश भूगभ� जल �बंधन और िविनयमन अिधिनयम, 2019 का युआईएस 10 (1) या 11 (1)]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार Behalf of Firm/Company Application Number

आवेदन सं�ा GTBN0121RIN0045

Application Date
आवेदन ितिथ 09/01/2021

Name of the Applicant
आवेदक का नाम ROHIT  VERMA

Mobile No.
मोबाइल नंबर 7379226688 Email ID.

ईमेल आईडी rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ 19/07/1980 Gender

िलंग Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Other ID Number AFLPV8898K Uploaded Other ID
अपलोड िकया गया

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No. 2E,
Udyog Kendra, Ecotech III, Greater
Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस GAUTAM BUDH NAGAR State

रा� Uttar Pradesh

District
जनपद GAUTAM BUDH NAGAR Pin Code

िपन कोड 201306

Designation
पद Occupier Company Name

कंपनी का नाम Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech III,
Greater No

Authorization Letter
�ािधकार प� Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद Gautam Buddh Nagar Block

�ॉक BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा Plot No. 2E Municipality/Municipal Corporation 

नगर पािलक/नगर िनगम Udyog Kendra

Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा Ecotech III
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1/9/2021 Registration Form

2/3

Particulars of The Existing Well
िव�मान कूप का �ौरा

Date of Construction/Sinking of Well
कूप की िनमा�ण ितिथ 01/01/2010 Type of Well

कूप का �कार Tube Well/Boring

Housing Pipe If Any
यिद कोई है Yes

Approx. Length of Housing Pipe (In
meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

42.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00

Material of the Housing Pipe & Blank
Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी PVC Number of Strainer(s) 

��ेनर की सं�ा 1

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground Level
(in Meter)

��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर म�)

Strainer Installed upto what Depth from Ground Level
(in Meter)

��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर म�)

Length (In
meter)

लंबाई (मीटर म�)

Diameter (In
millimeter)

�ास (िमलीमीटर म�)

1 42.00 52.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�) 55.00

Whether There has been Any Adverse
Report Regarding Water Quality of
the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट�  है?

No

Details of Existing Pumping Device िव�मान पंिपंग उपकरण का िववरण 

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार Submersible Pump Capacity (In m3/hr)

पंप �मता (m3/hr) 40.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.) 10.00

Operational Device
प�रचालन उपकरण Electric Motor Date of Energization

िवद्युतीकरण ितिथ 30/07/2010

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�? Industrial Annual Running Hours

वािष�क उपयोग (घंटे म�) 1827.00

Daily Running Hours
दैिनक उपयोग (घंटे म�) 7.00

Whether the Water Supplied in Well
Area Through Pipe Water Supply or
Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No

Please Submit Mode of Treatment of
Waste Water/Effluent (For Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process

Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर� Download Length of Section Pipe (in Meter)

स�न पाइप की लंबाई (मीटर म�) 25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes

Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M3 ) 13833.00
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वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०3 )

NOC Issued By:
अनापि� �माण प� (�ारा िनग�त)

Central Ground Water Authority
के�ीय भूगभ� जल �ािधकरण Yes

Certificate Number
�माणप� सं�ा 2018/3042 Issue Date

िनग�मन ितिथ 31/01/2018

Expiry Date
अंितम ितिथ 02/01/2020 Upload Certificate

�माणप� अपलोड कर� Download

Ground Water Department Uttar Pradesh
भूगभ� जल िवभाग उ�र �देश सरकार No

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found to be incorrect
at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/म� सहमत �ं 
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Form 1(B)/फॉम� 1(बी)
[See rule 6(2)/िनयम 6(2) देख�]

APPLICATION FOR REGISTRATION OF WELL 
कूप के रिज��ीकरण हेतु आवेदन प�

(Commercial/Industrial/Infrastructural/Bulk user having N.O.C. issued by Central Ground Water Authority or by Ground
Water Department)

(वािण��क/औ�ोिगक/अवसंरचना�क/सामूिहक उपयो�ा िजनके पास एन.ओ.सी. क� �ीय भूगभ� जल �ािधकरण या भूगभ� जल िवभाग �ारा जारी
िकया गया)

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
[उ�र �देश भूगभ� जल �बंधन और िविनयमन अिधिनयम, 2019 का युआईएस 10 (1) या 11 (1)]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार

Behalf of Firm/Company Application Number
आवेदन सं�ा

GTBN0121RIN0050

Application Date
आवेदन ितिथ

19/01/2021

Name of the Applicant
आवेदक का नाम

ROHIT  VERMA

Mobile No.
मोबाइल नंबर

7379226688 Email ID.
ईमेल आईडी

rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ

19/07/1980 Gender
िलंग

Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Other ID Number AFLPV8898K Uploaded Other ID
अपलोड िकया गया

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस

GAUTAM BUDH NAGAR State
रा�

Uttar Pradesh

District
जनपद

GAUTAM BUDH NAGAR Pin Code
िपन कोड

201306

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद

Gautam Buddh Nagar Block
�ॉक

BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा

Plot No. 2E Municipality/Municipal
Corporation 
नगर पािलक/नगर िनगम

Udyog Kendra
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Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा

Ecotech III

Particulars of The Existing Well
िव�मान कूप का �ौरा

Date of Construction/Sinking of
Well
कूप की िनमा�ण ितिथ

01/01/2010 Type of Well
कूप का �कार

Tube Well/Boring

Housing Pipe If Any
यिद कोई है

Yes Approx. Length of Housing Pipe
(In meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

42.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00 Material of the Housing Pipe &
Blank Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी

PVC Number of Strainer(s) 
��ेनर की सं�ा

1

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर
म�)

Strainer Installed upto what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर
म�)

Length (In
meter)
लंबाई (मीटर
म�)

Diameter (In
millimeter)
�ास (िमलीमीटर
म�)

1 42.00 52.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�)

55.00 Whether There has been Any
Adverse Report Regarding Water
Quality of the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट� है?

No

Details of Existing Pumping Device िव�मान पंिपंग उपकरण का िववरण 

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार

Submersible Pump Capacity (In m3/hr)
पंप �मता (m3/hr)

50.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.)

10.00

Operational Device
प�रचालन उपकरण

Electric Motor Date of Energization
िवद्युतीकरण ितिथ

30/07/2010

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�?

Industrial Annual Running Hours
वािष�क उपयोग (घंटे म�)

1566.00

Daily Running Hours
दैिनक उपयोग (घंटे म�)

6.00 Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No
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Please Submit Mode of Treatment
of Waste Water/Effluent (For
Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर�

Download Length of Section Pipe (in Meter)
स�न पाइप की लंबाई (मीटर म�)

25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M  )
वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०  )

13833.00

NOC Issued By:
अनापि� �माण प� (�ारा िनग�त)

Central Ground Water Authority
के�ीय भूगभ� जल �ािधकरण

Yes

Certificate Number
�माणप� सं�ा

2018/3042 Issue Date
िनग�मन ितिथ

31/01/2018

Expiry Date
अंितम ितिथ

02/01/2020 Upload Certificate
�माणप� अपलोड कर�

Download

Ground Water Department Uttar Pradesh
भूगभ� जल िवभाग उ�र �देश सरकार

No

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found
to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/म� सहमत �ं 

3

3
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Form 1(B)/फॉम� 1(बी)
[See rule 6(2)/िनयम 6(2) देख�]

APPLICATION FOR REGISTRATION OF WELL 
कूप के रिज��ीकरण हेतु आवेदन प�

(Commercial/Industrial/Infrastructural/Bulk user having N.O.C. issued by Central Ground Water Authority or by Ground
Water Department)

(वािण��क/औ�ोिगक/अवसंरचना�क/सामूिहक उपयो�ा िजनके पास एन.ओ.सी. क� �ीय भूगभ� जल �ािधकरण या भूगभ� जल िवभाग �ारा जारी
िकया गया)

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
[उ�र �देश भूगभ� जल �बंधन और िविनयमन अिधिनयम, 2019 का युआईएस 10 (1) या 11 (1)]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार

Behalf of Firm/Company Application Number
आवेदन सं�ा

GTBN0121RIN0051

Application Date
आवेदन ितिथ

19/01/2021

Name of the Applicant
आवेदक का नाम

ROHIT  VERMA

Mobile No.
मोबाइल नंबर

7379226688 Email ID.
ईमेल आईडी

rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ

19/07/1980 Gender
िलंग

Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Other ID Number AFLPV8898K Uploaded Other ID
अपलोड िकया गया

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस

GAUTAM BUDH NAGAR State
रा�

Uttar Pradesh

District
जनपद

GAUTAM BUDH NAGAR Pin Code
िपन कोड

201306

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद

Gautam Buddh Nagar Block
�ॉक

BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा

Plot No. 2E Municipality/Municipal
Corporation 
नगर पािलक/नगर िनगम

Udyog Kendra
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Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा

Ecotech III

Particulars of The Existing Well
िव�मान कूप का �ौरा

Date of Construction/Sinking of
Well
कूप की िनमा�ण ितिथ

01/01/2014 Type of Well
कूप का �कार

Tube Well/Boring

Housing Pipe If Any
यिद कोई है

Yes Approx. Length of Housing Pipe
(In meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

36.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00 Material of the Housing Pipe &
Blank Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी

PVC Number of Strainer(s) 
��ेनर की सं�ा

2

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर
म�)

Strainer Installed upto what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर
म�)

Length (In
meter)
लंबाई (मीटर
म�)

Diameter (In
millimeter)
�ास (िमलीमीटर
म�)

1 36.00 46.00 10.00 254.00

2 55.00 65.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�)

75.00 Whether There has been Any
Adverse Report Regarding Water
Quality of the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट� है?

No

Details of Existing Pumping Device िव�मान पंिपंग उपकरण का िववरण 

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार

Submersible Pump Capacity (In m3/hr)
पंप �मता (m3/hr)

60.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.)

15.00

Operational Device
प�रचालन उपकरण

Electric Motor Date of Energization
िवद्युतीकरण ितिथ

01/02/2014

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�?

Industrial Annual Running Hours
वािष�क उपयोग (घंटे म�)

2610.00

Daily Running Hours
दैिनक उपयोग (घंटे म�)

10.00 Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No
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Please Submit Mode of Treatment
of Waste Water/Effluent (For
Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर�

Download Length of Section Pipe (in Meter)
स�न पाइप की लंबाई (मीटर म�)

25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M  )
वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०  )

13833.00

NOC Issued By:
अनापि� �माण प� (�ारा िनग�त)

Central Ground Water Authority
के�ीय भूगभ� जल �ािधकरण

Yes

Certificate Number
�माणप� सं�ा

2018/3042 Issue Date
िनग�मन ितिथ

31/01/2018

Expiry Date
अंितम ितिथ

02/01/2020 Upload Certificate
�माणप� अपलोड कर�

Download

Ground Water Department Uttar Pradesh
भूगभ� जल िवभाग उ�र �देश सरकार

No

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found
to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/म� सहमत �ं 

3

3
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Form 8 (A)/फॉम� 8 (ए)
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION

CERTIFICATE FOR SINKING OF EXISTING WELL
िव�मान कूप की बो�रंग हेतु �ािधकार/अनापि� �माणप� �ा� करने के िलए आवेदन

(Any Commercial or Industrial or Infrastructural or Bulk user)
(वािण��क अथवा औ�ोिगक अथवा अवसंरचना�क अथवा सामूिहक उपयो�ा)

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]
[धारा 14, उ�र �देश भूगभ� जल �बंधन तथा िविनयमन िबल, 2019 के अधीन]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार Behalf of Firm/Company Application Number

आवेदन सं�ा GTBN0121NIN0067

Application Date
आवेदन ितिथ 09/01/2021

Name of the Applicant
आवेदक का नाम ROHIT  VERMA

Mobile No.
मोबाइल नंबर 7379226688 Email ID.

ईमेल आईडी rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ 19/07/1980 Gender

िलंग Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Other ID Number AFLPV8898K Uploaded Other ID
अपलोड िकया गया

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No. 2E,
Udyog Kendra, Ecotech III, Greater
Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस GAUTAM BUDH NAGAR State

रा� Uttar Pradesh

District
जनपद GAUTAM BUDH NAGAR Pin Code

िपन कोड 201306

Designation
पद Occupier Company Name

कंपनी का नाम Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech III,
Greater No

Authorization Letter
�ािधकार प� Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद Gautam Buddh Nagar Block

�ॉक BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा Plot No. 2E Municipality/Municipal Corporation 

नगर पािलक/नगर िनगम Udyog Kendra

Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा Ecotech III

Particulars of The Existing Well
िव�मान कूप का �ौरा
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Date of Construction/Sinking of Well
कूप की िनमा�ण ितिथ

01/01/2010 Type of the Well
कूप का �कार

Tube Well/Boring

Housing Pipe If Any
यिद कोई है Yes

Approx. Length of Housing Pipe (In
Meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

42.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00

Material of the Housing Pipe & Blank
Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी PVC Number of Strainer(s) 

��ेनर की सं�ा 1

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground Level
(in Meter)

��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर म�)

Strainer Installed upto what Depth from Ground Level
(in Meter)

��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर म�)

Length (In
meter)

लंबाई (मीटर म�)

Diameter (In
millimeter)

�ास (िमलीमीटर म�)

1 42.00 52.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�) 55.00

Whether there has been Any Adverse
Report Regarding Water Quality of
the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट�  है?

No

Give Particulars Regarding Water Quality of the Well
कूप की जलीय गुणव�ा का िववरण द� N/A

Details of Existing Pumping Device 
िव�मान पंिपंग उपकरण का िववरण

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार Submersible Pump Capacity (In m3/hr)

पंप �मता (m3/hr) 50.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.) 10.00

Operational Device
प�रचालन उपकरण Electric Motor Date of Energization

िवद्युतीकरण ितिथ 30/07/2010

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�? Industrial Annual Running Hours

वािष�क उपयोग (घंटे म�) 1566.00

Daily Running Hours
दैिनक उपयोग (घंटे म�) 6.00

Whether the Water Supplied in Well
Area Through Pipe Water Supply or
Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No

Please Submit Mode of Treatment of
Waste Water/Effluent (For Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process

Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर� Download Length of Section Pipe (in Meter)

स�न पाइप की लंबाई (मीटर म�) 25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes

Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�:

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M3 ) 13833.00
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वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०3 )

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found to be incorrect
at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled .

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/सहमत 
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Form 8 (A)/फॉम� 8 (ए)
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION

CERTIFICATE FOR SINKING OF EXISTING WELL
िव�मान कूप की बो�रंग हेतु �ािधकार/अनापि� �माणप� �ा� करने के िलए आवेदन

(Any Commercial or Industrial or Infrastructural or Bulk user)
(वािण��क अथवा औ�ोिगक अथवा अवसंरचना�क अथवा सामूिहक उपयो�ा)

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]
[धारा 14, उ�र �देश भूगभ� जल �बंधन तथा िविनयमन िबल, 2019 के अधीन]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार

Behalf of Firm/Company Application Number
आवेदन सं�ा

GTBN0221NIN0122

Application Date
आवेदन ितिथ

10/02/2021

Name of the Applicant
आवेदक का नाम

ROHIT  VERMA

Mobile No.
मोबाइल नंबर

7379226688 Email ID.
ईमेल आईडी

rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ

19/07/1980 Gender
िलंग

Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Aadhaar Card

Aadhaar Card Number 8382-8021-5730 Uploaded Aadhaar Card
अपलोड िकया गया आधार काड�

Download

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस

GAUTAM BUDH NAGAR State
रा�

Uttar Pradesh

District
जनपद

GAUTAM BUDH NAGAR Pin Code
िपन कोड

201306

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद

Gautam Buddh Nagar Block
�ॉक

BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा

Plot No. 2E Municipality/Municipal
Corporation 
नगर पािलक/नगर िनगम

Udyog Kendra

Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा

Ecotech III Uploaded LandDetailsPath
अपलोड िकया गया भूिम का िववरण
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Particulars of The Existing Well
िव�मान कूप का �ौरा

Date of Construction/Sinking of
Well
कूप की िनमा�ण ितिथ

01/01/2014 Type of the Well
कूप का �कार

Tube Well/Boring

Housing Pipe If Any
यिद कोई है

Yes Approx. Length of Housing Pipe
(In Meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

36.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00 Material of the Housing Pipe &
Blank Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी

PVC Number of Strainer(s) 
��ेनर की सं�ा

2

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर
म�)

Strainer Installed upto what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर
म�)

Length (In
meter)
लंबाई (मीटर
म�)

Diameter (In
millimeter)
�ास (िमलीमीटर
म�)

1 36.00 46.00 10.00 254.00

2 55.00 65.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�)

75.00 Whether there has been Any
Adverse Report Regarding Water
Quality of the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट� है?

No

Give Particulars Regarding Water Quality of the Well
कूप की जलीय गुणव�ा का िववरण द�

N/A

Details of Existing Pumping Device 
िव�मान पंिपंग उपकरण का िववरण

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार

Submersible Pump Capacity (In m3/hr)
पंप �मता (m3/hr)

60.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.)

15.00

Operational Device
प�रचालन उपकरण

Electric Motor Date of Energization
िवद्युतीकरण ितिथ

01/02/2014

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�?

Industrial Annual Running Hours
वािष�क उपयोग (घंटे म�)

2610.00

Daily Running Hours
दैिनक उपयोग (घंटे म�)

10.00 Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No
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Please Submit Mode of Treatment
of Waste Water/Effluent (For
Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर�

Download Length of Section Pipe (in Meter)
स�न पाइप की लंबाई (मीटर म�)

25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�:

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M  )
वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०  )

13833.00

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found
to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled .

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/सहमत 
Note/नोट

Separate application form should be used for registration of each individual well.
The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction I alteration shall
be duly authenticated.
In case any of the particulars/information is found to be incorrect at any stage of verification I scrutiny, the application is liable for rejection.
In case any of the particulars/ information furnished is found to be in correct at any stage even after issue of the AUTHORIZATION/ NO_OBJECTION
CERTIFICATE FOR SINKING OF NEW WELL, same shall be liable for cancellation.
Please write 'N.A.' against those items which are not applicable.
Please attach the following documents along with the application:
(a) Document showing proof of ownership of land;
(b) Photocopy of Aadhaar card / voter ID I ration card I any other proof of identification
(c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c).
(d) Affidavit referred to in item no. 7(i) or 7(ii), as the case may be (if required)
The District Ground Water Management Council reserves the right to ask for any other document(s) from the owner applicant for examination of the merit
of the case.

3

3
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Form 8 (A)/फॉम� 8 (ए)
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION

CERTIFICATE FOR SINKING OF EXISTING WELL
िव�मान कूप की बो�रंग हेतु �ािधकार/अनापि� �माणप� �ा� करने के िलए आवेदन

(Any Commercial or Industrial or Infrastructural or Bulk user)
(वािण��क अथवा औ�ोिगक अथवा अवसंरचना�क अथवा सामूिहक उपयो�ा)

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]
[धारा 14, उ�र �देश भूगभ� जल �बंधन तथा िविनयमन िबल, 2019 के अधीन]

Applicant's Details
आवेदक का िववरण

Type of Applicant
आवेदक का �कार

Behalf of Firm/Company Application Number
आवेदन सं�ा

GTBN0221NIN0123

Application Date
आवेदन ितिथ

10/02/2021

Name of the Applicant
आवेदक का नाम

ROHIT  VERMA

Mobile No.
मोबाइल नंबर

7379226688 Email ID.
ईमेल आईडी

rohit.verma@rjcorp.in

Date of Birth
ज�ितिथ

19/07/1980 Gender
िलंग

Male

Nationality
रा�� ीयता

Indian ID as Address Proof
िनवास �माण हेतु आईडी

Aadhaar Card

Aadhaar Card Number 8382-8021-5730 Uploaded Aadhaar Card
अपलोड िकया गया आधार काड�

Download

House No./Flat No./Building No.
मकान सं0/�लैट सं0/भवन सं0

Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Locality/Village
मुह�ा/गाँव

City/Town/Post Office
नगर/क�ा/पो� ऑिफस

GAUTAM BUDH NAGAR State
रा�

Uttar Pradesh

District
जनपद

GAUTAM BUDH NAGAR Pin Code
िपन कोड

201306

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Details of Existing Well
िव�मान कूप का िववरण

District
जनपद

Gautam Buddh Nagar Block
�ॉक

BISRAKH

Plot No./Khasra No.
�ॉट सं�ा/खसरा सं�ा

Plot No. 2E Municipality/Municipal
Corporation 
नगर पािलक/नगर िनगम

Udyog Kendra

Ward No./Holding No.
वॉड� सं�ा/हो��ंग सं�ा

Ecotech III Uploaded LandDetailsPath
अपलोड िकया गया भूिम का िववरण
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Particulars of The Existing Well
िव�मान कूप का �ौरा

Date of Construction/Sinking of
Well
कूप की िनमा�ण ितिथ

01/01/2010 Type of the Well
कूप का �कार

Tube Well/Boring

Housing Pipe If Any
यिद कोई है

Yes Approx. Length of Housing Pipe
(In Meter)
हाउिसंग पाईप की अनुमािनत लंबाई
(मीटर म�)

42.00

Approx. Diameter of Housing Pipe
(mm)
हाउिसंग पाईप का अनुमािनत �ास
(िमलीमीटर म�)

254.00 Material of the Housing Pipe &
Blank Pipe 
हाउिसंग पाईप एवं ��क पाईप की
साम�ी

PVC

Strainer Details 
��ेनर का िववरण

Material of Strainer
��ेनर की साम�ी

PVC Number of Strainer(s) 
��ेनर की सं�ा

1

S.No.
�म
सं�ा

Strainer Installed at what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई पर �थािपत है (मीटर
म�)

Strainer Installed upto what Depth from Ground
Level (in Meter)
��ेनर, भू-�र से िकतनी गहराई तक �थािपत है (मीटर
म�)

Length (In
meter)
लंबाई (मीटर
म�)

Diameter (In
millimeter)
�ास (िमलीमीटर
म�)

1 42.00 52.00 10.00 254.00

Approx. Depth of Well (In meter) 
कूप की अनुमािनत गहराई (मीटर म�)

55.00 Whether there has been Any
Adverse Report Regarding Water
Quality of the Well?
�ा कूप के जल की गुणव�ा के संबंध म�
कोई �ितकूल �रपोट� है?

No

Give Particulars Regarding Water Quality of the Well
कूप की जलीय गुणव�ा का िववरण द�

N/A

Details of Existing Pumping Device 
िव�मान पंिपंग उपकरण का िववरण

Type of Pump to be Used
�योग िकये जाने वाले पंप का �कार

Submersible Pump Capacity (In m3/hr)
पंप �मता (m3/hr)

40.00

Horse Power (H.P.)
हॉस� पावर (एच.पी.)

10.00

Operational Device
प�रचालन उपकरण

Electric Motor Date of Energization
िवद्युतीकरण ितिथ

30/07/2010

Details of Utilization of Well
कूप के उपयोग का िववरण

Purpose of the Existing Well
िव�मान कूप का उ�े�?

Industrial Annual Running Hours
वािष�क उपयोग (घंटे म�)

1827.00

Daily Running Hours
दैिनक उपयोग (घंटे म�)

7.00 Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?
�ा �े� म� जल की आपूित� पाइप
जलापूित� के मा�म से होती है?

No
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Please Submit Mode of Treatment
of Waste Water/Effluent (For
Industries)
अपिश� जल की उपचार �णाली भर�
(उ�ोग हेतु)

Activated Sludge Process Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
Control Board for Discharge of
Effluent/Waste Water or Not?
कृपया उ�ेख कर�  िक �ा उ�र �देश
�दूषण िनयं�ण बोड� से अपिश� �वाह/
अपिश� जल �वाह हेतु अनापि� �माण
प� �ा� कर िलया गया है अथवा नही ं

Yes

Upload NOC
अनापि� �माणप� अपलोड कर�

Download Length of Section Pipe (in Meter)
स�न पाइप की लंबाई (मीटर म�)

25.00

Whether Rain Water Harvesting
Structure has been Constructed
within the Premises?
�ा प�रसर म� वषा� जल संचयन संरचना
का िनमा�ण िकया गया है?

Yes Any Other Information Which You
Would Like to Furnish
कोई अ� जानकारी जो आप �दान
करना चाहते ह�:

Renewal of NOC for ground water
extraction was applied from CGWA.

Capacity of Structure, Constructed for Rain Water Harvesting ( M  )
वषा� जल के संचयन हेतु िनिम�त संरचना की �मता ( मी०  )

13833.00

Declaration by the Applicant
आवेदक �ारा उद्घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found
to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled .

म� एत�्वारा घोिषत करता �ँ िक ऊपर िदये गए िववरण सही व स� ह� | म� जानता �ँ िक यिद जांच पड़ताल के दौरान िकसी भी �र पर उपरो� िववरण अस� पाये गए तो मेरा आवेदन/
रिज�� ीकरण अ�ीकृत/िनर� िकए जाने यो� होगा”

I Agree/सहमत 
Note/नोट

Separate application form should be used for registration of each individual well.
The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction I alteration shall
be duly authenticated.
In case any of the particulars/information is found to be incorrect at any stage of verification I scrutiny, the application is liable for rejection.
In case any of the particulars/ information furnished is found to be in correct at any stage even after issue of the AUTHORIZATION/ NO_OBJECTION
CERTIFICATE FOR SINKING OF NEW WELL, same shall be liable for cancellation.
Please write 'N.A.' against those items which are not applicable.
Please attach the following documents along with the application:
(a) Document showing proof of ownership of land;
(b) Photocopy of Aadhaar card / voter ID I ration card I any other proof of identification
(c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c).
(d) Affidavit referred to in item no. 7(i) or 7(ii), as the case may be (if required)
The District Ground Water Management Council reserves the right to ask for any other document(s) from the owner applicant for examination of the merit
of the case.

3

3
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VARun SeVeRACieS L.m.c.eO 
Plot No. : 2E. Udyog Kendra, Ecotech-lli . Greater Naida. DisH. G.B. Nagar (U 'p.) - 20t306 (INDIA) 

Ph. : Ot 20-30608t4 Fax: 0120-3060828 

CIN : L74899DL 1995PLC069839 Web: www.rjcorp.in E-maiIID : info@rjcorp.in 

Date: 25th February 2021 

To, 
.::;;-'~ 

The District Magistrate, .7' . ~ 
! 

, 
District Ground Water Management Council, ~/il. '. a 
. [ \ \ 'N 'D. 

Gautam Budh Nagar (UP) - 201306 t \c/~ ,:I.j, 

/ 

Subject: Application for issuance of NOC for ground water extraction. 

Ref : This has reference to the below applications: 

Application Date Application Number Particulars 

09-01-2021 GTBN0121RIN0045 Application for registration of well 

19-01-2021 GTBN0121RIN0050 Application for registration of well 

- 19-01-2021 GTBN0121RIN0051 Application for registration of well 

09-01-2021 GTBN0121NIN0067 Application for obtaining NOC 

10-02-2021 GTBN0221NIN0122 Application for obtaining NOC 

10-02-2021 GTBN0221NIN0123 Application for obtaining NOC 

Hon'ble Sir, 

With the reference of above, we wish to bring it to your kind notice that our company 
is engaged in manufacturing and distribution of soft drinks. We have one of our 
manufacturing plant at Plot No. 2E, Udyog Kedra, Ecotech III, Gautam Budh Nagar 
(UP). 

We had obtained NOC no. CGWA/NOC//IND/ORIG/2018/3042 dated 31-01-2018 from 
CGWA for ground water extraction which was valid till 02.01.2020. Copy of said NOC 
is attached herewith. We had applied for renewal of said NOC on 19-11-2019 from the 
CGWA. A copy of said renewal application is attached herewith. Later, we learnt from 
the website of CGWA that CGWA has transferred the responsibility of grant of NOC to 
State Ground Water Department. Screenshot of CGWA website to this effect is 
attached. Accordingly, we applied for the NOC from Uttar Pradesh Ground Water 

\ I /-0 Department through our applications mentioned above immediately after the online 
,W -i} portal of UPGWD got operational/activated. We also wish to inform you that we have 

o,Y-:  
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VARun BeveRACies L.m.ceo 
Plot No. : 2E, Udyog Kendra, Ecotech-III, Greater Noida, Distt. G.B. Nagar (U'p.) - 201306 (INDIA) 

Ph. : 0120-3060814 Fax : 0120-3060828 

CIN : L74899DL1995PLC069839 Web: www.rjcorp.in E-mailID:info@rjcorp.in 

submitted all relevant records with the applications and we have been complying with 
all the rules and regulations. 

Therefore, we would hereby request you to please issue the NOC for our application 
as soon as possible. 

We would be highly obliged for your kind consideration and will assure you our 
cooperation all the time. 

Thanking you. 

Yours truly, 

Aut .orised Signatory 

Enclosed : 

1. Copy of NOC no. CGWA/NOC//IND/ORIG/2018/3042 dated 31-01-2018 from 
CGWA for extraction of ground water 

2. Copy of application for renewal of CGWA NOC 
3. Screenshot of CGWA website 
4. Copy of Air & Water Consent issued by UPPCB 

Copy to: The District Development Officer, Member Secretary, Gautam Budh 
Nagar (UP) - 201306 
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Form 3 (A)
[See Rule 8(1)]

Certificate of Registration of User for Abstraction of Ground Water
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000177

Name of the Owner ROHIT  VERMA

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Address of the Applicant Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Application Form Serial
No.

GTBN0121RIN0045

Date of Submission 09/01/2021 Specimen Signature

Location Particulars

District Gautam Buddh Nagar Block BISRAKH

Plot No./Khasra No. Plot No. 2E Municipality/Corporation Udyog Kendra

Ward No./Holding No. Ecotech III

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of
the Well

01/01/2010

Type of Well Tube Well/Boring Depth of the Well (In meter) 55.00

Purpose of well Industrial Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 10.00

Operational Device Electric Motor Rate of Withdrawal (m3/hr.) 40.00

Date of Energization (In Case of Electric Pump) 30/07/2010
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This certificate of registration is issued on the basis of the information furnished by the applicant subject to the conditions stated overleaf.
Place:

Date:

Yours Faithfully, 
Signature of the Issuing Authority

and Designation

Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and
quantum of extraction, at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said
user, until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from
water meters.

2. The District Ground Water Management Council reserves the right to stop extraction of ground water from the well due to quality hazards or any
other reasons, if the situation so demands.

3. In case of any change of ownership of the existing well, fresh registration has to be obtained.
4. No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate

shall be made without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of
this registration.

5. In case, any of the particulars  I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification  at any subsequent  stage, this registration  is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to
this office on monthly basis.

7. Guidelines for Installation of Piezometers and their Monitoring 

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers are as
follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.
The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given
in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for
about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care off.

8. Any other condition(s) that may be imposed by the District Ground Water Management Council.
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Form 3 (A)
[See Rule 8(1)]

Certificate of Registration of User for Abstraction of Ground Water
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000368

Name of the Owner ROHIT  VERMA

Designation
पद Occupier Company Name

कंपनी का नाम Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech III,
Greater No

Authorization Letter
�ािधकार प� Download

Address of the Applicant
Varun Beverages Limited, Plot No. 2E,
Udyog Kendra, Ecotech III, Greater
Noida

Application Form Serial No. GTBN0121RIN0050

Date of Submission 19/01/2021 Specimen Signature

Location Particulars

District Gautam Buddh Nagar Block BISRAKH

Plot No./Khasra No. Plot No. 2E Municipality/Corporation Udyog Kendra

Ward No./Holding No. Ecotech III

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of the
Well 01/01/2010

Type of Well Tube Well/Boring Depth of the Well (In meter) 55.00

Purpose of well Industrial Assembly Size(For Tube Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 10.00

Operational Device Electric Motor Rate of Withdrawal (m3/hr.) 50.00

Date of Energization (In Case of Electric Pump) 30/07/2010

This certificate of registration is issued on the basis of the information furnished by the applicant subject to the conditions stated overleaf.

Place:

Date:

Yours Faithfully, 
Signature of the Issuing Authority

and Designation

Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and quantum of
extraction, at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters.

2. The District Ground Water Management Council reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands.

3. In case of any change of ownership of the existing well, fresh registration has to be obtained.
4. No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate shall be

made without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of this registration.
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5. In case, any of the particulars  I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification  at any subsequent  stage, this registration  is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of piezometer
should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to this office on monthly
basis.

7. Guidelines for Installation of Piezometers and their Monitoring 

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring equipment. It is
also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers are as follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being withdrawn.
The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one piezometers
are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper ground water aquifer
monitoring.
The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given in meter upto
two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with telemetry
system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for about four
to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided for
bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November) periods. Quality
may be got analyzed from NABL approved lab. Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground Water Department, Uttar
Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth and zone
tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care off.

8. Any other condition(s) that may be imposed by the District Ground Water Management Council.
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Form 3 (A)
[See Rule 8(1)]

Certificate of Registration of User for Abstraction of Ground Water
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000369

Name of the Owner ROHIT  VERMA

Designation
पद

Occupier Company Name
कंपनी का नाम

Varun Beverages Limited

Company Address
कंपनी का पता

Plot No. 2E, Udyog Kendra, Ecotech
III, Greater No

Authorization Letter
�ािधकार प�

Download

Address of the Applicant Varun Beverages Limited, Plot No.
2E, Udyog Kendra, Ecotech III,
Greater Noida

Application Form Serial
No.

GTBN0121RIN0051

Date of Submission 19/01/2021 Specimen Signature

Location Particulars

District Gautam Buddh Nagar Block BISRAKH

Plot No./Khasra No. Plot No. 2E Municipality/Corporation Udyog Kendra

Ward No./Holding No. Ecotech III

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of
the Well

01/01/2014

Type of Well Tube Well/Boring Depth of the Well (In meter) 75.00

Purpose of well Industrial Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 15.00

Operational Device Electric Motor Rate of Withdrawal (m3/hr.) 60.00

Date of Energization (In Case of Electric Pump) 01/02/2014
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This certificate of registration is issued on the basis of the information furnished by the applicant subject to the conditions stated overleaf.
Place:

Date:

Yours Faithfully, 
Signature of the Issuing Authority

and Designation

Conditions

1. For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix water meters, which record rate and
quantum of extraction, at outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said
user, until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from
water meters.

2. The District Ground Water Management Council reserves the right to stop extraction of ground water from the well due to quality hazards or any
other reasons, if the situation so demands.

3. In case of any change of ownership of the existing well, fresh registration has to be obtained.
4. No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate

shall be made without prior permission of the District Ground Water Management Council. Any deviation in this regard shall lead to cancellation of
this registration.

5. In case, any of the particulars  I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification  at any subsequent  stage, this registration  is liable for cancellation.

6. Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to
this office on monthly basis.

7. Guidelines for Installation of Piezometers and their Monitoring 

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers are as
follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.
The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given
in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for
about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care off.

8. Any other condition(s) that may be imposed by the District Ground Water Management Council.
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UPPCB 
~ 4illlfC'lli 

\iffi'< ~ »I1;\C4 0 1 Pi4?1 0 1 ~, rn ;:fI~61 
1/-1. JI>l'1I <101. q;'f'l~hH1 ~. >lreT-2. rn~. ·nd'l'fii"'" 

t-..r.r : rogreaternoida@uppcb.com, 'I>T-r/$m. 0120.2321024 

WG'If WIT: I;;)" Db! AI iii T - 3D 7 :;zo~ 
~ 

~ CffiUT ~q~(J)\J1 fBo (~-2). 
'<'fTc <i0-2t ~ ~. :;iP'leCfi 3. 

~~. j~d'1~G"l'l,( 1 

~: lITO ~ ~ ~. ~ ~ Gffi 3lT0-';;0 <io 69/2020 ~ ~ <AT'1 
1f:l ~q~(J)\J1 fBo ~ 3RI >l 'I:!lfur ~ ~ 02.12.2020 cf; 31jQI<'l'1 cf; ~ 
>ll 

\3Q~~cm 14~<lCfi 'fiG"f lJ50T ~ I ~ >l 3PJCRf <n'<T'1T ~ fcl> lITO ~ ~ 

~. ~ ~ Gffi 3lT0-';;0 <io 69 / 2020 ~ ~ <AT'1 1f:l ~q~(J)\J1 fBo ~ 

3RI Ti ~ 01 .07.2020 cf; 3ljQI<'l'1 Ti 1ftq ~ ~ (ftR;rr IH II tl '1. ~ 

~ f.1ti~ul m. ~ ~. ~ ~ \jffi ~. <'1'&'1131. ~ ~ 3i'I€lWICfi 

fctclm:f ~ ~ \OO~O ~ f.1ti~ul m. ~ ~) Gffi ~ 26.08.2020 q;') 

~ em f.1fre:fUT fcl>m 1Tm \!IT I \jcffi ~ qlT 3l'T&IT cf; 3fjffi< lITO ~ ~ 

~. ~ ~ Gffi ~ 02.12.2020 q;') ~ 'I:!lfur fcl>m 1Tm t. ~ ~ 
3hr f.1"'W( ~-

"Conclusion and Recommendations 

The Unit manufactures soft-drink wherein the groundwater is main raw material. The 
Unit is located in Bisrakh block of Gautarnbudhanagar which falls untl~r over­
exploited category as per "he Grounder Water Resource Assessment, 2017 of 
CGWB. Since January 2020, the unit is extracting ground water without any 
NOC from the CGWA. 
The Unit, during the visit, was found partially operational and not at its optimum 
capacity. The ETP was operational during the visit and found conforming the 
discharge norms. The Unit has EPR registration certificate issued by CPCB vide letter 
dated 14.08.2020 under PWM Rules 2016, as amended 2018. 

Based on the above observations, following is recommended for compliance: 

I) The Unit shall obtain NOC from the CGW A for the abstraction of 

Groundwater which has been expired on January 02, 2020. 

2) The Unit shall remove the floating sludge form the secondary clarifier. 

3) The Unit shall renew the Agreement with the Plastic Waste Recycler for the 
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\jq~'lcrct ~3lT q\T ~'<J>ql~ 31jQI61"1 3Tmm \'1fC1>lC'l ~ CfillOllC'llOl q;'r ~ CIR'1T 

'§f.1~il\'1 cR, fi ~ 31jQIC'l'i 3Tmm lITO ~ t:ftl ~, "'1"t ~ q;'r 

~ q\T \jff wf; 1 '3<ffi q\T ~ '§'iql~ ~ 25.02.2021 t I 

~ R'I R:1 f?1: f.1 "1 R:1 ftl\1 q;'r ~ ~ 3lftr:r 311 qN Cfi Cfil4q 16~ ~ ~ ~ I 
1. ~, ,n\'1'1~<G'i'I~ I 
2. ~~, ~ ~ erf.1rr./i?l=OI ~, "'1"t ~ I 
3. ~ ~, i3'Q>!0 ~ f.1/i?lOI oITi, C'li!Sl'iGi 1 

4. ~ f.1~~ICfi, ~ 1'[[4 ~ ~, C'li!Sl'iGi I 
5. ~ qlOllq~ol ~, <[m-1, i3'0~0 ~ f.1/i?lOI ~, C'li!Sl'iGi I 
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Iii"",. v_un aEvERAc;es L1mll:::EC 
.~"' '''' ," "_ ........ ,~, " " ... ,_ '-."-ll . ... ". ,," C.) _ >O',,", iNOL'o) 

... "".",,,.,,,,, ' ,M "'·n,......" 

lIa te ' l ' 11 Jonuary 2021 

" AreJ Officer, 
UppeB, 1\-1. 1,1 Floel . 
Commercia l Con1p:ex, Beta? 
G,eH!.., Noi<Ja (UP) 

SUbj8Ct : Compliance to Ordar dated 02.12.2020 by Hon"blo NGT, New Delhi in 
ca se no . 691 20 20 (Sushi l Bhatt vs . Moon Beverages & Ors.) 

Ref. No . : No tice no. 12361NGT-3612020 dated 21-12-2020 I"¢cc ived on 22 '. ' 
Decomber 2020. 

In role r"""" to a b~v" referred notice :;1. flO . ' .. ~se statu~ of ocrnp 'iJ r= ;, as LJ100r 

We had OOlu,IlL'Il NOe no CGWNNOC 11INDIORIGtl018i3042 dated 3 1-D1 . 
2!l 18 f rom CG""I/\ fo r gro'J tld w~ter e.t ra ctbn which wa s v~ li , 1 t ill 02.01 .2020 . 
Copy of " aid NOC is att"cOOd iler"wilh as Annoxur() A. We 1>",1 app:;"d fo' 
renewal or ""id NOC on 19-' 1-20'9 f" ;fro the CGY'I!\ , t , copy of s;;joj '''new~ 1 
Jppl;catbn is atiacned oorewith as Annexure B. LI:N , we leamt r'om :he 
web~ite of CO"A that CG'NA has translerre<J the ",s~on~ib ility of ~ rar,t of NOC 
t ~ Citate Grwrtd Wdler Depll1ment Screenshot 01 CG'NA website to this "treet 
IS att"~J1€<J as Allnexure C. W~ app lied le r the NOe I,om Uttar f'rJd esh 
GroJtyJ Water Dep;utrncnt throLJg lI UlJ' applcal i01 00. GTBN01 2 1RINUQ45 
date<i 09-01-2021 imme<J ialo ly aft ... the online porta l cf UPGWD got 
op"ratio na L'~::t ivatad A cop~ 01 the s~id app ~ica t i on dJtcd ,)0.01,2021 JS 
3t!~ched l1orewill'~" Annexur& 0 

We tm,eby 3"8Ure you tl1~l 'Ne shall subm III". ren ewad NOC issued by Utta­
Pradesh Grouncl W~t8' Dapa=ent to ywr offiC:H as 3xn as we rCGC;ve it 

2. '(j';' 1"" 1" already rem oved th e n,,,, t1rJg 5100ge from tl10 seCOil<,Jar/ c.'ar iTiflr M~ 

#)
~ 4?e had IO ', .. ady sutmittcd Tho complidfH;e ,eport inth;s regard thQ,,!!I, au , letter 

~ 
a' <i~ ~med 27·08 ·2 02~ tn your effiee A cOJ;y of the sa id letter IS attached I' ~rewlt h 
. -!" Vtf!3s AIlllHlIre E 

'" ..<. "p" 1' A copy of rencWlX! agl,*",oen\ w ith PI;lstIC , ','"ste R~cycl~r fer the col :cct ior 
ar'd recyc ll r:g of plast i: wa. t" I. attached ~s A'lnexure F, 
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VFlRun BEVERFIGES L,mll:::ED 
""" No. lE."""", "_ . "''''''''''''. c_-_ C",,- G.E. _ (\J.P.)- 2Oj , iIOO '''''''''I 

>'h. ", "',,",''''''' f"'" " , ,,""""""'" 

In ~iew of tI ... aoove. 'Ne haV<l prov:.Jed ~ II ' a<; u"oo infcrmation I documents -n 
compliance Ia tt,.. Ha n'b!e NGT orckr and abo',e rulorrEd notio" ~ nrl bdieve th at ~ou 
w ill find the S<lfTlC In o rd" .. 

T l1Jnkir'll you 

Annex"", As abo.e 

COH to ;-
1 OiWi ct M~g i strul~, Gautam !llJdh Nagar (UP) 
2. Mamhar Secretary , Ce"t r ~1 Po:lut lOn [;""tro l Eloa rd , New De:hi 
3. Member """,etar/ , Uttar PrJdesh Poliu"on Contr<;i Board , LlI',hno,:,' (UP) 
<I Regio.la) D rector, CG',VA , Lukhnow {UPI 

~ Ch ief Executj';e Office r, Vr~t-1. UP 1-'01 ution Cont rol Board, LLJkhn o'W {UI-'i 
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A()oeb.ure. A 

MCMOEI:t SECRETARY 

~!s "'D"'~ a..,..,.~"" L...,i\ed 
PI'" "D, 2r. rrol8C~ III, Wyog KIt"ldfI, 
Gtenl~' ~000". C ,slnel G<>utom Buddh~ ""'!I'" 
~~~,~~ 20130$ 

Ii\"f!t~ '!fh "I1'IlIlfb:~\I[ 
;;r.;'I' ~'ll1tlil . ififl fir~m 'Q'li 
*"" m~l'" ~'I1'l.'fi'!I 
"",n,"'" 
""'hal G,"""" Wa'~' A~' '-ilV 
~1" ln.., of WO\., ~HCIOIrces 
RMo' o.r...l""""oft' & Ganp R.juv • .......," 
Go.~'nm ... 1 of \nd .. 

0.1",· 3 \ J.I.\i 2018 

Sull,· NOC I<H lI ..... nd wal .... wfthd,~wal to _ Va .... , 8 ............ L.mited '" 
.... peel ollhoi, uislOng Be ...... a ...... "UIKtunng unlllOCltod al Pia l No. 2E 
ECOo.c h UI. Udyog Kend<l , Q.-..II., Naid~, ... ml g . Tu.~.n., Bl oc k a .. ",kh. 
Olstticl Goutlm auddhl N~~~' , l}!U' P,ad Of;h _ ..,g. 

'1~1'" 10 v"'" ."" I>:Oalion ()r1 me &tJ c.w citOld l ubi",,1 C"8d on r&i:or- mer><1nl...,. 0/ 
{~!I""'al OI ~ljf, Cel.a l 13' 0.''">(1 W~I'" Buo.d NO'lhorn Hepl~n L'"r 'f"H'l'."1 vic!<> 
""', '~"')n,.""-.la1"'n' ":r:e<I ''''(111120' 7 G,l<! I"'U,,, c~ 'W'", U'" en TI"8 ""I,,.,..,,. 
'Il<, NOC I.>l c...',I.BI c.m,,"~ W:>1et Aol",,",ty .. hc·"i>l' IIC(;(><.lW I" W. Vorun 
o.""",g .. Limj'.d jn IU,,","I 01 1,..11 .. llting [J"", ... ag_ ..... nufaclu'lng "", I 
1U<::~\4g . 1 Plot No. 21:. I:coo."h . 1. lldyog K .... ' d .... G ... , . , No'd •• Villige 
T"ayan .. Block B,snl<h, O .. trlcl Gautam BlKIdloa 1419"1, uno, P ...... ah. n.., 
NOC II, h"""""",· subject to I ..... 1<:11:"'119 ""n,H"",,-

n oJ h,rn mM1 ..... """" 1.IU3 c ~. mlday 1".- 261 daY" (~r><1 '\0\ ~ ,"~<I\l.'!iI l.OJ.~.J 
cu ""yo"1 01 ~fO(Jod '"~\~" 1''''u~" e'''''ng 111,_ (~1 "'M ..... 1 ..... 'ly Th" ~"" . ~;:.l 
..,'" 0'''" ""'''ng 1lJ~ ', .... 1 "nO c:c ... ",II"O oJ,", ~x i .'. ''II wl>~ wd .,~, p",,,,m.ler 
No g;ld I II~",.1 ~"''.I(~ I wolm . h"T",("1,",~ $~U<IU'e" " 'at t<I c..,. I' . "--~ Ie< .I" 
P"'POOO ""t/oout priO' a~PI'n..! 01 til<! Cr.WA 
~ A_ I"" we ll. """I I be foNc~ wll\ wal", ""I"'"~ II .. "n' w' ·1. n ..... ",><1 ,. .. ,' 
'''0''"",,'''1 D' II"""'" .. _ abstrn::1on .rol' bo ""00110>1«">" ..x-o,J,,,~rv "" ""}, 'a 
b3s0s. _Ictnt::nee 'n a mo~l~ 
J NIs V~"' .. ao....ragn Lim" .... j', """",d'~' "" WlI" t ..... rl"o ........ Ouet:ler. Ce-",.,.I 
r"""n1 W.,,,· BDa'::!, N>ltl">ctn Regier, lu.;. .. ow ~I "n ., I" .. n."~ om rod _te­
,,,,,"-.,, ... n""'~""'--" ~~'1 Ie !hi! ,......, of 6 .08.000 cU.n'/yoa, fu ~~t'ng ,t" 
II''''~'.J "-_'''' ,,",O<.o.::eo. ot I,· A-.... ",,~ •• , ,0 n"," ~ 'm-r, "'" II,.Ie oj( '.,..., '" a'''' 
~,'I~' • "rn 5,a I also un<.lcn~~ .. "'"" ad c ... ",-I" .. ,,"CO 01 me""'O~ S'f\lClu.M a: it> 
..... " 00", 
, ThU ~"ul",",upl's of th ~ "'<h~'a n 5t' JClu'". aft~, oompleiMl" of the oa1lC , h ,,!1 t;.u 

f,,' ..... ed i......,.<Xl aTe ~ to (I", RIISI""."I 0 " ""1",, (;"nl'D I C;,oo.o"d 'N"'~' B""I'.J 
Nnrti">rro rletJOor. luctnow lor ltC, i'~~tior' 9,KJ U "~~I i"I." d~"" I" 110. ohoc 

W. <I!-Iu<.' ""f <,""0' 1,1" "."~' ...... n.'h. 
l'II,]';"~"'l .'I>~JJ1,lb,?,n'l r." - ." ",j' 

\', . ",,,,,,.,,,,,,,,0'" "-N.·. , .. ,t< 

-'I' ~- ~ ,. ........ 
("''''I~''l WI" ~ " 
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5 T"" lim> ~I iI~ !JW~ '0<>51 ,..",~ .... ' .. 11 &606",,"1 " .... (1l ",""moiN botl" '."" 
~"'zomclO~ ..... 11 b@ lOtI"" v ... ~ <I'O~~I ~ ... lewl """"n;., h~oql I ......... ''''' .... 1"'" 
"Tho! r..." ""'II ~h"", u'"'" 10 Ir>d ~fd wit- _ Re~;"r;)1 D.rocto< CUI!II' 
v',,~-d V,/aler 1loMd. Nor'1>em RoirgIOl'1. Lu:;kn:o.v 
6 The U,oo.n:I wale' qua~ty."'" De """"",,lid ""ICe., a I"'''' dJlrU pre- m"""""" 
.~ :>OlI- me""""" ~,od. 
7 n,. Wound " .. tH morilor.ng <I~!a In <OS~ cf S No 2 5 & 6 'hell be eubmr10d 
In 0."",( G'ou<'~ W,,(cr l'ONd NO!\tIern R"9"'" \ ":J.;"",, Cfl "'II" ar ~~~. 21 "'n' 

o'1Ge '" " 1'Vl" 
6 Tl., I,,, .~" I .. ,.um p'~'~'; f"",),< ll oJ 000 ,e',.., 01 ".'U,:" I'o'a:c , P'I:', ~o...,."M 
L ,," , C" 

H ,>, .. 1 en ",I<n" "'rc~ ',l " ."""' •. "I G ~.o I to J ,1", 11 t..l . "bm~led 10 Cll' ..... A wi:l~" 
uri" ,",u, ~~ 
1'1 1hc ~o;., " ..... "" .. 1",1}Je !<> be e.1nCi'~ "" in ,_, '" ''''n-cu''p,,~nce et an.,. of It..­
con~~OOIIl ~ _rtliofled ~. S No 1 10 W 
11 lh,. NDC .. 5Jtite<t 10 p, ....... ''''l Cr''-''~SI.1e Gc~em-\ef'I1 ru"'\;l,o, 0< eoor' 
_-. ,..lu,,, 10 consuucIOOII o· ~,~lI<;rou"d -..a!o>' .... 1oo .... NaliCOl"tn.."''''' 0' 
"':tI:I?' 0' __ .... \Jon Itru~--eI~ISCh:I~Je of ~..,""S 0< any luo:I, -cI1~' r. _. 
1;/ 'M h',n _n 'eport Ill<f <:em(II"""", on ..... · " U", _w,le ~ •. 
oe ~v on) ",1"'" "'"" Y"-' jr<>m th(I d". <)/ isA"" of Til,,, ~OC 

1:' ,n ,. NX d(leO; not "t)""..o-o Tt>(! 1IP»10000t't I ~'opo".,nt uI til11 ob!gMYI<>. 

,c"'~ " ""'l11lt 10 obta.n OlhN ' I~M""i' ~ n d ""m~I "I"ll .. e "' .. ~,'en hOI"". eln., 
$';>(..ro), *,,j ~"rr "",.;'ut ..... "IhoT~1fI8 
141M Noe oc-es <101 im~'1 U,at OIhe< WUu'"ryl on,1\,n M-"t , ... den .. " l'~S slld~ be 
~,~"t<'fl to 1>..' 1>'0.= by 11'<: 00> ",>II''''''' ""-ho,",,,,, ~J( - U"ti'"'~'eI ."'" 11 """ode, 
II..: II "'''_I t,)(, "'" :~ .. ,-(I be t.H "!I Uo!cIOIC'" iMCpr; -~"'tlo; ,~ tnO NO: 
, It .~ NO< ~ ""~ ',,,,,, O~II; lr&IU tfl 112.'{ili;:OZC 

t'e M"",be, S6o"'t~1'f lJlI~' P,.>dcoh l' oI ll1 tluc C~"lr~ ~c a j , I ' IGU:' 
(J naw"" Th" ~ I-I,,,,, , I I~ I I '~ '~ Vohu: Kr'Jr\<1 G<:m l N"S" ' l .. :k,"",<1 Uua 
Pl3o .. ~h ",i'h a '~4U"~t 10 e n ~,,,c U>;o, lne ~O.1~::iO". n' cnti~~.,d In ,~c 
,.OC ~ •• ~ '>fI1" I;~d b~ Iho rom, j~ "","s"llat"'" w,rn :.'>0 District 
M'V,.t'M"', Disl,,,,1 G. u la, n 9 OJdd h . N .. Y"', Utla, ",a~n" 

2 He L;i~ M"!I'.t,,~., U.·'.:";"r.~r' !lOO~l\.". N~~" ';I~' I>=~st Ie 
rflC#~ ~1I<>n 

3, ll< .. .J"9Of'l3T u:",~h.;' (.,,"' .. , G':our~ ~';.'L· Io',"~,(\ :oIr.><'I", .. ;~<':""_ 
L' ....... ., .. -:',-.. ;.;; .• d_._"~~;"')' .... '-."_", ,, ,, , _ ., ' ....... .-2., 

• 15 to Itl. Chal"""h C.",lf'" Gro~-.d ':"'u ', ..... ·ho'''1. ,;/,,0,., c.h"., f:na.",., 
!l~', M~'g New O~lh; 

5 C;u~,~F""~Ul/· 1 f .I 
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Go".",,,, . n' Of Indl. 
M'n ""1 0' J al Bloc"; 

0..".." " .. ,,, of 1'0 ... , R •• a ... "., R '". , 0 "'.1<>""",,,, . M G."Il O RoJwonatoo 
Go"".1 Groun,J 1'00'0, "' "''',,,1'y ICGWA} 

Appll<.tlono rOO" I" u, of NOC 1<1 Ab,". cl G",u"d 1'0 .. ., IKOC .. r ) 

Appll~.tlon for Renew of NOC Issued 10 Existing Industrial Projects Abstracting GroundWat ~r 
IApplication For Rc"~w~1 of NOCI 

Applioa tion Humbe" 21·41,2G1IUPiINDI20,6 

Applied Fm Renew,' 1st 

Woo", Q,,'ity: 

AwI'"."u" TW. ""'''IIu,,' T."" <>f Awll<"'oo: 
1'1 N.",. u' l,oJ u_"., 

B.) ... ~" 

'-'~RUN 3EliERAGES L r,t l~ED 

(') I.o<_tlon "",. ,,,, of tho 'ndu." '. ' Unit· I,,"ach Sit. PI." _ ... C.,tI/,. d Ro""""" Skot<h) ($) 

Ad"'e .. lOne 1 : 

Au .... . U"v , : 

I\d"' ... U n o J, 

[}i>lric.l, 

Sub _Di •• ""., 

~"' "~o,'T""''t\ : 

L,';'ud<' 

Log itudo: 

An , Typo 

A". Type C" "OO'l' : 

(Hi, C", ,,,,,u,d,,,tio" Add", •• 

Ad,h .. Li no t, 

."", • • _ l 'n> ': 

AM, cs. U", J : s.,._ 
o;.,rie1: 

Sub·Di •• ,; ", 

Mobi l. Numb",: 

E· M. il : 

(vi o",. n, of Exlatlng NOC I .. u. d by CCW.I . nclo .. CQPY) 

Pl OT NO 2 • . ~(":m E r. H II I 

lDvX nMJR .... GRE.'.~ER ,~DA·a>I300 

UTrA'l >RW[5~ 

(;AliTA \~ ~ U~~HA NAGAA 

o S ~AKl I 

\1.'1" ,-,,,RUN oEVEW,GF S U '.'ITED 
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AN NEXURE _ Al 

1. lmpio ",en""io., 01 pl ... I, W.". M. n.;;,,,,on' Rule. 201G •• • ",.,_d.d In 
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<F"'KE P"O'lIC ,R &'" .>]0 ",,,cti,, nj rCC)'C I" Q <Of IT I .' TI: R~ ,r" ' '','' 
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~-~ : rogreaternoida@uppcb.co m, ~/~. 0120.2321024 
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~ CR'JOT ~q~~\il fc;ro (<Wrc-2) , 

. ~ -;:f0-2t \TI1Trr ~, ~C(i'le<h 3, 

m~, JM(jli~~'1JI\( I 

rrr~l 

~: liTO ~ 5fu1 ~, ~ ~ ID'<T 31TO~O -;:fo 69/2020 ~ ~ 6T'11'1 1fT 
~q~\Ji\il fc;ro -cyct ~ l{ l:flftl ~ ~ 02.12.2020 cf> 31jql(>H cf> ~ l{ I 

liTO ~ 5fu1~, ~ ~ ID'<T 31T0~0 -;:fo 69 / 2020 ~ ~ ~ 1[:1 

~q~~\il fc;ro -cyct ~ l{ ~ 02.12.2020 em- 1:llftl ~ l{ ~ \TI1Trr ~ ~ ~3IT 

~ ~ fcom Tf<:TT m , ftrfTCBT ~~ 31fCf &m ~ 12.01 .2021 CliT ~ <hlll f(>Jll l{ 

mt<'f cnxmT Tf<:TT % I m'<1 ~ fc1 \3 ct1 \( cf> 31J'<1R \TI1Trr em-~ l{ ~ ~ ~ ~ ~ 

\J1c1 ~ / \JO~O ~ \i'f(>j" FcPwT ~ ~ mt<'f ~ % TIm \TI1Trr -q urc;:r cBI ~ 

"fJ1R m &m cBI \JfT xm % I 

• ~ l{ ~ PI ~~I(1 fcom iJlRE % fcn 311LT TIm ~r ~ cf> ~ \JfT ~ ~ 

~ cnT ~ ftc:" cnx 31 jq I (>J'1 3iffim ~ q') Ill! f{ II ~r m'<1 ~ '<jPl ~il (1 cR I 

3RT: cmT _".l \TI1Trr cf> ~ qll!Cl\(U~ll ~ ~rtUirfqTI ~ vrR eM "<hT4cnti ~ 

cnx eft iJfl(), ~ \3 ct1 \( G 1 fZl ~ x:<i<l \TI1Trr cfi \3 ct1 \( G 141 lR"Tft1 <h I R di 'Pi -g]<rr I 

~f?if2;JR1: PlJ01""ff2;Jftl(1 cn1 ~cl -cyct 31ftrl 31ICl~llq') <h14cll!5) ~ ~ ~ I 
1 . . ~, JM(1Ii~cti '1J I\( I 
2. ~~,~~~~, ~~I 
3. ~~, \JO~O ~ ~ ~, (>j \(§'113'i I 
4 . ~ f.1e~. ~ ~ \jf"(Yf ~, <,!{Sl'1.0? ! 

5. ~ qllfq~UI ~, CJm"-1, \JO~O ~ ~ -mt, (>j\(§'113'i I 
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VRRun seveRRCies Llm.eeD 
_No :/t: . IJcJj<og_. E_"" o.-_~GB ~(\J P I·201X111 t_1 

PII 012Oo3Ol1081. F ... 01~ 

elM l1"8ftOt.,"5Pt.coeHSt Web; www.rjco<p.1n [.-.1110 : M"OQo1e<ltl>.1n 

The Regional Officer, 
UPPCB, A-I, I" Floor, 

CommerciOl) Complex. B4!ta 2, 
(;reater Noida (UP) 

Date: 13.03.2021 

• 
SobJect : Compliance to Order dated 02.12.2020 by HOf'I' ble NGT, New Deihl I" c.se no. 

69/2020 tSu5hil 8~tt 'IS. Moon 8eYe~,es & Ors.) 
Ref. No.: Notke no. 1444/ NGT·38/2011 dated Z2.02.2021 received on 09.03.2021 

: Our earlier letter dMed 11.01.2021 

Dear Sir I Madam, 

We ;jUt In receipt of above-mentiooed notice dated 22.02.2021 which was r!(llved bv us on 

09P32021 vide which we hil\f&beeo directed to stop extraction of ground water In absl'l'\ce 
of HOC iIIld submit compliance thereof and to show cause as to why proceedings 10 Impose 
purported Environment Compengtlon should not be initiated against tne il'\duslry. 

We are hi&htv surprised and aurie~ to receive the .. fOfesaid notice dated 22.02.2021 ilnd 

we deny the ililegations at the outset Before ,eplyingthe 'iilme Wf! would 'ike to bring toyour 
kind notice very signifiCilnt facts, circumstilnces and legill position pefUlnlng to aforeSilid 

subject matter, which if not considered at this stilge would bring grilve injustice,lrrepilrilble 

losses (monetilry as well as tile Goodwlll of the Company) beSides interrupting the bUSiness 

of the Compilny. A notice was served upon the compilny on 22.12.2020 wherein three Issues 

were raised purSUilnt to the order of Hon'ble Niltlonill Green Tribunill, New Deihl (NGTJ dilted 

02.12.2020 in iI miltter (CilSl! no. 69/2020) seemingly filed before Hon'ble NGT on the 

complaint of one Mr. Sushil Bhatt. The Silme was appropriiltely replied Yide our letter dated 

11.01.2021 and two issues were dosed as complied, whereas the issue pertaining to~,enewal 

of NO( for ertr.Icting ground water" was not dosed despite of providing satisfactory 

e~planation along with supportlng dc;>CUments. 

Is under,stood that the dale of hearing before Hon'ble NGT was on 25.02.2021 and the filct 

under reply was issued on 22/02/2021 by your good office leaves us with a 

Ihat Hon'ble NGT was not fairly updated on the facts, notification and legill 

relilted to the matter. we strongly believe that we have complied with all the 

Rules and Regulations in this regilrd and should not be panelised for no fault from 

P'QU 61 5 
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VAAun BeveRAC&S Llmlceo 
_No, 2E,uayogj(_,E~II.Gr_~, o;.n. G.B N_(UP.)_201306tINDIA) 

PI> 012O-J0601!1. Fax 0120-:106082e 

CIN: L148990L1995f'LC069839 Web : www.rjcOfl).In £ ..... iIIO: Info@rjcorp.ln 

In this regard, It Is pertinent to pay attention to the Public Notice dated 15.10.2019 Issued by 
Centr~1 Ground Water Authority, which is also prominently displayed on the website of CGWA 

which clearly states as under:-

Quotr:-

* ..... No Obj«tion C~rt'fiCDtf' ( NOC) lor Ground Wat"" Withdrawal trough NQCAP 
portola/ CGWA i. henby f'~tnlded upro 31..03.2020" 

• 
~AI/ the LiseI]' drawing ground water without Q ~,,!id NOC/rom CGWA ore dir«t~ to 
submit tMir applications for NOC anliM through NOCAP porto! of CGWA by or before 
tM sarti dotf!. Industrial, injrosff1J(;tuff' and Mining prajt!cts withdrawing ground 
wtlfer without 0 IIO/Id HOC (X /alllng 10 QPpl~ for NOC by or before the 112ld dafe 
shfJlI be /lpbie tp pPy fine ps wrlls ps Envlrt)lllMn/p/ CCHtl~nsotloojDomolJes to be 
drt:/drtJ by Han'blt NG7; New De/h/ps ~r low. " 

UnQUO!f:-

A bare perus.11 of aforesaid Public Notice issued by CGWA dearly allows those 
• 

Co"mpany/lndustry which has already applied for NOC on or before 31.03.2020 and shall not 

be liable for any Environmental Compens.1tion/Oamages. It is pertinent to mention that our 

Company already had NOC for extracting ground water vide NOC no. CGwAj NOCI INO/ 

ORIG/ 2018/ 3042 dated 31.01.2018, which was valid upto 02.01.2020. Renewal applicatiOfl 

of said NOCwas applied with CGWA on 19.11.2019 as per then applicable Regulations. In view 

of aforesaid facts and Public Notice dated 15.10.2019, no coerdve action more so direction 

of stoppage of ground water extraction is warranted and also not legally tenable against the 
Company. A copy of public notice dated 15.10.2019, NOC dated 21.01.2018 and renewal 

application dated 19.11.2020 is attached and marked asAnnexure 'A', '8' and 'r: respectively. 

Furthermore, as per Rule 15(2) of the Uttar Pradesh Ground Water (Management and 

Regulation) Rules, 2020. Rule 15(2) provides that application for issuarn:e of NOC shall be 
disposed of within 30 day1 of receipt of such application otherwise It shall be deemed to be 

issued . 

. A copy of relevant e~tract of Rule 15 is attached and marked as Annexure 'D'. 

It is also important to refer to a document uploaded by Ground Water Department (GoV!. of 

Uttar Pradesh) wherein it has mentioned that issuance of NOC for existing well is allowed in 

every block (attached as Annuure 'E'). In this behalf, the Director State Ground Water 

Department vide its letter dated 25.02.2021 has intimated all the District Collectors to dispose 
off the renewal application within 30 days from receipt of such application. A copy of said 

letter dated 25.02.202115 attached and marked as Annexure 'F'. 

DSHa j '" C 
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VARun Llm/CED 
PIoo NO. 2E. ~ _. E-.lII, ~ _. DiIOL GJI. "-N P)· 2O':lOOl (INOlA) 

"" O,2O-306CIel. Fa> 0121).~28 

CIN . L74899DLII195f'LC04I9839 Web : www.rJ<:cwpJ n E ...... IIO : InIoQrjcorp.1n 

We would humbly request you to apprise the Hoo'ble NGT about the said #;Jets jn the Interest 

of Prindples of Natural Justice 

We illso !ilke liberty to replV to said notice dated 22.02.2021 as under. without prejudice to 

our rights and contentlons:-

1. MIs ".lfUn Bever~ Um,ted is a listed public limited company hiMng its rtlistered 
office ilt f-2/7, Okhlil Industriill Area, New Delhi - 110020 (The Company), The 

Company Is a licensed franchisee of PepsiCo India Hdldings Pvt Urnlted .md Isengilged 
In manuficture of flon-alcoholic beverages, Juices, packaged drinking waler under 

'PepsiCo' brimd. The Company owns 32 manuf~uring units located in 34 States! UTs 

In India. The Company Is iI law abiding Corporate ilnd takes all possible st~ps for 
compji<mce of all applicabl~ laws/Rules. 

2. Vide Public notice dat~d 15.10.2019, CGWA has Informed to all e~lsting ground water 
users Indud!ng Industrial, infrastructure and mining projects that due date for 
submission of applications for grant of 'No Objection Certificate' (NOC) for Ground 

• Water withdrawal throush NOCAP portal of CGWA Is h~reby extended upto 
21.03.2020. Furth~r. It was also directed to submit applications for NOC online 
through NOCAP pOlUI by or before due date. It was further stated that Industries, 
Infrastructure and Mining projects withdrawing ground Without valid NOCor failing to 
apply for NOC by or before said due date shall be liable to pay Fine as well as 
Environment Compensation / Damages. 

That we already had obtained a NOC issued by CGWA bearin, no. 
CGWA/NOC/INO/OfUG/2018/3042 dated 31.0l.2018 which was valid upto 
02.01.2020. A renewal application was applied on 19.11.2019 through CGWA online 
portal followed by our reminders dated 31.07.2020 (Anne. ure 'G'). While said 
renewal application was pending. CGWA posted on its webSite tnat UP Goverflment 
has started its online portal for Issue of Ground water NOC and hence CGWA NQCAP 
Portal has stopped processing of e~lstln& applications, as well as fresh and renewal 
applications for Projects in UP and advised all Project Proponents of UP to visit 
upgwdonline.in. A s"eenshot bf CGWA pOrlalls anne_ed and attached as 'AnneMure 
' H'. 

In view of above ~sory posted on CGWA portal, ;H soon as UPGWO website was 
operational/activated. we submitted an application on the portal of State of UP on 
09.01.2021 (AnneMure 'I' ) for Issue of Registration of Groundwater Well and reflewal 

of NOC for ground water e.tractlon for existing Industrial project followed by our 
letter dated 25.02.2021 (Annellure 'f). 

aquu ." " 
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VARun BeveRACies LIm/ceo 
Plot No. 2E, l!!tyog KoMra, ECOIe<:MII. Gtoooter _ . DiaIL G.B. ~ (U.P. )· 2OI:106 (INDIII) 

P!1. 012Q.:!0606,. Fo. 0120-3060623 

CIN : l141GG0l1995PLCO$9839 Web: www.rjCOIl'.In E ..... IIIO: Inlo@<1<:orp.!n 

The details of NOC obtained and steps taken for obtaining Registration / NOC from 

CGWA I UP Ground Water Department is summarised In tabular form as under for 

ready reference:-

Detail of NOC obtall'\ed from CGWA: 

NOCNo. Oat.ofHO( NOC V.!k!Ity Perlod ....... , 
.... ledon 

CGWA/MOCllNO,lORIG!2018/3042 31''''n-2018 ()3·Jan·2018 to 02'()1·2020 19-Nov·2019 

• • Oetilll of R.eglstl'iltlon I NOC applied to UPGWD. 

Appllood on 
1»-01·2021 

19-01·2021 

date 
GTSN0121NIN0Q67/ 

02-{)3-2021 I 

~ 
From the .. boYe table; it is apparent that we have alreadV ootai,.,ed regIstration 
(Annexure 'K') of our ground water wells from UPGWO and our application for 
renewal of NOC for ground water elctraction is pending with the UPGWD. 

As mentioned above, as per Rule 15(2) of the Uttar Pradesh Ground Water 

(Management and Regulation) Rules, 2020 applicat ion for issuance of NOe shall be 

disposed of within 30 days of receipt of such application otherwise It shall be 
deemed to be Issued. 

3. From the above submiSsions, it is apparent that we have already had a NOe from 

CGWA and it is because of change in approving authority that we had to apply again 

before UPGWD where our application is pending, however, now it is deemed to be 

issued by operation of law itself. 

In view of above submiSsions, your goothelf will be satisfied that there is no non·compliance 

at our end and we are operating well within the legislative framework In the circumstances, 

we cannot be asked to stop extraction of ground water and request to r&onsider your 

dedslon. 

It is, therefore, requested to apprise the above facts to the Hon'ble NGT in the above 

mentioned pending matter. It is also requested to drop all proceedings as mentioned in 

above-mentioned notice under reply and in case the department is not satisfied, grant us an 
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VARun SeVeRA~eS Llm/eeo 
PIoIMo 2(,IJtIyog_. E_m, ~_.OtstLG_8 "-"fUP)':!O':!OSllNOIAl 

"" 0120·_" r .. o.:!O-:J06Oe2t 
CIN: L74l9lDL19t5l"LC_ _ : www.rjc:o<p.inE_MIO :~.fOCljc.orp.1n 

opportunity to present our case ill person. We shall be glad to dilfify ilil queries In this regard. 

Thanking you. 

Yours truly, 

For Varun ~Umlted, Greater NoldalEcotech-m): 

A~:j~Mt~ 
• 

End:- AfloelWfes as marked below~ 

A. Public notice dated 15.10.2019 
B. NO( dated 21.01.2018 granted to Varun BeV{'rages ltd. 

C. Renewal appliCOItion dated 19.11.20'" 
D. Relevant extract of Rule 15 of the UP Ground Water (M&R) Rules, 2020 

• 

E, Document uploaded by UP Groond Water Department on Its portal 
F. Letter dated 25.02.2021 by Director State Ground Water Department 
G. Reminders datecl31.07.2020 
H Screenshot of CGWA portil) 

.. Appr.catlon for registration of bofewell filed on the pof~ of State of UP on 
09.01.2021 

J. tener dated 25.02.2021 
K. Regis~tlOfl ofbore well from UPGWD 

Copy to:-

1. Chairman, Uttar Pradesh Pollution Control Board, Lucknow (UP) 
2. District Magistrate. Gautam Bodh Nagar (UP) 
3. Member Secretary, Central pollution Control Board, New Delhi 

4. Member Secretary, Uttar Pradesh PoliutlOfl Control Board, luck now (UPI 
5. RegiOflal Director, CGWA,ludmow (UP) 
6. Chief E~etutivt' Officer, Vrat-l, Uttar Pradesh Pollution Control Bo¥d, ludmow (UPI 

P4iSbts 
.,... ...01Il00 '-Vl. 0IH0 __ _ '._ ~" __ )"" ",·,,"'1OI1'IG-ml'" "',,,,.'lIiM 

~ ___ .... 3 •. _"'.. __ . ~ ~'22OCI2I_)"" .. '·.1oI_l'_ ...... ,.,1oI_l3O.MI< 
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GOVERNMENT OF INDIA 
MINISTRY OF lAl SHAKTHI 

DEPAItTMEKr OFWATfIlIlESOURC[5, IUVEII OfVt:lOPMENT AND GANGA IIfJUVf:NATIOH 

CENTRAL GROUND WATER AUTHORITY 
[Constituted under section 3(3) of Environment (Protection) Act. 1986] 

No.26-1/CGWA/PN{2018 Dated 15.10.2019 

PUBUC NOTICE 

SU8: AmmON OF All EXISTING GROUND WATER UseRS iNClUDiNG 
INDUSTRIAl, INfR.ASTRUCTURE AND MiNiNG PROJECTS. 

Without preJudtce to the directions of Hon~ NGT, New Deihi under its 
Judgment/orders dated 11.09.2019 under OA No. 176{2015 and the outcome of the 
pending matters in Hon'ble NGT, New Delhi. tI1e due date for submission of 
applications for grant of 'No Objection CertifICate' (NOC) for Ground Water 
WIthdrawal through NQCAP portal of CGWA is hereby extended upto 31.03.2020. 

All the users drawing ground water without a valid NOC from CGWA are 
directed to submit their applications for NOC online through NQCAP portal of CGWA 
by or before the said date. Industrial, Infrastructure and Mining projects WithdraWing 
ground water without a valid NOC or failing to apply for NOC by or before the said 
date shall be liable to pay Floe as wells as Environmental Compensation/Damages to 
Ii! decide<! by Hon'bie NGT, New Delhi as per law. 

The detalled directions, e)(isbng guidelines etc., are ,wallable on the web link: 
www·cgwa-noc.QOv.lDiLaodioa page/Ground Water ,htm I Cgwb,9OV.lo 

\~ 
(K.C.NAIK) 
CHAIRMAN 
15.10.2019 
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MEMBER SECRETARV 

File No: • 21-411261IUpnNOI201S 1~'1 

HOC Ho; - CGWAINOCnNDIORIG/201at3042 

To , 
,""" VtIIlJn BeYeI aget LimIted 

Plot No 2E. Ecotech III. Udyog Keodrl, 

i6i1iJ!l'4 ~ ~ RTIbctS'lOu( 
;;m mtltral:, ~ ilIctSI8 ~ 
'Jim mM a:i:;nt=!l:l 
Il:~ 'l({¥I'lO 

Centnll Ground w~~ Authority 
Mlninry of w.ter Resources 
River o.wlopment. Ganc' II.tJuvenation 
Government of Indl. 

0 ... ,· 31 J~N 2\lIB 

Greater NOida. Olltoct Gautam Bl.Iddl'la Nagar. • 
unar Pradesh - 201306 

Sub. NOC for ground water wlthdraw.1 10 MI, V,run Beverage, Limited in 
rHpect of their •• Isting Bev.,.gu m.nuflcturing unit locatod .t Pial No. 2E, 
Ecotech III, UdyO(l Kendra, Greater Naida, VIII.g. Tlny.n., Block BiSrlkh, 
Oistnct Gautlm Buddh. Nag.r, Uttar Pr.d .. h _ rog. 

Refef to your applicatIOn OIl the abo .... clled sublect Bllsed on recommendahon. of 
RegtOllal Director, Central Ground Water Board Northern RegK)n, llJCknow ... ide 
theIr reoommendallOl'l' dated 1410612017 ancI further dellberahons. on !he .ubiE'ct. 
the NOC of Central Grbund Water Authonty IS hereby' accorded to MI, Varun 
Be~ragu LImited in .... peet of thai, all.tlng Bav'rag" manufacturing unit 
loc.tad .t Pk)t No, 2E, Ecot&ch 111, Ud)'og Kendr., Gre ..... Nolda, Villag. 
Tu,),.na, Block Billrakh, Di,trict Gautam Buddha Nagar, Uttar Prlde.h. The 
NOC II, however 'ubject to the followmg condillons . 

1 The firm may absltact 1,163 cu.mld.)' for 261 daY' (and not eltceeding 3,03,543 
cu.mIy"ri of ~ound water. Itwough eltlSt.ng three (3) tube _II. only The firm shal 
_lone eXISting tube _II and convert the O!hef exiltlllg tube wei Into p;ezome1er 
No .(klltlOll3l ground water abstraction .truchJres .:1.811 be constructed for Ih .. 
purpose WIthout prior .pproval of the CGWA 
2 All the weHs shall be f,tted WIth waler metGr by the fIrm at ,ts own cost and 
monrtonng of ground water .bstrachon .hall be undertaken ICCordlngl)' on regular 
bltSlS, atleasl once In. month_ 
3 MhI Verun Beverage, Limited, III oonsu.ta\lOll WIth the RegIOnal Ow'ector. Central 
GIOlM Walei' Board, NorthP.rn ReglOll, ludmow ,haN mpIement ground water 
recharge mea$l.lres .tlellSt Ic lhe tuoe or 6,08,000 cu.mfyoar for augmen\;ng the 
groufld waf&!" A!'1KII,l • .,. u( tto ... ard! .... \11111 '11( !\lOll",,, frOUl tile date of ,,"sue of thiS 
lener Fmn shal~lII"O undert~e pel'lOdlc maintenance of recharge slrucMes at ~ 
0WJ1 co.t 
<4 The photoQraphs of the recharge structures after completion of the same .h .. U be 
furflllhed mme(hatery to !he ReglOO8! o.rector. Cenltal Ground Water Board 
Northern ReglOll, lueknow for Yenficebon and under intwnatJon to this offICe 

W~st 81oc~· 2. W'rlI 3, Se<.tor 1. II K Purim. New ~III;· llOOb6 
T!I 011-26175362,26175373, 26175379 h~ 011·26175369 

W~b~ Ie wwwc(Wb,lOv,ln, _w mowr letv '" 
_~~. ;p:1 .. i# ..... U 

---
CONUNVt W"'HfI· s ...... ~ un 
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• 

5 The firm at /IS own co.! .... n mstaM addotMlnal one (1) poezometer bolt! the 
pleZomeleil shal be fitted w·ttI dogllal water level recordef havlng telemetry s~1cm 
The fwm sn.. shate UMf 10 and poIssword WIth the Regional o.rector. Central 
Ground Water Boald. NOI'lhem ReglOl'l. luckl"lO\v 
6 The ground .... ater quality .nail be monrtored twice 11'1 III year during pre- monsoon 
and pot! - mon!lOOO penods 
7. The ground _Ier moMofll\Q data In respeel of 5 No, 2. 5 & 6 shall be subm,tted 
to Central Ground Water r:08rd Northern Region. Ludmow on regular basis at 1e8$t 
once In. year 
8 The firm maJi fJI'I5uro ~1'Opef recycling and reuse 01 I'aSle water .'tl!lf 8c1e(l'Ja!~ 
're<Mr.cnL 
O. Ac.1lQn laken .e;::crt 1 If L~ ,I S ~.o 1 to a shall be subm,Ued 10 CGWA ..... ,thin 
000 '{Cur pen:>d 
10. The permrnoon is liable ,,, be c.noe!led WI case oi J1()n-co .. npltanee 01 any 01 the 
cond,tJOm as meotlOi'M!ld 11'1 S No 1 to !:I 
11 Tn. NOC 15 subject tQ ~.ng CentrlltlStaIe Govemm&f'1 ruieal18ws or Court 
OttIers related to CI::lmII'1.lCt>on of ~Jl.·grouoc' W;)ICI'" wrthdlCIWIIIII<»nsll'lJdlOll 01 
ra;hilfg8 or consetvaflOfl Sftu..."tureld'5Ch31!Je 0'1 c~~ .. n'S or any such m.,I'!~· a', 
applQlble 
12 The firm shall report :.elf compliance 00I111C 11'1 [Nt ..... ebsite I~ !X!wa­
rOC,goy,n) Wlthlll one year hom tho dale of ISSue of thtS NOC 
13 This NOC does flQl lIb!;o~ the appbcant I P'O~l of thIS obhgatlOfl I 
reql,o,re'l'lonl to ot.ta!ll othe, slatu:c..-y and fldn1l'I1strAhve (.:';'ararcos 110m olher 
slillUlory and <,d'nln,~!r .. t'~e 8ull'oo"I!E:$ 
,. The NOr: ooes rooIlfI1ply4hal other statutory f art;n,notltnlilve clearances sham be 
Qrilntcd to tt-.J prOject by the concerned authorrtlP.~ fi"ch aul",."rtoes .,...,1111 to'lslt1." 
tho Prote"C\ on meflts alld be t8Ksng titlcl51011a lI'IdepenoenUy of tntt NOC 
15 ThO$ NOC IS valid from 0310112018 toll 02'Otl202Q 

~-
Mombar Secretary 

Cepy to: 

1 The Member S .. crel8ry Uttar Pradesh PoQullon Control Bear:;!, PICUP 
13hawan. Thud Floor B-Block V,bhut, Ktwll'id, Gem\! Nagar, LucknoVl, UtUi, 
P'aoe"..h ..... ith a ruqulIGI 10 .nlur. Ihllt the cO:'lditionll nlonticnlld In tho 
NOe aro complied by tha firm In co,1sultallun witi'! tho District 
Maglatnlta, Distrtct Gautlm Buddha Nagilr, Utlilr Pnld .. h. 

2 The 01slnct Magistral. OI$'flCt Gautam 9udoha Naga' \:t:i'r P,ec;tsn for 
r~ry actlO"l 

3 lhe Reg'Ona! O;r~'" Cefllra, Ground Wa",.. ~rd Nortrr.r" R~!U', 
l' .. .;.A.-,,;,w ~:,,,, ,-.::.,> I",r.;:~ ........ w ~.)", ......... rl;o"CI...: ... ';~. : .'.J',-~ .. -,-.Qi~j:' 

" TS to !he Cha~l"nen, Cent,al Ground Wate. Au'hollty .. >lIIan, ~h.~ i [;ha...-an 
Rafi Marg New Delhi • 

5 GuardFile2017·18 / 

Mombar Sttcramry 
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Gov.~1 01 india 
Mlnlslry 01 J.I Shakl! 

DepIttment 01 Water Rnowcn, Rr..r Develop, .. " ...t Ganga Rljw.nation 
Cennl Grow>d WlI .... Authority (CGWA) 

AppIICelIoN 1«._ of HOC 10 Absu.ct Ground W ..... (HOCAP) 

Application for Renew of HOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Appliullon Number ; 21-4i1261tuPIIN0I2016 

Applled for Renew •• : ,.t 
I, a......llnfonneIion; 

W ..... Ql,glily: 

AppIif;alion Typol C.tegoryl Typol of AppHuIion. 

Ii) H ...... oIlndu.try: 

'''''''­-VARUN BEVERAGES LIMITED 

(11) Loc.lion Det.II. 01 thllndu.trlal Unit· (Att.ch Sit. PI,n end Certified R.venu. Sk.tch) IS) 

Ac:IdrH, Une 1 . PLD"f NO 2£, ECOTECH III 

AddresI UM 2 . 

AddreII Une 3 . 

$tN; 

Di.trict; 

5ub-Dl,tr\c1; 

vm89flfrown; 

L.tll"",-: 

LogI.tude; 

ArHType ; 

Al'N Type cat.."... : 

/.oi) Communk:.Itlon AddrH, 

Addrns Unel: 

Address LIM 2: 

AddreM LI ... 3: 

511'-: 

Di.trirt 

Sub.olstric:l. 

PlncocIe; 

F't-.. Number with ...... Cod.: 

Mobil. Numl>lr: 

f •• Num ..... : 

E.-MIII: 

• 

UDYOG K£NORA. GREATER NOIDA·201J06 

UTTAR PRADESH 

GAUTM'I BUDOHA NAGAR 

BISRAKH 

Tusy_ 

MIS VARUN BEVERAGES LIMITED. 

PLDT ND. 2E. ECOTECH "I. UDYOG KENDRA. 

GREATER NDIDA·2OIJ06. UTTAR PRADESH 

UTTAR PRADESH 

GAUTAM Bl.IIJ()HA NAGAR 

""""" "",. 
91·7379226668 

(v) OeuoU. 01 u;.II,. HOC ~ by CGWA (_10M copy) 

HOC Letter No: CGW.'VNOCIINOo'ORIGI20181JOot2 

Dell of 1MuoI.-: 03101/2018 

V.llidity (Start): 03lO1f2018 

V.lldity (End): 0210112020 

28lO4l202O 1)4 1)4 PM p~ 1 018  
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Govemment of India 
Ministry of Jal Shaktl 

Daj)lrtment of Water RIiOurcaS, Riv .... Devllopment and GaIl9ll ReJuvenltion 
Central Ground Wlter Authority (CGWA) 

AppIiCJIt;"'" for Inue of NOC to Abstract Ground Wat .... (NOCAP) 

Application for Renew of NOC Issued to E)(isting Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Number: 21-4J1261IUPIIND12016 

Applied for Ren_al: 1,t 

Effluentl s-aga 430.00 261 112230.00 
diKh .... ge after 
trlalmttnt 

(Iv) Availability trllted effluent usage: Total quantity salIM III 2 I (d) and 21i (b) above 

EIII'ling 
(m3lda~) 

Induslrlal Activity I Commercial U .. 

Oomestic I Residential Use 

Greenbelt developmenti Enviorment 
lTIIinllna~ 

Other Use I Flu:.hlng Req, ,,,.,, 
J. (I). Groundwll&r Abstraction Structu ... &islinll: 

Number of Exi,tlng Structu,..: 

~". -- """ 
_. 

"""""" --Structure ,- • (mlIHou.) nOlI Ho<n 
Na .... /Yd. I w_ (DIIy) I 

" -- - ~" Con.truc:tion ,-, ....... Iy .... ) ..... 
~ 
~, , "" .... , 55.001254 15.00 3000 13/261 

"'" , "" .... , 55.001254 '"00 30.00 12/261 

"'" , ....... , 75.001254 15.00 60,00 7/261 
"'M 

(b). Grounctwat&r Abstraction Struclurl_ Additional: 

Number of Additional Structuru: 

"" TYPlof """ "". -- --structure '_I • '""""'"' ." , N_IV_ I w_ "w. 
'" ,,- ,~ (000y)1 

~- '-I ,~ -...... ~-I 
G","", 

~" 

• 
1000 

000 

'.00 

'.00 

"'00 

, .-,,' 
~ ,-

"""'" '"' '"'"" '""""" "', 
"""'" 
'""""" '"" ""'" 
0 .-" U. ,-

28I0412OW 04:04 PM 

Additional 
availability 
(m3ld.y) 

000 

0.00 

0.00 

000 

000 

"~. ....... ,- , ... - ~, 

Pump w.~ 
~ .. 

7.SO Yes 

10.SO Yes 

10.50 Yes 

..... -,- -" wi. 
,~, Wow .... 

43000 11223000 

Total Uu + 
"vallaolhty 
(m3l~) 

10.00 

000 

'00 

'00 

"'00 

__ Pw1n1 ... 1on 

Regllt_ 
wltll COWA I If.o 

o.tall. fhtoreof 

Yes 1-

YI!$I-

Yes 1-

....... 
~i .. lon 
RegI_.cI -CGWA III 
~ 

-'" Tho~' 

Page 3 of 8 
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Government of Indu. 
Ministry' of J.I Sh.kti 

De~rtment of Water RuoUfl:n. RI....,. Developmenl and Gaog. Rejuven.tlon 
Cenlriol Ground Waler Ao.rthorlty (CGWA) 

Appllcatiotw for I ..... 01 NOC to Abatract Ground W_ (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Number: 21-<1/1261/IJpnND/2016 

Applied For Renewal: 1at 

". (a). Compll.no. 10 the CondftlOfl pnMCrib&d in the NOC 

~o. Conditlon. glv.n In NOC Compliance Conditiona 
Applic~ble , Area Speciftc Plantation ,~ 

2 Domestic Water ScOooI SanItation ,~ , GI"OlJndowa\el ~ity monitoring - Pre ,~ 

• monsoon and ~t monsoon , MelmenallOO of f8Ch8rge S!JUCIures ,~ , Number 01 Piromuton as per NOC and ", 
Water Le"'" Record , Number of Tubewelis Borew ...... K 11K per ,~ 

NOC , Pi.rometer fitted w;th AWlRs WI'" '" telemetny as per NOC , Q"""tum of Groundwater as per NOC ", , Rectlarge th<ough ponds ,~ 

• 
" Rlicyc:le an!l .....- 01 Willer ", 
" RWH and AR structures inperr-ted ,~ 

" SI.lbmiaion 01 CompI\anoa report to the 'M -" Water conservatioo measures ,~ 

" Water Security Plan of ,.;a~s ,~ 

" Well monitored around the plant No 

""" ... 
" Wells filled wiII1 water meter and its ,~ -, 

(b). Compli.ne. 10 the Condition prwcrlbed In the NOC _ Other 

SNo. Conditions gil/en in NOC 

\ ASPER NOC 

SI_ 01 C<:Implianc. 

""'" """"" """',...., 
Reports artt attached 

Photo AltaChed 

Records ilre attached 

, "'" 
Photo Attached 

303543 cut>.mlyear 

""'" '''''''''' 
water balance attached 

"""'."""" --
Ptio1o Attached 

Photo Attached 

N' 

photo and recon:I alll attached 

StilUS of Compliance 

Compliance Fned as pet" NOC 

So. Groundwater AI/.llability (Pl .... Enel_ I Compnh_ive Ra-port/ Nol. on Groundwater Condition I 
Groundwater a....lity In and Around the Anla) Applicable 10 Industrie, Con$umlng GoIalerTh;on 500 m3ld;o~.nd I 
or hailing' und ....... 01 Grelter Tllan 2 HI.- ($) 

Repoo;ts a(9 attached 

8. Detail, of IUlnwater HlWVHtlng and Artificial Recharge M.n ....... for Grot.trId\IoI.ter Rac.hwge In !he Anle." the 
Finn hal PropoMld 10 t.ke ... p lUinwater Herve5ting and Racllarge out,lda the Indu'lnal Unit Premls .. , then 
prO\/ide NOC from the Concern Allthority I Ag...c~ w ...... the Harwsllng Menu .... Ire Proposed. if Already 
Impt ...... nled. detlIU, m.~ be furnished. (Allach R.port on Compreh.nslwe & Fenib .. Rainwater Harvesling I 
Raeharge Proposal)._ (S) 

Reports are attached 

INDUSTRIAL USE_ Sell Oecl.r;otlon 

2810412020 04.04 PM p;oge 4 018 
 
/// TRUE COPY ///

y

470



Go .. ",,,,.,,t of Indllo 
Mlnlt.tr)< of Jal 5r..kt1 

Departm ... t 01 Wet« Resotwcee, Rl..., O'V' ....... 1 end o.nge Ref......nalion 
Ce<rtnI Ground W .... Autt>orIty (COWA) 

"P9I-"" for IHue of NOC to AmIrKt Groo.&'MI W .... (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Number · 21-411261/UPIINDI201S 

Applied FOf' Renewal : 1s1 

6J 1 he!eby 0!lf1Jfy IhaIthe d8U 8nd II'IbmIItion lulloished aboWI _ lMI 10 the 00sI of my 10:.< 10,,",1 tI!Ie .m beieI.m I am 
__ !hat if any pan of the dllta/lnlDrmaloon a.obmmed. fO<.WId 10 be false or -· ,10 1M" at .. y ......... *P9'C"'*' will 
be re,eded outrig/'oI. 

I hefflby dad_thai aIIlhe. mandatory docu'nenl5 prMUibed On the application form hr.'e been uploaded .m no bIenk 
meie'o'8I'I! doa.omenls have been uploaded. I am 8110 aware Ihlll 8i1y false.' wrong submission o'vpIoadirIg of document will 
~ad 10 rejectiool of my application without any noIice 

II is to cenoIy thai no caM llIIIIIed to ground _ wiIhoir~ contarnor\IJtIois peI\di ill 8g8iOIIthe industryI prOjeQI ri sa 
on daM Any such caae lied ageotl8Ithe c:cmpany.' PfCJI8dI UIliIln respec:I of ground water ~ contIiOITW\8IIo durinIJ 
the ""ideo K:Y of IhiII '""" .... "I ... be imT~ broughI to the nobce of CGWA.. 

I hereby UI'ldeftaIIe Ito8I on caM eny _.00 .,. iIIII c:ompenutic:oo' penally is ~ on the firm by any staIuIo!y 1IUIhority. I 
shall CCIIllPI)' WCh the cleo .. on of MJCh 8UIhoIIIy 

1 Apphcetoon proforma is IUI:o;ecIIO .. lI)(Ioi(;abon from time 10 tme 

2. Application should be Ilibmotled to RIIgICiIlIM Office. 

R'9lonel DI ... ctOf.C.nlnll Ground Weter Board NOI1h«n R'9lon, Bhujel Bhaven, Sector-B. Slt.pur Road Vol"", R.m 
Rim B ..... Ch.....-.two, LUCKNOW, UTTAR PRADESH, 226021 

3 hOOOi'lpiete eppIicatioI' wi be....,..",..vy ,~ 

Submott.cl "P9Iication witt not be ,",,-,ed bll the Print Out of the Signed CoinpIeM' Apptlcation iii Subm,n.d 10 
Regional 0f'I'ice. 

4 ~ of Pic< I I 'II F .. of RIo. 5OO.DOi- tR....- Ave t-k.wIthd OnIy) .. bmoIIed ~ NOH TAX RECEIPT PORTAl. 
(t.l\pIl~lkooIh·oou') IhOI.*I be MIId1ed IiIorog willi held copy oI'P.)IoU~Oi' 

ProcH'1og FH:_ 

Bhar8\ K06h Transaction 111190001962 
RItf No· 

Sharat KOIh T~ 01/1 112019 
0.. . 

.e_ The P_o.in; F_1e Non~_. AppIc",t,'-I1d _ ..... .nd Check Eligibility of SubmlMlon ~ AppIIutIon 
.nd ROoquiNd Documents ......... s.-..gan_ ~ 
s Hen! ~ III epplieltlon requIf'Id V .. 

A"lched Fit .. : 

1). Sit. PI., : (R,fer: 1 (l in 

No~FourdI 

2). Certofled R....- SkeIdI ! (R.1er: 1 (Ii)) 

No Ahch l .... d Foundl 

3). R ... on lot Hot Applying for R_If bel.". Eaplrlng NOC : (Relet: 1 ('I)) 

No ArIactImenI Found) 
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Gowmmenl of Indlfl 
Mlnlatty of Jal Shakll 

~I of Water ResoureH, River Dev.l~nt and GIIng. RItj ..... ""~tion 
Cenlnol Ground WII.r AUlhority {CGW", 

"""'iC:II ...... lor Ia_ of NOC 10 Ab$I..c1 Ground W.t., (NOC"P) 

Application for Renew of NOC Issued to E .. lltlng Industrial Projects Abltracting GroundWater 
(Application For Ranewal of NOC) 

AppUc.Uon Number : 21..tJ1261/UP/1NDI2016 

Apj:lI;.d For Renew •• : '.1 

4, E. " "rIfIl'tOC , (R.,..., 1 (vii)) 

S. NO Att.cMlflnl Hame 

Ex"'1Ing HOC 

Fi .. N ..... 

NO< "" 

$) Encto .. Flow Ch.rt 0' A"II" lry.oo Requl ... me"t 01 Wlter: (Refer: 2) 

NO AnachmenI Foundl 

6) G_I ... Av.il.bltlty R.,..,." (Refer: 4) 

No A.Dachrnent Foundl 

• 

7). o.u.l. of RIll ...... ' ... H ....... I'"III I Artfficbol R",,~ M ...... '" , (Refer: $) 

S. No AtlIc:hmenI HI..,. 

\ RWHrepon 

8, A ... tt>orlzatlon , 

SNo , , 
, 

9). E.lr. Attadvnotnt , 

S.No .... tlec..,.".", H ..... 

IT, 
2 Goo hyd~ reportS 

J Pond R~ Proposal . --

Fil. N ..... 

"' ''' CGW" proposaI.pdt 

f>ood R8Chivge vel ECOTECH.Jpd' 

PonOII ~.pdf 

10). Compliance to the ConditIOn prHCttbed In "'" NOC ... Conditione given Irl NOC -_. 
S.No. "ltIchm.nt N ...... Fjlfl N . .... , ~&a Specific ~1IIlIiIlion , PlANTATION wale< lanitatlon.pdI , DomeSbC w a te< School Sanitation , W"TER w.ter san_ation _pdI 

SANITATION , Grwndwater qo..-Ity rnonitoring • Pnt , TestRepon Pre lind Post water test report 
rnoo\3CJOn lind Po.! ............ ' 2018.pdf 

• Main __ of -\11 atnJct\Irn , BOREWELl Borewel-1 pdf , RWH RWH"" , Number of Pl.i:omeIenI _ pol" NOC , PEIZOMETER VBl Pe<rometef pdf 
and Water Level Reoord , NOO1ber of T \IIleweIs 60rewaIes l1li , BOREW'Ell &<.weI ·1 .pdf 
po< NO< 

Pa.ge 6 of 8 
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Govemmenl of Indill 
Mln lltry 01' JII Shlkt i 

Dflp.r1trIenl 01 WII ... R .. ourc ... Rlvtr Oevllopmenl Ind Glngl RIJuve nation 
Cenltal Ground Wit., Aulhofit~ (CGWA) 

ApplicatioN for 1_ 01' HOC to Abslt.el GrOU>d Wlter jHOCAP) 

AppllCltlon for Renew of HOC Issued to e.isting Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Humber : 21-<U1261JUpnHDI2016 

Applied For Ren_ll : 1st 

1 POl"", sltr 1bKI ..... A'NLFt. with t 
I I ,oe"'_~NOC 

8 0uIn1Um 01 Groo.n:Iwmer IS pet NOC t 

" RIcyde and _ 01_ 

" R'NH and AR .trudura .""I1",,,,,led 

" SubmiHion 01 Comploance repor! 10 .. -
" w ..... ~ __ 

• • 

" ..... ater SecuMy PI.., of ~ 

, 
, 
, 
, 
, 
, 
, 
, 
, 

PEIZOWETER 

Willi AbsIl'aCtioo 
Oala 

WATER 
ABSTRACTION 

PQNDDETAlLS - ' 

POND OETAlLS-3 

.... "d_ 
""'" "'" -
""" """'-Compllanco 

WATER 
SANITAnOO 

Walll Securit)i 

" WfIM "oooolOoed 1II'OUfId!he ~ No AnacrlmenI Found' 

PI"" '1M 

" Welia fined wiIt1 ...- meier and ill No Att8d., .. ~ Foui>d! 
,~, 

11). Comp liance to ItM Condition fI'"HC'lbild in Iha HOC - OIlMr 

V8l Peizomeler pdI 

WIII9t AbstrlCbOn dall pdf 

waler Conservation I'd' 

Pond 00tI3it!I- I pdf 

Pond 0eIaiI1·2 pdf 

Pon:t RecMrgo! vel ECOTECH 

' .. 
Waler Dtf,Inbuuon and 

"'- .. 
""" "" RM't Wiler HarvMtong VBl-3 pdI 

So~~oance pdf 

water unotabon_pd\ 

W81er SlWlilation pdf 

SH<>. Conditionl """ In NOC Att.achmlnll 

AS PER NOC 

12). Bharal Koah Reciept (P~lng f"j . 

S.NO An.ehmant Hlma 

fEE RECEIPT 

, 3). Application with Si9n ..... .nd SN!, 

No AtIachmIInI FouncfI 

S.No. An.ehmant Nlma fil, Hame , 

fill HI.". 

BHARAT KOSii fE E pdf 

Page 7 018  
/// TRUE COPY ///

y

473



Government of India 
Ministrv of Jal Sl>akti 

Department of Water RHource • • River o.velopment ' nd Gang. Rejuvenat ion 
Cent,.1 Ground Water Authority (CGWA) 

A.ppllcatio.,. lor I . .... 0/ NOC 10 Abstract Ground Wate, (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Number : 21-4J1261fUpnND12016 

Applied For Renewal: 1.1 

Dale 

Pla"", 

Associated U . ... : RAJRATHORE 

SubmiHad By U •• r : RAJAATHORE 

Submieelon Date: 19/1112(llg • 

Name & Signature of the applicant 

(WIth ofIiaaI seal) 

• In case signed by any authorized signatory, the details of the signatory with the authoriza~on shall be 
enclosed 

• • 
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I~ .. _ .... oIllw ,.......oI .... 'l)oI.,i<1o J.4I of"C~ 1M eo-- it 
pIeacd 10 ..... Ihr pubb_ or .... foIlowl". f.II&:IistI _IOI! '" _biao 000. 1!IItJCXVl-l­
lO2O-' oa-20'4. ... htIowry hlt2ll 

~ ',,/lXXVl-J.-2e20-10p-lO'. f'f;S •• 1 
• DoWL""'-'F--,.l$,2020 

. ~",!.';;.;~ <Jf ... __ 00II..... I>,. __ ., <II.... u.. ,...... ""'-' W_ 
~M' .......... ICOI) II ... lt19IU'. AcI _ .3012(19) at <;;0._ ;' ~ 10 .... .-
~In .......... -,y: _ 

mE l1IT". ""-'tDESH OilOUl'lO ViA ttR 
(MANAGDE)(f AND 1t(QIJL,A T1ON) AIJLES, lI2II 

CHAPTU - ' 'Ii. t"'J 
I. (I) n.. .... ..,. lie ailed 1M u..,.,...,.,. GowN W_I);'. __ _ 

oftd 11. ........ ) ltulct.102tI. ;_;.. __ 
(l) nq. ..... __ ........... df_ to. .... "' .... ,...a.;.. .. ...... 

L II) '" .... nola, ~~II" tho COIOIUI _ ... Nquira.. • ~ 
(.) "1\",' _ .. ...-. ....... GrOIIW w_ ,M«s ' .... 

........ ~)Act, 2Cl19'U.r lief _ I) oUIIII9) 

•
.... ;oJ -o-J1an" _ ~pI '" dcpoI.IU., he ... ." _III., 10 be 

.p . J"IlIear-dW_A-I.~""'--"4L: 
(c) "f'Gr.'_ ..... Ii ' '10..,. ....... 
(d) "Setuoo' _ • -a oflho /oQ, ..... op«lfttd. 

(2) III.......; ............ .,.-...1Ne -. ..... _ .... _ ... ..."oea....,. • ' ........ io 1M Act. 

CHU'TEII. II 
T .... ........ , t HI'£."~.,,, •• , •• " .... k ... 

) . '000_"'.",.01 .. _' .od:-d.ioo ....... ,c~Col) ... (.J.". .. 
...... l or __ l • .,.... (0). (01) .... (I)ot~ion 2 of~ ........ Ie), (ell 
.... '.)01 ...... ...- 2 01.,;.. j, c ..... (e), 141) .... tl) 01 .... ITM "",2 ofoeo::dool' 
.., .1_11'),(17) .. ".)01 .......... 20( __ 30 .. ' ...... ,.... 

•
_ .... no. '110''- "'il\cllloll oIllw _bCrJ ~1im1od Ie> hi .... J oh&II lie. 

4 •• JIII ·.,.. ... .,,"" ............. 

5. n.. _ ..... ~ die ;r ...... IOIloori1ia .n too .. ac/I n.. • ..,. • 
• ....,. lor die ~ Ilf .. A.-...tIy ...... Id ....... dol ......... &... IWO 

~ .. _ ... n_ ........... 
(e) "(ft)' .~ 10 1M ... of 0...........,. Oraoond W_ SuIo 

c-m. 8..... PMdoo,. Groud W_ )1 • ._ C-" .... 
M~W ..... M • , .. C 'n ~c;,.,."jW_)1 • 
C-' 

•
.. ; .. ~) ~ eIIys, ;" !lot ... of S- GfOOIfId W_ , •• _ ... _ ....... 

II S· ) AIOIIooric)'. 
etv.P1n _ 1lI 

.......... .,W ...... ___ N~ ...... 

to." I' re"" II' .... ,... .......... ., ..... -
(I) NAy ""Iro .... C-1HfCtoIl Of 1_ Ofl"'~ Of "'Ilk _. wIoo 

........ e ..u .. ,... .. ........ .-_ • IIOIifW _ Of _lICIIifiM _ 
""'_ ..... ~_ .... b<>tfll ... Act. Of My ,. ... C till ... I~ or 
Infiw1nlctlJflOl Of bulk ...... Non-_fIod ....... n ....... Form IIA~'" """iao"", 

....... I11 ...... _(I)IIf ..... "....... ".(1)"'_ tlllfAct.wiIIIiooe 

....... 1lf1OiMt)' ell,.. &Oia ..... Ilf-'-l _ ~~ ........ II> dlco- o.o.d 
W_~Cound'. 

'''--"-.--

_.-..... --o I" 01 

-'~ " ... 11 .. 
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QlAI'TER IV 

C .... I oK AIllIIoorttMIMIN..toj..,d .. 

U. II I A., rill ... III' ... "i .. _ ....... clMM I I I 0( ... 10 6 .• ho ... 
.at hi ... No 0ltj<ctIrIII C ... n.c- iMuN by C..-.! GfooooI W_ AudoortIy ... by 
~ W_ o..,.r-~ ~.-u..u. io F_ 1(10), _1PfIIio1hOft1O 
_ DioIricl a...... "'_I'. c-ilfar~ ...................... 

_._ ' 'b io 

Il)Socio ........ _ .. Sly fiIIod • .at_I".... ....... '_",,",",1\eoI 
.. r"I(A)"" boo 1i&tIIo ... be "!fCded. 

I .. IIIAll)' "*"'IC eioJ ... ~ ... 1"~IInI ... Mlk ... 
who Iw ..... I .... M I'or alrlOliq • "';11& .,.,.... WIICl in noIifted ... -...;odl\eol 
_ .......... HI No CJtj ._ (Anjfoalo .... by dot c.m G-..d W_ 
AIIIbonIy or_ Oroad W_ O. t ....... _ _ fII 1 "'doo 
AcI. .... ~. .. ........ .,-_, .... I ....... 16I .. ;ft 
"..,. S(B~ 

(7) A _ .......... r ..... riaIIt "'''- _, .... 1jIfiIy fat.-WIII 
of tiel 'j I ... oAor ... ,-. e.. .. tIoIoo fII = " '" doc Mar ... 1M 
npiry ........ .,.ot ..... No I; 1- .c.tif\coM, d- , .... .-1 ... 

15(1) 0..-,. '''Il00 oppIl<:ooi.- ..... nok, 13, if,,, [);saiQ 0r0uM 
W _____ c-d _Hkn .. lilt .,rat ... II /'or ......,. of .. of 
A~;..I ~ oortificarc ___ 1000 14, h -.y ... A~ 
Nl>-<bj -. cenllk.-Io Fa.1(C) "' ... __ .... if ... :1 .... 0iaricI 0rUUIId 
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i/crxp VARUn BeVeRRGeS umn:.ec 
,f· ""'~ ... ' "' .... 000II 

,. F -':/C 
__ 'PI , 

CIN l14W01.1tt$Pl.cotM. w.t> __ ~.... E_~ ID ~"". )COrlI.In 

Date , 25th February 2021 

TO, 
,r --"",., 

The Oistrict Mag.strate, f ;A . 
0t5tnct Ground Water Mar\agemeflt Council, H • "-Iff 

Gautam 6udtI Nagar (UP) - 201306 \ If ( 
y 

Sub)eCt "",plicatiOn fof ISSUance of NOC for ground water extraction. 

Ref ' ThIs has reference to the below appHcatlons: 

Application Date Application Number Particularl 

09-01-2021 GTBNO l11RIJ'fOO'lS ApplicatO'l for reglstratton of well 
• • 

\9-01-2021 GlBNOI21RI~50 ApplicatIOn for regtStrabOn of weN 

19-01-2021 GTBNO 121R1r«XlSl t AppIIC3tJOn for rE!glstratton of wen 
09-01-2021 GTBN0121N1N0067 AppIlCatton for obtaon,1'l9 NOC 

IO-m-20l! GTBN0221N1NOl22 AppIiCabOn for obtainIng NOC 

IO"()2-1021 GTBN0221NIN0123 
, 

ApplicatJOn for obt<Iin'ng NOC 

Hon'ble Sir, 

With the reference of above, we WIsh to bring It to your kind notiCe that our company 
IS engaged 10 manufactunng and dtStnbubon of soft drinks. we have one of our 
manufacturing plant at Plot No. IE, Udyog Kedra. Ewtech III, Gautam 6udh Nagar 
(UP). 

We had obtaIned NOC no. CGW/WNIX//IND/0RIG/2018/3042 dated 31-01-2018 from 
COOA for ground water extractIOn whICh was valid till 02.01.2020. COpy of sa,d NOC 
IS attached herewith. We had app/ted for renewal of '>aid NOC on 19·11·2019 from the 
CGWA. A copy of said reoeYOilJ appIlCilbon IS attilched herew.th. Later, we learnt from 
the website of CGNA that CGNA I\its transferred the resportSIblltty of grant of NOC to 
State Ground Water Department. Screenshot of CGWA website to thiS effect IS 
attached. Accordingly, we applied for the NOC from uttar Pradesh Ground Water 

\,. I). Department through our appliCatIOns mentiOned above Immediately after the online 
Wi'!.· portal of UPGWD got operatlOOal/actlYated. We also wish to Inform you that we have "" '  
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i1axp VRRUn BEVeRRGeS L.m.E:eD 
G/.-, ... _ .. ,.8 ..... · .,,,,,,,", 
',.. F .. "211_ 

elf! L140111OL1"W1..~'' __ .tJc ...... 1n I!_ID ~""""",,p.1n 

subm~ all relevant records with the applications and we have been complying with 
all the rules and regulaboos. 

Therefore, we would hert!by request you to please issue the NCX: for OIJI' applICation 
as soon as possible. 

We would be highly obIoged for your kind considera~ and WIll as.sure you OUt 
c:ooperabOn all the time. 

Thanltong you. 

'1'ours truly, 

For varu~ 8eye~mJted' 

':t~.t .... . 
EorJosed 

I. Copy 0( NOC no. CGWAlNOCJ/IND/ORIG/2018/3042 dated ]I-01-2018Irom 
CGWA for o:xtI actiOn of ground water 

2. Copy of apphcatJon for renewal of CGWA. NOC 
3. Screenshot rJ CGWA website 
" Copy of Air & Water Consent ~ by UPPCB 

The DistriCt Development Officer, Member Secretary, Gautam Budh 
Nagar (UP) - 201306 
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CeJctIf'.h t /l.i'r~ ~ 6o",woJi - Z 
NO<; ~ F""" 

GROUND WATER DEPARTMENT 
( ~Hmaml Ga \~ & RUlli Witer Supply Drpar\fMn\1 
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GoYeo.......,t ofUlI.,. Po""'" 

Form 3 (A) 
ICommerci~" or Induslris' or Infrililtruc;tural or bulk us«j 

{SM! Rule 6(1)j 

Certificate Of Registration Of EKistingfNew Well 
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Rohit Verma-GN-2 

From: 
Sent: 
To: 

Subject: 
Attachments: 

Groundwater Dept <upgwd.in@gmail.com> 
24 March 2021 18:51 
deepakatpeace@gmail.com; sameeer.battra@gmail.com; vinodsharma@acehard.in; 
dkgll165@gmail.com; goel.aman91 @gmai l.com; tarunbhalla44@gmail.com; 
joship679@gmail.com; info@modernindustries.co.in; ratan.ray@bisleri.co.in; 
mahesh@amkoexports.com; ann_associatespvltd@yahoo.co.in; 
sushiltiwari.kws@gmail.com; amanllahjale@gmail.com; arvindkumar@landcraft.in; 
divyanshu.shrivastava@rsplgroup.com; yshivprasad 1963@gmail.com; 
sameersrivastava@landcraft.in; compliance@parleagro.com; inta lf620@gmail .com; 
chandesh.dubey@simgbev.com; loknath.singh@hindustantimes.com; 
jagdeep.srivastava@parleagro.com; bsr@svpndustries.in; 
tkumar@alco.trivenigroup.com; pawansharmadsm@gmail.com; fbsolution01 
@gmail.com; info@gogia.com; mahavir.gattani@varroc.com; 
aramadyani@globalauto.co.in; astbeve\pges@gmail.com; 
harveer.singh@jkmail.com; Rohit Verma-GN-2; 
munesh.sharma@premiumfacility.co. in; k.singh@v3sfoods.com; 
fahim.ahmed@st.com; mehtasuresh.in@gmail.com; karnaiI16aprail@gmail.com; 
pandesrp@hotmail.com; dilipmakora007@gmail.com; Lokman sharma; 
kumarchandan.singh@lge.com; hntcircuits@gmai l.com; teevra@clgupta.com 
Fwd: Regarding Renewable of NOC (IM P) 
LT -Ol.pdf; cgwa noc.pdf 

• 
---------- Forwarded message ---------
From: Groundwater Dept <upgwd.in@gmail.com> 
Date: Tue, Mar 23, 2021 at 12:48 PM 
Subject: Regarding Renewable ofNOC (IMP) 
To: Central Ground Water Authority <cgwa@nic.in> 
Cc: RD Lucknow <rdnr-cgwb@nic.in>, <dmgha@nic.in>. <dll1var@nic.in>, <dmll1uz@nic.in>, 
<dmmee@nic.in>, <aemighaziabad 120@gmail.com>, <dll1gbn({/ nic. in>, <ankurai3005@gmail.com>, 
<ashish.choudhary.iitr@gmail.com>, <aell1iamroha@gmail .coll1>. <dm jpn@nic.in>, 
<ashish.gupta2407@gmail.com>, <karan.raj4u@gmail.com> 

Respected Sir, 
Please f ind the attachment for necessary action. 

Regards 

GWD, UP 
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

1 9/3/2021
Metro Fashion, Deepak 

kumar Chachra 
(Proprietor)

industrial Ghaziabad Loni Notified N/A N/A 21-09-2019 UPPCB NOC

2 9/3/2021
Roopal Washing,  Vinod 

Kumar
industrial Ghaziabad Loni Notified N/A N/A 8/9/2018 UPPB NOC

3 9/3/2021
Ace Harware Ltd, Vinod 
Kumar Sharma (Manager 

Commercial)
industrial Ghaziabad Rajapur Notified N/A N/A 8/9/2018

UPPCB NOC, 
Energization date 14-

09-2009

4 9/3/2021
Ace Harware Ltd, Vinod 
Kumar Sharma (Manager 

Commercial)
industrial Ghaziabad Rajapur Notified N/A N/A 8/9/2018

UPPCB NOC, 
Energization date 14-

09-2009

5 9/3/2021
Elin Electronics Limited, 

Dinesh Kumar Goel
industrial Ghaziabad Rajapur Notified 4/6/2018 3/6/2020 18-03-2020

6 9/3/2021
Elin Electronics Limited, 

Dinesh Kumar Goel
industrial Ghaziabad Rajapur Notified 4/6/2018 3/6/2020 18-03-2020

7 9/3/2021
Elin Electronics Limited, 

Dinesh Kumar Goel
industrial Ghaziabad Rajapur Notified 4/6/2018 3/6/2020 18-03-2020

8 9/3/2021
N.G. Textiles, Vipin 

Kumar Goel(Proprietor)
industrial Ghaziabad Rajapur Notified N/A N/A 17-11-2017

UPPCB NOC, 
Energization date 01-

03-2013

9 9/3/2021
N.G. Textiles, Vipin 

Kumar Goel(Proprietor)
industrial Ghaziabad Rajapur Notified N/A N/A 17-11-2017

UPPCB NOC, 
Energization date 10-

05-2014

10 9/3/2021
Charmas India Pvt Ltd, 

Ajay Singhal,(MEP 
Manager)

industrial Ghaziabad Rajapur Notified N/A N/A 10/10/2018
Energization date 17-

03-2017

11 9/3/2021 Dabur India Ltd, industrial Ghaziabad Rajapur Notified 16-05-2016 16-05-2018 20-05-2019

12 9/3/2021
Charmas India Pvt Ltd, 

Ajay Singhal,(MEP 
Manager)

industrial Ghaziabad Rajapur Notified N/A N/A 10/10/2018
Energization date 17-

03-2017

13 9/3/2021
Charmas India Pvt Ltd, 

Ajay Singhal,(MEP 
Manager)

industrial Ghaziabad Rajapur Notified N/A N/A 10/10/2018
Energization date 17-

03-2017

rkfydk&^v*

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

dk;kZy; funs’kd] HkwxHkZ ty foHkkx] mRrj izns’k dks dsUnzh; Hkwfety izkf/kdj.k ds le{k iwoZ esa vukifRr ds uohuhdj.k gsrq fnukad 18&03&2021 rd izkIr yfEcr izdj.kksa dk fooj.kA
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1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

14 9/3/2021
Charmas India Pvt Ltd, 

Ajay Singhal,(MEP 
Manager)

industrial Ghaziabad Rajapur Notified N/A N/A 10/10/2018
Energization date 13-

09-2017

15 9/3/2021

Modern Industries 
Compound, G.T. Road. 

SA, Bharat 
Bhushan(Director) 

industrial Ghaziabad Loni Notified N/A N/A 28-05-2017
Energization date 10-

07-1960

16 9/3/2021
Bislery International Pvt 
Ltd, Ratan Kumar Ray, 
Plant Manager

industrial Ghaziabad Rajapur Notified 19-05-2017 18-05-2019 27-02-2020

17 9/3/2021 Dabur India Ltd, industrial Ghaziabad Rajapur Notified 16-05-2016 16-05-2018 20-05-2019

18 9/3/2021 Dabur India Ltd, industrial Ghaziabad Rajapur Notified 16-05-2016 16-05-2018 20-05-2019

19 9/3/2021 Dabur India Ltd, industrial Ghaziabad Rajapur Notified 16-05-2016 16-05-2018 20-05-2019

20 9/3/2021

Modern Industries 
Compound, G.T. Road. 

SA, Bharat 
Bhushan(Director) 

industrial Ghaziabad Loni Notified N/A N/A 26-09-2018
Energization date 30-

12-1960

21 9/3/2021
Amco Exports, Mahesh 

Kumar Singhal
industrial Ghaziabad Rajapur Notified N/A N/A 20-04-2018

Energization date 20-
09-2019

22 9/3/2021
Amco Exports, Mahesh 

Kumar Singhal
industrial Ghaziabad Rajapur Notified N/A N/A 20-04-2018

Energization date 17-
04-2001

23 9/3/2021
Anna Assoicat Pvt Ltd, 
Mhd Dilshad(Director)

industrial Ghaziabad Rajapur Notified N/A N/A 19-08-2018
Energization date 30-

01-1998

24 9/3/2021
Bislery International Pvt 
Ltd, Ratan Kumar Ray, 
Plant Manager

industrial Ghaziabad Rajapur Notified 19-05-2017 18-05-2019 27-02-2020

25 9/3/2021
Krishna Criation, Sushil 

Tiwari
industrial Ghaziabad Rajapur Notified N/A N/A 25-07-2019

Energization date 13-
03-2008

26 9/3/2021
Krishna Criation, Sushil 

Tiwari
industrial Ghaziabad Rajapur Notified N/A N/A 25-07-2019

Energization date 07-
04-2008

27 9/3/2021
Hamdurd 

Laborites(India), Inam 
Ali, 

industrial Ghaziabad Rajapur Notified N/A N/A 25-07-2019
Energization date 01-

01-1972

28 9/3/2021
Hamdurd 

Laborites(India), Inam 
Ali, 

industrial Ghaziabad Rajapur Notified N/A N/A 25-07-2019
Energization date 01-

01-1972

29 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

30 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020
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dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

31 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

32 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

33 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

34 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

35 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

36 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

37 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

38 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

39 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

40 9/3/2021
Landcraft Devloper Pvt 

Ltd, Jaivir Singh
industrial Ghaziabad Rajapur Notified 9/8/2018 8/8/2020 7/8/2020

41 9/3/2021
NIF Pvt Ltd (Modi Nagar 

Unit)Sanjay Tripathi
industrial Ghaziabad Bhojpur Notified N/A N/A 22-07-2020

Energization date 01-
04-2015

42 9/3/2021
Jivosss Gartex, Shiv 

Prashad
industrial Ghaziabad Loni Notified N/A N/A 27-01-2011

Energization date 14-
11-2018

43 9/3/2021
Carol Infrastructal  Pvt 
Ltd, Sameer Srivastava

industrial Ghaziabad Rajapur Notified 13-03-2018 12/3/2020 12/3/2020

44 9/3/2021
Carol Infrastructal  Pvt 
Ltd, Sameer Srivastava

industrial Ghaziabad Rajapur Notified 13-03-2018 12/3/2020 12/3/2020

45 9/3/2021
Carol Infrastructal  Pvt 
Ltd, Sameer Srivastava

industrial Ghaziabad Rajapur Notified 13-03-2018 12/3/2020 12/3/2020

46 9/3/2021
Carol Infrastructal  Pvt 
Ltd, Sameer Srivastava

industrial Ghaziabad Rajapur Notified 13-03-2018 12/3/2020 12/3/2020

47 9/3/2021
Parle Agro Pvt Ltd, 
Manish kumar Jain

industrial Ghaziabad Loni Notified 1/8/2017 31-07-2019 15-07-2019

48 9/3/2021
Parle Agro Pvt Ltd, 
Manish kumar Jain

industrial Ghaziabad Loni Notified 1/8/2017 31-07-2019 15-07-2019

49 9/3/2021
Parle Agro Pvt Ltd, 
Manish kumar Jain

industrial Ghaziabad Loni Notified 1/8/2017 31-07-2019 15-07-2019
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HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

50 9/3/2021
International Agro Foods, 
Raveed Ahamed Qureshi

industrial Ghaziabad Rajapur Notified 10/2/2017 9/2/2019 2/2/2019

51 9/3/2021
International Agro Foods, 
Raveed Ahamed Qureshi

industrial Ghaziabad Rajapur Notified 10/2/2017 9/2/2019 2/2/2019

52 9/3/2021
SLMG Bevearges Pvt Ltd 

Rajatalab, Chandresh 
Dubey, Assistant Manager

industrial Varanasi Araji line Notified 17-07-2017 16-07-2019 17-04-2019

53 9/3/2021
SLMG Bevearges Pvt Ltd 

Rajatalab, Chandresh 
Dubey, Assistant Manager

industrial Varanasi Araji line Notified 17-07-2017 16-07-2019 17-04-2019

54 9/3/2021

Hindustan Media 
Ventures Ltd, Bajrang 
Singh Rathore, Unit 

Head/Plant Head

industrial Varanasi Harhua Notified 30-03-2019

NOC Granted by 
GWD to 

HINDUSTAN COCA 
COLA BEVEARGES 

Pvt. Ltd.

55 9/3/2021
Parle Agro Pvt. Ltd, 

Jagdeeep Srivastava, Plant 
Manager

industrial Varanasi Pindra Notified 22-03-2017 21-03-2019 18-03-2019

56 9/3/2021
Parle Agro Pvt. Ltd, 

Jagdeeep Srivastava, Plant 
Manager

industrial Varanasi Pindra Notified 22-03-2017 21-03-2019 18-03-2019

57 9/3/2021
Parle Agro Pvt. Ltd, 

Jagdeeep Srivastava, Plant 
Manager

industrial Varanasi Pindra Notified 22-03-2017 21-03-2019 18-03-2019

58 9/3/2021
Parle Agro Pvt. Ltd, 

Jagdeeep Srivastava, Plant 
Manager

industrial Varanasi Pindra Notified 22-03-2017 21-03-2019 18-03-2019

59 9/3/2021
Parle Agro Pvt. Ltd, 

Jagdeeep Srivastava, Plant 
Manager

industrial Varanasi Pindra Notified 22-03-2017 21-03-2019 18-03-2019

60 10/3/2021
Sir Shadilal Distillery and 
Chemical Works, Bhagat 

Singh, AVP Works
industrial Muzaffarnagar Khatauli Notified 26-12-2018 25-12-2020 N/A

61 10/3/2021

Triveni Engg. & Ind. Ltd. 
Alcko Chemical Complex, 

Trivender Kumar, Asst. 
General Manager

industrial Muzaffarnagar Muzaffarnagar Notified 17-08-2017 16-08-2019 15-06-2019
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uku&uksfVQkbM½
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fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

62 10/3/2021
DSM Sugar Mansurpur, 

Pawan kumar 
Sharma,DGM

industrial Muzaffarnagar Khatauli Notified 8/6/2018 7/6/2020 30-03-2020

63 10/3/2021
DSM Sugar Mansurpur, 

Pawan kumar 
Sharma,DGM

industrial Muzaffarnagar Khatauli Notified 8/6/2018 7/6/2020 30-03-2020

64 10/3/2021
DSM Sugar Mansurpur, 

Pawan kumar 
Sharma,DGM

industrial Muzaffarnagar Khatauli Notified 8/6/2018 7/6/2020 30-03-2020

65 10/3/2021

Triveni Engg. & Ind. Ltd. 
Alcko Chemical Complex, 

Trivender Kumar, Asst. 
General Manager

industrial Muzaffarnagar Muzaffarnagar Notified 17-08-2017 16-08-2019 15-06-2019

66 10/3/2021

Triveni Engg. & Ind. Ltd. 
Alcko Chemical Complex, 

Trivender Kumar, Asst. 
General Manager

industrial Muzaffarnagar Muzaffarnagar Notified 17-08-2017 16-08-2019 15-06-2019

67 10/3/2021
Shakumbhari Pulp And 

Paper Mills Limited, Amit 
Chand Agarwal, Director

industrial Muzaffarnagar Muzaffar nagar Notified 4/10/2018 3/10/2020 30-08-2020

68 10/3/2021
Alnoor Exports, Priya 

Sud, Partner
industrial Muzaffarnagar Muzaffar nagar Notified 1/1/2018 31-12-2019 12/11/2019

69 18-03-2021

Gogia Chemical 

Industries Pvt Ltd, 

Rohit Gogia, 

Managing Director

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 8/3/2019
Energization date 

07-10-2008

70 18-03-2021

Varroc Polymers Pvt 

Ltd,  Amit Gupta 

(Factory Manager)

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 30-03-2019
Energization date 

08-10-2003

71 18-03-2021

Varroc Polymers Pvt 

Ltd,  Amit Gupta 

(Factory Manager)

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 30-03-2019
Energization date 

08-10-2003

72 18-03-2021

Global Autotech 

Limited, Aparajitha 

Ramadyani

Industrial Gautam Buddh Nagar Dadri Notified 15-11-2018 14-11-2020 23-12-2020
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

73 18-03-2021

Global Autotech 

Limited, Aparajitha 

Ramadyani

Industrial Gautam Buddh Nagar Dadri Notified 15-11-2018 14-11-2020 23-12-2020

74 18-03-2021

Global Autotech 

Limited, Aparajitha 

Ramadyani

Industrial Gautam Buddh Nagar Dadri Notified 15-11-2018 14-11-2020 23-12-2020

75 18-03-2021

Global Autotech 

Limited, Aparajitha 

Ramadyani

Industrial Gautam Buddh Nagar Dadri Notified 15-11-2018 14-11-2020 23-12-2020

76 18-03-2021

A.S.T. Beveraves Pvt. 

Ltd, Surbhi 

Agarwal(Director)

Industrial Gautam Buddh Nagar Dankaur Notified N/A N/A 21-12-2020
Energization date 

25-08-2012

77 18-03-2021

Terrestrial Foods 

Private Limited, 

Pradeep Singh Lodha, 

Director

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 15-05-2019
Energization date 

30.01.2021

78 18-03-2021

Terrestrial Foods 

Private Limited, 

Pradeep Singh Lodha, 

Director

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 15-05-2019
Energization date 

15.01.2021

79 18-03-2021

Varun Beverages 

Limited, Rohit 

Verma, Occupier

Industrial Gautam Buddh Nagar Bisrakh Notified 3/1/2018 2/1/2020 19-11-2019

80 18-03-2021

Paramount 

Propbulild Pvt. Ltd, 

Munesh Sharma, 

Facility Manager

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 17-07-2020
Energization date 

01.07.2015

81 18-03-2021

Paramount 

Propbulild Pvt. Ltd, 

Munesh Sharma, 

Facility Manager

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 17-07-2021
Energization date 

01.07.2016
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

82 18-03-2021

Paramount 

Propbulild Pvt. Ltd, 

Munesh Sharma, 

Facility Manager

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 17-07-2022
Energization date 

01.07.2017

83 18-03-2021

Paramount 

Propbulild Pvt. Ltd, 

Munesh Sharma, 

Facility Manager

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 17-07-2023
Energization date 

01.07.2018

84 18-03-2021

Paramount 

Propbulild Pvt. Ltd, 

Munesh Sharma, 

Facility Manager

Industrial Gautam Buddh Nagar Dadri Notified N/A N/A 17-07-2024
Energization date 

01.07.2019

85 18-03-2021

V3S Food LLP, 

Kuldeep Singh, Plant 

Head

Industrial Gautam Buddh Nagar Dadri Notified 24-01-2019 23-01-2021 N/A
apply in gwd in 19-

01-2021

86 18-03-2021

ST Microelectronics 

Pvt Ltd, Fahim 

Ahmed, Sr Group 

Manager

Industrial Gautam Buddh Nagar Dankaur Notified N/A N/A 25-12-2017
Energization date 

01.04.2004

87 18-03-2021

M/S Surya Food and 

Agro Ltd, Ballabh 

Agarwal, (General 

Manager)

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 30-03-2018
Energization date 

22-05-2004

88 18-03-2021

M/S Surya Food and 

Agro Ltd, Ballabh 

Agarwal, (General 

Manager)

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 30-03-2018
Energization date 

22-05-2004
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

89 18-03-2021

M/S Surya Food and 

Agro Ltd, Ballabh 

Agarwal, (General 

Manager)

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 30-03-2018
Energization date 

01-08-2008

90 18-03-2021

M/S Surya Fresh Ltd, 

Navin Agarwal, 

Account Assistant

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 25-12-2019
Energization date 

01-04-2005

91 18-03-2021

M/S Surya Fresh Ltd, 

Navin Agarwal, 

Account Assistant

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 25-12-2019
Energization date 

01-04-2005

92 18-03-2021

ST Microelectronics 

Pvt Ltd, Fahim 

Ahmed, Sr Group 

Manager

Industrial Gautam Buddh Nagar Dankaur Notified N/A N/A 25-12-2017
Energization date 

01.04.2004

93 18-03-2021

ST Microelectronics 

Pvt Ltd, Fahim 

Ahmed, Sr Group 

Manager

Industrial Gautam Buddh Nagar Dankaur Notified N/A N/A 25-12-2017
Energization date 

01.04.2004

94 18-03-2021

Moon Beverages 

Limited, Mukesh 

Agarwal, General 

Manager

Industrial Gautam Buddh Nagar Dadri Notified 28-09-2015 28-09-2018 29-03-2019

95 18-03-2021

Kanchan Metales Pvt 

Ltd, Dilip Singh, 

Factory Manager

Industrial Gautam Buddh Nagar Dankaour Notified N/A N/A 3/12/2018
Energization Date 

02-01-2019

96 18-03-2021

Kanchan Metales Pvt 

Ltd, Dilip Singh, 

Factory Manager

Industrial Gautam Buddh Nagar Dankaour Notified N/A N/A 3/12/2018
Energization Date 

02-01-2019
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

97 18-03-2021

Varun Beverages 

Limited, Rohit 

Verma, Occupier

Industrial Gautam Buddh Nagar Bisrakh Notified 3/1/2018 2/1/2020 19-11-2019

98 18-03-2021

Varun Beverages 

Limited, Rohit 

Verma, Occupier

Industrial Gautam Buddh Nagar Bisrakh Notified 3/1/2018 2/1/2020 19-11-2019

99 18-03-2021

Varun Beverages 

Limited, Rajinder 

Jeetsingh Bagga

Industrial Gautam Buddh Nagar Dadri Notified 30-05-2017 29-05-2019 10/5/2019

100 18-03-2021

Varun Beverages 

Limited, Rajinder 

Jeetsingh Bagga

Industrial Gautam Buddh Nagar Dadri Notified 30-05-2018 29-05-2020 10/6/2019

101 18-03-2021

Varun Beverages 

Limited, Rajinder 

Jeetsingh Bagga

Industrial Gautam Buddh Nagar Dadri Notified 30-05-2019 29-05-2021 10/7/2019

102 18-03-2021

Moon Beverages 

Limited, Mukesh 

Agarwal, General 

Manager

Industrial Gautam Buddh Nagar Dadri Notified 28-09-2015 28-09-2018 29-03-2019

103 18-03-2021

Moon Beverages 

Limited, Mukesh 

Agarwal, General 

Manager

Industrial Gautam Buddh Nagar Dadri Notified 28-09-2015 28-09-2018 29-03-2019

104 18-03-2021

LG Electronics India 

Pvt Ltd. Chandan 

Pratap Singh, AGM

Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 21-11-2018
Energization Date 

01-05-1997

105 18-03-2021

HNT Circuits India 

PVT Ltd, Kalka Prasad 

Sharma, Director

Industrial Gautam Buddh Nagar Dankaour Notified N/A N/A 14-06-2019
Energization Date 

31-12-2018

106 18-03-2021
Haldiram Snacks Pvt 

Ltd, Balbir Singh
Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 27-05-2017

Energization 

Date01-04-2008

107 18-03-2021
Haldiram Snacks Pvt 

Ltd, Balbir Singh
Industrial Gautam Buddh Nagar Bisrakh Notified N/A N/A 27-05-2017

Energization 

Date01-04-2008
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tuin 
fodkl 

[k.M@’kgjh {ks=

1 2 3 4 5 6 7 8 9 10 11

dze la0

dk;kZy; funs’kd] 

HkwxHkZ ty foHkkx] 

mRrj izns’k dks 

vkosnu izkfIr dh 

frfFk 

vkosnudRrkZ dk fooj.k

Hkwty 

mi;ksDrk dk 

izdkj

Hkwty fu”d”kZ.k gsrq {ks= dk fooj.k fodkl [k.M@ ’kgjh 

{ks= dh Js.kh 

¼uksfVQkbM @ 

uku&uksfVQkbM½

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ esa 

fuxZr  ,u0vks0lh0 

dk fooj.k

dsUnzh; Hkwfety 

izkf/kdj.k }kjk iwoZ 

esa fuxZr  

,u0vks0lh0 ds 

oS/krk dh frfFk 

dsUnzh; Hkwfety 

izkf/kdj.k dks 

,u0vks0lh0 ds 

uohuhdj.k gsrq vkosnu 

djus dh frfFk

vU; lUnHkZ

108 18-03-2021

Haldiram Ethnic Food 

Pvt Ltd, Ashish 

Agarwal, Director

Industrial Gautam Buddh Nagar Bisrakh Notified 31-07-2018 30-07-2020 25-05-2017
Energization 

Date01-04-2008

109 18-03-2021

Haldiram Ethnic Food 

Pvt Ltd, Ashish 

Agarwal, Director

Industrial Gautam Buddh Nagar Bisrakh Notified 31-07-2018 30-07-2020 25-05-2017
Energization 

Date01-04-2008

110 18-03-2022

C.L. Gupta Exports 

Ltd, Teevra Gupta, 

Director

Industrial Amroha Zoya Notified 21-12-2018 19-12-2021 N/A
Energization 

Date01-04-2009
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'l"" - I\l '"' 
, -".,... - "" I """'"" "" ImoJ "" , I'!'h! 'fIOOIlo.!lo t 

- 'JI'I><I - 'JI'I><I -. '!"'I fmfl .... 1 -".,... <lmIT ,oj flIfll _ol 
~*mr\l~1 

"" "" iltowJ. -- JlI~<:"i1iffl l ~ 'Ii'" ""'""" 
mj\ ,r. ,oj ~ - "" "" , """",.!lo t 'I.'llt""", ,,, 

liJ _mol ~"" ...... fmfl (=tiQQiill'll / f.'rrrn ~lfIoif>l 1<fl:flcp~OI tq 
'!"'I"'''''''' '' 

, 
_ I11f'a 

""'" .... 1 mj\ m-;fIQQ>iH) ImoJ .,m "" ,oj .... 
"'flIfll '"' .. ~ .. "" IiIIll 

, , , • 5 , 7 • 9 10 " " 
Gogia 

Chemical r~ 0Ij.0l2019 1I 
Industries Pvt Gautam ~f"toA tl] , 1803 2021 Gl BN 1220N INOO16 LId, RoM Indu$t rial Budd'" Dadri Notified N/A N/A N/A 8/3/2019 fll<Jfi'l l 3l~ Jl 

Gogia, Nagar tom A'I'IlT'ffi O!> .. , 
Managing 

Director 

Varroc 
Polymers Pvt ~ lO0320,g '~ 

G .. ut3m 3I"'~ A~'R ~\l , 18·03 ·2021 GTBN 1220NINOO30 
LId, Ami! 

Industrial Buddh 8israkh Notif ied N/A N/A N/A 30-03-2019 "~I~;f.\ 
Gupta 

Nagar ~ f.llflll'P'R 05 

(Facto ry .. , 
M anaser ) 

Varroc 

Polymers Pvt R:m< JO03201' 1'1 

ltd , Ami! 
Gautam ~ f.M.!~ Rj , 18-03-2021 Gl 8N 1220NINOO31 Industrial Buddh Bisrakh Not ified N/A N/A N/A 30'()3-20 19 ~I~$i 

Gupta 
Nagar anm Pl"ll'rr:rm 05 

(Factory .. , 
ManaRer) 

Global CGWA!NOC! 
Autotech Gautam INDjORIGj2018/ 

~ 1~11 2WO fI 
".dt~t<j.1 • 18·03-202 1 GTBN 1220NlNOOSO Limited, Industrial Buddh Dadr i No tified 4373, ~ 07 12 15-11 -2018 14- 11-2020 N/A ".~~1!!1 

Aparaj itha Nagar "''' ~(IlI1 05 "IfIi "S'!!f\ I 

Ramadyani 

Global CGWA/NOCjIND/ 
Autotech Gautam ORIG/2018/4373, ~ 1411.1020 l\ 

5 18·03-2021 GlBN 1220NINOOS 1 limited, Industr ial Buddh Dadri Notified R--l~ 07,12.2015 15-11·2018 14-11·2020 N/ A ".~tlJ~1 -"""'" " Aparoij itha Nagar 4mn O!I ri m>fIl 
Ramadvan l 

~ 
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"""' - 3114<: '141«11 iI>1 

'Ii'" """"'" 
mlI oh 'Ill <loll ~;;m '['I ~ """"'''''' ~ ~"t~1R 'flo """ ..m '" Iffi'l "'''''' Ilmr t-I'I~q;IH / f.'tth1 ~'fl\o ~ '1<iHhtl'(ol "tl1 

'fT'fUAhr!;m """' ~ .-- .... / mll <fA .. )R16IS a:) Imn """' m 'Ill .... 'Illi1ll>l oh "" '" .,; """ 
, 2 3 • , , 1 • , " " " Global CGWA/NOC/ INO/ 

Aulote<h Gautam ORIG/2018/4 373. ft'fAi I. 11 2010 1\ 

, 18-03-2021 GTBN 1220NINOOS2 Limited, Industr ial Buddh Dadr; Notified fh ict; 01 12.2018 15-11 -201 8 14- 11-2020 N/A ~~~I 
"'fdi'fl~~>11'1 

Aparajllha Nagar 6t::Rn ~ d iron I 
RamadVani 

AS.T. 

Beveraves fhl'" 211~2WO ~ 

Pvt. Ltd. 
Gaulam ....-~ [:!>f>p, tg 

1 1803-2021 GTBN 1220NCOOOO6 Commercial Buddh Dankaur Not ified N/A N/A N/A 21-1 2-2020 «~ I ~$ 
Surbhi &mu f.lr"1ffIl1R ~ 

Agarwal(Oirec 
Nagar .. , 

t or) 

Terrestrial 

Foods Private ~ 0 1 03.2019 'f! 
Gautam """" ..... " • 1803-2021 GT8N 121NIN0062 

Umited. 
Industrial Buddh Dad ri Notified N/A N/A N/A 1/3/2019 "ff~ I ~~ 

Pradeep Singh 
Nagar ~rnI1 f.l1l~ O!> 

l odha, "" , 
Director 

Terrestrial 
Foods Private '""" 010320li 11 

limited, 
Gautam ~ ~*"" tIJ , 18-03·2021 GTBN 121NIN0063 Indus trial Buddh Dadri Notified N/A N/ A N/A 1/3/2019 fi~I~~ 

Pradeep Singh 
Nagar &mil ~flR 06 

lodha, .. , 
Director 

~ 
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'f'" - t1! '"' -~-""" / """'" '" Im>l 'j!I , _ .....,,-.10 t 

-~ f'I<m;, '!"'f ~""/ -~ l<rnT '1ft flIfll -" -~ VR fa'llT'T. 311<l <: '1ifi t'l1l 'Iil 
'I"" ""'""" mil '"' '1ft ~ ~"" 'j!I' .....,,-.10 ~ ~ ~ -:m1J1"qf 

,,~ 

'""" - ~*~~ '" i'ffiR m <Iil Im>l '" """ tm. (-I'~lIi l:;: ~ / _ .....,,-.10 '" 1~:tl <titijl tn 
yPf\Ml'~iI'>I 

.,m~ ..... ""I mil ';fIo,--nR"'I~ 'iI) ~"" '""" '"'" '1ft '"'" '1ft flIflI '"' ,,~ ~ .. "" flIfll 

, 2 3 • 5 6 7 8 , " " " 
Paramount 
Propbuli ld 

R'I'FII 11012020 'II 
Pvt ltd. G~utam -lI'fNfm~ .. tlJ 

" 18·03-2021 Gl BN 0121NIFOO17 Munesh nlrastrvetura Buddh Dadri Not if ied NIA NIA NIA 17-07-2020 filgfll • .)/"-mft'n $I 

Sharma. Nagar tum A-lI"ll'l~H 0(0 

Facil ity "", 
Mal'l3ger 

Paramount 

Propbulild 
fhl1II " 012Q2(1 'II -- Pvt. ltd, uilutarn 

""""" -" " 16-03-202 1 GTBN O121N lrOO28 Munesh n f rastructura Buddh Dadri Not if ied NI A NIA NIA 1707·2020 ~I~~ 

Sharma, Nagar &rnn~o;II; 

FacilitV "'" , 
Manager 

Paramount 

Propbulild 
~",T'I'i 11 01 2Q2iI '" 

Pvt. Ltd , Gautam "''1~f1ttf'l'ltg 

" 18-03-2021 GT8 N Oll lNIFOO29 Munesh n!r<lstructura Buddh Dad ri No tified NIA NI A NIA 17·07-2020 lf~ I~$ 

Sharma, Nagar fla"'~05 

Faci litv 
.. , 

Manager 

Paramount 

Propbuli ld 
ft-~ 11072!l2O 11' 

Pvt. Ltd, Gautam ~ f!\'>f>A tIj 

" 18·03-2021 GTBN 0121NIFOO30 Munesh nfrastructura Buddh Dadri No tified NIA NIA NIA 17-07-2020 1'ItW"1~'I!!'I 

Sharma, Nagar ttlm~N05 

Faci lity 
.. , 

M anaRer 

,....x;v 
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'l"" - t\! '" ~ """" IlIilr.!R"I ;om 1/ ""iwI 
OJ im"I '{I • ~ '[<03I,,>liO;o\ ~ """" f.tm. '1,'1'1 ""'" .,.. / -"""" ~ '" 00l - .. ~ '!f'r<o 

"" "" fll>wr. Jl lk 1ifi<'t11 ;JiT 'l"" ""'""" ml '" '" "p,ft 
IlIilr.!R"I lIT. '(I • ~>lio;o\ il~ "* 'G'RI VlI(l -- '!'II ;0\ Jmll'" .0 _m .. im"I 

OJ ""'" ""'" ~m/ I't>f<l ~>liO'" '1ofl:fl'fl(i i ~ 

-~ ""'" l!l1I1l / ttt1I "'-~-) im"I -~'" 
'1,'1'1""-,,, -"'1\\Ill '" "'. '" ~ IlIfl> 

, 2 , • , , 7 , , 10 " " Paramount 

Propbuiild ft"fI!II H 012W!1 " 
Pvt. Ltd, Gautam ~~rf'!'I ~ 

" 18·03 202 1 GTBN O121NIFOO31 Munesh nfrastructura Buddh Dadri Notified NIA NIA NIA 17-07·2020 ~I~A 

Sharma, Nagar f1mn~06 "" , F<lciiity 
Manager 

V3S Food LLP, 
CGWA/NOC/IND/ 

Gautam ORIG/2019/4735. IhJlI'i 73 01 20;>1 1'1 

" I S-OJ 2021 GTBN 0121N INOO70 
Kuldeep 

Industrial Buddh Dadri Notified ~ 22.il2.2D19 2401-2019 23 01 -2021 NIA ~ ~ lffijI/Il 
Singh, Plant "'6't~~ 1/,\ 

Head 
Nagar emu ~ lid ~I 

MIS Surya 
Food and ~'1i'" lO0320'8 'iI 
Agro ltd, Gautam ~ f.i-otoR -t!!, 

" 18-03-2021 GTBN 0221NINOO8S BaUabh Industrial Buddh BISfakh Notified NIA NIA NIA 30-03-2018 'f!~I ~~ A 

P.garwai, Nagar ~ fIIll~~ O!I .. , 
(Genera l 

M<loager) 

MIS Surya 
Food and fe'=Mi )003 201 8 it 
Agro Ltd, Gauta m Jl'f!llfill f.'\'>f,,~ tl} 

" 18-03-2021 Gl BN 0221 NIN0086 BaUabh Industr ial Buddh Bisrakh Notified NIA NIA NIA 30·03-2018 ~I~*, 

Agiuwal, Naga r --~ .. , 
(General 

ManaJ!cr) 

MIS Surya 

Food and ~ )(IOJ1018 ~ 
Agro Ltd, Gautam JAIIIfM f.'rJtoror ~ 

" 18-03-2021 GlBN 0221N1NOO87 Ba!labh Industria l Buddh Bi5rakh Notified NIA NIA NIA 30-03-2018 lIl?jf\'1 l :)I'lI'If\'n ~ 

Allarwal, Nagar t fRll jq'fl"jml O!I 

(Genera l "" , 
Manaller) 

~ 
Page 4 of 9 
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/' 'Ii'" ",,-.toT t;t .. 

-~~"'" / '"""'" 
,., tm.. "" ,""" ..,..,lilo 0\ -~ -'If'm 1'Rm. '!'J'I fo\o;m .... / 

- '!!'rom 
l<®'lft M 

""""'"' '" ~;t ~ \Ill?[ 

"" "" ~. 
~-

3I 1~<1q;1i11 ifiT 'f"l ... t... m1\" '1ft ""' lIlRI..,., "'" "" ' 
",00\0<1\0" wn ~ 3IlQR 11\ 

'" """ "'" '" fmol ,., "'"' Itm! (;fIR'!>I'H / f.ttfif ~~o 1fi1 .,cl1;fJ 'wt ~ 
'!'J'I "" ~!T""T 

~ "'" ""'" .... /m -rA-~) tm.. ""'" .... '1ft -'1ft 001 .. ... ~'l'I'<ti f<Iftl 

, 2 3 • 5 • 7 8 , " " " MIS Surya 

Fresh ltd, ~ 25 12;,>01911 

Navin 
Gautam JI~~tlJ 

" 18-03·2011 GlBN 0221N INOO88 Industrial Buddh Bisrakh Notified NfA NIA NIA 25-12-2019 m<Jftl l ~lII'I 
Agarwal, 

Nagar tam~os 
Account ",", 

Assis tant 
MIS Suryil 

Fresh ltd, ft'Mi 7:;11201Q oft 
Gautam ~ R.f1A t!I 

Navin 

'" 18-03-2021 Gl BN 022 1NINOO89 Industrial Buddh Bisrakh Not ified NfA NIA NIA 25-12-2019 'lH~ I ~~ 
Agarwal, 

Nagar ~ rRfl f.ttl'IT:I'm'f os 
Account .. , 
A~si~t .. "t 

ST 
Mlcroelectron fi!:'fI0!> :r.; 12.2011 l\-

ies Pvt ltd, Gaut<lm 3Al'1fIIoI f.'I>i'l'l ~ 

" 18·03-2021 GlBN 0221 NI NOO84 Fahim Industrial Buddh Dankaur Notified NIA NIA NIA 25·12·2017 'lHlJIi'Il :JI'I1IIfIi:l 'If\'( 

Ahmed, Sr Nagar !lim f.'WfI'.I lIfI os 

Group 
.. , 

M anaRcr 

ST 
M icroeleclron 1t-'fA'; 25122011 iI 

ics Pvt Ltd, Gautam """'" ""'" ., 
22 18-03-2021 GT!JN 0221NIN0092 Fahim Industrial Budd h Dankaur Not ified NIA NIA N/A 25 12-20 17 flllJfi'!I~1/iI 

Ahmed, Sr Nagar hl"l~05 

Group 
.. , 

Manager 

ST 
M icroelectron Ihws 2!> 12.1017 <iI 

ics Pvt ltd, Gaut am 31'11<1fi'n IlPf'I'I t!I 
2J 18...Q3-2021 GTBN 0221 NI N0093 Fahim Indust rial Buddh Dankaur Not ified NIA NIA NIA 25-12-2017 lffi]I/Il ~ ;1\ 

Ahmed, 5f Nagar tmn~(05 

Group 
",", 

M anager 
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~// 'l"" """" tq .to 'IR;\'~_"" - "" ~'" 'I'i • f'roh! ,-1Ilo ~ ~~ 
~~ 

"""". 'r"I fmo ""' I ~~ m"l flI1iI """'"" .n ~~ rnr vre 
"" "" """'. anm 0011 

Jn~C:'1iji(d1 <tiT 
'l"" """"" 

m1\ .to "l .toft .~;;m 'I'i. """"." ~ ~ ~ 3IlQR 1R 

'" """m.n ~ '""'"' ~ (;I1f~'liI~ ' / f.ttrn ~~O 'iii! '1<f14'l"'1Ci I ~ 
'r"I""-'" 

anm ""'" """" _I mil 'fA-~"'1 ~"" anm "" "l -"lfll1il •• ,;," ""''' ~ 

, , , • , 6 1 , 9 " " " 
Karn:nan ~'li'" 1n.!22018lt 

Metales Pvt Gaut<lm JI'I~ ~fu tl] ,. 18-03-202 1 GlBN Ol21N INOIOS ltd,Oilip Industrial Buddh Dan kaour Notified NfA NfA NfA 3/12/2018 '~~I~;tj 

Singh, Factory Nilgilr "'" """"'" ~ "" , Manager 

Kanehan fhl</! OJ 12,2018 'il 
Metales Pvt Gauta m JI"I~f'lrt'R t/} 

" 18-03-2021 GTaN 0221N1NO I 06 ltd,Dilip Industrial Buddh Oankaour Notif ied NfA NfA NfA 3/12/20 18 ~~;'j3A~1II'I 

SlOgh, Factory Nagar 'com A1I"!I'JR" 06 "" , Manager 

CGWAjNOC/lND/ 
Va run ORIG/2018/3042. 

Beverages Gautam ~ 31.01 .2018 
~ 02.01.l020 l1 

,. 18-03-202 1 GlBN 0121NINOO61 limited, Ronit Industrial Buddh Bisrakh Notif ied 3/1/2018 2/1/2020 19-11-2019 '1~tnmW'll -"""" " Verma, Nagar 6rmI O!i lilt wn 1 

Occupier 

CGWA/NOC/INDI 

Varun OR IG/2018/3042, 
Beverages Gautam ~'1ii!i 31,012016 ~02()\;>O:I(l"ll 

" 18-03-2021 GTBN 0221NIN0122 limited, Rohit Industrial Buddh 8israkh No tified 3/ 1/20 18 2/1/2020 19-11-2019 ~~~I -"""'" '" Verma, Nagar fklm O!i "lilt -rtoft I 
Occupier 

~ 
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~ . 

. 

,-i 'I"" -tq .. 
_ """" """"'" ;;m 

'"'"'" '" tmo. 'I,'I-"'*' -- -'JIll"" -"""" 1'Itm>. 'I"'f Jm. ""'/ -"""" 
tmn .0\ Ilrtl> 

1I1I/R;<oT " ~t~1I1'li'I ... "" ~. ...... - J/1~<1q;ml ~ 
'I"" ""'"'" 

m1\".o\ .., 1I1I/R;<oT .,. '1,'1 • 'A<J>\o..n,. 
1jiI\ • ""'" '" .. ~ vtu iIit tmo. '" """ Jm. (=ii~"'i'6 / ~ ~o"t\o <tiT "IQt41,wl tn: 
'I"'f""-'" "'*' ~ """" .... / m1\ 'l1'I-~") Im'I 

"''''' "'" .0\ -.<lllrtl> .. ~, ~ .. '" ~ 

, 2 3 • 5 , 1 8 , " " " 
Moon CGWA/IND!Proj/ 

Beverages 20lS·94· R. ftorit; 

l imi ted, Gautam 2l1.O92015 ~ :laW,'I118 1'\ 

33 18-03-2021 GTBN0221N IN0 127 Mukesh Industr ial Buddh Dadr. Notif ied 28-09-201 5 28-09·20 18 12/9/2018 
~>$~VI ~ 1I~ I - """" " Agarwal, Nagar 3nm O!i !III -n>ft I 

General 

Manager 

M oon CGWA!IND/Proj/ 
Beverages 201S-94-R. ~ 

, 

limited, Gautam 2809.2015 
~ 2(I(I92(). e II 

~ 18-03-2071 GT6N021ININ0128 Mukesh Industria l Buddh Dadri Notified 28-09-20 15 28-09-2018 12/9/2018 
~tg~1 

- .......... " 1 Agarwal, Nagar 
tmn 06 """ ""', 

General 

Manal!cr i 

l G Electronics ~ ~Ul!l2018"fl I 
India Pvt Ltd. Gautam ~ ~if1R tl1 

" 18-03-2021 GTBNI120NINOO09 Chandan Indust rial Buddh Bisrakh Notified NfA NfA NfA 21 11-2018 ~1 Jf'll'!filll:l0III 

Pratap Singh, Nagar --~ .. , 
AGM 

HNT Circui ts ~'806;ro;>(1~ 
India PVT Ltd, Gautam al"'l'mM f.M>A tq 

36 18-03-2021 GTBNl120NINOO17 Kalka Prasad Indust rial Buddh Dankaour Not ified NfA NfA NfA IB-06-2020 ~I~III\ 

Sharma, Nagar --~ "," , 
Director 

~ 
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""'""" 
,., im'1 

'I,'f • """ """",>1\0 ~ ""'. 'if'!'r.! ~ 'if'!'r.! 
-. 'fI'1 f<>;m "'" / ~ 'if'!'r.! lorn <li flIftI - .. ~ ~ ~HIVlG'f .. "" ~. .,m_ dlla<"I4irtl l iI>I 'I."" ..- ",a "" <li "" -i:RT'I,'f. """""" ~ 1fil\ " .... " ., 
mtR V<tfl "" ""'" ~ (~/ f.\'lf(y ~'fl'Io <iii' "" tn ,., "'"' '14j.fiifi(ol 

'1."'1""-'" .,m~ """" ~! lrnt "lA-"llQ4i i$<S) ""'" aml", -rn <li m 
>llfllftl •• .... ...~ Il\III 

, , , , 5 • 7 , 9 70 " " 
21-05·2017 

Haldiram (CGWB q;) hiIr 0/082020 !I 

Snacks Pvt 
Gautilm 

~07.08 
:\R1'Ifi'I'I flIfu ~ 

37 18·03·2021 GTBNl120RINOOO9 Industr ial Buddh Bisrakh Noti fied N/A N/A N/A lf~ I ~'1Nf;;, d.l 
Ltd, Balbir 

Nagar 
2020 q;) illm! 1IM"1 1ilr-.I'Il"j ffi1 (16 

SIngh 
"'""'" q\ "', , 

3l7'IR 'R ) 

27-oS·201 7 

Hil ldiram (CGWB q;) tf."-m: (lr06= ·~ 

Snacks Pvt 
Gautam 

~07.08. 
~r.<t ... ~~ 

" 18-03·2021 GrBN 1120RINOOI O Industrial Buddh 8israkh Notified N/A N/A N/A ~t~~!1!1 
ltd, Balbir 

Nagar 2020 <it ~ ~f.\1I~0!0 
Singh 

"'""'" q\ 
... , 

"""" 'R ) 

Haldiram CGWA!NOC/IND/ 
Ethnic Food OR IG/2018/3936, ~'1!41 3(lor XQO i! Gautam 

" 18-03·2021 GTBNl1 20R1NOOl l 
Pvt Ltd, 

Industrial Suddh Bisrakh Notified 
ft:rR;- 2t08,201e 

31·07 2018 30·07·2020 N/A 
,,>Il:tw.r-! t<] ,,~ I 

Ashish >r<ft~1! JFIl<Ifffl1!t 

Agarwal, 
Nagar em. 05 ri MI r 

Director 

Haldiram CGWA!NOC/IND/ 
Ethnic Food ORIG/2018/3936. th'nf 30 or 2020 1'I Gautam 

" 18-03-2021 GTBNl 120RINOO12 
Pvt Ltd. 

Industrial Buddh Bisrakh Notified 
~ 2108,2018 

31·07·2018 30-07·2020 N/A ~t!I~1 
Ashish 

_.- .. 
Agarwa l, 

Nagar emu 05lN M il 

Director 

-~ "'- , .. , 
Page 9 o f 9  
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6/10/2021 Untitled Page

https://rajkosh.up.nic.in/PayGateway/EPayChallanCopy.aspx 1/1

CHALLAN
(भुगर्भ विभाग, उ0प्र0)

Government of Uttar Pradesh
Uttar PradeshTreasury Form-209(1) - Challan for Depositing Money

[To be submitted through Net-Payment]
Challan No.: BHV210000396 Challan Date:07/06/2021

Assessment Year:2020-2021 Tax Period:
ANNUAL

Name of the Bank: State Bank of India
Unique Id:
Depositor Name: ROHIT VERMA

Depositor Address: Nil

Head Description Serial No. Amount (in Rs.)
823500200040000भुगर्भ जल निधि 1 391500.00

Totals of the above heads -- 391500.00

A SUM OF Rs. 391500.00
AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET-PAYMENT TRANSACTION
]-- ON 
State Bank of India
HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositer Remarks->None)

THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAAVOSWN1,  Scroll Date:-09/06/2021
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6/10/2021 Untitled Page

https://rajkosh.up.nic.in/PayGateway/EPayChallanCopy.aspx 1/1

CHALLAN
(भुगर्भ विभाग, उ0प्र0)

Government of Uttar Pradesh
Uttar PradeshTreasury Form-209(1) - Challan for Depositing Money

[To be submitted through Net-Payment]
Challan No.: BHV210000398 Challan Date:07/06/2021

Assessment Year:2020-2021 Tax Period:
ANNUAL

Name of the Bank: State Bank of India
Unique Id:
Depositor Name: ROHIT VERMA

Depositor Address: Nil

Head Description Serial No. Amount (in Rs.)
823500200040000भुगर्भ जल निधि 1 861300.00

Totals of the above heads -- 861300.00

A SUM OF Rs. 861300.00
AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET-PAYMENT TRANSACTION
]-- ON 
State Bank of India
HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositer Remarks->None)

THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAAVOTJI8,  Scroll Date:-09/06/2021
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6/10/2021 Untitled Page

https://rajkosh.up.nic.in/PayGateway/EPayChallanCopy.aspx 1/1

CHALLAN
(भुगर्भ विभाग, उ0प्र0)

Government of Uttar Pradesh
Uttar PradeshTreasury Form-209(1) - Challan for Depositing Money

[To be submitted through Net-Payment]
Challan No.: BHV210000399 Challan Date:07/06/2021

Assessment Year:2020-2021 Tax Period:
ANNUAL

Name of the Bank: State Bank of India
Unique Id:
Depositor Name: ROHIT VERMA

Depositor Address: Nil

Head Description Serial No. Amount (in Rs.)
823500200040000भुगर्भ जल निधि 1 365400.00

Totals of the above heads -- 365400.00

A SUM OF Rs. 365400.00
AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET-PAYMENT TRANSACTION
]-- ON 
State Bank of India
HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositer Remarks->None)

THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAAVOTQX7,  Scroll Date:-09/06/2021
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10/28/21, 1:06 PM

1/3

Form 8 (C)
[See Rule 8(1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC034614
VALID FROM 03/01/2020 TO 02/01/2025

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000187

Name of the Owner ROHIT  VERMA

Designation
पद

Occupier Company Name
कं पनी का नाम

Varun Beverages
Limited

Company Address
कं पनी का पता

Plot No. 2E, Udyog Kendra, Ecotech III, Greater No Authorization Letter
प्राधिकार पत्र

Download

Address of the Applicant Varun Beverages Limited, Plot No. 2E, Udyog Kendra, Ecotech III,
Greater Noida

Application Form Serial
No.

GTBN0121NIN0067

Date of Submission 09/01/2021 Specimen Signature

Location Particulars

District Gautam Buddh Nagar Block BISRAKH

Plot No./Khasra No. Plot No. 2E Municipality/Corporation Udyog Kendra

Ward No./Holding No. Ecotech III

Particular of the Existing Well and Pumping Device

Date of
Construction/Sinking of the
Well

01/01/2010

Type of Well Tube Well/Boring Depth of the Well (In
meter)

55.00

Purpose of well Industrial Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 10.00

Operational Device Electric Motor Rate of Withdrawal
(m /hr.)

50.00

Date of Energization (In Case of Electric Pump) 30/07/2010

Maximum Allowable Rate of
Withdrawal (m /hr.):

50.00 Maximum Allowable
Running Hours Per Day:

6.00

Maximum Allowable Annual Extraction of Ground Water: 78300

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water at a rate
not exceeding that as shown at SI. (3j), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual extraction of ground water as

shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.

3

3
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10/28/21, 1:06 PM

2/3

GENERAL CONDITIONS:

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization
For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters (conforming to
BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and
it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of
ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation
so demands
In case of any change of ownership of the existing well, fresh registration has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate
shall be made without prior permission of the
Competent Authority. Any deviation in this regard shall lead to cancellation of this registration
In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification at any subsequent stage , this registration is liable for cancellation.
The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.
Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well.
The data, obtained from digital water level recorders shall be made available to
this office on monthly basis
Guidelines for Installation of Piezometers and their Monitoring


Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are as
follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.
No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as
per below table:

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Monitiring Mechanism

Manual DWLR with Telemetry

1 < 10 0 0 0

2 11 - 50 1 1 0

3 50- 500 1 0 1

4 > 500 2 0 2

The measuring frequency should be monthly and accuracy of measurement should be up to cm.
the reported measurement should be given
in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for
about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June)
and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab.
Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care of.

Any other condition(s) that may be imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during
verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:
(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific conditions:
i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.
iii) All industries abstracting ground water in excess of 100 m /d shall be required to undertake annual water audit through Confederation of Indian
Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit
audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall be required to
reduce their ground water use by at least 20% over the next five years through appropriate means.
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iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m 
/day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 50
m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Monthly
water level data shall be submitted online to the Ground Water Department, UP.
v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.)
shall store the harvested rain water in surface storage tanks for use in the industry.
vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution.

(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should be
retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.
ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m  /day. The
water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :18/06/2021

Place:Gautam Buddh Nagar

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC039693
VALID FROM 03/01/2020 TO 02/01/2025

Name of the Applicant ROHIT  VERMA

Address of the Applicant: Varun Beverages Limited, Plot No. 2E, Udyog Kendra, Ecotech III, Greater Noida

Company Name: Varun Beverages
Limited

Company Address Plot No. 2E, Udyog Kendra, Ecotech III,
Greater No

Serial No. of Application Form GTBN0221NIN0122 Date of Submission 10/02/2021

Specimen Signature of the User:

Location particulars:

District Gautam Buddh
Nagar

Block BISRAKH

Plot No. Plot No. 2E

Municipality/Corporation Udyog Kendra Ward No. Ecotech III

Holding No. Ecotech III

Rate of Withdrawal (m /hr.) 60.00 Date of Energization (In Case of
Electric Pump)

01/02/2014

Particular of the Existing Well and Pumping Device

Type of the Well Tube Well/Boring Purpose of the Well Industrial

Assembly Size (For Tube Well) 36.00 Approx. Strainer Length (For Tube
Well)

0.00

Diameter (For Dug Well) 0.00 Type of Pump to be Used: Submersible

H.P. of the Pump: 15.00 Operational Device Electric Motor

Maximum Allowable Rate of
Withdrawal (m /hr.):

60.00 Maximum Allowable Running Hours
Per Day:

10.00

Maximum Allowable Annual Extraction of Ground Water: 156600

     This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water at a
rate not exceeding that as shown at SI. (3j), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual extraction of ground
water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization
For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters (conforming to
BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and
it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of
ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
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The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation
so demands
In case of any change of ownership of the existing well, fresh registration has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate
shall be made without prior permission of the
Competent Authority. Any deviation in this regard shall lead to cancellation of this registration
In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification at any subsequent stage , this registration is liable for cancellation.
The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.
Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well.
The data, obtained from digital water level recorders shall be made available to
this office on monthly basis
Guidelines for Installation of Piezometers and their Monitoring


Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are as
follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.
No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as
per below table:

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Monitiring Mechanism

Manual DWLR with Telemetry

1 < 10 0 0 0

2 11 - 50 1 1 0

3 50- 500 1 0 1

4 > 500 2 0 2

The measuring frequency should be monthly and accuracy of measurement should be up to cm.
the reported measurement should be given
in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for
about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June)
and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab.
Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care of.

Any other condition(s) that may be imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during
verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:
(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific conditions:
i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.
iii) All industries abstracting ground water in excess of 100 m /d shall be required to undertake annual water audit through Confederation of Indian
Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit
audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall be required to
reduce their ground water use by at least 20% over the next five years through appropriate means.
iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m 
/day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 50
m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Monthly
water level data shall be submitted online to the Ground Water Department, UP.
v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.)
shall store the harvested rain water in surface storage tanks for use in the industry.
vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution.
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(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should be
retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.
ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m  /day. The
water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :18/06/2021

Place:Gautam Buddh Nagar

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC035952
VALID FROM 03/01/2020 TO 02/01/2025

Name of the Applicant ROHIT  VERMA

Address of the Applicant: Varun Beverages Limited, Plot No. 2E, Udyog Kendra, Ecotech III, Greater Noida

Company Name: Varun Beverages
Limited

Company Address Plot No. 2E, Udyog Kendra, Ecotech III,
Greater No

Serial No. of Application Form GTBN0221NIN0123 Date of Submission 10/02/2021

Specimen Signature of the User:

Location particulars:

District Gautam Buddh
Nagar

Block BISRAKH

Plot No. Plot No. 2E

Municipality/Corporation Udyog Kendra Ward No. Ecotech III

Holding No. Ecotech III

Rate of Withdrawal (m /hr.) 40.00 Date of Energization (In Case of
Electric Pump)

30/07/2010

Particular of the Existing Well and Pumping Device

Type of the Well Tube Well/Boring Purpose of the Well Industrial

Assembly Size (For Tube Well) 42.00 Approx. Strainer Length (For Tube
Well)

0.00

Diameter (For Dug Well) 0.00 Type of Pump to be Used: Submersible

H.P. of the Pump: 10.00 Operational Device Electric Motor

Maximum Allowable Rate of
Withdrawal (m /hr.):

40.00 Maximum Allowable Running Hours
Per Day:

7.00

Maximum Allowable Annual Extraction of Ground Water: 73080

     This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water at a
rate not exceeding that as shown at SI. (3j), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual extraction of ground
water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization
For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters (conforming to
BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and
it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of
ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
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The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation
so demands
In case of any change of ownership of the existing well, fresh registration has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this certificate
shall be made without prior permission of the
Competent Authority. Any deviation in this regard shall lead to cancellation of this registration
In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect during
verification at any subsequent stage , this registration is liable for cancellation.
The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.
Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well.
The data, obtained from digital water level recorders shall be made available to
this office on monthly basis
Guidelines for Installation of Piezometers and their Monitoring


Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are as
follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.
No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as
per below table:

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Monitiring Mechanism

Manual DWLR with Telemetry

1 < 10 0 0 0

2 11 - 50 1 1 0

3 50- 500 1 0 1

4 > 500 2 0 2

The measuring frequency should be monthly and accuracy of measurement should be up to cm.
the reported measurement should be given
in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for
about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided
for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.
The ground water quality has to be monitored twice in a year during pre-monsoon (May/June)
and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab.
Besides, one sample (1 lt capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care of.

Any other condition(s) that may be imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during
verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:
(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific conditions:
i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.
iii) All industries abstracting ground water in excess of 100 m /d shall be required to undertake annual water audit through Confederation of Indian
Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit
audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall be required to
reduce their ground water use by at least 20% over the next five years through appropriate means.
iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m 
/day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 50
m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Monthly
water level data shall be submitted online to the Ground Water Department, UP.
v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.)
shall store the harvested rain water in surface storage tanks for use in the industry.
vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution.
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(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should be
retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.
ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m  /day. The
water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :18/06/2021

Place:Gautam Buddh Nagar

This certificate is electronically generated and does not require digital signature
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2. WATER AUDIT TEAM 
 

Auditor’s team of TUV India Pvt. Ltd. visited during the Water Audit of Varun Beverages Limited, Plot no. 

2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh; 
 

Name Designation Role 

Mr. Manjeet Singh Accredited Auditor Team Leader 

Mr. Ajay Maurya Certified Energy Manager Team Member 

Mr. Vineet Kumar Engineer Team Member 

 
To support the Water Audit activity Varun Beverages Limited provided dedicated team, namely listed 

below; 
 

Name Designation Role 

Mr. Nitesh Jain Quality head Team Leader 

Mr. Rohit Verma HR Team Member 
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3. EXECUTIVE SUMMARY 
 

Management at Varun Beverages Limited, Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B 

Nagar, Uttar Pradeshhas taken various initiatives like rain water harvesting, ponds development and 

maintenance, waste water management to reduce, reuse and recycle water consumption at its various 

locations and thereby save water, energy and gain monetary benefits as well. Management also has 

undertaken several training & awareness program within plant and at community level to educate 

employees and local people on benefits of water conservation. 

 
To further make its plant more water efficient they have associated with TUV India Pvt. Ltd. (TUVI) to 

conduct the water audit of their plant. TUVI had conducted their water audit from 4th to 5th February 2021. 

During the water audit TUVI measured the water flow & pressure to understand the water utilization and 

waste water generation in the plant. On the basis of the measured parameters, plant observation and 

historical data they have conclude water conservation measure, listed as below; 

 
 Backwash Recover to be implemented in all WTP section 

 Utilization of the Treated ETP and RO reject water in washroom flushing instead of Raw Water 

 Nozzle size reduction for Cleaning hose pipe 

 Use Low Flow High-Efficiency Faucet aerators along with sensors 

 Replacement of single flush cisterns with dual flush cisterns 

 Seal cooling water circulation system. 

 Hot Water Recovery Syrup Room 

 CIP Water recovery 

 Carbonated Soft Drink PET – Rinser water is to be recovered to Raw Water Storage Tank 

 

The above measures concluded by TUVI shall be implemented by Varun Beverages Limited. The 

implementation of the above measures shall reduce the water utilization of the plant 

approximately by 15% with respect to year 2020 i,e. 23900 KL per annum. 
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4. DESCRIPTION OF PLANT 
 

Varun Beverages Ltd (VBL) is the second largest franchisee in the world (outside US) of carbonated soft 

drinks (“CSDs”) and non-carbonated beverages (“NCBs”) sold under trademarks owned by PepsiCo and 

a key player in the beverage industry. They produce and distribute a wide range of CSDs, as well as a 

large selection of NCBs, including packaged drinking water. PepsiCo CSD brands sold by VBL include 

Pepsi, Diet Pepsi, Seven-Up, Mirinda Orange, Mirinda Lemon, Mountain Dew, Seven-Up Nimbooz 

Masala Soda, Evervess Soda, Duke’s Soda and Sting. PepsiCo NCB brands sold by VBL include 

Tropicana (100%, Essentials & Delight), Tropicana Slice, Tropicana Frutz, Seven-Up Nimbooz, Gatorade 

and Quaker Oat Milk as well as packaged drinking water under the brand Aquafina. 

VBL has 33 beverage manufacturing plants in India. 
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• Construction began by M/s Pearl Drink Limited 
2010 

• Business hand over to vaurn Beverages Ltd. 
2013 

• Still in operation with VBL 
2021 

 

About Noida , ECOtech-III Plant 
 

Plant timeline: 
 

 
Location: 

 
 Sate : Uttar Pradesh 

 District : Gautam Budh Nagar 

 Block : Bisrakh 

 Longitude & Latitude : 28.536353, 77.474281 
 

Available Water Resource: 
 

 Ground Water : Yes 

 Municipal Water : No 

Area: 
  

 Plant Area : 9 acer 

 Total Green Area : 2.59 acer 
 

Plant Working Hours & Shift: 
 

 Season : 24 Hrs 

 Off-Season : 24 Hrs. 
 
 

Block Assessment : Over-Exploited 

(As per Block wise Ground Water Recourse Assessment – 2017) 
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Approved Ground Water Drawing Capacity: 
 

As per NOC from CGWA dated 31 Jan 2018 for 1163 KLD, not exceeding 3,03,543 CUM/YEAR, Which  

is valid from 3 Jan 2018 to 02 Jan 2020. Application for renewable is applied by VLB, which attached in 

Annexure-I 

Approved Water Source: 
 

 Bore Well (Internal) : 3 No's 

 Bore Well (External) : N/A 

 Piped Water : N/A 
 

Approved Effluent Generation: 
 

 Trade Effluent : 568  KLD 

 Domestic Sewage : Soak pit through septic tank 
 

Approved Effluent Discharge as per PCB consent: 
 

Varun Beverages Limited has approx 150 KLD treated effluent generation. The sludge generated in the 

plant is used for the Landfill. Varun Beverages Limited has given the contract of the total collection of the 

ETP sludge and is disposal to M/s Ramky Enviro Engineers Ltd. 
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Figure 1: Plant Layout 
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According to the World Health Organization, less than 1% of the world’s freshwater, or 0.007% of all 

the water on Earth, is readily available for human consumption. Fortunately there is still enough for 

our needs, if we use it wisely and avoid contaminating a precious resource with harmful pollutants. 

 

5. INTRODUCTION OF WATER AUDIT 

5.1 Introduction 

Water audit determines the amount of water lost from a distribution system due to leakage and other 

reasons such as theft, unauthorized or illegal withdrawals from the systems and the cost of such losses to 

the utility. Comprehensive water audit gives a detailed profile of the distribution system and water users, 

thereby facilitating easier and effective management of the resources with improved reliability. It helps in 

correct diagnosis of the problems faced in order to suggest optimum solutions. It is also an effective tool 

for realistic understanding and assessment of the present performance level and efficiency of the service 

and the adaptability of the system for future expansion & rectification of faults during modernization. 

Elements of water audit include a record of the amount of water produced (total water supply), water 

delivered to metered users, water delivered to unmetered users, water loss and suggested measures to 

address water loss (through leakages and other unaccounted for water losses). 

 

The water audit is a well-established procedure that identifies productive uses and needless waste of 

water. A water audit is an on-site survey and assessment of water-using hardware, fixtures, equipment, 

landscaping, and management practices to determine the efficiency of water use and to develop 

recommendations for improving water-use efficiency. In simple words, a water audit is a systematic 

review of a site that identifies the quantities and characteristics of all the water uses. The site may vary 

from Industrial Establishment, public water utility, facility (institutional or commercial properties like malls, 

office, schools etc.) or a household. The overall objective of conducting a water audit is to identify 

opportunities to make system or building water use more efficient. 

Water audit determines the amount of water lost from a distribution system due to leakages, evaporation, 

overall wastage etc. and the cost of such losses to the utility. Comprehensive water audit gives a detailed 

profile of the distribution system and water users, thereby facilitating easier and effective management of 

the resources with improved monitoring. Thus, even though the nature and scale of water use varies and 

differs according to the sites and systems, the underline principle is common, that is, water use audit 

determines where the water ends up and in what amount. The audit exercise provides decision making 

tools to the concerned people in the utility, institutions or households by identifying inefficient uses, 

problem areas wherein water conservation and remedial measures can be undertaken. 
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5.2 Benefits of Water Audit 

Water audit improves the knowledge and documentation of the distribution system, problem and risk 

areas and a better understanding of what is happening to the water after it leaves the source point. Leak 

detection programs help in minimizing leakages and tackling small problems before they become major 

ones. These programs lead to, 

a) Reduced Water Losses, 

b) Improved Financial Performance, 

c) Improved Reliability Of Supply System, 

d) Enhanced Knowledge Of The Distribution System, 

e) Efficient Use Of Existing Supplies, 

f) Better Safeguard To Public Health And Property, 

g) Improved Public Relations, 

h) Reduced Legal Liability, And 

i) Reduced Disruption, Thereby Improving Level Of Service To Customers. 
 

5.3 Methodology of Water Audit 

5.3.1 Water Supply and Usage Study 

Water audit comprises of preparation of layout of water sources, distribution network, and service/delivery 

points to water users and return flow of waste or excess water. The layout should include locations and 

capacities of flow measurement devices installed at key points, dimensions of pipes and fittings in the 

water supply system, locations and particulars of flow control devices and history sheets of all measuring 

and control devices including pipes and fittings. 

A study of the availability of water sources and past consumption patterns for various sectors is 

necessary to understand the present water utilization and projecting future requirement. Data on 

development of sustainable source of water through rainwater harvesting and effluent recycling should 

also be taken into consideration. 

5.3.2 Process Study 

Water audit comprises of preparation of layout of water sources, distribution network, and service/delivery 

points to water users and return flow of waste or excess water. The layout should include locations and 

capacities of flow measurement devices installed at key points, dimensions of pipes and fittings in the 

water supply system, locations and particulars of flow control devices and history sheets of all measuring 

and control devices including pipes and fittings. 

A study of the availability of water sources and past consumption patterns for various sectors is 

necessary to understand the present water utilization and projecting future requirement. Data on 
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development of sustainable source of water through rainwater harvesting and effluent recycling should 

also be taken into consideration. 

5.3.3 System Audit 

The current water usages and systems for water use under various sectors such as irrigation, industry 

and commerce, hydropower, domestic water supply, thermal power and others need to be studied to 

check their operational efficiency and level of maintenance. The scope for any modification or up- 

gradation will depend on the status of existing systems. Measurement methodology from the intake point 

of the system through various sub-systems to the ultimate user points needs to be verified periodically for 

its suitability, efficiency and accuracy. Bulk metering should be done at the source for zones, districts etc. 

and revenue metering for consumers. This will help in identifying the reaches of undue wastewater 

generation. 

5.3.4 Discharge Analysis 

The domestic wastewater, return flows from irrigation, and effluents from the industries need to be studied 

for conformity to environment standards, possibility of recovery of valuable by-products and the 

opportunity for recycling of waste water. 

5.3.5 Water Audit Report 

Adequate planning and standard procedures are necessary prior to undertaking the water audit of a 

system. A water audit can be accomplished on the basis of water allotted for a service and water actually 

utilized for that service. After assessing the loss of water and the efficiency of the system, steps needed 

for utilization of recoverable water loss may be listed. A cost-benefit study for optimum recovery of water 

loss may be performed. 

A water audit report may, invariably, contain: 
 

i. Amount Of Water Earmarked/Made Available To The Service. 

ii. Amount Of Water Utilized, Both Through Metered And Unmetered Supplies. 

iii. Water Loss and Efficiency of the System Along With Reasons for Such Water Losses. 

iv. Suggested Measures To Check Water Loss And Improve Efficiency. 
 

An effective water audit report may be purposeful in detection of leak in distribution system, taking timely 

action for plugging such leaks and thereby reducing conveyance losses of water and improving efficiency 

of the system. Water audit of the system should be undertaken at regular interval of time, at least on an 

annual basis. 

5.4 Scope of Work/Deliverables of Assignment 

1) Physical Site Visit/ assessment of work area. 

2) Review of data/ Information, layout, and Log Sheet. 
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3) Comprehensive water balance. 

4) Review of waste water reuse & recycling plan. 

5) Review, preparation/ amendment in lay out of water distribution system. 

6) Unit wise industrial, utilities, domestic water consumption. 

7) Raw water and waste water consumption log book/ sheet. 

8) Study of existing water consumption monitoring system including water meter sizes, reading etc. 

9) Review of records, w.r.t. calibration of water flow meters. 

10) Review of maintenance records for pipeline and plumbing. 

11) Pumping system for water distribution. 

12) Review of motors installed in various bore wells/ open wells/ other sources w.r.t. its capacity and 

its efficiency. 

13) Study of flow and power consumption pattern for water drawing motors. 

14) Suggest alternate efficient options for utility water pumping. 

15) Review of waste water collection system. 

16) Review mechanism for detecting, quantifying and fixing leaks; includes photographs, illustrations, 

and sample computation with visual inspection of piping system to identify water leakages. 

17) Review of raw water & treated waste water quality report. 

18) Review of benchmarking for water consumption. (Ref- Regulatory authority & best perform 

figures) 

19) Analysis of historical water consumption data & water consumption pattern. 

20) Undertaking existing water consumption pattern, operation of water pumps installed to water 

pump. 

21) Preparation of schematic drawing of existing water system. 

22) Conducting supply side snap shot basis water balance. 

23) Performance evaluation of water pumping system. 

24) Study of storage tanks and understanding for water leakages, if any. 

25) Study of piping distribution system to reduce pressure drop across system. 

26) Study of any water treatment system installed to treat water for using drinking or any other 

purpose. 

27) Designing of water consumption monitoring system to improve monitoring, identify leakages, to 

control consumption etc. 

28) Review of cooling system of cement plant & power plant (Cooling tower, Compressor, Motors 

etc.) 

29) Review of water requirement for horticulture in plant and colony. 
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5.6 Instrument Used in Measurements 
 

Name of Instrument Make Model Photograph 

 
 
 
 
 

Water Flow Meter 

 
 
 
 
 

Tsonic 

 
 
 
 
 

2000H 

 

 
 
 
 
 
Pressure Gauge 

 
 
 
 
 
Micro 

 
 
 
 
 

- 

 
 
 
 

 
Digital Clamp Meter 

 
 
 

 
Testo 

 
 
 
 
770-3 
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Engagement of TUV for conducting Water Audit 

Prepeartion & Plannning based on the Audit Creteria & Scope 

Preliminary Assessment (Data Collection, Review & Primary Analysis) 

Site Visit, Interviews, Data Inventory, Measurement, Analysis, Comprehensive Water Audit at 
Site to determine efficiency of Water usage, Water Balance, Data Processing and Gap Analysis 

Baseline Determination and Benmchmarking 

Recommendation of water conservation, management, monitoring, with cost benefit analysis, 
disscussion on result, scope of improvement 

Detailed Water Audit Report 

 

5.7 Water Audit Approach 
 

5.8 Audit Activity Schedule 
 

Date Activities 

 
 
 
 

 
4th February 2021 

Opening Meeting 

Visit to the Bore-well & DWRL. 

Visit to Raw Water Storage, Utility Tank, Pumping System 

Visit to Process and Utility Tank, RO Plant. 

Visit to Process Plant, Cooling Tower 

Review of Distribution System. 

Visit to Boiler, RO Plant, Chemical Dosing Tanks 

Study at Boiler Condensate Recovery 

Study at STP & Pumping Measurement 

 
 
5th February 2021 

Gardening Water Study 

Rain Water Harvesting at Plant 

Study at cooling Towers & Pumping Measurement 

Study at administration Building 
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Date Activities 

 Study of Water Consumptions For Toilets 

Water Line Layout & Leakage Study 

Study at WTP 

Water Line Layout & Leakage Study 

 
 

5.9 About the Water Audit Report 

 The main aim of the study was to find out water consumption at different utilization points, 

calibration of the main meters, and identification of wastages of water, suggest ways to conserve 

the water. The other important deliverables was to suggest metering system.

 Most of the measurements were taken by ultrasonic flow meter, by team of auditors at site, for 2 

days duration. Indirect methods such as dipstick method, time totalizer of flow meter were also 

used for measurements purpose.

 Various surveys were also carried out as part of the measurements just to cross check with 

measured values.

 The report also various tables of measured values and analysis of the data, which helps in 

understanding measurement procedure and key parameters evaluation.

 The executive summary at the beginning of the report enlist major water conservation measures 

identified. The detailed calculation of all the water conservation measures is given chapter 10 and 

page numbers are linked at executive summary for easy reference.

 Though the care has been taken to give correct investment values for each water conservation 

measure, it can be different for different vendors. Also some of the water conservation measures 

identified require detailed project report to evaluate investment cost correctly, which is certainly 

beyond the scope of this report.

 All the data regarding number of users, past consumption data, water bills, etc. is given by Varun 

Beverages Limited, Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar 

Pradesh.

 The report contains lot of tables, and is important to understand the water audit report. Thus the 

report is a complete document of analysis of water consumption and various ideas of water 

conservation measures.
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6. PRODUCTION 
 

The plant produce Carbonated Beverages namely Mountain Dew, Slice, Pepsi Cola, Mirinda Orange, 

Mirinda Lemon, Nimbooz Masala Soda and Leher Evervess Soda For the production of the above 

mentioned products plant have 4 Nos. lines as mentioned below; 

 3 Nos. Pet Carbonated Soft Drink

 1 No. Glass Returnable Bottles of Carbonated Soft Drink 

Plant Production Capacity details, as listed below;

Table 1: Production Capacity of all lines 
 

Category Package Type Pack Size 
Line-1 PET 300 BPM,600ml 
Line-2 PET 270 BPM, 2000ml 
Line-3 GRB 400 BPM, 200ml 
Line-4 PET 266BPM, 250ml 

 
Production of the plant depend on the market demand, in the months from March to September 

production of the plant is good and is peak during April to July. During the off-peak duration when 

production is less annual maintenance of the plant is conducted. 
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6.1 Production in Year-2020 

Production of the cases at Varun Beverages Limited, Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, 

G.B Nagar, Uttar Pradesh during the Year-2020; 
 

Table 2: Production of cases during the Calendar Year 2020 
 

Month 200 ml 250 ml 250 ml 600 ml 750 ml 750 ml 1250 ml 2000 ml 2250 ml Bev in ltr. 
Jan 213807 48098 0 62041 30599 87341 36138 40902 71335 6778621 
Feb 126528 96658 0 68213 7106 145403 58044 53335 159246 9906179 
Mar 122590 59399 0 50698 3693 96172 51357 27851 82898 6389568 
Apr 0 0 0 0 0 0 30074 0 28537 1028984 
May 145420 0 0 64286 0 194019 113611 46957 194052 11595020 
Jun 189927 51054 0 75489 0 241436 151894 94796 338014 17480385 
Jul 250513 84201 0 86117 0 134264 75680 31096 114434 9376722 
Aug 176280 118594 0 51753 0 132409 149209 36453 92014 9443886 
Sep 276145 0 114114 53212 0 177711 115717 36781 56075 9679734 
Oct 164107 0 136209 11829 0 48275 62816 8053 17898 4298197 
Nov 33968 0 64319 3724 0 30775 0 3362 3157 1377460 
Dec 46342 0 130624 0 0 40866 8088 7161 37923 2955868 
Total 1745627 458004 445266 527362 41398 1328671 852628 386747 1195583 90310623 

 
Table 3: Total Production in the 8oz during the Year-2020 

 

Month Product,  8OZ 
January 1186979 
February 1762326 
March 1111794 
April 217345 
May 2040060 
June 3040996 
July 1638215 
August 1650295 
September 1660788 
October 778834 
November 277228 
December 588163 
Total 15953023 
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7. WATER CONSUMPTION AND WASTEWATER 
GENERATION PATTERN 

 

At Varun Beverages Limited, Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar 

Pradesh the water is abstracted using 3 Nos. of bore-wells which is utilized in the process, utilities and 

domestic use. Before the utilization of the water in the plant it is cleaned to soft water & treated water as 

per the requirement. Waste water in the plant is recovered and treated at different levels as per the 

contamination. For the treatment of the waste water they have soft water recovery plant, effluent 

treatment plant & RO Plant. 

 
The details of the 3 Nos, of Borewell in the plant & 2 Nos. of DWLR as mentioned below; 

 
7.1 Water Monitoring 

7.1.1 Borewell 

The plant have 3 Nos. of the Borewell’s. As per the consent received from the authority. 

Details of the operating borewell as below; 

Particulars Borewell-1 Borewell-2 Borewell-3 
Depth of Borewell, mtr 55 55 75 
Diameter of Borewell, mm 254 254 254 
Discharge Capacity,m3/hr 40 50 60 
Motor Capacity, HP 10 10 15 
Telemetric Water Flow Meter Installed Installed Installed 

 
It is used to cater the complete demand for the process, utilities & domestic requirements. 

 

 
Figure 2: Pictures of Borewell No. 1 
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Figure 3: Pictures of Borewell No. 2 

Figure 4: Pictures of Borewell No. 3 

Varun Beverages Limited do the yearly calibration of the water flow meters, copy of the calibration 

certificates enclosed herewith as Annexure-II. 

Pre & Post Monsoon Water quality analysis of the individual borewell was conducted by the Varun 

Beverages Limited from the external agency, copy of the Raw Water quality analysis enclosed herewith 

as Annexure III. 

7.1.2 Digital Water Level Recorder (DWLR) 

The Varun Beverages Limited have installed 2 Nos. of DWLR for the measurement of the ground water 

level. There details as listed in below table; 

Table 4: Detail of the Piezometer 
 

Name of Piezometer Pizometer-1 Pizometer-2 

 
/// TRUE COPY ///

y

556



 

Name of Piezometer Pizometer-1 Pizometer-2 
With Telemetry YES YES 
Diameter of Piezometer (mm) 200 200 
Depth of the DWLR (m) 18 55 
LOCATION NEAR BIKE 

PARKING 
BEHIND HR. OFFICE 

ZONE/AQUAFIR SHALLOW DEEP 
CORDINATES N 28°32’11.616”                               

E 77°28’27.6096” 
N 28°32’03.0624” 
E 77°28’25.3884” 

ASSEMBLY LOWERED (M) 15 25 
 

 

 

 

 

Pizo Meter-1 Pizo Meter-2 

 

Figure 5: Piezometers in plant 

7.2 Ground Water Abstraction 

The Varun Beverages Limited had taken many initiatives in the plant to decrease the water requirement 

and arrest the water loss. If we observed the water consumption or abstraction in Year-2020, there is 

decrease of water consumption in the plant. Plant is using one bore-well for water extraction. 

Comparison of ground water abstraction in calendar year-2020: 
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Table 5: Monthly Ground Water Abstraction in last Year-2020 in KL 
 

Ground Water Abstraction Borewell - 1 Borewell - 2 Borewell - 3 
Jan-20 4,600 6,293 1,647 
Feb-20 5,291 5,498 5,785 
Mar-20 2,811 3,898 4,985 
Apr-20 2,118 408 298 

 

Ground Water Abstraction Borewell - 1 Borewell - 2 Borewell - 3 
May-20 9,795 2,361 4,178 
Jun-20 13,062 5,304 6,304 
Jul-20 9,543 1,732 6,368 
Aug-20 8,198 6,733 6,061 
Sep-20 5,747 7,095 3,973 
Oct-20 3,473 4,560 546 
Nov-20 1,546 864 1,192 
Dec-20 6,966 163 502 
Total 73,150 44,909 41,839 

7.3 Ground Water Level 

The monthly ground water level measured by the DWLR installed within the plant for Calendar Year 2020; 
 

Table 6: Monthly DWLR Water level recorded data of Calendar Year 2020 
 

Month Pizometer-1 Pizometer-2 
Minimum Max Average Minimum Max Average 

Jan-20 9.60 11.72 11.46 10.44 12.16 11.09 
Feb-20 10.03 11.97 11.56 10.75 12.69 11.67 
Mar-20 11.43 11.98 11.61 10.64 12.37 11.32 
Apr-20 11.27 11.98 11.72 10.51 11.79 10.89 
May-20 11.40 11.99 11.69 10.67 13.12 11.87 
Jun-20 9.62 11.68 11.33 11.58 13.87 11.6 
Jul-20 9.30 11.67 11.09 12.34 14.03 13.12 
Aug-20 10.61 11.21 10.87 11.49 12.96 12.29 
Sep-20 8.79 11.06 10.55 11.52 13.04 12.3 
Oct-20 10.32 11.21 10.87 11.04 12.78 11.7 
Nov-20 9.60 11.7 11.46 10.85 12.52 11.4 
Dec-20 10.65 11.67 11.09 10.87 12.34 11.55 
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Pizo Meter-1 Average Pizo Meter-2 Average 

 
Figure 6: Ground Water Level measure by DWLR in the plant for Year 2020 

 
7.4 Water Consumption 

The water is consumed in the Product, Utilities & for Domestic use, the waste water generated treated to 

further utilized in the utilities, general housekeeping & horticulture. 
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7.5 Treated Water Process 
 

 

Figure 7: Process Flow of Treated Water 
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7.6 Effluent Treatment Plant 
 
 

 
Figure 8: Process Diagram of the Effluent Treatment Plant 

 
Capacity of the Effluent Treatment Plant; 

 
Table 7: Capacity of the ETP 

 

Location/Equipment Capacity 
Oil and Grease chamber online 
Equalization tank 167 KL 
Digestor 900 KL 
Aeration tank 500 KL 
Primary Clarifier 139 KL 
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Location/Equipment Capacity 
Secondary Clarifier 139 KL 

 

Treated effluent water generated in the year-2020 
 

Table 8: Treated Effluent Water generated in Year-2020 
 

Month ETP Treated Water 
Jan-20 3783 
Feb-20 3593 
Mar-20 2382 
Apr-20 578 
May-20 3689 
Jun-20 4388 
Jul-20 5276 
Aug-20 3670 
Sep-20 4664 
Oct-20 3748 
Nov-20 1289 
Dec-20 1502 
Calendar Year-2020 38562 

 
Treated Effluent Water Used for only in grading purpose and remaining is discharge through common 

Industrial drain 

 

Figure 9: ETP Plant 
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7.7 Domestic Utilization of the Water 

The plant have domestic utilization of the water in Kitchen, Lavatories, Drinking Water, Horticulture etc. 

The list of the taps at the different locations in the plant mentioned in below table; 

Table 9: List of the Domistic Water Utilization in the plant 
 

Location Washbasi 
n 

Lavatory Urinal Drinking 
water tap, RO 
water 

Normal 
tap 

Source 

Admin block 2 4 4 0 1 Raw water 
Shipping side 1 0 0 4 1 Raw water 
Canteen 5 0 0 2 5 Raw water 
Inside Plant 6 4 5 0 6 Raw water 
Rooftop 1 0 2 0 1 Raw water 
Others 5 0 0 0 5 Raw water 

Water Cooler 
Plant Main Gate 2 RO Water 
Shipping side 1 RO Water 
Canteen 1 RO Water 
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8. SPECIFIC WATER USE AND CONSERVATION 

8.1 Specific Water Consumption 

The Specific water consumption (SWC) is calculated as per the below formula; 
 

 

  

It is observed that the specific water consumption increases with the decrease in the production and 

decreases with the increase of the production. In the months between October – February the SWC is 

very high due to the less production and utilization of the utilities remain same. 

Table 10: Monthly Specific Water Consumption during Calendar Year-2020 
 

Month Water, Ltr Product, Ltr SWC (Ltr./Ltr.) 8OZ (Year-2020) SWC (Ltr/8OZ) 
Jan-20 12540000 6778621 1.85 1186979 10.56 
Feb-20 16574000 9906179 1.67 1762326 9.40 
Mar-20 11694000 6389568 1.83 1111794 10.52 
Apr-20 2824000 1028984 2.74 217345 12.99 
May-20 16334000 11595020 1.41 2040060 8.01 
Jun-20 24670000 17480385 1.41 3040996 8.11 
Jul-20 17643000 9376722 1.88 1638215 10.77 
Aug-20 20992000 9443886 2.22 1650295 12.72 
Sep-20 16814000 9679734 1.74 1660788 10.12 
Oct-20 8580000 4298197 2.00 778834 11.02 
Nov-20 3602000 1377460 2.61 277228 12.99 
Dec-20 7631000 2955868 2.58 588163 12.97 
Total 159898000 90310624 1.77 15953023 10.02 

8.2 Rain Water Harvesting 

Roof top areas rain water is collected and filtered through the pebbles, gravels & coarse sand. The 

collected water through the system enter into the ground. Every year, before Monsoon, management 

undertakes the cleaning drives of rain water harvesting systems. 

Total recharge potential: 
 

On completion of Rainwater Harvesting, open area storm water harvesting & other recharge factors, 

recharge potential in & around project premises would be as under: 

1. In the plant: 
 

a) Rooftop Rainwater harvesting in the Project premises = 13833 m3/annum 

2. Outside Pound: 

a) Recharge capacity  through pond at Chithera (Khasra No. 393) = 20,880 m3/annum 

b) Recharge capacity  through pond at Chithera (Khasra No. 669) = 45,540 m3/annum 

 
/// TRUE COPY ///

y

564



c) Recharge capacity  through pond at Chithera (Khasra No. 750) = 18,600 m3/annum 

d) Recharge capacity through pond at Bhola Rawal (Khasra no. 31,32,33,34,44)= 
2,22,190 m3/annum 

e) Recharge capacity through pond at Maycha (Khasra No. 914) = 1,23,300 m3/annum 

f) Recharge capacity  through pond at Azayabpur  Khasra No. 155= 34,290 m3/annum 

a) Recharge capacity through pond at Rajatpur Khasra No. 184,186 & 201)=  1,52,880  

m3/annum 

Total natural recharge Potential from outside pond maintained by Varun Beverages Limited = 

6,22,680 m3/annum 

Total recharge potential: 13833 + 621600 = 635433 m3/annum 
 

 
Figure 10: Rooftop Rain Harvesting in the Plant 

List of the recharge pounds as mentioned below; 
 

Pond Location Area SQM Depth of Pond Image 

Chithera (Khasra No. 393) 6960 3  

Chithera (Khasra No. 669) 15180 3  
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Chithera (Khasra No. 750) 6200 3  

Bhola Rawal (Khasra no. 31,32 
,33,34,44) 

75730 3  

Maycha (Khasra No. 914) 41100 3  

Azayabpur Khasra No. 155 11430 3  

Rajatpur Khasra No. 184,186 & 
201) 

50960 3  
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9. MEASUREMENTS OF FLOW, PRESSURE OF 
BOREWELLS & WATER DISTRIBUTION PUMPS 

 

The measurement of the flow, pressure & power is done during the water audit. The ultrasonic flow meter 

is used for the measurement of the water flow, pressure gauge for the discharge pressure of the pump 

and power logger of the power measurement. 

 
The verification of the water flow meters was done during the water by comparison of the water flow of 

the installed meter & ultrasonic flow meter. Comparison of the Water Flow Measured as below; 

Table 11: Measurement of the Flow at the Borewell 
 

Borewell \ Flow (m3) Installed Flow Meter Ultrasonic Flow Meter 
Borewell No. 1 39.9 39.1 
Borewell No. 2 48.1 49.6 
Borewell No. 3 58.0 60.8 

 
 

Borewell \ Flow (m3) Installed Flow Meter Ultrasonic Flow Meter 
Borewell No. 1   

Borewell No. 2   
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Borewell \ Flow (m3) Installed Flow Meter Ultrasonic Flow Meter 
Borewell No. 3 

  
Figure 11: Flow Meter of Borewell No. 1, 2 and 3 

 

Figure 12: Pressure & Power Measurement 
 

The parameters measured during the water audit at the Borewell’s; 
 

Table 12: Operating Pump measurement and its efficiency 
 

Particulars Unit Borewell-1 Borewell-2 Borewell-3 
Make  KSB KSB KSB 
Rated Flow m³/hr 40.0 50.0 60.0 
Rated Head mts. NA NA NA 
Connected Motor KW 7.7 7.5 11.2 
Estimated Operating Flow m³/hr 39.8 49.6 60.8 
Discharge Pressure Kg/cm2 3.1 3.1 3.1 
Suction pressure Kg/cm2 0.0 0.0 0.0 
Operating Head mts. 31.0 31.0 31.0 
Hydraulic Power KW 3.4 4.2 5.1 
Rated Motor Efficiency % 90.0 90.0 90.0 
Measured Pump Input Power KW 7.2 9.7 10.9 
Corrected Pump Input power KW 6.5 8.7 9.8 
Pump Efficiency % 51.6 48.2 52.5 
Overall Efficiency % 46.4 43.4 47.3 

 
The pumps are operating on demand of supply line. Individual bore-well pumps efficiency in Satisfactory. 
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WATER AUDIT REPORT 
 
 
 

10. COMPLETE WATER BALANCE OF THE FACILITY 
 

The water is abstracted from 3 Nos. of the borewells in the plant and stored in the raw water storage tank of 450 KDL. It is further flowed to the 

RO Water & Softwater via individual pumping system. The detail of the water distribution & balance shown in the below figure; 
 

 
/// TRUE COPY ///

y

569



 

11. WATER SAVING OPPORTUNITIES 

11.1 Back Wash Recovery to be implemented in all WTP section 

It is recommended to recover Backwashing & Rinsing of Treated Water tanks, to be recovered in Raw 

Water Storage tank to avoid water wastage. Dedicated piping from the Water Treatment plant in laid up to 

the Raw Water Storage Tank. 

11.2 Utilization of the Treated ETP and Ro reject water in washroom 
flushing instead of Raw Water 

During the audit it is observed that the treated ETP Water used for only grading and remaining water 

discharge common industrial drain. It is recommended to use the ETP treated water in flushing in toilets 

by dedicated water lines. 

 

11.3 Nozzle Size reduction for hose pipe 

Nozzle size of pipes used in cleaning is ½”. It is recommend to reduce the size of nozzle from ½” to ¼”. 

After reduction of line pressure will increase and flow decrease, which lead to the saving of water. 

11.4 Use Low Flow High-Efficiency Faucet aerators along with sensors 

The existing taps in the plant are conventional without any aerators. The total no. of the taps used in the 

washbasin throughout the plant is 20 Nos. It is recommended to convert existing taps to the low flow high- 

efficiency aerators in the existing faucets. 

Figure 13: Normal taps used for the washbasin in the plant. 

11.5 Replacement of single flush cisterns with dual flush cisterns 

Replacement of single flush cisterns with dual flush cisterns, in both men and women’s toilets. At present 

the toilet commodes have 10 litre flush which can be replaced with 3/6 litres dual flush cisterns. Dual flush 

 
/// TRUE COPY ///

y

570



WCs operate on a split button with the user having the option of which one to use. Usually the smaller 

button operates the shorter flush of 3 litres is for flushing liquid waste, while the larger button is for 6 litres 

flush for more substantial waste. This can reduce water use by around 30-40%. 

 

Figure 14: Normal taps used for the washbasin in the plant. 
 

11.6 Recover Seal cooling water circulation system 

During the study it is observed that seal cooling water was after cooling goes to ETP. It is recommend 

collecting the seal cooling water in dedicated tank and pumping to raw water tank directly. 

 

11.7 Hot Water Recovery Syrup Room 

During the audit it is observed that hot water can be recovered while syrup making section. It is 

recommended to use treated water in three stage PHE in stage one and collect all the hot treated water in 

to hot water recovery tank. The same water is being utilized for making raw syrup of next batch. 

 

11.8 CIP Water recovery 

During the audit it is observed that the CIP water is drain. It is recommended to recover water from CIP, 

first cycle water can be drained and last cycle water can be collected in CIP recovery tank for utilization. 

 

11.9 Carbonated Soft Drink PET Bottle – Rinser water is to be 
recovered to Raw Water Storage Tank 

Treated water being used for the rinse of PET bottle in the carbonated soft drink. It is recommended to 

collect all 3 Lines rinse recovery water in the tank and this can be pumped to the raw water storage tanks 

through dedicated pipeline. 
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12. INVESTMENT REQUIRED 
Water Conservation Measures observed during the Water Audit required to be implemented in the plant 

to reduce the water consumption. The water conservation measured where discussed in detail in Section 

11 requires some investment by theVarun Beverages Limited, Plot no. 2E Udyog kendra Ecotech-3, 

Greter Noida, G.B Nagar, Uttar Pradesh. The investment against the individual Water Conservation 

Measures listed in the below table; 
 

Sl. Water Conservation Measures Investment 
(Lakh) 

1 Backwash Recover to be implemented in all WTP section 15.00 

2 
Utilization of the Treated ETP and RO reject water in washroom flushing instead of 
Raw Water 

5.00 

3 Nozzle size reduction for Cleaning hose pipe 0.10 
4 Use Low Flow High-Efficiency Faucet aerators along with sensors 0.50 
5 Replacement of single flush cisterns with dual flush cisterns 0.80 
6 Seal cooling water circulation system. 0.50 
7 Hot Water Recovery Syrup Room 5.0 
8 CIP Water recovery 5.0 
9 Carbonated Soft Drink PET Bottle is recovered to Raw Water Storage Tank 3.0 

Total 34.90 
 

The total investment of Rs. 34.90 Lakh required for the implementation of the measures observed during 

the Water Audit. 
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13. ANNEXURE 
 

Annexure I CGWA NOC and Application for renewal 

Annexure II Flow Meter Calibration Certificates 

Annexure III Raw Water Quality Analysis 

Annexure IV Treated ETP Water Test report. 
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MEMBER SECRETARY 

Fi le No: • 21 · 4/1261/UP/IND/201 6 . }('9 

NOC No: • CGWAINOC/IND/OR IG/2018/3042 

To 

.... M /s Varun Beverages L Imited 
Plot No. 2E . Ecotech III. Udyog Kendra . 
Gleater NOlda. District Gautam Buddha Nagar. 
Uttar P radesh - 20 1306 

ci5~m 3i.rn "'<'I ~l1 fE.lC5<Ul 
~ "RmE.lOl , onft f<Icvw 12ci 
<lion miliUl;Jj~ 
~nm<RCOl< 

Ce nt ral Ground Water Authority 

Min ist ry of Water Resources 
Rive r Development & Ganga Rejuvenatic n 

Governm ent o f India 

Date :. 3 Jil l'< 2018 

Sub:· NOC for ground water withdrawal to Mis Varun Beverages Limited in 
respect of their existing Beverages manufacturing u nit located at Plot No. 2E 
Ecotech III, Udyog Kendra, Greator Noida, Village Tu syana , Block Bisrakh. 
Dis trict Gautam Buddha Nagar, Uttar Pradesh - reg . 

Refer to you r applica tion on th e above cited subject 8 :1sed on recommendations o· 
Regional Director, Central Ground Water Board, Nortnern Region . Lucknow vide 
iheir recommendations dated 14/08/2017 and further deliberat,ons on the sutJect 
the NOe of Central Ground Water Authonty ,s hereby accorded to MIs V a run 
Beverages Limited in respect of their existing Beve rages manufac turing unit 
located at Plot No. 2E, Ecotech III , Udyog Kendra, Greater Noida, Village 
Tusyana, Block Bisrakh, District Gautam Buddha Nagar, Uttar P ra desh. The 
NOe IS . however subject to the fol lOWing conditions· 

1 The form may abstracl 1 ,163 cu,m/day for 261 days l and not exceed ing 3 ,03 ,54 3 
cu.m/ycaq of ground water, through eXisting three (3) tube wells only The firm shal 
seal one existing tube wel l and conven the other exis t,pg tube well Into plezom~te r 

No additiona l ground watel abstraction structures s .la ll be cons tructsd for this 
purpose w ithout prior approva l 01 the eGWA 
2 All the V'Jclls shall be f ltl ed with wa.ter rnet~ r by the fmr. at Us aV.n caSl anc 
monitoring of ground water abstraction shall oe ul1up.'1ake n accordingly on regula ­
oasIs. atlcasl once in a m onth 
3 Mis Varun Beverages Limited , in consultat ion with the Regional D irector, Central 
Ground Water Board , Northern Region , Lucknow 51",11 implem ent ground ':Iater 
recharge measures alleast te the tune of 6,08,000 cu.m/year for augment;ng thp. 
;; ICII.J:"'I(j ",,,ma, r6S0lJ i ::.e5 or ill. .. area will il., SI)' 11Iont i l~ icofll lilt:: ddtc of 1:i~U~ ui thiS 
lette r Firm sha ll also undertake periodic maintenance of recharge 5tructures at its 
own cost. 
-1 T he photographs o f tt,e recharge srructures aft !:! r completion 0 the 5ame shall be: 
furnished Immediately to the Regional D irector . Central Ground V later Boaru 
Northern Reg ion . Lucknovi for veri fIcation and under intimation to th iS office 

- ------ - - ----- ----- ---- - -
We, t BloLk } """,r J S etor I , R.t; Pe ran r-e .v De," : 10CED 

11..: 1 011 _ o ~ 753 1j1. ::!61 537} ~ I J'''':''l17Cj F., y i'~ I 2E-' '''c:, 36 -, 
\\l ch _II " w\V\V,cg ..... b ~o·. In . 1. ...... \'1 ." <.vI t;. I"" 

. .' 
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.~ ~ 
'''-~ 

5 1 he flnll "I ils own cu" 1 " IIrt ll Ilistu ll "U( tIIIOIl ,,1 DIlO t 1) p'ezomelc:r bo th Ihe 
p,ezomelers sh311 be fit tml willi (j IO'la l Wrlt r lell(:1 IccortiUl ha""19 telem·.tIY system 
The finn shall slwr user 10 anti password With the Hegion I Dlrec or, Centra l 
Ground W<1IN Board, Northern Region, Lu(;knmv 
6 'I he grounn w,Her qu.:tli ty ,,11<1 11 be II1ollitort! cJ IWlce III a YO'" dUring pw· mon~oon 
and post 1110nsoon periods 
- Th.::> grOlll1d waleI' I11OllltorlllC) daw In l especl of S. No. 2, 5 & 6 shall be 5ubmittecl 
10 Centr,11 Groul1n W ater [:oard , No/thern Region, Luc.know on mgl/lar iJasis at leas I 
once in a year 
8 The firm shall en~um prolwr /p.c,!cling O1nd rc~/se oi 'JI'iJSI(~ watel aftcr a:Je~~<ltp 
I!<;:alll ·,:.;n~ . 

D i~t:lio ll td~en re;: crt ',1 re spe,;1 (of ~, ~~ o 1 to a S!1311 I;oJ ~llbr.-, i tlecJ to CGWA wlthi;) 
ore' CHI PPflOrl 

10. The pefll1lssi()11 is li" ble In be cancelled in Ci,Si.' of lion cOl1lpll<Jnce uf allY of the 
cond itions as menlioned 111 S No ·1 10 !) 

11 ThiS NOC IS sublect to preva iling Central/State Governl ent rules/laws or Coun 
orders related to construclJon of tut:.ewell/g rou!lc' '.'!;:ltcr vJithdr"wal /conslrucl icn of 
reshilrge or conservat ion strllc tll re/d isch ~r\l of oF.!"a '~ \s c.r ,ny sue r '-';:1!3' 3 ! 

applicable. 
12 ! he Ilffn stlaff re~ort self compll,mce olll 'ne: T' the .'Jecslto; ; ,'N, V c(J wa· 
no:.ocv." l ) wllI"n one yeal from thPo date of Issue of IhlS 'Joe 
13 -his NOC doe~ not <!b ·olve the <Jpp llcant ! ~' o po01en of thiS olll ,galion , 
l ~qvlre'11ent to outalll other s tat~/:G;Y and adnw;istr3 \lve I~ ' :;aran ces fl!>m· ether 
stalutory ana ... drn"' lstrul1'e authorities. 
1~ The NO( does no! imply tllat other statU!or/ ' a:1 ,, " n,strati'Je cle<J ra nces sllall be 
glcll1 ted to tho.! project by the concernec LlII!hnritio;: Sdch Ulltr r.ro ' ies ' '!)t' t'J cons Ide' 
Inc project on merits and be taking deciSions Indopcnac:ntly of Ine NOC 
15. Th is NOC i5 valid from 03/0 ·112018 tI ll 0210 1/2020 

Ccpy to : 

t '.L.~~ t. 
Membe ~ Secretary 

The Mem ber S~cre lClfY , lJttar Prad0sl1 I'ollut lcn Conl rol Bca rj , PI cur' 
l3hawan, Third Floor, B·Block, Vibhutl Khand, Gomtl N"gar, LucknovJ UttiJ[ 
Praciesh '.vith a rUCjlll:st to ensurE) ~hat the cO,1,l:!ier,!i menti ened in the 
NOC are complied by the firm in cons t:!iatiu/1 with :h" District 
Magistrate, D istrict Gautarn Buddha Nagar, Uttar Prac;E:sh, 

2 The O!strrct Man istr;.l te DIS'.f'ct Gal!tol11 ~~l : d ah :1 N" gw ~ ; rC'r Pr2cie.sn fe:, 
r.pc;~ss;) ry actIo" 

:), The Reg :ona! D;rp.:lol (;2'1~/c.li Ground \,jal~~· . B0~rd . :.JG.r~~~~.~_ .:-~ ~£ ' UI . 
:_Ijt"..;"' ,-,":'w 7;-.;:" i'I':: '-' j~;L'·"": IIt..:1 t..:.. }i.)Ui .C:~~. ; 'III I C li · I.! LI ..... : ~ aj",~(' ! 4/lI 0J ..!-":':. j 

4 . TS to the Chai.-rnan C,"nlral Ground Water Au'hollly, ,;ilrOI1 I Sh ,,:, I Ehalt'a01 
Rafl Marg , New O ~ lh i. 

5 Guard File 2017-1 8 / 

1'v1cmbcI S('cmtary 
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Government of India 
Ministry of Jal Shakti 

Department of Water Resou rces, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for Issu e of Noe to Abstract Ground Water (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstract ing GroundWater 
(Application For Renewal of NOC) 

Application Number : 21 -4/1261 /UP/IND /2016 

Applied For Renewal : 1 st 

1. General Information: 

Water Quality : 

Appl ication Type Category/ Type of Application: 

(i ) Name of Industry: 

Fresh Water 

Beverages 

VARUN BEVERAGES LIMITED 

(ii) Location Details of the Industrial Unit· (Attach Site Pla n and Certifi ed Revenue Sketch) ($ ) 

Address Li ne '1 : 

Address Line 2 : 

Address Line 3 : 

State: 

District: 

Sub·District: 

VillagcfTown: 

Latitude: 

Logitude: 

Area Type: 

Area Type Category : 

(iii) Communication Address 

Address Line 1: 

Address Line 2: 

Address Line 3: 

State: 

District: 

Sub·Distrlct : 

Pincode: 

Phone Number with Arca Code: 

Mobile Number: 

Fax Number: 

E-Mail: 

PLOT NO. 2E. ECOTECH III 

UDYOG KENDRA. GREATER NOIDA-201306 

UTTAR PRADESH 

GAUTAM BUDDHA NAGAR 

BISRAKH 

Tusyana 

Non-Notified 

Over Exploited 

MIS VARUN BEVERAGES LIMITED. 

PLOT NO. 2E. ECOTECH III. UDYOG KENDRA. 

GREATER NOIDA-201306. UTTAR PRADESH 

UTTAR PRADESH 

GAUTAM BUDDHA NAGAR 

BISRAKH 

201306 

91-7379226688 

rohi l.verma@rjcorp.in 

(v) Details of Ex isting NOC Issued by CGWA (enclose copy) 

NOC Letter No: CGWAINOC/IND/ORIG/2018/3042 

Date of Issuanco: 03/0 1/2018 

Vallldity (Start) : 03/0112018 

Valid ity (End): 02/0 1rl020 

28/04/202004 :04 PM Page 1 018 
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Government of India 
Ministry of Jal Shakti 

Department of Water Resources, River Developmont and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications fo r Issu. of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOe Issued to EXisting Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOe) 

Application Number: 21-4/1261/UP/IND/2016 

Applied For Renewal : 1st 

Reason for not applying for renewal before expiry of NOC NA 
Validity (Attach Affidavit) : 

(vi) Purpose of Renewal Application : Exisling Ground Waler 

2. Details of Water Requirement (Fresh and Recycled Water Usage): 
(Please Enclose Waler Flow Chart of Aclivities and Requiremenl of Waler al each Stage) ($) 

(i) Total Water Requirement (a+b+c+d) (m3/day) 

Water Requirement Details (Fresh Water) (m3/day) 

(a) Ground Water Requirement (m3/day) : 

(b) Surface Water Available 
(Canal, River, Ponds etc.) (m3/day) : 

(c) Water Supply from Any Agency (m3/day): 

Total Fresh Water Requirement 
(a+b+cHm3/day): 

(d) Recycled Water Usage (m3/day): 

Total Water Requirement : 
(a+b+c+d)(m3Iday) 

(ii) Breakup of Water Requirement and Usage: 

Activity Existing Additional 

Existing 

1163.00 

0.00 

0.00 

1163.00 

20.00 

1183.00 

Total 

Additional 

No. of 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

Requirement Requirement Requi rement Operational Days 

Industrial Activity 

Residential/ 
Domestic 

Greenbelt 
Development 
IEnvlronment 
Maintenance 

OtherU.e 

Grand Total 

(m3Iday) 

1100.00 

20.00 

3.00 

60.00 

1183.00 

(m3Iday) 

0.00 

0.00 

0.00 

0.00 

0.00 

(m3Iday) 

1100.00 

20.00 

3.00 

60.00 

1183.00 

(iii) Details of Water Availability from ETP / STP for Recycle / Re.u.e usage: 

Ex isting Additional 

in a Year 

261 

261 

261 

261 

Total 

1163.00 

0.00 

0.00 

1163.00 

20.UU 

1183.00 

Annual 
Requirement 

(m3/year) 

287100.00 

5220.00 

783.00 

15660.00 

308763.00 

Total 

(m3/day) No. Of (m3/year) (m3/day) No. Of (m3Iyear) (m3/day) (m3Iyear) 
Day. Day. 

Effluent 1 Sewerage 450.00 261 117450.00 450.00 117450.00 

generated and 
treated in ETP / STP: 

Availability treated 20.00 261 5220,00 20.00 5220.00 

Effluent 1 Sowerago 
for usage: 

281041202004:04 PM Page 2 of 8 
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Government of tnd la 
Ministry of Jal Shakti 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWAJ 

Applications for Issue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOe Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOe) 

Application Number: 21-4/1261/UPIIND/2016 

Applied For Renewal : 1st 

Effluent I Sewerage 
discharge after 
treatment: 

430.00 261 112230.00 

(iv) Availability treated effluent usage : Total quantity same as 2 i (d) and 2 ii (b) above 

Existing 
(m3/day) 

1ndustrial Activity I Commercial Use 

Domestic I Residential Use 

Greenbelt development I Enviormcnt 
maintenance 

Other Use I Flushing Req. 

Total 

3. (a). Groundwater Abstraction Structure- Existing: 

Number of Existing Structures: 

SNo. Type of Depth Depth Dischargo 
Structure (Meter) to (mJ/Hour) 

Name I Year I Water 
of Diameter Lever 

Construction (mm) (Meters 
below 

Ground 
Level) 

Operotio 
nal Hours 

(Day)1 
Days 
(Yoar) 

Borewell/ 55.00/254 15.00 30.00 13/ 261 
2010 

2 Borewelll 55.00/254 15.00 30.00 12/261 

2010 

3 Borewelll 75 .00/254 15.00 60.00 7/261 

20 14 

(b). Groundwator Abstraction Structure- Additional : 

Number of Additional Structur.s : 

SNo. Typo at 
Structuro 

Name I Yoar 
.1 

ConatrucUon 

Dopth 
(Motor) 

I 
Diameter 

(mm) 

Depth 
to 

Woter 
Loval 

(Motor. 
bolow 

Ground 
lovel) 

Dlschargo Oporatlo 
(nl3/Hour) nol 

Hours 
(DnYII 

Days 
(Yoor) 

10.00 

0.00 

8.00 

2.00 

20.00 

3 

Modo 
01 

Lift 
Name 

Submer 
sible 
Pump 

Submer 
sible 
Pump 

Submer 
sible 
Pump 

o 
Modo 

01 
Lift 

N"mo 

26/04/2020 04'0" PM 

Additional 
availability 
(m3/day) 

0.00 

0.00 

0.00 

0.00 

0.00 

Horse Whether 
Power Filled 

01 with 
Pump Water 

Meter 

7.50 Yes 

10.50 Yes 

10.50 Yes 

Horso 
powor 

01 
Pump 

Whothor 
"Uod 
with 

Waler 
Melor 

430.00 112230.0< 

Total Use + 
Availability 

(m3/day) 

10.00 

0.00 

8.00 

200 

20.00 

Whether Permission 
Registered 

with CGWA Ilf so 
Details Thereof 

Yes / -

Yes / -

Yes / -

Whother 
Permission 
Roglsll!red 

with 
CGWA / II 

$ 0 

Delails 
Thurcol 

fJ;!gc 3 f d 
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Government of India 
Ministry of Jal Shaktl 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for tssue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NaG Issued to EXisting Industrial Projects Abstracting GroundWater 
(Application For Renewal of NaG) 

Application Number: 21-4J1261/UP/IND/2016 

Applied For Renewal: 1st 

4. (a). Compliance to the Condition prescribed in the NOC 

SNo. Conditions given in NOC Compliance Conditions 
Applicable 

1 Area Specific Plantation Ves 

2 Domestic Water School Sanitation Ves 

3 Groundwater quality monitoring - Pre Ves 
monsoon and Post monsoon 

4 Maintenance of recharge structures Ves 

5 Number of Pizometers as per NOC and Ves 
Water Level Record 

6 Number of Tubewells Borewales as per Ves 
NOC 

7 Pizometer fiUed with AWLRs with Ves 
telemetrry as per NOC 

8 Quantum of Groundwater as per NOC Ves 

9 Recharge through ponds Ves 

10 Recycle and reuse of water Ves 

11 RWH and AR structures implemented Ves 

12 Submission of Compliance report to the Ves 
Region 

13 Water conservation measures Ves 

14 Water Security Plan of villages Ves 

15 Well monitored around the plant No 
premises 

16 Wells fiUed with water meter and its Ves 
Record 

(b). Compliance to the Condition prescribed in the NOC - Other 

SNo. Conditions given in NOC 

AS PER NOC 

Status of Compliance 

Photo aUached 

Photo AUached 

Reports are aUached 

Photo AUached 

Records are attached 

3 Nos. 

Photo AUached 

303543 cub.m/year 

Photo AUached 

water balance aUached 

Photo aUached 

Copy Allached 

Photo Allached 

Photo AUached 

NA 

photo and record are aUached 

Status of Compliance 

Compliance Filled as per NOC 

5. Groundwater Availability (Please Enclose a Comprehensive Report / Note on Groundwater Condition / 
Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and / 
or having a Land Area of Greater Than 2 Ha.- ($) 

Reports are aUached 

6. Details of Rainwater Harvesting and Artificial Recharge Measures for Groundwater Recharge in the Area. If the 
Firm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then 
provide NOC from the Concern Authority' Agency where the Harvesting Measures are Proposed, if Already 
implemented, details may be furnished . (Attach Report on Comprehens ive & Feasible Rainwater Harvesting ' 
Recharge Proposal).- ($) 

Reports are aUached 

INDUSTRIAL USE- Self Declaration 

28/04/202004:04 PM Page 4 of 8 
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7~ V~ 
Government of India 
Min istry o f J al Shak tl 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for Issue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Appllcatlon For Renewal of NOC) 

APplication Number: 21-4/1261 /UP/IN0/2016 

Applied For Renewal : 1 st 

&J I hereby certify thai the data and informalion furnished above are true to the best of my knowledge and belief and I am 
aware thai If any part of the data I Information submitted is found to be false or misleading at any stage. the application Villi 

be rejected outright. 

I hereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank 
(melcvant documents have been uploaded. I am also aware that any falsel wrong submission luploading of document will 
lead to rejectIOn of my application without any notice. 

It IS to certify that no case related to ground water wi thdrawall contamination is pending against the industryl projecU unit as 
on date. Any SUCh case filed against the companyl projecU unit in respect of ground water wi thdrawall contamination dunng 
the pendency of this application shaJi be immediately brought to the notice of CGWA. 

I hereby undertake that in case any environmental compensationl penalty is imposed on the fi rm by any statutory authority. I 
shall comply wlth the decision of such authority. 

Apphcabon proforma IS subject to modification from time to time. 

2 ApplicatIon should be submitted to Regional Office. 

Regional Director,Central Ground Water Soard Northern Region, Shujal Shavan, Sector-B. Sitapur Road YOjna, Ram 
Ram Bank Chaurah., LUCKNOW, UTTAR PRADESH, 226021 

3 Incomplete application Will be summarily rejected. 

Submitted Application will not be Processed till the Print Out of the Signed Complete Application is Submitted to 
Regional Office. 

4 Reocpl of ProcessIng Fee oj Rs. 500.00/- (Rupees Five Hundred Only) submitted through NON TAX RECEIPT PORTAL 
(hnps.llbharatkosh.gov.in) should be attached along wi th hard copy of application. 

Processing Fee:-

Bharat Kosh Transaction I I I 190001982 
Ref No·-

Bharat Kosh Transaction 0111112019 
03te .-

Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application 
and Required Documents before Submitting Online Appli cation. 

S Hard copy of application required: Yes 

Attached Flies: 

I ). Site Plan : (Refer: 1 (II)) 

No Attachmenl Found! 

2). Certif ied Rovenue Skelch : (Rofor: 1 (II)) 

No Attachment Found! 

3). Real on for Not Apply ing for Ronowal bofore Expiring NOC : (Rofor: 1 (v)) 

No Anachment Found! 

28/04/2020 04:04 PM Page 5 of 8 
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Government of India 
Min istry of Jal Shakti 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for Issue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOG Issued to Existing Industrial Projects Abstracting Gro undWater 
(Application For Renewal of NOG) 

APplication Number : 21-4/1261/UPIIND/2016 

Applied For Renewal: 1st 

41. Existing NOe : (Refer: 1 (vii)) 

S.No Attachment Name 

Existing NOC 

File Name 

NOC.pdf 

5) . Enclose Flow Chart of Activity and Requirement of Water: (Refer: 2) 

No Attachment Found! 

6). Groundwater Avaitability Report : (Refer: 4) 

No Attachment Found! 

7). Details of Rainwater Harvesting I Artificial Recharge Measures: (Refer: 5) 

S.No Attachment Name 

RWH report 

8). Authorization : 

S.No 

2 

Attachment Name 

Air Consent 

water consent 

9). Extra Attachment : 

S.No 

2 

3 

4 

Attachment Name 

ETP 

Geo hydrological reports 

Pond Recharge Proposal 

Pond Adaptation 

File Name 

Rain Water Harvesting VBL-3.pdf 

Air-2019.pdl 

Water-2019.pdl 

etp.pdf 

CGWA proposal. pdf 

File Name 

File Name 

Pond Recharge VBL ECOTECH-3.pdf 

Ponds adoption .pdl 

10). Compliance to the Condition prescribed in the NOC 

SNo. Conditions given in NOe Attachments 

S.No. Attachment Name Fite Name 

Area Specific Plantation 

2 Domestic Water School Sanitation 

PLANTATION 

WATER 

water sanitation.pdf 

water sanitation. pdf 
SANITATION 

3 Groundwater quality monitoring - Pre 
monsoon and Post monsoon 

Test Report Pre and Post water test report 
201a.pdf 

4 Maintenance of recharge structures BOREWELL Borewell -1 .pdf 

2 RWH RWH.pdf 

5 Number of Pizometers as per NOe PEIZOMETER VBL Peizometer.pdf 
and Water Level Record 

6 Number of Tubewells Borewales as BOREWELL Borewell -1 .pdf 
per NOC 

28/04/202004 :04 PM Page 6 of a 
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7~ V:~ 
Government of India 
Ministry of Jal Shakti 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for Issue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

Application Number : 21-4/1261/UP/IND/2016 

Applied For Renewal: 15t 

7 Pizometer fitted with AWLRs with 
telemetrry as per NOC 

8 Quantum of Groundwater as per NOG 

9 Recharge through ponds 

10 Recycle and reuse of water 

11 RWH and AR structures implemented 

12 Submission of Compliance report to 
the Region 

13 Water conservation measures 

14 Water Security Plan of villages 

15 Well monitored around the plant 
premises 

2 

PEIZOMETER 

Water Abstraction 
Data 

WATER 
ABSTRACTION 

VBL Peizometer.pdf 

Water Abstraction dala.pdf 

water Conservation. pdf 

POND DETAILS -1 Pond Details-1 .pdf 

2 POND DETAILS-3 Pond Details-2.pdl 

3 Pond Recharge Pond Recharge VBL EGOTECH-
3.pdf 

2 

recycle and reuse 

RWH 

RWH Report 

Compliance 

WATER 
SANITATION 

Water Security 

No Attachment Found! 

Water Distribul ion and 
Balance.pdf 

RWH.pdf 

Rain Water Harvesllng VBL· 3.pdf 

SelfGompliancc.pdf 

water sanltation.pdf 

water sanitation. pdf 

16 Wells fitted with water meier and its No AUachment Found! 
Record 

11) . Compliance to the Condition prescribed in the NOe . Other 

5No. Conditions given in NOC 

AS PER NOG 

12). Bhara! Kosh Reclept (Porcesslng Fee): 

S.No Attachment Name 

FEE RECEtPT 

13). Application with Signature and Seal: 

No Attachment Found! 

S.No. 

Attachments 

Attachment Name File Name 

Compliance Compliance Report submitted 
manually.pdf 

File Name 

BHARAT KOSH FEE.pdf 

2810412020 04:04 PM Page 7 of 8 
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7~ V:~ 
Government of India 
Ministry of Jal Shakti 

Department of Water Resources, River Development and Ganga Rejuvenation 
Central Ground Water Authority (CGWA) 

Applications for Issue of NOe to Abstract Ground Water (NOCAP) 

Application for Renew of NOC Issued to EXisting Industrial Projects Abstracting GroundWater 
(Application For Renewal of NOC) 

APplication Number: 21-4/1261/UP/IND/2016 

Applied For Renewal: 1st 

Date : 

Place : 

Associated User : RAJRATHORE 

Submitted By User : RAJRATHORE 

Submission Date: 19/11/2019 

Name & Signature of Ihe applicant 

(With official seal) 

• In case signed by any authorized Signatory. the deta ils of the Signatory with the authorization shall be 
enclosed. 

28/04/2020 04 -04 PM Page 8 018 
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7~ V~ 
N <.J v i 

UPC INSTRUMENTS PVT. LTD. 
AN ISO 9001 :201S, GMP & CI!. Certified Compnny 

Orne. Addro •• : Plot No. 18, Towol Markot, Gohan. Road, Pan 1p a t· 13200J f 

M anufacturing Unit : Plot No. 125. NonrTehall, Dlngor M . JlI ra Road. Gharaunda. K arnal:'132114 

CALIBRA TION CERTIFICATE 
-rhh 1,.0.111'" h.:n hftll rllll) ' .... I.\I\U b..- Io .. r~.,julI't:Oi 

Customer N nmt" : Vunm Bcvcrag~s Li ll1ilc:d 

C rrllncntc No : UPC I .1 12 012(J-~ I 

Tcst1l1~ DAfe : 9/ 1212020 

T('dlnlc!lIIJllrumCI(~ r.' 

Serio ' Nn : 2011~0161 I Size : ROmm 

Pnx luci Type : EMF 
Flow r;tn~l' 

o · ISI.OOU M OJ. II r. 

Model : UPCS MAO - 110 r.t~(.'lrm:11! Type : ,",S-J 161. 

MOllnt in~ : INTr:GRAL K-Fnetor : : .OJ09 

Oh~c(\'!It!on Tobie 

Oh:.cr\ ell Tolnl i.f.cr 
S.N o. A ct uill Observed 

Flow ROlc Flow Rntt: 
A..:IUOI Totll ll zcr 

0 .1" .\1 " 3 171,. , ',UM A .J/II,. ".J lll~ I " J . u.J . .. . .. J 

Jl."Il~I "JfII', J 2.lW'I1 4Jlh r U.III"M"' J . 

!'I ..... !'1" .. ' f j jr. 50.U"o ' '' Jn .. ' .' 4S" "' J . 

' (lJ . l'.:"·J ' " r. , ul .n,'ll ~.lI"" ' . '21:'11- .1. 

11 ' .. "." ~ Jill,.. I l l . ~' ''' I ~Ji''r '.JnM" .;). 

· T hi s is to certify Ihal Ihe ol)ovc produlo:lls wl.lrrunt C'd ,.or .... 1 .. ~iaMI":~, , ,,cu r 

~C% 
(: A~ j~:j 

li r e IlIslrUlllcnt ... PI'I\ ult" I..lmih·u _. 
( ·.st , ·902.tSDO DJ1 
r .Sl .Q8Ve.t l OIJJ I 

Infoftunllechmelfir.c:om 
.; www.upcln . , ,.umenl • . j,, 
::s WW'W.unltec:hnlet. , com 
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UPC UPC INSTRU MENTS PVT. L TO. 
AN ISO 9001 :2015, GMP & CE Cert ified Company 

~G 
FLOW£9.H' 

~~ 
Office Add ress: Plot N o. 1B, Tow el Markot, Gohana Road , Panipat-1 32003 

Manufacturin g Unit : Plot No. 125, Near Tehsil, Dinger Majara Road , Gharaunda, Kamal-132114 

CALIBRA TION CERTIFICA TE 
TIus pl'NuCI ~) ~ rUu) teSted 19 I-oelnlo\ l'C'adillp' 

C ustomer Nnme : VilrUn Oeverages Lim ited 
CCl'ttncntc No : UPCI-1 121t:l0-~1 

T esting Dfltc : 911212020 

T l'chnlC' I Pn " rn mc ers 

Seri31 No : 2011ROl616 Size: : 80mm 

Product Type : EMf 
Flow runge 

0- 181.000 M ' J . I-Ir. 

Model : UPCS MAG - 110 Eleelrode Type : S-3 16L 

MOllnting : INTEGRAL K-Factor : I.R 118 

Obscn'nlion Tnhlc 

S.No. Actua.l Observed 
Flow Rate Flow Rate 

ACllIal Totali7.er Obsel"\ ~d Totalizer 

. , • • "" I " ')'/ I lr • 1I .... ~.\ I .. Jlllr. 'J1.1~I" J. .u~:\t ·J 

, ~~9liI\l "JlUr. '''O''')I ''Mlr ._'I&lII\I ~ J . O~\I 'J 

J Ji ..... ';\ ' ... Jn.r. _,.-O)' '')Jhr .... u~,~J. 1\.""'" ,, -J 

, 1Io6.U~I "l llir. ac..O' ) , "'JIt., '."',\1 '.1. II.·· .. J\I · J 

, 'I'f.7ti \I "1II I r. 11'.""" "'''''r I.UUI'J. 1 . !lI\ I ~J 

·nlls is to certify thul lhe above product is warranted for 

( +91 ~62A5000J1 

r +9 1.9119643003 1 
InfoC!unitechmet.r.com 

:! www.upclnsfruments .l r.l 
=- www.unltoe:hme1er com 
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UPC INSTRUMENTS PVT. LTD. r~ 
FLOW £9.J.!~T. 

AN ISO 9001 :2015, GMP & CE Certilled Company 
Ol'rlca Addr.s.: Plot No. is, Towel Market , Gohana Road, Panlp;Jt-132003 

Manufacturing Unit : Plot No. 125. Ne'Or Tehell, Dlngor.MaJara Road, Gharo unda, Komal-132114 

CALIBRA TION CERTIFICATE 
Til .. \,It11ll"":1 h.~ N t ll rUIl)' Ic'led If! below IC;uitll¥" 

Custom"r Nome : Varut1 Ik \,<CUJ.'Ci Lim ited 

Ccrlincate No : U PCI-1122120·21 

Tt'Sting Dntt' : 9/ 1212020 

T('C'hnlcnl Pnrnmeler!5 

Serial No : 20 121001617 Size : IUOmm 

ProduC"t Typt: : EMF 
Flow range 

0 · 283.000001.1 ' .L llr. 

ModeJ : UPCS MAG - 110 Electrode Type : SS-316L 

Mounting : INTEGRAL K-Factor : 1.9975 

Ohser\lntiol1 T nblt 

S .No. Actual Observed 
Flow Rate Flow Rare 

I\ctual Totalizer ObscrvcJ Totali zer 

, 15.'.'1'''),!, ''. 15.7l.'I '" )/1I. Q.J1 ~M " l0 - • .JD"" J 

, J6.S.~t "lfll,. J, .... .\I ~JI1"'. 1.,,1I6" "J . o.".·n' ''J 

J "'."" 'JIIlr. U.'JMAJI'h~ O., .I Io:\l"J. U •• • U" "J 

• U I.U .\'"Jfllr. IJ1.1 1.'I I" lnIt 1.1 .. :o.1- J . I.JIIoI " " J 

• " 1 .,"~I ·Jlllr. I' I .... "'''J", . 1.J09M" l . IJ IN .'I"J 

·This is 10 c~ni ty that Ihe obove product is warmntl'd ror n period of I y~a r . 

I ~Ir~,tfeil \i,lIlrJ ,,'. t e ltd 

{ +91·i624600031 
f . +9''''9896430031 

Info@unlt.chmater.eom 
~ www,upcln llrumont$ In 
::! 'WWW.unltechmeler.cu m 
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7~ ·V~ 

Newcon Consultants & LaboratorIes 
All ISO 9001 : 2015, ISO 14001 : 1015. DlISAS 18001 : 1007 Ccruncd L:.aborulory 

NAUL ISOIIEe nOlS : 2017 (l'c:§Ung, Ccrt . No. TC-SS1Ci) Accn:llltlltl'd l..abonlory. 

Website : 'NWW.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 

riS1 JAI-AHl. 

~ iC:; . .. , .... 
110 1000II '''''lIOtt'''' ltOOl 

RoO. N • • RI.VUII 

(ESSENTIAL TEST AS PER IS:10500) Pag. 1 Of 1 

TEST REPORT NO : NCUVBKM16166f003111211112020 DATE OF REPORT : 17111f2020 

Name And Address Of Customer VARUN BEVERAGES LTO: --

PLOT NO.· 2 E, UDYOG KENDRA, ECO TECH·III, GREATER NOIDA , .C 
B NAGAR,U.P., INDIA 

Analysis Start Date 

Date of Sampling 

Time of Sampling 

Sampling Done By 

~ampling Description 

'-Sampling Location 

Sampling Protocol 

Packing Condition 

S.No. I Parameter 

1211112020 

1211 112020 

14:05 

NCL 

GROUND WATER 

BOREWELL NO· 1 

IS:3025(Part' I)· 

Sealed 

,. 
" 'c.., 

r .. , , 
., . 

SAMPLING DETAILS 

Unit 

, 

'. .. 

Analysis End Date 

Sampling 10 No. 

Sampling Quantity 

Packed In 

TEST RESULT 

Protocol ' Result 

17/1112020 

0031/1211112020 

TWOLt 

PVC CANE 

Drinking Water Standards-' 
limit (IS :10500) 

Desirable Limit ~ermissiblo 
Lim it 

1 Colour .' ,I:JZN . APHA·:.!120 (e) I <5.0 5 max. --. 
I 15max 

2 ! Odour - IS:3025 (P·5) Agreeable Agreeable Agreeable 
I 

3 Taste - 15:3925 (P--8) Agreeable Agreeable Agreeable 
_. 

• Turbidity -NTU APHA,2130 Ie) . <1.0 1 max. 5 max. 

5 pH .. I;'" ~ - : APHA~~OO'(H+;B) i 7.42 6.5-8.5 No Relaxation . , -
6 Total Hardness , 

:,::·,rn~. , APHA'2~0 (e) i ~12 200 max. 600 max. 

-r Iron (Fe) l.m·g~ . ·:AP,I"'·~l1' .le) 0.26 1.0 max. No Relaxation 

Chloride (CI) mglL APH~"'500 Ie! 89 250 max. 1000 max . 

9 Residualrree t,;hlorlne mg(L A~~:",.590 (~) <0.2 0.2 min . . .,-' .. , 
10 Sulphate. (S04) mg/l APHA--4500 (C) .. 200 max. 400 max . 

11 Total AlkaUnity mglL APHA·2320 (8) I 238 200 max. .. 600 max. 

12 Fluo'~. IFI mgJI. APHA-4500(F) 0.38 1.0 max. 1.5 max. 

13 Total dl&sol'led Solids (T05) mg/l APHA·2540 (C) 480 500 max. , 2000 max. ,. Total Coli orm ro-tPN/l00ml 15:1622·1981 NOI Detected Not Delectabl" Not Detectable • ,. E.col, l1uu mL 15:16a·1gu1 I Not uetecled Not Delectable Not Delectable . 
.- _ . .. - '-' ._--'-._--

•••• End 0' Report .. •• 

FOR NEWCON CONSULTANTS & LABORATORIES 

".,;IANTSqo 

_ 

'0 

§ '" 
I . KHAN ~ ,,;~ , ~ .' 

tiel..,.,.) PARED 161 . SIGNATORY 
FcMl1E.nDNClbIQ~. 1~ only. EndOC18tneflt of hi same Is neilher Inferred !'!Of" fllpW. ~ AI dis~ ~ ~ 

GHAZIASAD JU_IC11OH. 3. The _hh .' _ ""Pf~ 1,1 ";Ihout~. peonlsslol d IlAHAGIHG PARTNER 4. Our labliy " hiIer!. - vallIO olIy. 

ubollltoty :A-1/158, Sedor-17. (Swedeshl Compound) Kavl Nagar IndusfrJalAraa, GHAZIABAO - 201002 (U.P.) 
Mobil.: 9810430345 8744051920 I Website : www.newconlab.ln 

E-m.lI: Info@newconlab.in', newconlab@gmall .com, accolKltsltilnewc:onlab.in 

I 
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7~ ·V~ 

Newton Consultants & LaboratorIes 
An ISO 9001 : 2015, ISO 14001 : 20lS. QIISAS 18001 : 1001 Ccrtlflcd Labor.Jlory 

NAUL ISOl lEe 11015 : 2011 (fc~ling, Ccrt. No. TC·5S2(i) Accrtclll.n ll'Cll.nborlllory, 

Website : www.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 

riS1 JA$.AHl 

~ {G+ 
"" f" " 

ISO .00111"40".011 ..... 1&0411 
IWo. N • • RIt VUI1 

(ESSENTIAL TEST AS PER 15:10500) Page 1 Of 1 

TEST REPORT NO : NCLNBKM/6166/0031112111/2020 DATE OF REPORT : 17/11/2020 

Name And Addr ... Of Customer VARUN BEVERAGES LTD: 

PLOT NO.· 2 E, UDYOG KENDRA, ECO TECH·III, GREATER NOIDA, ,( 
B NAGAR,U.P., INDIA 

'--------------- -'S,JA"M"P"L"IN"'G"D"'E"'T"A70IL-Sc-- -._------_ ._--_.­

Analysis Start Date 

Date of Sampling 

1211112020 

1211112020 

Time of Sampling 14:05 

Sampling Dc ne By NCL 

r~ampling Description 

"-Sampling Location 

Sampling Protocol 

Packing Condition 

S.No. Parameter 

GROUND WATER 

BOREWELL NO· 1 

IS:3025(Part' l) 

Sealed 

.. 

:_~. L, 

r , . , 
". 

Unit 

' . 

Analysis End Date 

Sampling 10 No. 

Sampling Quantity 

Packed In 

TEST RESULT 

Protocol ' 

I 
Result 

. 

1711112020 

0031 /1211112020 

TWOLt 

PVC CANE 

Drinking Water Standards-' 
Limit (IS :10500) 

Desirable Limit Permisslb/o 
Limit 

1 Colour .- I:jZN . APHA-2120 (CJ I <5.0 -- . 5 max. I 15 max. , 
2 ! Odour - 15:3025 cp·5) Agreeable Agreeable i Agreeable 

3 Taste - ' 15;3025 (P-8) Agreeable Agreeable Agreeable 
_. 

• Turbidity , ·NTU APHA,2130 (B) <1 .0 1 max. 5 max. 

5 pH . .. ' /A: ... . '-.' APHA-4§90'(H+:B) t 7.42 6.5-8.5 No Ralaxalion . , .. .. .. 
8 Total Hardness , 

r.o' ,::",mg~'.. , APHA-23<\0 (e) i ~12 200 max. 600 max, 

-t Iron (Fe) i.m,g/L " ';·A~\'A'~~l1 .. (B) 0.26 1.0 max. No Relaxation 

ehlorkle (el) mg/L AP~-4500 (8) 89 250 mIX. 1000 max. . 
9 Residual free Chlorine mg(l. . APHA:<,,500 (a) <0.2 0.2 min. . .,-- .. 

10 Sulphates (S04) mg/L APHA-'l500 (e) ... 200 max . 400 max . 
. _-

11 Total AlkaUnity mglL APHA-2320 (8) I 238 200 max. ~ 600 max. 

12 Fluoride (FJ mglL APHA-<l500(FI 0.38 1.0 max. 1.5ma ... 

13 Total dissolved SoUds (TD5) mg/l APHA-2040 (CJ 480 500 max. 
I 

2000 max, 

I. Total COliform MPN/100ml 15:1622-1981 Not Detected Not Delectab1«t Not Delectable ' 

15 E.coll 1100 ml IS:162:t:·1981 I Not Detected Not Detectablo Not peledable ' ._. _ .... -._ . . _--'--._ -
••• • End Of Report···· 

FOR NEWCON CONSULTANTS & LABORATORIES 

~0i'NTS4' 

~ 
~ 

~ '" 
I KHAN ~" ", .. ~ .' 

'ScIence) PARED ~ . SIGNA TORY 
F.1E.nD'k<lbll~_ 1~ only. Endorsemenl of hi same Is neither inferred nor ImpW 2; AI dls~tes 3Ubject ~ 

GHAZIABADJURISOICTION..3, Tho ~.h .. ' uced iiio9f~ IUlwilhoull/lepermil.lloo dMAHAGIIIG PARTNER • . OUrJabiiy Is!milad ~_wll.O only. 

ubo,.,oty : A-1/156 , Sector-17, (Swadeahl Compound) Kavi Nagar IndusuialArea, GHAZIASAD · 201002 (U.P.) 
Mobil.: 9810430345, 8744051920 I Web~Jt. : www.nswconlab.ln 

E·m.U : Inro@newoonlab.in, nawconlabGgmal1.comi accounts~nowCQnlab.ln 

I 
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7~ '''-~ 
Newcon (on&u'tant& & &aboratorle& 

An ISO 9001 : 2015, ISO 14001 : 2015. O IiSAS 18001 : 2007 Cert ified LaboMltory 
HAUL ISOl lEe 17025 : 2011 \fH:ting, Cert. No. TC.!'S26) Accredll.lltcd LabnMllory. 

riS1 JAS-... 

i {(Y: 
. Website : www.newconlab.in ·· ·r· · .. 

ISO 'OIIUt4/l01l0KlAI 11001 
A. g. No, Rl.V7l11 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 
(ESSENTIAL TEST AS PER IS:l0500) Page 1 Of 1 

TEST REPORT NO: NCLNBKMl6166/0032112111/2020 DATE OF REPORT: 17/1 1/2020 
Nama And Address Of Customer VARUN BEVERAGES LTD. 

PLOT NO . . 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA , ,G. 
B N.AGAR,U.P., INDIA 

SAMPLING DETAILS 
Analysis Start Date 

Oate of Sampling 

TIm. of Sampling 

12111/2020 

1211 112020 

13:05 

Sampling Don. By NCL 

~ampllng Da5crlption 

'-sampling Location 

Sampling Protocol 

Packing Condition 

GROUNDWATER .. ,·' 

BOREWELL NO- 2 

IS:3025(Part-l), 

Sealed 

Analysis End Date 

Sampling 10 No. 

:·~.ampllr\g quantity 

'Packe~ In 

TEST RESULT 
S.No. Parameter Unit : -Protoe.«?-I 1 Result 

.. " 
,. ',. r .--. 

-'. ' .':" ! ; ,-: . - . , , ~. ,I ', I -1 Colour r '- . . ". , H2N'( . APHA·21 fO IC) <5.0 
I 

2 Odour - 15:3025 (P-5) I Ag reeable 

3 Taste - 1$:3025 (P-8) Agreeable 

• Twbidfty ~T~ "'r~A.-21 30(8) I <1.,0. 

5 pH ~. " .-\ ' :",:. , AP~~~op' (~·8) 7'.32 _. .' .. 
8 Total H._ ,,:: 

, 
~ , ~g/L .';,.;. . APHA-234.0 '(C) ·.W , 

~ 
Iron (Fe) .- .~g/~· . -!IP~:3_1,1 1 ,(8). , . 038, ' " . 
Chloride (CI) mgll.: 'APHA-4500 (8)- 94 

9 Re .. fuolfr .. Chlorine '1llQi).: .APHA~500 '<~ I _ <0.2 

10 Sulphate. (504) . mg/L ' APHA-4500' (C) I 40 

11 Toeal AII<IUnfty mg/l APHA-2320 (8) 242 

12 -f'iUOiIdO (F) mgll .APHA-4500(F) 0.36 

13 Toeal dla_ SOlid, (TOS) mg/L APHA·2540 (C) 490 ,. 
10I0l \;OIIIorm ,",PNll00mll 15:1622-1981 Not Detected 

15 E.C<lII 11 00 mL I 15:16 22-1 981 Not Oetected 
-- . ---- .. 

FOR NEWCON CONSULTANTS & ~~~~~~:s 

1711112020 

0032112111/2020 

TWOLt 

PVC CANE 

Drinking Water Standards Ii 
Limit (IS :10500) 

Desirable Limit PeirniSSible 
Limit 

S max. 15 max. 

Agreeable Agreeable 

Agreeable Agreeable 

1 max, 5 max. 

" S.!HI.5 No Relaxation 

200 max. 600 max . 

1.0 max. No Relaxation 

250 max. 1000 max. 

0.2 min. 1 

200 max. 400 max. 

200 max. 600 max. I 

1.0 miX. 1.5 movc. 

500 max. 2000 max. 

Not Detectable Not OeteClable 

Not Detectable Not Delectable 
- - .--

.... End at Repon· ··· 
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Newcon Consultants & LaboratorIes 
An ISO 9001 : 2015. ISO 14001 : 201.5, OIlSAS 18001 : 1001 Certlned Laboratory 

NABL ISOl lEe 17025 : 1017 ('1'tslllIl. Cert. No. TC-5516) Ac-c:rtdltatro Laborutory. 

Website : www.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT ' 

~ 
JAS-.... 

~ :1."":':: 
~Q: ·· ·r· · .. 

lao"UUOOtJOMU.I , .. , 
"-o.H .. "',VUI1 

(ESSENTIAL TEST AS PER IS:1 0500) Page 1 
TEST REPORT NO : NCUVBKMl616610033112J11/2020 DATE OF REPORT: 17/11/2020 

Of 1 

Name And Addre .. Of CUstomer VARUN BEVERAGES LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA, ,G 
B NAGAR,U.P., INDIA 

L------------ - ·- - - .... SJA .. M'"P"UWN"'G;-;O .. E"'T'"A""IL-;-S -- -- - - - - - --- - ----

Analysis Start Date 

Dato of Sampling 

Time of Sampling 

Sampling Done By 

~ampllng Description 

'-sampling Location 

Sampling Protocol 

Packing Condition 

1211112020 

1211112020 

14:15 

NCL 

GROUND WATER 

BOREWELL NO- 3 

IS:3025(Part-I) 

Sealed 

Analysis End Date 

Sampling 10 No. 

!;anipllng quantity 

Packed In 

1711112020 

003311211112020 

TWOLt 

PVC CANE 

- fEST RESULT -S.No_ Parameter Unit ProtoC.ol 

! 
Result Drinking Water Standards I . , 

Limit (IS :10500) 

Desirable limit Permissible 
- ,- , Limit 

: • , - , ': '" ,~ , 
1 Colour . - .. ' . HZN APHA-212il (C) i <5.0 5 max. 15 max. 

2 Odour - IS:302S (P-S) Agreeable Agreeable Agreeable 

3 Tllte 15:3025 (P-8) Agreeable Agreeable Ag reeable 

4 TUI1>IdIty NTU.· AP~-2c130 (B) <1 .0 1 max. Smax. 

5 pH 
, . APHA-<lSPO (~+B) 7,BO 6 .5-8.5 No Relaxation - .. 

e Tola! Hardness 1IJ!IIl !. APHA-2340 (C) , 41.~ - , 200 max.. 600 max. , -y Iron (Fe) , -, _ ' mgIL ' - --~~A:31," (B) " 0.3.0· , 1.0 max. No Relaxalion 

8- Chloride (CI) mglL APtiJl.;4S00 ~B) r 196 250 max. 1000 max. 

g RHktu.J free Chlorine 'mQIL APHA~SOO(~) <0.2 0.2 min. 1 

10 Sulphal .. (So.) mgIL APHA-<lSOO (C) 43 200 max. 400 max. 

11 Total Alkalinity mg/l APHA-2320 (8) 440 200 max. 600 max. 

12 Fluoride (F) mglL APHA-<lSOO{F) 0.49 1.0 max. 1.5 max. 

13 TOlII oluolved Solido (TOS) mg/L APHA-2540 (C) 884 SOO max. 2000 mu. 

14 Total Coliform ,.rPNll00m1 IS: 1622-1 gB 1 Not Detected Not Delectable Not Delectable 

1~ E.OOO 1100 mL IS:1822-1981 Not Detecled Nol Delectable Not Delectable 

-- _._ -_. - --
• ••• End Of Report·· · · 

" 

, 

, 

, 
, 
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Newton Consu'tants & Laboratories 
An ISO 9001 : lOIS. ISO 14001 : 1015. OHSAS 13001 : 2001 Certified Labontory 

NAIL ISOIlEe 17025 : 1017 tTHtlnr. Cut. No. TC-5526l Accredltatcd Laboratory. 
R(!(o~ with MOEFCC &: U.P. Pollution Control Board 

Website : \WIW.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 
(AS PER 15:10500·2012) 

TEST REPORT NO : NCi:NBKMI5470/0"2i/25;05i2020 ' .. .. -oAfe'oTREPORT , 29/0Si2oio 
' Name And Addres. Of Customer ---T'V~A,"R"UiiNJBRE"'V'"E"R;;:A"G;;-Eo;sOTLTTnD-, --- --=--===:..------

Page 1 Of 2 

Analysis Start Date 

Oa te-of Sampling 

Time of SOImplinQ 

Sampling Done By 

C
samPling Description 

~ampling location 

Sampling Protocol 

Packing Condition 

S.No. Parameter 

Coiour 
- 2 - -· OdOUf 
- 3- ' Taste 

--.-- - -,p"'H;----

25/05/2020 

25/0512020 

11 :30 

CUSTOMER 

GROUND WATER 

BOREWELL NO,: 0\ 

IS:3025(Part-l ) 

, 
PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH·III, GREATER NOIDA , ,G 
B NAGAR.U,P" INDIA 

SAMPLi NG bET AiLS 

Analysis End Date 

Sampling 10 No. 

....., ... ;.­.... ; .. ,-." 
Sampling Quant ity 

29/0512020 

02112510512020 

" 
~. ~ _ . Pa,cke,d In 

, . . . ~~,"!'t .... ". . TEST 'RESUL'l ._,', 

Seated 

Five Lt . 

PVC CANE 

.. ~.~ :-·· ........ O'rilt'(i ',-'. P;oto'col~ I "Resuit "'7,. I - 'Drinking water Stit-nda'rds I 

A: ''' j ' :' . ,,:. I " i Limit(IS :1 0500 2012) , , '. , ,'.\'; I - l ,-- -
I. :. ~.' .-,1 "".. " :.: . • '· 1 peslrable Limit Permissible 

• .# l ,f - ~. J .~, , Lim it 
f1p..j ,. ~ • ~ ~ .~ \~1. "" .. <.,':,..c' :.!'\- -- ---::no:--...".-+-:: [, -;:or " Haie~~--APl1A~2120 <£1 . <5,,,0. ---sn;ax- - '--15m3X-

i .Ag~~~ab le Agreeable Agreea~ 

~G •. ; ~~'" . t 15:3025 (P~) Agreeable Agreeable Agreeabte--

... - 7'1 .~ .• : AP~-4:QO ~fl+~) .' .J . .7 ~7.0 6.5-~" No Relaxation 
S--Turbidity -----'i'~~--+-NiJTi;, UT.", 'i-,-4A"P"'I'IAX.,;2TI3"'0"I,.B'), -t---'--=-;,.2;...-:4:----,,;-m=ax.,--~ix~-
-6---TTo::;,=.'''H:;:a=rd''n~es·s '} . mg/,L . '\ AP~~"2.340,<C) 200 max. 600 max~ 
'7 - " - ',-on'-IFel ------- ''c. c.'--:-;;;;;-"--;:oii"",,,;f,' '''''''~-,-:----...--:i,!--;aL --===-mg/l APH~~~,1 1~) 0.3 max. - -~oRelixaiion 

C ---ChlQilde(Cij-- , " .... " mg/L' APHA-4500(B) ---25Om'ax-:--- '- '-OOomax-. - · 

. 9 , ., . . - Re SIdual. Free Chlorme ----~-m=g("L--..,A'EP"H"A..,"\;oS"OO""I~")-'-,--,::-'" - --- 0.2 min.----.' ·,O"m"'i=n, 
~ ~ .' - . , . 

lif ' - lOtar6iSSo~~dSOlids lros;---- ~glL ~" " ·API;iA·~s..",O:(C )·" . 

-',-, - - CalCium IC.,---- '-------m=:glLi'-"'%;:r.,-=-~"'R","A"':3=~;;;'=", ~"F;,;"·"" '--..--------..==-,-~---;;= 75 max. 200 ,nax.-' "._. 

30 max. 100 maX: -

APHA·3111 IB) 0.05 max. 1 . 5max~ 

mg(L APHA·3111 IB) 0.1 max. 0.3 max. 

mg/l APHA-4S00 Ie) 200 max. .. 00 max. 

mg/l APHA-4S00 IN03) 45 max. No Relaxation 

mgIL APHA-4S00 10) 1.0 max. 1.5 max. 
.- . .. ". __ . 

FOR NEWCON CONSU~TANTS & LABORATORIES 

ubonloty : 8th KM, Slone, NH-58, O.~I Meerut Road. Morta (OW, M"",", Ilham Mrilr) GHAZiABAD · 201 003 (U,P,) T~ef .. : (0120) 2675225, Mobile : 981043034S 
E-mail : Info@newconlab.ln.newconlab@gmall.com 
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Newcon Consultants & Laboratories 
An ISO 9001 : 2015, ISO 14001 : 201S, OIl&\S 18001 : 2007 Certifled Laboratory 

NABL ISO/lEe 17025 : 2017 (ThsUnc. Cert. No. TC·5S16) Accredltated Laboratory, 
Recocnlnd with MOEFCC & U.P'. pollution Control Board 

Website : W'MY.newconlab.ln 

TEST CERTIFICATE 

- ; 8 - - Mercury (Hg) mgfl APHA·3112 (B) <0.001 

'9 - -_. CadmiUrii'(Cd) mg/L 

20 Selenium (Se) mgll 

2' Arsenic (As) mgll 
- 22 Cyanide (Cn) mgll 

23 lead (Pb) mg/l 

2. - - ziiic-(Zn) ---· .. - ------ --mgiL- ---

" 25 " " '- " nionlc Detergent (MBAS) 

35 

36""- ... -;,;::~;:r:-'=~1F 

37 

38 

... 
'mglL 

APHA·3111 (B) 

APHA·3113 (B) 

APHA·3500 (8) 

APHA-4500 (e) 

APHA·3111 (8) 

APHA·3,11 (8) 

APHA-4540 

.,' 

FOR NEWCON CONSULTANTS & LAlj,QRATORIES 
I~ . 

<0.003 

<0.01 

<0.01 

<0.05 

<0.01 

<0.05 

<0.02 

0.001 max. 

0.002 max. 

0.01 

0.01 max. 

0,05 max, 

0.01 max. 

Smalt. 

0 .2 max. 

No Relaxation 

No Relaxation 

No Relaxation 

0.05 max. 

No Relaxalion 

No Relaxation 

1Smax. 

1.0 max. 

No relaxation 

o.OOf max. :- 0.002 max. 
. .. 1. __ ._ ... 

•••• End Of ReportUU 

INTE\(~liliAN r ,;'· '®-, I.!'~) '_. 
~ pe~) PREP~Y'- A)JTHORIZED SIGNATORY . 

• • \ . lorrod lY.mpIied 2 AI dl5plAes subjoc1lo 
NOTH~MlllIJI~'YiiIiI'Ti/I" _~ ~ .l!Cldcn_'. of Iho .. me Is noilh. i1 .: .n . I iii bimiiod to ~_ value OIly. 
GHAZIAlIAD JURISDICTION l Tho Ropof\ shaD not be "Ilioducod ""-"PI in full wllhoul ihB pennls!lon of MANAGING PAR~ER. Iiab ~ 30345 

• . . P) T~ i..x. (0120)2675225, Mo~~ : 98104 
l.lbonilo/y ; Btl1 K.M. Stone, NH-SS. DeIhl Meel\l! Road, MorIa (Opp. Man~.Oham Mand'l GHAZJABAD· 201 003 (U.. • . 

E-mail: Info@newconlab.in
l 
newconlab@gmall .eom 
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Newcon Consultants & Laboratories 
An ISO 9001 : 2015. ISO 14001 : lOIS, OHMS 18001 : 2007 Ctrtlli~ Laboratory 

NADL lSD/lEe 17025 : 2017 (nstlnc, Cut. No. TC-5526) ~rtd1l2ltd Labol'2ltory. 
RccopdsN with MOEFCC &: U.P. PoUuUon Control Board 

Website : WYIW.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 
(AS PER 15:10500-2012) 

, TEST-REPORT NO : NCUVBKMl54701022/2S/OS/2020 DATE OF REPORT : 29/05/2020 

Nama And Address Of Customer VARUN BEVERAGES LTD. 

Page 1 01 2 
- , , 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH-III, GREATER NOIDA, ,Gj 
B NAGAR,U.P., INDIA 

- -. - .- - - --- - - -.----- - - - -- ----.iSToAM"'P""LI"'NG=DE--T"'AI"LS.-­

Analysis Start Date 

Date of Sampling 

Time of Sampling 

Sampling Done By 

csampllng Description 

Sampling Location 

Sampling Protocol 

Packing Condition 

25/0512020 

2510512020 

11:40 

CUSTOMER 

GROUND WATER 

Analysis End Date 

Sampling 10 No. 

29/0512020 

02212510512020 

Five LI . 

PVC CANE 

Drinking Water Standards 1 
Limit (IS :105002012) 

Desirabl~ limit 'permiSilble 
Limit 

-, 
I 

Sma.< 15max - -- \ . r " _.. cOloUr -----rl-fl,-"-~"";-.:':!:-:?::-.--ia=",=,...:c.:.._~--:..,,,---;'-h--.-::=-----"-...,..-o 

2 Odour Agreuble reeable 

3 Taste Agreeable Agreeable 

4 pH 6.5-8.S No Relaxation 

Turbldlly 'max. Smax. 

Total Hardness 200 max. 600 max. 

Iron (Fe) 0.3 max. No Relaxation 

Chloride (CI) 250 max. 1000 malt 

-9- Res uill, Free Chlorine 0.2 min. 1.0 min. 

10 Total Oissolyed Solids (10S) 500 max. 2000 max. 

11 Calcium (Ca) 75ma.x. 200 max. 

12 Magnesium (Ma) mgIl APHA-3SOQ- Mg (B) 16.0 30 max. 100 max. 

, 3 Copper (Cu) mgll APHA-3111 (B) 0.16 0.05 max. 1.5 max. 

'' '- Manganese (Mn) mgll APHA-311 , (B) <0.01 0,1 max. 0.3 max. 

15 Su lphate (SO, ) , mgll APHA-4500 (C) 38 200 max. 400 max. 

18 Nitrate (N0
3 

) mg/l APHA-4S00 (N03) 0.S2 45 max. No Relaxation 

17 Fluo de (F) mgll APHA-4S00 (0) 0.26 1.0 max. 1.5 max. 
_________ ____ -'- __ -'-____ L-___ . 

-FOR NEWCON CONSULTANTS &. LA!!?RATORIES 

...... ;. 
; \(~~N ~ ;o~ 

,.' - CHeJ:,:~~e) PRE~:~ AUTHORIZED SI NATORY 

NOTE ",!"'" ~~~1110 _ ._ .... iIf4lIOd. 2. /oJ ~ :::a i> 
GHAZIABAD JURISCICTION. 3. Tho Roport ohaI not be """"""'" """"In ilil tho pennission c/llAHAGlia PAR!IIEIl • . oiw ilbilly'_ i> -- ...,. 

~""'IOIy: 8th 1lM. Slone, NH-56. Delhi Meerut Road, Mo!Ia (Opp. MIn", Ohan Ma1dir) GHAZIABAD - 201 003 (U'p') T_ : (0120) 2675225, _ : 1l810m345 
E-mail : Info@newconlab.ln.newconlab@gmall.com 
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7~ -V~ 

1m 
Newcon Consultants & Laboratories 

An ISO 9001 : 2015, ISO 14001 : lOIS, OHSAS 18001 : 2007 Certified Laboratory . 
NABL ISO/lEe )7015 : 2017 (TutlnK. Cen. No, TC-SSl6l Accredltated Laboratory, 

RecognLscd with MOEFCC " U.P. Pollution Control Board 

Website : www.newconlab.in 

TEST CERTIFICATE 

~ 
J'HN, 

0 :·····: 
:I-:--\­.V .:. 

ISO toOOIt140011C1~ llOOt 
Il.o g. Mo.",,,"U\ 

. , 

- 18- Mercury (Hg) ! mglL APHA·3112 (8) <0.001 0.001 max. 
I 
! No Relaxallon 

19 I Cadmium (Cd) ! mglL APHA·3111 (8) <0.003 0.003 max. No Relaxation ! 
20 Selenium (Se) 

-21- -- Arsenic (As) 

~ . . -~. Cyanide (Cn) 

~-.-~ lead (Pb) 

: mglL 

I mglL 

i mglL 

I mglL 

APHA·3113 (8) <0.01 0.01 

0,01 max. 

0.05 max, 

0.Q1 max. 

Smax. 

j 25 Anionic Detergent (MBAS) I mg/l APHA~540 <0.02 0.2 max. 

No Relaxation 
I 

0.05 max. 

No Relaxation 

No Relaxation 
I 

15max. 

1.0 max. 

No Relaxation 

600 max. 
c:- Mineral oil mg~ _ :S' ~S :302~_(P:39) <0.05 0,50 n'll\X. 

27 --~T~o~ta"" A~l k~OI~,"~I~~--------------~'~~~9~1"~~~'~A~P~HA~.2~3~2-0"(8")~~----~~~------+-~2Voo~m~a~1---+--EV~~---
I I 

0.2 maw.. 

1.0 max. 

No Relaxation 

No Relaxation 

No Relaxation 

No Relaxation 

-

28 ! Aluminium (AI) • ~ ~ .T9/L APHA-3500 (B) <0.01 0.03 max. 

, 29 

.I 0.7 max. 

I Boron (B) .t:j .... ' ,.: mg/L APHA--4500 (8) 0.42 '\ 0,5 max, 

30 Ammonia (as total Ammonia-~)~ t .r':': .mglt;, APHA0.4500 (e) <0.2 

31 1 Barium (8a) j}f l~', -:1 mg/L APHA-3111 (0 ) <0.05 

32 Sulphide }H; ~_) , , mglL APt;iA-4500 F <0,05 

33 Nickel (Ni) il.:~ ; :-,j. mgll A.PHA-311.1 (,B) <0,02 - I ~. 
ItIi t ' f ,I,"i~ }.. 1 -"1 

0.50 

0,05 

0.02 

.... E-coli ~ , . -II 1100m~ 15:1622-1981 Not Detected '. Shall nol be 

, 

I 
! 

; 
: 

, 
I 

I 

I 

, , 
- . -- , ~ ~~~~==:====~~~1~1 ====' ~"~:~:I~~'~-~~' kl==~n5~~==4===~ft5~~r=~~~~~~~IR~10~Gm~r====7==~': 

•• " _ oj 

No relaxation 

No relaxation ' I 

0.002 mox." - · I 

: 3~':"--:-~f ~otaIColirorm - i f; ~-~ MP,,!,~'OO_~. 15:1622-1981 Not Qetected If, I~ Not Oetectable 
---'-

r' 37 I TotaIChromium(asCr) " ;r r~ .... rngfJ-M APHA·3500Cr-C , 0,02 .0.05 

1_:8 ___ } ~~~o~~m_po __ undS _~~~~~H mg/L • _ __ A..,P_HA~._55_3_0 __ J. ____ - <- 0-.0 __ U;1 ____ ....,. __ _ 0-.0-0_t -m-ax- .. - _ _____ . 

36 t Sitver (Ag) I _ ?" .'_ mglt'" _ APHA-3111 (S) <0.05 .. 0,1 

~ ',"- . 
\ . .,. ~ • ••• End Of Repon···· 

-, ~ ........ , 

, . 

GHAZlABAD JURISDICTION. 3. The Report Wli not be n M...d GHAZIABAO. 201 003 (U.P.) Te~lax : (0120) 2675225. ~~ : 
LlbotI/OIy : 8th K.M. SlDne, NH-58, 0e~1 Meerut Road. Mo<Ia (Opp. ManM iJIIam, b I "._"nlab-gmau.com 

E.mall : in(o@newcona . n, nen...... '0 
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Newcon (on.ulfanf. & I.aboraforle. 
An ISO 9001 : 201S, ISO 14001 : lOIS. OHSAS 18001 : 2007 Ctrtlfied Laboratory 

NABL ISO/lEe 17025 : 2017 rrtstlnr. Ce.rt. No. TC-5516) Atcndltaltd Laboratory. 
Rec:o&nlsed with MOEFCC &c U.P. PoUullon Control Board 

Website : W'NW.newconlab.in 

TEST CERTIFICATE 

I
' ...... z '" ~ ... .. : .Qi: :" : . .... . .. 

ISO 'OO"l~/OMSoU 11001 
-.,. No. 11.1 '111')11 

WATER SAMPLE ANALYSIS REPORT 
=.,..=========,.;I;:A::S.:.P.:E:::R~IS::~1::05::0::0:::.2:::0~12;;)=========_--.::PO_90 __ ' _ _ Of~ • .. 

TEST REPORT NO : NCLNBKMIS470102312510S12020 DATE OF REPORT : 2910512020 

N.me And Addre .. Of CUltomer 

An.'ys's Start Oate 2510512020 

Date of Sampling 2510512020 

TIme of Sampling 11 :50 

Sampling Cone By CUSTOMER 

VARUN BEVERAGES LTD. I 

PLOT NO. · 2 E, UDYOG KENDRA, ECO TECH·III , GREATER NOIDA, ,G\ 
B NAGAR,U.P., INDIA 

• . SAMPLING DET,iJLs - - --- . - .. -- - ----------------

Analysis End Date 29/0512020 

Sampling 10 No. 02312510512020 

c::mPling Description GROUND WATER -.- _. 
.. mpling Locatlon BOREWELL NO.- 03 

' :'?" .... 

Sampling Protocol IS:3025(pa" _ - ~ Sampling Quanlily Five Lt . 

Packing ConditJon Sealed ( . , -. Packed In PVC CANE 

TEST RESULT 
. S~No. - Parameter • 

·1 

Unit Protocol Result ! Drinking Water Standardsl i 
Limit (IS :10S00 2012) , , 

If, 
, 

I 
-- . . r Sirabl. Limit Pennisslble 

i Limit 

- - - : 
" - i 1 Colour ,t ' Haze~;. APHA-2120,(C) I <5.0 .' Smax 1Smax , , 

2 Odour I. c· , ~. 15:3025 (P-S) ~g!eeabI8 - , Agreeable • Agreeable , .. ' . 
3 Taste - 15:3025 (P-8) Agreeable Agreellt)le Agreeable 

I 

• pH ~ - APHA-4S00 (H+8) 7.75 6.5-6.5 No Relaxation , 
I 5 , TurbMlnr \L !: , NTU APHA-213,O (8) <1.0 1 max. 5 max. I 

6 Total Hardneu ~ mg/l A~HA.2340 (e) 166 ," . I 200 max. 
I 

600 max. 
- 7 Iron (Fe) \'1, \ mgll APHA·3111 (8) 

, 
76 .... · ~~' 0.3 max.. I No Relaxation I. ; 

(" 
~, 

ChlorMl. (CI) ... " , 
mg/L : APHA-4500 (8) 146 ~/ ' 250 max. I 1000 max. 

~ I 
i Residual, Free Chlorine .'x., • mg~ APHA.,4500 (8) - .. "",~.z a.2mln . I 1.0 min. 

I·'--AP~O (Ci~ -10 Total DiHotved Solids '. (TOS) !~ ... • ,-1" 436 500 max. 
I 

2000 max. 
I , 

11 C.lcium (Ca) mgIL"" I--&.Ht:~.20 (§F ,- 52 I 75 max. 200 max.. 

'2 Magnesium (Mg) mgll APHA-3SOQ- Mg (6) 21 .0 30 max.. 100 max. 
I 

13 "COpper (Cu) mg/l APHA·3111 (8) 0.21 0,05 max. 1.5 max. I ,. Mang.neH (Mn) I mglL APHA·3111 (6) <0.01 0.1 max. 0.3 max. I 
15 Su19l\at#t (SO, ) mg/l APHA-4500 (C) 46 200 max. 

I 
400 max. I 

18 NI1I'~ (NO, ) : mg/l APHA-4500 (N03) 0.61 45 max. No Relaxation ! 
17 
--- .I 

Fluoride (F) mgll APHA-4S00 (0 ) 0.29 1.0 max. I 1.5 max. 
- I 

FOR NEWCON CONSULTANTS & LABORATORIES 

\NTE~A<j:i&N .. . , . s£h -.-;\ 
t.A .~~n:el_ "KEP~ -'I 

NOTE: 1'P."IlII RioIIIi4liiiW~I;~T_'~ 1M!~~;;"t 
GHAZIASAD JUlUSDICTlOfj, 3. Tho Repor1I1\a11 not be....- ucopt i1 lilt permission or IlAHAGING PARTNER. 4. air IlabiIty illinilod II> _ .... <riI-
IIbcnfoly: 8th K.M. Stone, NHoSl,1ltIhI Meerut Road, t.b1a (Opp. Man., Oham Moricllr) GHAZtABAIl- 201 003 (U.P.) TeI.flX: (0120) 2675225, Mo!;le : 9810430345 

E-mail : InfoGnewconlab. ln.newconlab@gmall.com 
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Newcon (Onavl'an,. 
An ISO 9001 : 2015 ISO 14 & La6ora'orlea· 

NABL ISOIIEC 170is: 2017 ~~OISC OIiSAS 18001: 2007 C.rtlIIcd Lab.""",,, 
Reco&nJsed wlLb MOEF~C !.rtU· No. TC-55l6) Accrtdhated Labor:lllory, 

w .P. PoUUtlOD Control Doard 
Website: WWW.newconlab.in 

TEST CERTIFICATE 

WATER SAMPLE ANALYSIS REPORT 
. - - - . . _ -- --.~_ (AS PER 15 :1 0500-2012) P ••• 2 Of 2 

TEST REPORT NO : NCLNBKMl5470/02312510512020 __________ _ _ __ , _________ _ 
18 1 Mercury (Hg) DATE OF REPORT : 29105 2020 

I I ! mgll APHA·3112IB) <0.001 0.001 max. I No Relaulion 19 Cadmium (Cd) 
I mg/L 0.003 max. I No Relaxation APHA-3111 (B) 

1 
<0.003 

20 Selenium (Se) 
mgll APHA-3113 (B) <0.01 0.01 I No Relaxation I 21 Arsenic (As) 
mgll APHA·3500 (6) <0.01 0.01 max. I 0.05 max. I 

22 i Cyanide (Cn) 
I mg/l APHA~500 (C) <0,05 0.05 max, I No Relaxation 

~23 Lead (Pb) 
I mgll APHA·3111 IB) <0.01 0,01 max. 1 No Relaxation , I 2. Zinc (2n) mgll APHAC311 1 IB) i <0.05 5mu. I 15 max. 
I I 25 Anionic Detergent (MBAS) mg/l APHA-4540 i <0.02 I 0.2 max. ! 1.0 max. 

26 Mineral oil <0.05 0.50 max. No Relaxation 

29 Boron :B} 

:..I~ - g/t::. •• r '-. ApHA-2320 (~) 335 

<0.01 

0.48 

200mu. 600 max. 

0.03 max.. 0.2 max. 

0.5 max. 1.0 max. 

27 Total Alkalinity 

I 28 Aluminium (AI) • "" ~mg/L APHA-3500 (8) ... ,, - . , 

,mgll APHA~500 IB) 

30 Ammonia (as total Ammoni~."")" APHI\-4500 (C) <0.2 0.50 No Relaxation 

31 Barium (Ba) h" / . ,;_, mgIl • AP.HA-311 1 (0) <0.05 0.7 rnax.. No Relaxation 

J 
J 
J 

I 

I 

32 Sulphide mglL A~HA-4500 F <0.05 0.05 No Relaxation--: 

33 Nickel (NL) 'APHA-3111 (8) <0.02 0.02 No Relaxation 

Not Detected 

Not Detected 

<0.05 

- 0.02 

I <0.001 
-----. 

• ••• End Of Report···· 

FOR NEWCON CONSULTANTS & LABORJI'iQRiE!l 

INTEK~N /~JE0'~~ 
!vi ~ .- 'v- !'; ~e) . . ~ 

. CHECK D lJy PREPA D BY AUTHORIZED SIGNATORY 

NOTE : f'W'IMJ~~·Pllil'WW1lW""1M~1~~·%?aJ .... t oIlho same Is n_ -." IV .. plod. 2. AI iIIpias SIlljoct 10 
GItAZIABAD JURiSOICT10N.l Th. Report Wli not be roprod!x:od except in 1u11Olhout1ho pennissJon oIl1AHAGlNG PARTHER. 4. oi.lialii~ is IiriIed 10 _ ..... ariy. 

LlborIlOIy : 8Ih KM. Stone. NH-58. D.~I Meerut Road. Mort. (Opp. MIMI Dham Mandl~ GHAZIABAD _ 201003 (U.P.) Teleru: (0120) 2675225. _ : ~104J0345 
E-mail: Inro@newconlab. ln.newconla~Ggm811.com 
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New~on Consultants & LaboratorIes r;:\1 J4S·AHZ i {e; All ISO 9001 : 2015, ISO 14001 : 20lS, OIiSAS 18001 : 2001 Ccr1incd L-lbo ... lory 
NADL ISOIIEC 17015 : 2p17 (Tc.~tlng, Ccrt . No. TC·~52Ci) Actn::dllalcd I..~ borntory. 

Website : www.newconlab.in 

TEST CERTIFICATE 

WASTE WATER ANAL YSIS REPORT 

···r···· ISO UOIlI4IO UOKUS 1tO~1 
Ro.v. N .. Rt'lnllt 

Page 1 Of 1 

T EST-REPORT NO : NCLNBKMI61981001510:i)f2-2020 . DATE OF REPORT: 07-12-2020 

, Name Ami ress ~"Cu.tomer I VI\RUN1lEVERAG!tS LTD. 

PLOT NO. - 2 E, UDYOG KENDRA, ECO TECH -I II, GREATER NOIDA , ,G B NAGAR,U.P., 
INDIA 

Analysis Start Date 

Oato of Sampling 

TIme of Sampling 

rSampling Done By 

\. ~ampling Location 

Sampling Description 

Sampling Protocol 

Packing Condition 

SAMPLING DETAILS 

211212020 

0211212020 

17:50 

NCL 

WASTEWATER 

ETP DISCHARGE WATER 

IS:3025(Part-l) 

Sealed 

Analysis End Date 

Sampling ID No. 

. Sampling Quantity 

Packed In , . . 

TEST RESU.LT 

0711212020 

00'5102" 212020 

ONE LI 

Glass Bottle 

S,No. Parametei- '- - --------. . - -_. -fUnit _ .. -Protocol ._-; - -ResUlt ~-Stan-d .. rds (epea) (Max) . 

iriland-Surface Public Sewer 

--'---~pcrH------------------------, -
Water 

-----,ij1Hi1-:..S00IH-;:sr- - 6:20 ---6.0-9:0 . - .. - 5 .5-9.0 

3 

~'-:' 
t: : 
1"- '1 

Chemical Oxygen Demand «:90)- - - .. ~ ~-, ... 

of(& Grease 

~ .. . .:; .. 
... 

FOR NEWCON CONSULTAN ORIES 

r) ~ •. ~ ", .. 

v . . . \1 

mg/L AP-HA·2S40 (oj IS - -
mgn. APHA-S21O (6) 16 

mg;[. , .• 
APHA-li220·'ST - -"8 --

'-~g{C:-;""':-~PHA~520--- _. -;.8' . .. -
. !' . ~ 

. ...,. ... 

100 600 

350 

<250 Not Specified 

10 20 

• ••• End Of Report·· ·· 

INTEKHAB KHAN § G~,:~,:~o~~~ M·EcBl :z: ,_," . • • j ':' 
NO • P .. .B>c. AUTHO ~O SIGNATORY 

G •• ~'t. ~ 1!IIfA1n1WlJ.l ~I cliho tame 10 ne/Ihor Inlorrad nor ""lad. ~ ~ ".pulas subject " 
Laborolo _ A 1/156 """PI In IlIh,flhout ... "'""'""'" oIIIAHAGIHG PARTNER. 4. OlKUobDiy Is 1_ "mci,ech.1uo only. 

ry . - , S~=i~\~s,:·hl Compound) KGYI Nagar Indualrtal At •• , GHAZIABAD _ 201 002 (U.P.) 
E ma/l.· 345, 8744051920 I Webs/to : www.newconlabln 

.. • Info@newc:onlab.in, newoonlabtmgmaO.com, accounts@ne~18b.ln 
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To, 
The Regional Directors, 

File no: CGWA-21106/2020-CGWA- S-q.3 
Government of India 
Ministry of Jal Shakti 
Central Ground Water Authority 
18111 , Jamnagar House, Mansingh Road 
New Delhi - 110011 
E-mail: cgwa@nic.in 
Date - 15/04/2021 

NHR, ER, SER, NWHR, NCCR, RDSR, WCR, SWR, NER, NCR, WR, UR, SECR, CR, MER 

Sub: - Acceptance of Water Audit Report prepared by TUV India - regd. 

Sir, 

This has reference to the e-mail received from TUV India dated 08.04.2021 & 15.04.2021 
regarding inclusion of TUV India as a water auditor. As per the received information, it has been 
observed that TUV India had conducted several water audits and is holding international 
certification in similar field . Thus, water audit report received from TUV India maybe treated as 
credible. 

Yours Faithfully 

/ 
Dr. U rna Kapoor 
Regional Director, CGWA 

Copy to: 
Copy for reference to TUV India - TUV INDIA House, Survey No. 42, 311 & 3/2, Sus , Tal: 
Mulshi, Dist Pune, PIN Code: 411 021 , Email: mborekar@tuv-nord.com 

1(\ ,,\\)1>V\ 
Dr. U rna Kapoor 
Regional Director, CGWA 
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WATER AUDIT REPORT 

Varun Beverages Limited 

Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 

P a g e | 1 

 

 

Compliance Report towards water saving opportunities 
identified in Water Audit done by TUV 

 

11. WATER SAVING OPPORTUNITIES 

11.1 Back Wash Recovery to be implemented in all WTP section 

It is recommended to recover Backwashing & Rinsing of Treated Water tanks, to be recovered in Raw 

Water Storage tank to avoid water wastage. Dedicated piping from the Water Treatment plant in laid up to 

the Raw Water Storage Tank. 

Compliance Status: Implemented 

 
VBL GN2 plant drain initial muddy water in to ETP drain and all the fresh water during backwash and rinsing is being 
recovered again in raw water storage tank. 
 

     
            
Figure 1 : Back wash is being recovered in raw water storage tank 
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WATER AUDIT REPORT 

Varun Beverages Limited 

Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 

P a g e | 2 

 

 

 

11.2 Utilization of the Treated ETP and Ro reject water in washroom 
flushing instead of Raw Water 

During the audit it is observed that the treated ETP Water used for only grading and remaining water 

discharge common industrial drain. It is recommended to use the ETP treated water in flushing in toilets 

by dedicated water lines. 

Compliance Status: Implemented 

 

 

11.3. Nozzle Size reduction for hose pipe 

Nozzle size of pipes used in cleaning is ½”. It is recommend to reduce the size of nozzle from ½” to ¼”. 

After reduction of line pressure will increase and flow decrease, which lead to the saving of water. 

Compliance Status: Completed 

 

                                 

           Before      After                            After 

Figure 2 : Nozzle size reduction 
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WATER AUDIT REPORT 

Varun Beverages Limited 

Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 
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11.4. Use Low Flow High-Efficiency Faucet aerators along with sensors 

The existing taps in the plant are conventional without any aerators. The total no. of the taps used in the 

washbasin throughout the plant is 20 Nos. It is recommended to convert existing taps to the low flow high- 

efficiency aerators in the existing faucets. 

Figure 3: Normal taps used for the washbasin in the plant. 
 

Compliance Status: Implemented 

 
Jaquar – Taps implemented at all hand washing stations which also has settings to reduce water consumption and 
use air as well. These taps automatically gets off in few seconds to avoid water wastage when not in use. 
 

                               
 

Before    After   After 
Figure 4 : New Jaquar taps implemented 
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WATER AUDIT REPORT 
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11.5. Replacement of single flush cisterns with dual flush cisterns 

Replacement of single flush cisterns with dual flush cisterns, in both men and women’s toilets. At present 

the toilet commodes have 10 litre flush which can be replaced with 3/6 litres dual flush cisterns. Dual flush 

WCs operate on a split button with the user having the option of which one to use. Usually the smaller 

button operates the shorter flush of 3 litres is for flushing liquid waste, while the larger button is for 6 litres 

flush for more substantial waste. This can reduce water use by around 30-40%. 

 

Figure 5: Normal taps used for the washbasin in the plant. 
 
 

Compliance Status: Implemented 

After Implementation  

 

 
 
 
 
 
 
 
 
 
 
 

 
/// TRUE COPY ///

y

602



WATER AUDIT REPORT 

Varun Beverages Limited 

Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 
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11.6. Recover Seal cooling water circulation system 

During the study it is observed that seal cooling water was after cooling goes to ETP. It is recommend 

collecting the seal cooling water in dedicated tank and pumping to raw water tank directly. 

Compliance Status: Implemented 

We installed solenoid coils to save seal cooling water. 
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WATER AUDIT REPORT 
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Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 
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11.7. Hot Water Recovery Syrup Room 

During the audit it is observed that hot water can be recovered while syrup making section. It is 

recommended to use treated water in three stage PHE in stage one and collect all the hot treated water in 

to hot water recovery tank. The same water is being utilized for making raw syrup of next batch. 

Compliance Status: Implemented 

Now Plant do have Hot water recovery while syrup making. Plant use treated water in three stage PHE in stage one 
and collect all the hot treated water in to hot water recovery tank. The same water is being utilized for making raw 
syrup of next batch. 

 
 

 
 

Figure 6: Hot Water recovery  
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WATER AUDIT REPORT 
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11.8. CIP Water recovery 

During the audit it is observed that the CIP water is drain. It is recommended to recover water from CIP, 

first cycle water can be drained and last cycle water can be collected in CIP recovery tank for utilization. 

 

Compliance Status: Implemented 

 
 
Plant has installed CIP recovery system, first cycle water was drained and last cycle water is collected in CIP recovery 
tank as shown image below.  

 
Figure 71 :Last Stage CIP water collect tank 
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11.9. Carbonated Soft Drink PET – Rinser water is to be 
recovered to Raw Water Storage Tank 

Treated water being used for the rinse of PET bottle in the carbonated soft drink. It is recommended to 

collect all 3 Lines rinse recovery water in the tank and this can be pumped to the raw water storage tanks 

through dedicated pipeline. 

 

 

Compliance Status: Implemented 

Treated Water used for rinse of PET Bottle in the Carbonated Soft Drink Plant all 3 Lines is collected in the tanks and 
pumped to the raw water storage tanks through dedicated pipeline. 
 
 

 
Figure 8: Recovery Tank at the Carbonated Soft Drink PET Bottle Line 
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WATER AUDIT REPORT 

Varun Beverages Limited 

Plot no. 2E Udyog kendra Ecotech-3, Greter Noida, G.B Nagar, Uttar Pradesh 
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12. INVESTMENT REQUIRED 
Water Conservation Measures observed during the Water Audit required to be implemented 

in the plant to reduce the water consumption. The water conservation measured where 

discussed in detail in Section 11 requires some investment by theVarun Beverages Limited, 

Plot no. 2E Udyog kendra Ecotech-3, Greeter Noida, G.B Nagar, Uttar Pradesh. The 

investment against the individual Water Conservation Measures listed in the below table; 
 

Sl. Water Conservation Measures 
Investment 

(Lakh) 
1 Backwash Recover to be implemented in all WTP section 15.00 

2 
Utilization of the Treated ETP and RO reject water in washroom flushing instead of 
Raw Water 

5.00 

3 Nozzle size reduction for Cleaning hose pipe 0.10 
4 Use Low Flow High-Efficiency Faucet aerators along with sensors 0.50 
5 Replacement of single flush cisterns with dual flush cisterns 0.80 
6 Seal cooling water circulation system. 0.50 
7 Hot Water Recovery Syrup Room 5.0 
8 CIP Water recovery 5.0 
9 Carbonated Soft Drink PET Bottle is recovered to Raw Water Storage Tank 3.0 

Total 34.90 
 

The total investment of Rs. 34.90 Lakh required for the implementation of the measures 

observed during the Water Audit. 

 

Status All the water saving opportunities are implemented by the plant. 

 

                           

1
Backwash Recover to be implemented in all WTP 
section

Implemented

2
Utilization of the Treated ETP and RO reject water 
in washroom flushing instead of Raw Water

Implemented

3 Nozzle size reduction for Cleaning hose pipe Implemented

4
Use Low Flow High-Efficiency Faucet aerators 
along with sensors

Implemented

5
Replacement of single flush cisterns with dual flush 
cisterns

Implemented

6 Seal cooling water circulation system. Implemented

7 Hot Water Recovery Syrup Room Implemented

8 CIP Water recovery Implemented

9
Carbonated Soft Drink PET Bottle is recovered to 
Raw Water Storage Tank

Implemented

Sl. Water Conservation Measures

Total

Status

Individual Water Conservation Measures listed in the below table;
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Rohit Verma-GN-2 

From: 
Sent: 
To: 
Cc: 
Subject: 
Attachments: 

Dear Sir I Madam, 

Rohit Verma-GN-2 
04 October 2021 15:22 
'upgwd.in@gmail .com' 
'ankurai3005@gmail.com' 
Impact Assessment Report 
IAR_ VBL Unit-ll.pdf 

We hereby enclosed the Impact Assessment Report prepared by accredited consultant of CGWA Mis 
Vardhan Environet in accordance to the CGWA guidelines 5.0. 3289 dated 24-09-2020 and as per 
Notification issued by UP Ground Water Department dated 02-03-2021 for Varun Beverages Limited, Plot 
No. 2E, Udyog Kendra, Ecotech III, Greater Noida (UP) - 201306 

Thanking you. 

Yours truly, 

Varun Beverages limited, 

Plot No, 2E, Udyog Kendra, 

Ecotech III, Greater Noida (UP) - 201306 

, 
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VARun SeVeRACieS L.mll:.eO 
Plot No. : 2E. Udyog Kendra. Ecotech-III , Greater Nolda. Distt. G.B. Nagar (U.P.) - 201306 (INDIA) 

Ph.: 0120-3060814 Fax : 0120-3060828 

CIN : L748990L1995PLC069839 Web : www.rJcorp.ln E-maIlIO : lnfo@rjcorp.ln 

Date: 4th October 2021 

To 

The Nodal Officer, 

UP Ground Water Department, 

AE-18, Ansal Golf link, Phase II 

Greater Noida (UP) 

Subject: Impact Assessment Report in accordance to the CGWA guidelines S.O_ 3289 dated 

24-09-2020 and as per Notification issued by UP Ground Water Department dated 
02-03-2021_ 

Dear Sir I Madam, 

We hereby enclosed the Impact Assessment Report prepared by accredited consultant of 
CGWA MIs Vardhan Environet in accordance to the CGWA guidelines 5.0. 3289 dated 24-09-
2020~nd as per Notification issued by UP Ground Water Department dated 02-03-2021 for 
Varun Beverages limited, Plot No. 2E, Udyog Kendra, Ecotech III, Greater Noida (UP) - 201306 

Thanking you. 

Yours truly, 

eve rages Limited, Greater Noida (Ecotech-III): 

,.--

Authorised Signatory 

Enclosed: As above. 

r 

paiite 16t I 
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DOCUMENT NO.2021_064_IAR (September 2021) 

 

 

IMPACT ASSESSMENT REPORT 

AS PER GAZETTE NOTIFICATION OF UTTAR 
PRADESH GROUND WATER DEPARTMENT 

 

SUBMISSION TO (UPGWD) 

 

M/S VARUN BEVERAGES LIMITED Varun Beverages Limited, 

located at Plot No. 2E, Udyog Kendra, Ecotech III, 

Greater Noida (U.P) 201306 

GROUNDWATER REQUIREMENT – 307980 KL/YEAR 

 

 
 

 
 

 
 VARDAN ENVIRONET 

CGWA Accredited Institution 
Plot No. 82A, Sector-5, IMT Manesar, 

Gurgaon, Haryana-122052 
Email:anshul.yadav@vardanenvironet.com 

Mob: 9953147268 
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 CHAPTER -1  

Brief about the proposed project giving location details, coordinates, google/ 

toposheet maps, etc. demarcating the project area. 

1.1 BRIEF INTRODUCTION ABOUT COMPANY  

M/s Varun Beverages Limited  

M/S Varun Beverages Limited located at Plot No. 2E, Udyog Kendra, ECOTECH-III Greater 

Noida, District- Nagar (Uttar Pradesh).M/s Varun Beverages Limited is the second largest 

franchisee in the world (outside us) of carbonated soft drinks (CSDs) and non-carbonated 

beverages (NCBs) sold under trademarks owned by PepsiCo and a key player in the 

beverage industry. They produce and distribute a wide rangs of CSDs, as well as a large 

selection of NCBs, including packaged drinking water. Pepsico CSD brands sold by VBL 

include Pepsi, Diet Pepsi, seven up, Mirinda orange, Mirinda Lemon, Mountain Dew, 

seven up, Nimbooz Masala Soda, Evervess Soda, Dukes soda and sting. PepsiCo NCB 

brands sold by VBL include Tropicana (100 % Essentials & Delight), Tropicana Slice, 

Tropicana frutz, seven-up Nimbooz and Gatorade as well as packaged drinking water 

under the brand Aquafina. 

VBL has pan India Presence. 

1.2 PROJECT DESCRIPTION  

Plant Site Details 

M/s Varun Beverages Limited located at Plot No. 2E, Udyog Kendra, ECOTECH-III Greater 

Noida, District- G. B Nagar (Uttar Pradesh). The company has retained Vardan Environet, 

to evaluate Impact Assessment Report for detailed Impact Assessment Hydro-geological 

evaluation studies in their Plant Site premises and around the study area in order to 

obtain NOC for Groundwater abstraction form Uttar Pradesh Ground Water Department 

(UPGWD). 
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Site Plan- Varun Beverages Unit-II 

1.3 NEED AND PURPOSE OF THE PROJECT  

In order to obtain NOC, application for which was submitted on online portal “UPGWD” of 

(Uttar Pradesh Ground Water Department). As per Guidelines for understanding and 

processing of online applications received under Uttar Pradesh Ground Water 
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(Management and Regulation) Act, 2019,dated 2nd March, 2019, “All the Plant Site 

extracting/proposed to extract groundwater in excess of 100m3/day in Over-Exploited, 

Critical and Semi-Critical areas shall have to mandatorily submit impact assessment report 

of existing/proposed groundwater withdrawal on the ground water regime and also 

socio-economic impacts report prepared by accredited consultants. 

Impact Assessment Study is a process for considering the implications, for people and 

their environment, of proposed actions while there is still an opportunity to modify (or 

even, if appropriate, abandon) the proposals. It is applied at all levels of decision-making, 

from policies to specific Plant Sites. The main impact of the Plant Site on ground water 

regime will affect the social and environmental sector. The main purpose of this report is 

to assess sensitivity of the baseline hydrological environment and the potential impacts of 

the proposed development upon it and proposes mitigation measures in order to ensure 

that the potential adverse impacts of the Plant Site development on the hydrological 

environment will be slight and neutral. It contains essential information: 

➢ To assess the risk of water quality impacts from the Plant Site to the groundwater 

resource.  

➢ Implementation of groundwater monitoring and contingency program is a common 

requirement of the Plant Site 

➢ Information collected in this study was used to determine if the Plant Site is located 

in a sensitive groundwater area, and to make recommendations 

1.4 LOCATION & ACCESSIBILITY DETAILS   

M/S Varun Beverages Limited located at Plot No. 2E, Udyog Kendra, ECOTECH-III Greater 

Noida, District- Gautam Buddh Nagar (Uttar Pradesh). The Salient feature of the plant is 

given in the Table 1.1 and location map is given in Fig 1.1. 

Table 1.1 

Salient Features of the Project 

S.No Particulars Details 

1 City Greater Noida 

3 District  Gautam Buddha Nagar 

4 State Uttar Pradesh 
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S.No Particulars Details 

5 Latitude 28.535673° 

6 Longitude 77.473862° 

7 Toposheet No. H43X6, H43X7, H43X10 & H43X11 

 

Figure1.1: Location map of the project site 
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Figure 1.2: Coordinate Map of the Study Area 
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Figure 1.3: Topographical Map of the Study Area 
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1.5 LAND USE LAND COVER OF THE SURROUNDING AREA, PERCENTAGE OF LULC 

CATEGORIES 

The land use of the study area is studied and analysed by using the latest available 

satellite imagery from National Remote Sensing Centre (NRSC), Hyderabad.  

Satellite data: - The Indian Remote Sensing satellite IRS-1C/1D/P6 LISS III was used for 

present analysis. One scene of IRS P6 LISS III covered the entire study area.  

Topographical maps of the study area: - The Survey of India topographical map of H43X6, 

H43X7, H43X10 & H43X11 covering Gautam Buddha Nagar District of Uttar Pradesh was 

used as reference map for geo referencing of the remote sensing data.  

The study area theoretically covers an area of 8206 HA, within the circle encompassed by 

5km radius around the Plant site. The land use is classified into 6 classes - viz. 

Settlements, Agriculture land, Industry, Open Scrub, Fallow Land, and Rocky Waste Land. 

Land use pattern in buffer zone (5 km Radius) – 

Table 1.2: LULC Classification 

S. No Landuse Classification Area in Hectare Area (in %) 

       1. Water Body 112 1.36 

2. Industry 1011 12.26 

4. Forest 307 3.72 

5. Buildup 1826 22.16 

6. Cropland 1848 22.42 

7. Fallow land 482 5.85 

8. Open Scrup 748 9.08 

9. Waste land 1908 23.15 

Total 8206 100.00 
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Figure. 1.4 Pie chart of LULC categories 
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Figure 1.5: Land use/Land cover pattern of Buffer Zone
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1.6 CLIMATE & RAINFALL 

Gautam Buddha Nagar is a largely suburban district of Uttar Pradesh. It is a part of the 

National Capital Region (India). It experiences an extreme climate. It observes extremely 

hot summers, lasting from April to July. Monsoon season arrives in Gautam Buddha 

Nagar, Uttar Pradesh by June end and continues until the month of September. Winters 

usually start in Gautam Buddha Nagar, Uttar Pradesh from November. The peak winter 

months are December and January, when night temperatures record in single digits. 

Check the daily weather -current temperature, rainfall, wind speed, humidity, air-quality 

along with hourly, weekly and 15-days weather forecast for Gautam Buddha Nagar, Uttar 

Pradesh. The average annual rainfall in the region is around 436.73 mm. 

Table 1.3 

Rainfall Statistics of Gautam Buddha Nagar District  

S. No Year Rainfall 

1 2010 653.71 

2 2011 724.42 

3 2012 399 

4 2013 359 

5 2014 298.5 

6 2015 590 

7 2016 330 

8 2017 305.1 

9 2018 760 

10 2019 782 

(Source: Indian Meteorological Department) 
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Figure 1.6: Rainfall Pattern of the study area. 

1.7 GEOMORPHOLOGY, TOPOGRAPHY AND DRAINAGE 

Gautam Buddha Nagar district, a part of Ganga-Yamuna Doab in the vicinity of River 

Yamuna, forms almost a monotonous plain with occurrence of sand dunes, sandy ridges, 

ravenous tracts and depressions close to the river system of Yamuna. At places, close to 

river ravines are developed in the form of narrow gullies on land surface due to excessive 

erosion by surface runoff. Ravines form bad land topography along Hindon and Bhuriya 

Nadi between Bisrakh and Dankaur areas andalso in Jhajhar area. Flood plain of river 

Yamuna with remnants of old meander scars, oxbow lakes and relict drainages is 

developed along the river in western part of the district. The terrain has gentle slope from 

northwest to south-east with a gradient of 0.2 m/km. 

The soil ranges from pure sand to stiff clays and including all combination of the two 

extreme litho units. The pure sand is called Bhur and clay is called Matiar. The mixture of 

sand and clay in equal proportion forms Dumat or loam, a good agriculture soil. Several 

subcategories of Dumat are possible depending upon the contents of clay and sand. The 

bad land patches (Kallor) which are ingested with Rehat places do not support any 

vegetation growth. Kankars invariably associated withclay and at times retards ground 

water movement. 

District of Gautam Buddha Nagar is drained by river Yamuna and its tributaries namely- 

Hindon River and Bhuriyanadi. All these drainage ways flow in a southerly or south 

easterly course. These streams generally follow a meandering course through a narrow 

flood plain. 
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Figure 1.7:  Geomorphology Map of the Area (SOURCE -Bhokosh-GSI) 
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Figure 1.8: Contour Map of the study area 
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Fig 1.9: Elevation Map of the study area 
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Fig 1.10: Drainage Pattern radius of Plant Site
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District of Gautam Budh Nagar is drained by river Yamuna and its tributaries namely- 

Hindon River and Bhuriyanadi. All these drainage ways flow in a southerly or 

southeasterly course. These streams generally follow a meandering course through a 

narrow flood plain. 

1.8 DETAILS OF WETLANDS 

 A wetland is a distinct ecosystem that is flooded by water, either permanently or 

seasonally, where oxygen-free processes prevail. The primary factor that 

distinguishes wetlands from other land forms or water bodies is the characteristic 

vegetation of aquatic plants, adapted to the unique hydric soil. Any wetland site which 

has been listed under the Ramsar Convention that aims to conserve it and promote 

sustainable use of its natural resources is called a Ramsar Site. As per as Ramsar Site there 

is one Wetlands in Uttar Pradesh. 

 

Fig. 1.11 showing the wetlands of Uttar Pradesh 
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CHAPTER-2  

Ground water situation in and around the project area including water level 

and quality data and maps along with quality issues. 

2.1  BRIEF GEOLOGY OF THE AREA 

The study area is mainly occupied by thick alluvial deposit between river Ganga and Yamuna of 

different grades of sand, silt and clay. The ground water is the main source for irrigation, 

domestic and industrial purposes. Occurrence of ground water is dependent on aquifer 

characteristics and its lithological behavior. 

Geological Sequence 

The area lies in the Ganga-Yamuna doab, which is a part of Central Ganga Plain on the eastern 

side (Ganga-Hindon Doab) and part of Marginal Alluvial Plain on the western side (Yamuna-

Hindon Doab). The area is underlain by alluvial deposits of Quaternary age, deposited over 

Precambrian basement. Thickness of alluvium increases from west to east i.e from Yamuna 

River side towards Ganga River. General geological sequence based on various earlier studies 

by exploratory drilling by CGWB and other available literature is given in Table 

Table: 1.4 General Geological Succession in the NCR, UP. 

Age(ma) Formation Lithology 

Recent-0.01m.a. Younger 

Alluvium 

Neogene 
Sediments 

Sand, clay 

Holocene (0.01-1.0m.a.) Older Alluvium Sand, clay, gravel & kankar 

-------------------------------------------------Disconformity---------------------------------------------- 

Pleistocene(1m.a.) Upper Siwalik Conglomerate, sandstone & 

shale 

Pliocene to Middle 

Miocene 

Middle & Lower Siwalik Shale & sandstone 

------------------------------------------------------Unconformity---------------------------------------------- 

Precambrian Basement 
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The geological map has been prepared on the basis of interpretation of georeferenced 

Resourcesat-2 and Cartosat-1 satellite imageries having 5.6m and 2.5m spatial resolution 

respectively, with value addition through limited field checks. The same is presented in Fig.  

Broadly, two distinct geological units can be seen in the map – a) Older Alluvium or Varanasi 

Alluvium underlying Younger Alluvial Plain or upland area, and b) Younger (Newer) Alluvium 

underlying Younger Alluvial Plain, i.e the flood plains of rivers. 

Older Alluvium 

The older alluvium occupies the entire upland and inter fluvial area occurring between the 

major drainage ways i.e., Yamuna-Hindon and Hindon& Ganga. Soils are sandy, silty and clayey 

in varying proportions depending upon the local drainage characteristics. Two broad units are - 

i. Sandy ridges and Sand Dunes: These occur close to drainage ways and correspond to Bhur 

(Local Usage). Isolated sandy ridges and sand dunes are indicative of changing drainage 

pattern. 

ii. Central upland/interfluvial area (Older Alluvial Plain): Major unit of the area is dissected by 

drainage ways. Top sediments being clayey with minor sand and silt. Occurrence of alkaline 

soils is restricted to this unit only. 

Younger (Newer) Alluvium 

 Occurring close to drainage and corresponding to Bhur (Local Usage), the area is marked with 

presence of isolated sandy ridges and sand dunes, indicating changing drainage pattern. 

Younger alluvium exists along Ganga, Yamuna and Hindon rivers floodplain. Abandoned 

channels and sand dunes can also be seen in the flood plain of these rivers. 

Flood plains can be further divided in to two district units. 

A. Active flood plain 

B. Older flood plain 

Active Flood Plain: 

River channel and adjacent terraces (MaybeT0&T1) subjected to periodic flooding consisting of 

sand, silt and silty and with clay pockets constitutes the active flood plain. 

Older Flood Plain: 
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Flood plain and Ganga and Yamuna also locally known as Khadar constitute older floods plains. 

This characterized by presence of fluvial land forms such as mender scares, cut and meanders 

and palaeo channels. The sediments are fine to medium grained sand silt with thin clay 

horizons. The zone is separated by from uplands/older alluvium by the occurrence of sharp 

break at places, discontinues natural levees, occurrence of sand dunes and abrupt change in 

slope. 

 
Figure: 2.1 Geological Map of Gautam Buddh Nagar
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Figure 2.2: Geological Map 5 Km Buffer 
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Figure 2.3: Lithological Map 5 Km Buffer 
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2.2 HYDROGEOLOGY OF THE AREA 

The occurrence and movement of ground water is controlled by underlying 

rocktypesandtheirtransmissionandstoragecharacteristics.Thehydrauliccharacteristics of these 

rocks further depend upon the process and genesis of rocks. As discussed under the section of 

geology, the area is broadly occupied by semi consolidated formation. In the area, the 

occurrence of ground is mostly dependent on the porosity of the formations. They possess both 

primary and secondary porosity, where primary porosity dominates over secondary porosity. 

Ground water occurs in both phreatic and semi confined to confined conditions. Shallow 

aquifer is phreatic to semi confined whereas deeper aquifers are generally confined, many a 

time giving rise to flowing artesian wells. Attempt has been made to interpret the available 

data from various sources and integrate the geophysical findings and establish the aquifer 

geometry upto 100m depth. 

 Water Bearing Formation: 

The thick unconsolidated sediments occur up to the explored depth of 352.0m in the area. The 

underlying basement comprising Delhi Quartzite has been reported to be encountered at 

116.4m depth at Brijbihar Exploratory borehole, 330.0 m at Tilamoth and 325.0 m depth at 

Rajendra Nagar boreholes in Ghaziabad district (Singh & Srivastava, 1995). The alluvial deposits 

occur in Ganga - Yamuna Doab area comprises an aquifer system form good repository of 

ground water that occur in granular zones constituted of fine to coarse sand and occasional 

gravel. Thick clay beds inter lying with sand act as confining layers and separate the aquifers. 

The thickness of the unconsolidated sediments progressively increases towards east. 

 
/// TRUE COPY ///

y

635



 
Figure 2.4 Hydrogeology Map of Gautam Buddha Nagar District 
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2.2.1 AQUIFER DESCRIPTION 

Hydrogeological Characteristics of Aquifer: 

The ground water structures constructed in the top shallow aquifer are minor irrigation 

structures like dug well, dug cum bore wells and shallow tubewells. 

The State Government has constructed various tube wells down to a depth of 80m to as much 

as 350 mbgl. The aquifer parameters have been determined at various places. The discharge of 

these structures generally ranges between 8 to 16 lps with moderate drawdown of 3 to 6m, 

however, a few wells have yielded exceptionally as high as 500 lps. The coefficient of 

transmissivity has been determined at Tugalpur Haldona is 1759 m2 /day and storage 

coefficient of 4.84×10-4 

A total seven piezometer, down to 50m depth and one exploratory well at Allabas have been 

constructed by CGWB so far in the district. The shallow (50m deep) piezometers constructed 

show 82 to 100 lpm discharge. 

Lithological variation and aquifer disposition of Gautam Buddh Nagar is presented by fence 

diagram and 3-D multi-log. The 3-D multi-log and fence indicates that the quality of aquifers is 

poor in all the bore wells in the district except at one place at Nagla Nainshukh, the quality is 

found good in northeastern part of the district. In northern western part at Sadarpur saline 

zone starts in first aquifer at 58 mbgl whereas in north eastern part at Sadhopur it occurs in 

third aquifer at 329 mbgl. In eastern part at Chiti saline zone occurs in VIth Aquifer i.e., 416 

mbgl. In Nawada saline zone starts at 197 mbgl(i.e., Aquifer-II). In Sothern part at Bhaipura & 

Chanchali saline zone starts from Aquifer-II and continues down to drilled depth. The Bed rock 

encountered at 310 mbgl at Sadarpur,419 mbgl at Chanchali,416 mbgl at Nawada and at 444 

mbgl at Sadhaopur. At chiti and Nagala Nainsukh down to 450 m Bed Rock not encountered. 
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Figure-2.5-D Multi-log of aquifer disposition and lithological variation of G.B.Nagar 
district 
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Figure-:2.6 Fence diagram showing lithological variation of G. B. Nagar district 
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Status of Ground Water Development 

The block wise determination of the present level of ground water development has been 

assessed on the basis of the percentage ratio between the net annual availability of ground 

water and the present gross annual ground water draft for all uses. The present level of ground 

water development is maximum (74.64%) in Bisrakh block which happened to house the NOIDA 

& major parts of Greater Noida urban areas whereas minimum (25.98%) development has been 

recorded in Dadri block as indicated in table above. 

All the blocks and district as a whole is categorized as safe category with only 51.40% ground 

water development. However, the case may not be same for densely populated and industrial 

hubs in NOIDA and Greater NOIDA area where ground water regime locally effected due to 

over exploitation of ground water. 

2.2.2 GROUND WATER MONITORING 

Occurrence of groundwater is varying in different formations and rock types which are based 

on the process of genesis and fractures/joints/cavities present in the rocks. The weathered and 

fractured zones present in the rocks provide scope of groundwater occurrence, storage and its 

movement. The ground water levels observed over a period provides valuable information on 

the behaviour of the ground water regime, which is constantly subjected to changes due to 

recharge and discharge phenomenon. A balance between recharge and discharge results in the 

decline or rise in the ground water storage. When the recharge exceeds discharge, there will be 

a rise in the ground water storage and vice versa. The decline in water level may be due to 

increase in draft (for different purposes) or decrease in precipitation (less recharge to ground 

water). On the other hand, a rise in water level may be due to an increase in rainfall and/or due 

to changes in irrigation practices.  

A detailed groundwater level monitoring has been carried during pre-monsoon& post monsoon 

season within the buffer zone from existing open wells and bore wells. Pre-Monsoon water 

level, post-Monsoon water level and Water Level fluctuations in the study area is provided 

below. 
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Table: 2.1: Details of Groundwater Level Monitoring of the Study Area 

Sr. 
No 

Location Latitude Longitude 

Depth of ground 
water level 

(m bgl) during 
Post monsoon  

Depth of ground 
water level (m 
bgl) during Pre 

monsoon  

Fluctuation  

1 RUHALLPUR 28.471978 77.483122 11.35 12.06 0.71 

2 
GREATER 

NOIDA 
28.474393 77.503978 13.22 14.69 1.47 

3 YAKUBPUR 28.534926 77.423997 12.21 14.14 1.93 

4 SURAJPUR 28.517162 77.487451 13.69 15.28 1.59 

5 HABIBPUR 28.528801 77.461703 13.18 14.98 1.8 

6 GULISTANPUR 28.507604 77.510261 13.93 14.82 0.89 

7 JALPURA 28.552917 77.438654 13.33 14.79 1.46 

8 SECTOR-1 28.567376 77.438094 12.49 13.65 1.16 

9 VAIDPURA 28.579278 77.478480 12.87 13.59 0.72 

10 BHOLA RAWAL 28.573103 77.499455 11.24 13.81 2.57 
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Fig. 2.7: Depth to Water Level in Pre-Monsoon season (mbgl) 
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Fig 2.8: Depth to Water Level in Post-Monsoon season (mbgl) 
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Fig 2.9: Water Level Fluctuation Map (mbgl)
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2.3 WATER LEVEL TREND ANALYSIS & QUALITY ISSUES 

2.3.1 DEPTH TO WATER LEVEL PRE-MONSOON (10 YEARS) 

On the basis of the depth to water level of the district, the pre monsoon depth to water level 

ranges between 23.14mbgl to 11.04mbgl. Pre monsoon depth to water level graph is prepared 

and enclosed below:  

 

Figure 2.10: Graph showing trend in water level in last 10 years in Pre-Monsoon 

2.3.2 DEPTH TO WATER LEVEL_POST MONSOON (10 YEARS) 

On the basis of the depth to water level of the district, the post monsoon depth to water level 

ranges between 15.58mbgl to 9.88mbgl. Post monsoon depth to water level graph is prepared 

and enclosed below:  
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Figure 2.11: Graph showing trend in water level in last 10 years in Post-Monsoon 

2.3.3 GROUND WATER TREND ANALYSIS (10 YEARS) 

The ground water levels observed over a period provides valuable information on the 

behaviour of the ground water regime, which is constantly subjected to changes due to 

recharge and discharge phenomenon. When the recharge exceeds discharge, there will be a 

rise in the ground water storage and vice versa. The decline in water level may be due to 

increase in draft (for different purposes) or decrease in precipitation (less recharge to ground 

water). On the other hand, a rise in water level may be due to an increase in rainfall and/or due 

to changes in irrigation practices. 

Details of water level for last 10 years for Pre- and Post-monsoon are given with graph. 

2010 2011 2012 2013 2014 2015 2016 2017 2018 2019 2020

POST 10.16 10.48 11.39 11.67 9.88 13.54 13.82 12.78 15.58 14.56 15.17

10.16 10.48
11.39 11.67

9.88

13.54 13.82
12.78

15.58
14.56 15.17

0

2

4

6

8

10

12

14

16

18

G
R

O
U

N
D

 W
A

TE
R

 L
EV

EL
 

POST-MONSOON GW LEVEL 

 
/// TRUE COPY ///

y

646



 
Figure: -2.12Ground Water Level Fluctuation Graph in last 10 year 

 

Figure 2.13: Ground Water Trend Graph in Last 10 Years 

2.3.4  HYDROGRAPH OF THE WATER LEVEL (10 YEARS) 

A hydrograph is a graph showing stage discharge volume of runoff, or other properties of water 

flow with respect to time. Water Level data of the district for pre monsoon, post monsoon, lean 

period and monsoon for last 10 years has been accumulated and plotted in graphical 

representations. 
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Figure 2.14: Hydrograph water level for Pre, post, monsoon and lean period (2010) 

 

 Figure 2.15: Hydrograph water level for Pre, post, monsoon and lean period(2011) 

 

Figure 2.16: Hydrograph water level for Pre, post, monsoon and lean period(2012) 
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Figure 2.17: Hydrograph water level for Pre, post, monsoon and lean period(2013) 

 

Figure 2.13: Hydrograph water level for Pre, post, monsoon and lean period (2014) 

 

Figure 2.18: Hydrograph water level for Pre, post, monsoon and lean period (2015) 
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Figure 2.19: Hydrograph water level for Pre, post, monsoon and lean period (2016) 

 

   Figure 2.20: Hydrograph water level for Pre, post, monsoon and lean period (2017) 

 

Figure 2.21: Hydrograph water level for Pre, post, monsoon and lean period (2018) 
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Figure 2.22: Hydrograph water level for Pre, post, monsoon and lean period (2019) 

 

Figure 2.23: Hydrograph water level for Pre, post, monsoon and lean period (2020) 

 

2.3.5        GROUND WATER QUALITY 

The groundwater samples collected from existing borewells present within the plant premises. 

The analysis of the samples has been carried out in Testing Lab. The lab is NABL certified and 

has approval from MoEF and state boards. 
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Results of Ground Water Analysis  

The chemical quality of underground water has been evaluated by chemically analyzing the 

water samples collected from existing borewells. The Physico-chemical quality of groundwater 

was compared with drinking water standard (IS: 10500- 2012). Analysis results of ground water 

given hereunder: 
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CHAPTER -3 

WATER REQUIREMNT & ITS UTILIZATION 

3.1  TOTAL WATER REQUIREMENT  

Annual Ground Water requirement of industry is 307980 KL/Year fresh water. The Groundwater 

sourced through 3 numbers of bore-wells within the plant site. 

For the operation of the plant, Annual Ground Water requirement is 307980 KL/Year. 3 applications 

have been applied for each borewells on UPGWD portal for the Permission of the NOC with 

application no. GTBN0121NIN0067, GTBN0221NIN0122, GTBN0221NIN0123. NOC of the all 

borewells are also has been granted with NOC No. NOC034614, NOC039693 and NOC035952 which 

are valid up to 2nd January 2025. The detailed break up and water balance is given below: 

Table 3.1 

BREAKUP OF GROUND WATER USES 

S. No Particulars Water requirement (%) 

1. Industrial 95.76 

2. Domestic 4.24 

Total 100 
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Figure 3.1: Water Balance Diagram 

3.2    DETAILS OF THE TUBEWELLS/ BOREWELLS 

Annual Ground Water requirement of industry is 307980 KL/Year fresh water. Groundwater 

sourced through 3 numbers of bore-wells within the plant premises. NOC from UPGWD also have 

been granted for all the 3 borewells. 

Details of the existing tube wells are given below: 

Table 3.3 

Locations of existing Borewell 

S. 
N 

Type of 
Structure 

Depth (m) / 
Dia. (mm) 

Depth to 
Water Level 

(m bgl) 

Discharge 
(m3/Hr) 

Operational 
Hrs. (Day)  

Mode of Lift  Pump 
Capacity 

(HP) 

1 Borewell
/2010 

55.00/254 15.00 40.00 7 Submersible 10.00 

2 Borewell
/2010 

55.00/254 15.00 50.00 6 Submersible 10.00 

3 Borewell
/2014 

75.00/254 15.00 60.00 10 Submersible 15.00 
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Figure-3.2 Photographs of the Borewells 

Borewell-1 with flow meter Borewell-2 with flow meter 

  

Borewell-3 with flow meter 

 

 

 

 

 
/// TRUE COPY ///

y

658



Figure-3.3 Photographs of the Piezometer 

Piezometer-1 Piezometer-2 
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CHAPTER 4 

Approved detailed dewatering plan in case of infrastructure dewatering 

projects. 

• This is an industrial project so the above-mentioned point is not Applicable 
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CHAPTER 5 

DEWATERING IMPACT ASSESSMENT 

➢ Approved detailed dewatering plan in case of infrastructure dewatering projects. 

➢ Proposed usage of pumped water in case of infrastructure dewatering projects. 

➢ For drinking, irrigation etc. 

➢ Recharge 

➢ Runoff to stream 

➢ Benefitted area 

• This is an industrial project so the above-mentioned point is not Applicable 
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CHAPTER 6 

SOCIO ECONOMIC ASSESSMENT 

6.1    SOCIAL ECONOMIC ASSESSMENT STUDY 

Socio-Economic Environment 

Any developmental activity exerts a direct impact on the socio-economic environment of 

the region. Usually, the beneficial impacts such as better job opportunities, improved 

education, communication, energy, housing, health, transportation facilities etc. outweighs 

the adverse impacts, if any. 

The study of socio-economic component of environment is incorporating various facets, viz. 

demographic structure, availability of basic amenities such as housing, education, health 

and medical services, occupation, water supply, sanitation, communication and power 

supply, prevailing diseases in the region as well as features such as places of tourist 

attraction and monuments of archaeological importance. The study of these parameters 

helps in identifying predicting and evaluating the likely impacts due to project activity in the 

surrounding region. 

I. Baseline Status 

The latest available data has been complied to generate the existing socio-

economic scenario of the study area. Information on socio-economic profile was collected 

from the Primary Census Abstract CD 2011 including the population details of the region. 

Varun Beverages Limited, located at Plot No. 2E, Udyog Kendra, Ecotech III, Greater 

Noida (U.P). Total 5 villages and 1 urban area of Greater Noida (CT) WARD NO.-0001, 

Gautam Buddha Nagar tehsil of Gautam Buddha Nagar district are coming within the 5 km 

radius of the project site which are enlisted in Table 1  

Demographic Structure: 

Demographic structure of the study area was estimated for the selected 

parameters as households, population, sex ratio, scheduled caste, scheduled tribes, literacy 
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from primary census abstract, CD 2011 of Uttar Pradesh State. The summarized 

demographic structure of the study area is presented in below Table 2, while the details of 

the parameters of demographic structure of the villages are shown in Table 3. 

Localities included in the 5 kms radius of the project site are Eco Tech II, Malakpur, Surajpur, 

Habibpur, Tusyana, Begampur, Mubarikpur, Namauli, Gulistanpur, Rampur Jagir, Rasoolpur 

Rai, Tugalpur, Ruhallapurand Gujarpur. 

TABLE 6.1 

LIST OF THE VILLAGES AND URBAN AREA WITHIN 5 KMS RADIUS OF THE PROJECT SITE 

 

 

 

 

 

 

TABLE 6.2 

SUMMARIZED DEMOGRAPHIC STUCTURE OF THE STUDY AREA 

 (5 KM Radius) 

Sr.No. Parameter 
Study Area 

Rural 

1.  No. of Villages & Urban Area 6 

2.  Household 21417 

3.  Household Ratio 4.9 

4.  Total Population 105765 

5.  Male Population (%) 57515(54.37%) 

6.  Female Population (%) 48250(45.62%) 

7.  Population (0-6 Years)% 15405(14.56%) 

8.  Sex Ratio 838 

Sr. No. VILLAGES 

1.  Greater Noida (CT) WARD NO.-0001 

2.  Kondli Khadar 

3.  Badauli Khader 

4.  Jhatta 

5.  Nalgadha 

6.  Tusyana 
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Sr.No. Parameter 
Study Area 

Rural 

9.  Child Sex Ratio 819 

10.  Scheduled Caste % 12148(11.48%) 

11.  Scheduled Tribes % 30(0.02%) 

12.  Literates % 77786(73.54%) 

13.  Male Literates 44844(57.65%) 

14.  Female Literates 32942(42.34%) 

TABLE 6.3 

DEMOGRAPHIC STRUCTURE OF THE VILLAGES WITHIN 5 KMS FROM THE PROJECT SITE 

Sr.No. Villages/ Urban 
Area 

Households Total 
Population 

Population 
0-6 Years 

Scheduled 
Caste 

Scheduled 

Tribes 

Literates 

Uttar Pradesh State 

Gautam Buddha Nagar District 

Gautam Buddha Nagar Tehsil 

1.  

Greater Noida 

(CT) WARD NO.-

0001 

20779 102054 14821 11838 30 75431 

2.  Kondli Khadar 9 44 6 0 0 22 

3.  Badauli Khader 5 22 7 22 0 3 

4.  Jhatta 193 1228 219 44 0 759 

5.  Nalgadha 93 533 74 59 0 348 

6.  Tusyana 338 1884 278 185 0 1223 

Total 21417 105765 15405 12148 30 77786 

Source: Primary Census Abstract CD 2011, Gautam Buddha Nagar District, Rajasthan State 

Demographic Profile of the villages  
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• Total number of households are about 21417 

• Total population of villages under the study area is 105765 out of which males are 

57515 (54.37%) and females are 48250 (45.62%) 

• The average family size is about 4.9 persons per family  

• Sex ratio (No. of females per 1000 males) is 838 which indicates that females are less 

in number than their male counterpart in the study area, while the child sex ratio is 

about 819. 

• Out of the total population, the population of children within the age of 0-6 age-

group is about 15405 (14.56%)  

• Scheduled caste population is 12148 (11.48%) and Scheduled tribes’ population are 

only 30 i.e 0.02% in Greater Noida ward No.1 of the study area 

• Out of the total population in the study area is 77786 i.e 73.54% are literates with 

57.65% male literates and 42.34% female literates 

 

FIGURE REPRESENTING PERCENTAGE MALE AND FEMALE POPULATION IN THE STUDY 

AREA 

 

BAR DIAGRAM REPRESENTING PERCENTAGE SCHEDULED CASTE AND SCHEDULED TRIBES 

IN THE STUDY AREA 

838

819

Rural Sex Ratio Child Sex Ratio

11.48

0.02

Rural Scheduled Caste Scheduled Tribes
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BAR DIAGRAM REPRESENTING LITERACY RATE IN THE STUDY AREA 

TABLE 6.4 

AVAILABILITY OF HAND PUMP AND DUG WELLS & BORE WELLS 

 

• HP- Hand Pump 

• TW- Tube Wells 

Source: Village Amenities Data 2011 

 

 

 

 

 

57.65

42.34

Study Area

Male Literates

Female Literates

Sr. No. VILLAGES Hand Pump Tube Wells 

1.  Kondli Khadar HP TW 

2.  Badauli Khader HP TW 

3.  Jhatta -- -- 

4.  Nalgadha HP TW 

5.  Tusyana HP TW 
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TABLE 6.5 

INDUSTRY WITHIN THE 5 KMS RADIUS OF THE PROJECT SITE 

NAME OF THE INDUSTRY 

Minda Corportaion Limited 

Moon Beverages Limited 

Recall India Pvt. Ltd. 

India Steel Summit Ltd. 

Toyo Ink India Pvt. Ltd. 

AGTEC Industries -Machining 

manufacturer 

Balaji Industries 

Exilon industries  

6.2 IMPACTS DUE TO GROUND WATER DRAFT  

The main impact of ground water draft by industries is groundwater depletion, a term often 

defined as long-term water-level declines caused by sustained groundwater pumping is a 

key issue associated with groundwater use which may cause the following impacts on socio 

economic condition:  

1. Over pumping lowered the water level which decline the yield and reduce its 

availability for irrigation as well as drinking purposes which can directly effect to 

the basic need of the population.  

2. Crop production decrease from lack of water availability (40% of global food 

production relies on groundwater) 

3. Decline in water level may lead to deterioration of water quality due to 

excessive ground water draft may have an adverse effect to the health of the 

people in the study area. 

 
/// TRUE COPY ///

y

667



4. When water is taken out of the soil, the soil collapses, compacts, and drops and 

causes land subsidence due to removal of subsurface water. 

5. As the depth to water increases, the water must be lifted higher to reach the 

land surface through pumping which require more energy. Hence it become 

prohibitively expensive. 

6.3 IMPACT ON GROUNDWATER SOURCES DUE TO PAST GROUND WATER 

ABSTRACTION  

Annual Ground Water requirement of industry is 307980 KL/Year fresh water. 3 applications 

have been applied for each borewells on UPGWD portal for the Permission of the NOC with 

application no. GTBN0121NIN0067, GTBN0221NIN0122, GTBN0221NIN0123. NOC of the all 

borewells are also has been granted with NOC No. NOC034614, NOC039693 and 

NOC035952 which is valid up to 2nd January 2025. 

The groundwater requirement is being met from three (3) existing bore wells within the 

plant premises. It is assured that no additional groundwater structure will be established for 

this purpose without prior approval of the UPGWD.   

6.4 MITIGATION MEASURES  

Extra draft of groundwater was found to have several socio-economic and ecological 

consequences. Water development decisions in the State and elsewhere in the country are 

primarily guided by economic objectives and criteria, which promote only those investments 

that are capable of giving higher direct economic returns in the water sector. As this is an 

existing plant therefore following mitigation measures has been adopted after 

commencement of the Plant: 

• The Plant proponent has installed artificial recharge through rooftop area for 

better percolation of rain water. 

• The design and construction have been done after detailed engineering in case 

of requirement of recharge structure development. 

• The Plant has proper de-silting and cleaning of adopted ponds periodically prior 

to monsoon. 
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• The industry has taken up area specific plantation program to enhance the 

recharge measures. 

Artificial recharge has been installed within the Plant premises. Rainwater harvesting 

practices through roof-top is being/shall be carried out. Therefore, the plant has been 

implementing the groundwater recharge measures by constructing the structures.  

6.5 GROUND WATER RESOURCES 

           Groundwater Resources of an area can be distinguished under two categories- 

1. Dynamic Ground Water Resources 

2. Static Ground Water Resources 

DYNAMIC GROUNDWATER RESOURCES 

Dynamic groundwater is that amount of water, which is found in the natural zone of 

fluctuation in an aquifer due to ground water recharge. Total Ground water Recharge (Rt) of 

the area can be estimated by assessing the various component of the following equation. 

Equation:Rt = Rr + Rs+ Ri + Sr +Rc 

where:  

Rr= Recharge from Rainfall   

Rs = Recharge from irrigation due to surface water 

Ri = Recharge from irrigation due to groundwater 

Sr = Recharge through surface water bodies 

Rc = Recharge to confined aquifer 

 

Static Ground Water Resource of Gautam Buddh Nagar (U.P) 
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6.6 RECOMMENDATIONS AND SUGGESTION 

• Awareness program about the conservation of ground water has been done 

by industry periodically. Details of the same attached as Annexure-II  

• In order to arrest the declining trends of water levels in the block, the 

rooftop rainwater harvesting technology has been adopted by industry 

along with constructions of Rain water harvesting pits. Where water gets 

accumulated during rainy season. This is helping in enhancing the recharge 

to ground water reservoir.  

• The crops consuming less quantity of water may be grown in place of crops 

requiring more water in the over-exploited block.  

• The abandoned dug wells may be cleaned and should be used for 

recharging the ground water by utilizing the surface monsoon runoff.  

• Cyclic use of canal water and poor-quality groundwater.  

• The water level monitoring network needs to be increased in the block. 
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CHAPTER-7  

WATER TREATMENT & ITS UTILIZATION 

  7.1  ADEQUATE METHODS OF WASTE WATER TREATMENT 

Our ground water and surface water supplies are at risk of overuse in many areas. The 

demand can be greater than the amount supplied by rain and snowmelt. Water 

conservation, wastewater recycling, and reuse is becoming more important due to increases 

in: 

❖ Demand on potable water resources. 

❖ Cost of treating wastewater. 

❖ Regulations requiring greater flows for streams and rivers, which reduces 

irrigation sources. 

❖ Demand for sustainable building options. 

Effluent Treatment Plant is a plant or installation setup that is used to purify contaminated 

substances. These substances may be solid, liquid and semi-solids. Effluent treatment is one 

of the treatments that a waste treatment plant works on in the oil and gas industry and in 

other manufacturing industries. The general benefits of ETP are as follows: 

❖ ETP is proven technology which offers reliable performance at all-time 

❖ Effluent treatment plant preserve natural environment against pollution 

❖ ETP meet the standards for emission of pollutants set by the Government & 

avoid heavy penalty 

❖ Simple and easy installation, low operation and maintenance of plant 

❖ Installation of Effluent treatment plant reduces risk to public health and the 

environment 

In an Effluent treatment plant, waste or contaminated substances are treated with various 

means and produce purified substances that are safe and reusable in the process or 

discharge to the environment. Without the correct treatment plant, an industry can suffer 

from scale formation, corrosion, fouling in the cooling system, and it may be a source for 
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harmful bacteria. The proper conditioning of water can increase efficiency, span plant life 

and plant safety. 

The treatment of water varies from different processes and technologies that the 

companies adopt. The treatment is carried out as follows: 

❖ Preliminary Treatment: The wastewater is passed through a bar screen chamber 

where the floating particles are filtered out. The water is then collected in the 

collection tank.  

❖ Aeration: The water collected is aerated by blowing air through air blower for a 

day. The water is transferred to the neutralization tank, after the aeration 

process. 

❖ Neutralization: The pH of wastewater in the neutralization tank is adjusted 

between 6-7. 

❖ Flocculation and Coagulation: The flocculating agent is added to the effluent i.e. 

alum that is widely used, to flocculate the suspended material. Polyelectrolyte 

solution is also added to coagulate the flock of the suspended materials in the 

form of sludge at the bottom of the tank. The concentration of the solution 

depends upon the suspended material in the effluent. The effluent is further 

transferred to the bioreactor tank.  

❖ Biological Degradation: In the bioreactor tank, the nutrients are added for the 

proper growth of bacteria that degrade the organic matter of the effluent. The 

sludge is segregated from the settling tank and the water is filtered through 

activated carbon filter.  

❖ Filtration: The treated effluent is passed through the activated carbon filter to 

remove colouring material.  

7.2 DETAILS DESCRIPTION OF CAPACITY AND ETP WITHIN THE PLANT: 

For the operation of the plant, Annual Ground Water requirement of industry is 307980 

KL/Year. 3 applications have been applied for each borewells on UPGWD portal for the 

Permission of the NOC with application no. GTBN0121NIN0067, GTBN0221NIN0122, 

GTBN0221NIN0123. NOC of the all borewells are also has been granted with NOC No. 

NOC034614, NOC039693 and NOC035952 which is valid up to 2nd January 2025. 
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Recycling of process water, reuse of treated wastewater and rainwater harvesting are the 

important measures of reducing/saving groundwater and conservation on the premises. 

Varun beverages have commissioned state-of-the-art technology to use water efficiently 

and are equipped with recovery and reuse arrangements.  

Plant has installed one ETP for all the waste water generated in the plant. The treated water 

of ETP is used for gardening purpose only. and rest of the amount will be drained out. 

Permission of the drain has been taken from pollution control board and attached as 

Annexure-I. Image and Layout of installed ETP at plant are shown in below figures: 

 

 FIGURE 7.1: ETP LAYOUT DIAGRAM 

 

IMPLEMENTED WATER CONSERVATION MEASURES: 

Water saving initiatives:  

VBL is taking several steps for water saving initiatives by adopting the modern water saving 

technologies in the industrial campus.  
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1. Hot Water Recovery Syrup Room: Plant does have Hot water recovery while syrup 

making. Plant use treated water in three stages PHE in stage one and collect all the 

hot treated water in to hot water recovery tank. The same water is being utilized for 

making raw syrup of next batch. 

 

2. CIP Water Recovery: Plant has installed CIP recovery system; first cycle water was 

drained and last cycle water is collected in CIP recovery tank. 
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3. Carbonated Soft Drink PET Bottle is recovered to Raw Water Storage Tank: Treated 

Water used for rinse of PET Bottle in the Carbonated Soft Drink Plant all 3 Lines is 

collected in the tanks and pumped to the raw water storage tanks through dedicated 

pipeline. 

 

 

7.3 RAIN WATER HARVESTING PROPOSAL 

RAIN WATER HARVESTING  

Varun Beverages has implemented various measures to reduce water consumption in 

industrial premises and surrounding areas. In continuation of this Varun Beverages has 

made 2 nos. of rainwater harvesting pits for ground water recharge and adopted ponds 

outside the industrial premises. Rainwater harvesting is the accumulation and deposition of 

rainwater for reuse on-site, rather than allowing it to runoff. Rainwater can be 

collected from surface runoffs or roofs, and in many places the water collected is redirected 

to a deep pit (well, shaft, or borehole), a reservoir with percolation, or collected from dew 

or fog with nets or other tools.  

Design parameters of Rain Water Recharge Structure: 

Three most important components, which need to be evaluated for designing a rainwater 

harvesting structure, are 

• Hydrogeology of the area including nature and extent of aquifer, soil cover, topography, 

depth to water table and quality of ground water. 
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• Area contributing to runoff i.e., total area and land use pattern, whether industrial, 

residential or green belts and general built-up pattern of the area. 

• Hydro meteorological characters viz. rainfall duration, general pattern of intensity of 

rainfall. 

Based on the Runoff Coefficient the water harvesting potential of a site could be estimated 

using the formula given below: 

Water harvesting potential in m3/year = Annual Rainfall (m) x Area of catchment (m2) x 

Runoff coefficient  

1. Recharge by Percolation Ponds: 

Total 13 Numbers of ponds have been managed and adopted by the Varun Beverages. 

Cleaning of the ponds have been done on periodic basis.  Shafts are installed for the 

increase in the percolation rate of the recharge.
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Table – 7.1  

Ground water recharge by percolation ponds. 

Village 
Area (in 
hectare) 

Average Depth 
(m) 

Volume of Water 
(in cu.m) 

Water Recharge 
Ratio 

Nos. of filling of 
Pond 

Recharge 
Capacity (in cu.m. 

/ year) 

Chithera 2.834 3 85020 51% 1 43360 

Bhola Rawal 7.537 3 226110 65% 3 440915 

Rajatpur 5.096 3 152880 51% 1 77969 

Azayabpur 1.143 3 34290 51% 1 17488 

Maycha 4.110 3 123300 51% 1 62883 

Total 642614 

As per above calculation total 642614 m3 of water is being recharged through the ponds.  Ponds have been adopted by industry for below mentioned 

purposes,  

1. Pond has been maintained and uses for the storing of the rain water and recharge of the ground water. 

2. Collected water in the ponds is being utilized by villagers for their allied activities as and when required, 

3. Some time it will be utilized for watering the greenbelt area. 
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2. Recharge by RWH Pits: 

Table – 7.2 

Recharge by RWH Pits 

S. No. Details Values 

Area Details: 

1.  Roof top Area (m2) 16422 

2.  Road and Paved Area (m2) 3990 

3.  Open Land Area (m2) 5558 

4.  Green Belt Area (m2) 10490 

Total Area (m2) 36460 

Rainfall data: 

1.  Average Annual rainfall (m) 0.700 

Runoff coefficients: 

1.  Runoff coefficient for roof top 0.80-0.90 0.85 

2.  Runoff coefficient for Road & paved area 0.60-0.65 0.65 

3.  Runoff coefficient for open land 0.15-0.25 0.20 

4.  Runoff coefficient for green belt land 0.10-0.20 0.20 

 Water Quantity of Runoff Water  

Sr. 
No. 

Details Area (m2)   
Annual 

Rainfall (m) 
Run-off coeff. 

Total Runoff  
(m3 per Annum) 

1 Roof top Area 16422 0.7 0.85 9771.09 

2 Road and Paved 
Area 

3990 0.7 0.65 1815.45 

3 Open Land Area 5558 0.7 0.2 778.12 

4 Green Belt Area 10490 0.7 0.2 1468.6 

Total Runoff water quantity/annum (m3/year) 13833.26 

Total 2 Nos. of Rain Water harvesting pits have been already constructed in industrial 
premises for the recharge of the 13833.06m3 of the Rain water collected.  
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Total Recharge done by Industry: 

SL. No. Particulars Quantum of Recharge 

(m3/annum) 

1.  Recharge by Percolation Ponds: 642614 

2.  Recharge by RWH Pits 13833.26 

Total 656447.3 

 

Conclusion:  

1. Varun beverages recharges the tune of 656447.3 m3 of annually collected rainfall. 

2. Effectiveness of the recharge system has been visible in the plant premises.  

3. Result of the recharge is that the ground water level is in rising trend in our and 

around the project location.  

List of Rain water harvesting ponds adopted in nearby villages 
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WATER CONSERVATION OPPURTUNITIES 

Best management practices (BMPs) are a set of hands-on recommendations that help to 

identify opportunities and implement programs to save water in the plant. BMPs are 

developed for the various water-use categories in the office buildings and for monitoring 

and operational procedures. They are grouped according to indoor water use, outdoor 

water use, and monitoring and operational procedures. We can tailor water-saving program 

by using part or all the BMPs depending on budget and environmental requirements. Tips 

and information are provided on water-saving amounts and cost recovery to help in 

prioritizing measures and make the most knock for buck. 

SUMMARY AND CONCLUSION 

• Annual Ground Water requirement of industry is 307980 KL/Year fresh water. 3 

applications have been applied for each borewells on UPGWD portal for the 

Permission of the NOC with application no. GTBN0121NIN0067, GTBN0221NIN0122, 

GTBN0221NIN0123. NOC of the all borewells are also has been granted with NOC 

No. NOC034614, NOC039693 and NOC035952 which is valid up to 2nd January 2025. 

• The climate of the district is sub-humid and characterized by hot summer and 

bracing cold season.  

• Gautam Budh Nagar district, a part of Ganga-Yamuna Doab in the vicinity of River 

Yamuna, forms almost a monotonous plain with occurrence of sand dunes, sandy 

ridges, ravenous tracts and depressions close to the river system of Yamuna. 

• District of Gautam Budh Nagar is drained by river Yamuna and its tributaries namely- 

Hindon River and Bhuriyanadi. All these drainage ways flow in a southerly or 

southeasterly course. These streams generally follow a meandering course through a 

narrow flood plain. 

• No Ramsar site present in the Gautam Buddh Nagar District. 

• Surajpur wetland present at 2.00 km North from the industrial premises. 

• No direct or indirect effect has been reported on Surajpur wetland due to ground 

water abstraction of the plant due to distant apart.  
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• Due to rapid urbanization and the rapid industrialization of the GautmBuddh Nagar 

there is short effect on the Surajpur wetland. 

• The thick unconsolidated sediments occur up to the explored depth of 352.0m in the 

area. Ground water occur under Phreatic conditions in shallow aquifers down to the 

depth of 100 mbgl, in intermediate and deeper aquifers it occurs under confined to 

semi-confined conditions. 

• A detailed groundwater level monitoring has been carried during whole year for 

existing open 3 wells. 

• The Physico-chemical quality of groundwater was compared with drinking water 

standard (IS: 10500- 2012).  

• Extra draft of groundwater was found to have several socio-economic and ecological 

consequences. Water development decisions in the State and elsewhere in the 

country are primarily guided by economic objectives and criteria, which promote 

only those investments that are capable of giving higher direct economic returns in 

the water sector. As this is an existing plant therefore following mitigation measures 

has been adopted 

• The Plant proponent has installed artificial recharge through rooftop area for better 

percolation of rain water.  

• The design and construction have been done after detailed engineering in case of 

requirement of recharge structure development.  

• The Plant has proper de-silting and cleaning of adopted ponds periodically prior to 

monsoon.  

• The industry has taken up area specific plantation program inside and outside both 

to enhance the recharge measures.  

• Industry also doing pond development work on periodic basis or as and when 

required. 

• Present status and extraction of ground water in the project premises would not 

affect the potential and depletion of water level in surrounding areas due to 

Industries as industrial area is not available in the 5 km Buffer area of the project 

and Rainwater harvesting measures has been taken for groundwater recharge.
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Annexure-I 
WATER CONSENT 
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Annexure-II 
TREE PLANTATION 
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Annexure-III 
AWARENESS ACTIVITIES 
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Annexure-IV 
POND DEVELOPMENT ACTIVITIES 
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4.0  - Adoption of latest technology to reduce water consumption and to 
reduce dependency on ground water resources. 

4.1 Hot Water Recovery Syrup Room  

Plant do have Hot water recovery while syrup making. Plant use treated water in three stage PHE in 
stage one and collect all the hot treated water in to hot water recovery tank. The same water is being 
utilized for making raw syrup of next batch. 

 
 

 
 

Figure 1: Hot Water recovery  

 
 

4.2  CIP Water recovery  

Plant has installed CIP recovery system, first cycle water was drained and last cycle water is collected in 
CIP recovery tank as shown image below.  
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Figure 1 :Last Stage CIP water collect tank 

 

4.3 Carbonated Soft Drink PET Lines -  Rinser water  is recovered to Raw 

Water Storage Tank 

Treated Water used for rinse of PET Bottle in the Carbonated Soft Drink Plant all 3 Lines is collected in 
the tanks and pumped to the raw water storage tanks through dedicated pipeline. 
 
 

 
Figure 32: Recovery Tank at the Carbonated Soft Drink PET Bottle Line 
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4.4 Back Wash Recovery of Pretreatment PSF and ACF in to raw water tank. 

 
VBL GN2 plant drain initial muddy water in to ETP drain and all the fresh water during backwash and 
rinsing is being recovered again in raw water storage tank. 
 

     
            
Figure 43: Recovery Tank at the Carbonated Soft Drink PET Bottle Line 
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OCEMS REPORT final ph

05-02-2020 05:51 Valid 7.77545 pH Valid 15.5088 °C
05-02-2020 05:41 Valid 7.77875 pH Valid 15.5319 °C
05-02-2020 05:31 Valid 7.7742 pH Valid 15.5603 °C
05-02-2020 05:21 Valid 7.77189 pH Valid 15.5874 °C
05-02-2020 05:11 Valid 7.77403 pH Valid 15.62 °C
05-02-2020 05:01 Valid 7.77396 pH Valid 15.6512 °C
05-02-2020 04:51 Valid 7.77834 pH Valid 15.6838 °C
05-02-2020 04:41 Valid 7.7738 pH Valid 15.7095 °C
05-02-2020 04:31 Valid 7.77036 pH Valid 15.7394 °C
05-02-2020 04:21 Valid 7.77475 pH Valid 15.7706 °C
05-02-2020 04:11 Valid 7.76573 pH Valid 15.8018 °C
05-02-2020 04:01 Valid 7.76901 pH Valid 15.8289 °C
05-02-2020 03:51 Valid 7.7678 pH Valid 15.8615 °C
05-02-2020 03:41 Valid 7.77331 pH Valid 15.89 °C
05-02-2020 03:31 Valid 7.771 pH Valid 15.9185 °C
05-02-2020 03:21 Valid 7.76758 pH Valid 15.947 °C
05-02-2020 03:11 Valid 7.76413 pH Valid 15.9823 °C
05-02-2020 03:01 Valid 7.76518 pH Valid 16.0095 °C
05-02-2020 02:51 Valid 7.7651 pH Valid 16.0393 °C
05-02-2020 02:41 Valid 7.76724 pH Valid 16.0733 °C
05-02-2020 02:31 Valid 7.76604 pH Valid 16.1031 °C
05-02-2020 02:21 Valid 7.76708 pH Valid 16.1357 °C
05-02-2020 02:11 Valid 7.76811 pH Valid 16.1656 °C
05-02-2020 02:01 Valid 7.76579 pH Valid 16.1982 °C
05-02-2020 01:51 Valid 7.76461 pH Valid 16.2254 °C
05-02-2020 01:41 Valid 7.76118 pH Valid 16.2552 °C
05-02-2020 01:31 Valid 7.75998 pH Valid 16.2865 °C
05-02-2020 01:21 Valid 7.76326 pH Valid 16.3123 °C
05-02-2020 01:11 Valid 7.76206 pH Valid 16.3422 °C
05-02-2020 01:01 Valid 7.75754 pH Valid 16.3667 °C
05-02-2020 00:51 Valid 7.75859 pH Valid 16.3925 °C
05-02-2020 00:41 Valid 7.75964 pH Valid 16.4156 °C
05-02-2020 00:31 Valid 7.7607 pH Valid 16.436 °C
05-02-2020 00:21 Valid 7.76066 pH Valid 16.4537 °C
05-02-2020 00:11 Valid 7.75838 pH Valid 16.47 °C
05-02-2020 00:01 Valid 7.76169 pH Valid 16.4836 °C
04-02-2020 23:51 Valid 7.76165 pH Valid 16.4999 °C
04-02-2020 23:41 Valid 7.76162 pH Valid 16.5121 °C
04-02-2020 23:31 Valid 7.76159 pH Valid 16.5244 °C
04-02-2020 23:21 Valid 7.76044 pH Valid 16.5366 °C
04-02-2020 23:11 Valid 7.75929 pH Valid 16.5475 °C
04-02-2020 23:01 Valid 7.76372 pH Valid 16.5597 °C
04-02-2020 22:51 Valid 7.76147 pH Valid 16.5692 °C
04-02-2020 22:41 Valid 7.76032 pH Valid 16.5801 °C
04-02-2020 22:31 Valid 7.7603 pH Valid 16.5883 °C
04-02-2020 22:21 Valid 7.76028 pH Valid 16.5978 °C
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04-02-2020 22:11 Valid 7.75802 pH Valid 16.61 °C
04-02-2020 22:01 Valid 7.75687 pH Valid 16.6223 °C
04-02-2020 21:51 Valid 7.75795 pH Valid 16.6345 °C
04-02-2020 21:41 Valid 7.75792 pH Valid 16.6481 °C
04-02-2020 21:31 Valid 7.76012 pH Valid 16.6576 °C
04-02-2020 21:21 Valid 7.75786 pH Valid 16.6685 °C
04-02-2020 21:11 Valid 7.76006 pH Valid 16.6794 °C
04-02-2020 21:01 Valid 7.76004 pH Valid 16.6902 °C
04-02-2020 20:51 Valid 7.76224 pH Valid 16.7011 °C
04-02-2020 20:41 Valid 7.76109 pH Valid 16.712 °C
04-02-2020 20:31 Valid 7.76106 pH Valid 16.7215 °C
04-02-2020 20:21 Valid 7.76104 pH Valid 16.731 °C
04-02-2020 20:11 Valid 7.75768 pH Valid 16.7406 °C
04-02-2020 20:01 Valid 7.75431 pH Valid 16.7474 °C
04-02-2020 19:51 Valid 7.75541 pH Valid 16.7542 °C
04-02-2020 19:41 Valid 7.75651 pH Valid 16.761 °C
04-02-2020 19:31 Valid 7.75315 pH Valid 16.7664 °C
04-02-2020 19:21 Valid 7.75091 pH Valid 16.7719 °C
04-02-2020 19:11 Valid 7.74978 pH Valid 16.776 °C
04-02-2020 19:01 Valid 7.75646 pH Valid 16.7787 °C
04-02-2020 18:51 Valid 7.75646 pH Valid 16.78 °C
04-02-2020 18:41 Valid 7.75757 pH Valid 16.7814 °C
04-02-2020 18:31 Valid 7.75645 pH Valid 16.7828 °C
04-02-2020 18:21 Valid 7.75645 pH Valid 16.7828 °C
04-02-2020 18:11 Valid 7.75422 pH Valid 16.7841 °C
04-02-2020 18:01 Valid 7.752 pH Valid 16.78 °C
04-02-2020 17:51 Valid 7.75424 pH Valid 16.776 °C
04-02-2020 17:41 Valid 7.75538 pH Valid 16.7678 °C
04-02-2020 17:31 Valid 7.7554 pH Valid 16.7596 °C
04-02-2020 17:21 Valid 7.75431 pH Valid 16.7474 °C
04-02-2020 17:11 Valid 7.75659 pH Valid 16.731 °C
04-02-2020 17:01 Valid 7.75887 pH Valid 16.7093 °C
04-02-2020 16:51 Valid 7.76118 pH Valid 16.6794 °C
04-02-2020 16:41 Valid 7.76016 pH Valid 16.6413 °C
04-02-2020 16:31 Valid 7.76028 pH Valid 16.5978 °C
04-02-2020 16:21 Valid 7.76152 pH Valid 16.5502 °C
04-02-2020 16:11 Valid 7.76276 pH Valid 16.5013 °C
04-02-2020 16:01 Valid 7.7629 pH Valid 16.4496 °C
04-02-2020 15:51 Valid 7.76191 pH Valid 16.402 °C
04-02-2020 15:41 Valid 7.76317 pH Valid 16.3449 °C
04-02-2020 15:31 Valid 7.76335 pH Valid 16.2784 °C
04-02-2020 15:21 Valid 7.76576 pH Valid 16.2091 °C
04-02-2020 15:11 Valid 7.76596 pH Valid 16.1357 °C
04-02-2020 15:01 Valid 7.76727 pH Valid 16.061 °C
04-02-2020 14:51 Valid 7.76636 pH Valid 15.9836 °C
04-02-2020 14:41 Valid 7.76879 pH Valid 15.9104 °C
04-02-2020 14:31 Valid 7.77124 pH Valid 15.8303 °C
04-02-2020 14:21 Valid 7.76923 pH Valid 15.7489 °C
04-02-2020 14:11 Valid 7.77055 pH Valid 15.6702 °C
04-02-2020 14:01 Valid 7.77188 pH Valid 15.5888 °C
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04-02-2020 13:51 Valid 7.77547 pH Valid 15.5047 °C
04-02-2020 13:41 Valid 7.77905 pH Valid 15.422 °C
04-02-2020 13:31 Valid 7.77703 pH Valid 15.3407 °C
04-02-2020 13:21 Valid 7.77611 pH Valid 15.2648 °C
04-02-2020 13:11 Valid 7.7763 pH Valid 15.1956 °C
04-02-2020 13:01 Valid 7.77647 pH Valid 15.132 °C
04-02-2020 12:51 Valid 7.77775 pH Valid 15.0737 °C
04-02-2020 12:41 Valid 7.7779 pH Valid 15.0154 °C
04-02-2020 12:31 Valid 7.78029 pH Valid 14.9626 °C
04-02-2020 12:21 Valid 7.78377 pH Valid 14.9192 °C
04-02-2020 12:11 Valid 7.78837 pH Valid 14.8786 °C
04-02-2020 12:01 Valid 7.78622 pH Valid 14.842 °C
04-02-2020 11:51 Valid 7.78296 pH Valid 14.8054 °C
04-02-2020 11:41 Valid 7.78193 pH Valid 14.7716 °C
04-02-2020 11:31 Valid 7.78089 pH Valid 14.7404 °C
04-02-2020 11:21 Valid 7.77985 pH Valid 14.7106 °C
04-02-2020 11:11 Valid 7.7788 pH Valid 14.6849 °C
04-02-2020 11:01 Valid 7.77887 pH Valid 14.6591 °C
04-02-2020 10:51 Valid 7.77554 pH Valid 14.6443 °C
04-02-2020 10:41 Valid 7.77331 pH Valid 14.6375 °C
04-02-2020 10:31 Valid 7.77557 pH Valid 14.6321 °C
04-02-2020 10:21 Valid 7.77783 pH Valid 14.628 °C
04-02-2020 10:11 Valid 7.77896 pH Valid 14.6253 °C
04-02-2020 10:01 Valid 7.78345 pH Valid 14.6226 °C
04-02-2020 09:51 Valid 7.78234 pH Valid 14.6212 °C
04-02-2020 09:41 Valid 7.78346 pH Valid 14.6212 °C
04-02-2020 09:31 Valid 7.78009 pH Valid 14.6212 °C
04-02-2020 09:21 Valid 7.78231 pH Valid 14.6307 °C
04-02-2020 09:11 Valid 7.77778 pH Valid 14.6443 °C
04-02-2020 09:01 Valid 7.78 pH Valid 14.6551 °C
04-02-2020 08:51 Valid 7.77771 pH Valid 14.67 °C
04-02-2020 08:41 Valid 7.77882 pH Valid 14.6781 °C
04-02-2020 08:31 Valid 7.78324 pH Valid 14.7011 °C
04-02-2020 08:21 Valid 7.78094 pH Valid 14.7214 °C
04-02-2020 08:11 Valid 7.78425 pH Valid 14.7404 °C
04-02-2020 08:01 Valid 7.78079 pH Valid 14.777 °C
04-02-2020 07:51 Valid 7.7796 pH Valid 14.8041 °C
04-02-2020 07:41 Valid 7.77618 pH Valid 14.8244 °C
04-02-2020 07:31 Valid 7.78056 pH Valid 14.861 °C
04-02-2020 07:21 Valid 7.77934 pH Valid 14.8989 °C
04-02-2020 07:11 Valid 7.77816 pH Valid 14.9219 °C
04-02-2020 07:01 Valid 7.78142 pH Valid 14.9598 °C
04-02-2020 06:51 Valid 7.77795 pH Valid 14.9991 °C
04-02-2020 06:41 Valid 7.78124 pH Valid 15.0262 °C
04-02-2020 06:31 Valid 7.77782 pH Valid 15.0452 °C
04-02-2020 06:21 Valid 7.77884 pH Valid 15.0845 °C
04-02-2020 06:11 Valid 7.77089 pH Valid 15.1225 °C
04-02-2020 06:01 Valid 7.7798 pH Valid 15.1441 °C
04-02-2020 05:51 Valid 7.77184 pH Valid 15.1862 °C
04-02-2020 05:41 Valid 7.76951 pH Valid 15.2214 °C
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04-02-2020 05:31 Valid 7.7694 pH Valid 15.2607 °C
04-02-2020 05:21 Valid 7.7693 pH Valid 15.2973 °C
04-02-2020 05:11 Valid 7.7681 pH Valid 15.3298 °C
04-02-2020 05:01 Valid 7.76802 pH Valid 15.3583 °C
04-02-2020 04:51 Valid 7.77016 pH Valid 15.3949 °C
04-02-2020 04:41 Valid 7.76895 pH Valid 15.4301 °C
04-02-2020 04:31 Valid 7.76886 pH Valid 15.4641 °C
04-02-2020 04:21 Valid 7.76653 pH Valid 15.498 °C
04-02-2020 04:11 Valid 7.76755 pH Valid 15.5359 °C
04-02-2020 04:01 Valid 7.77082 pH Valid 15.5698 °C
04-02-2020 03:51 Valid 7.7662 pH Valid 15.6214 °C
04-02-2020 03:41 Valid 7.76502 pH Valid 15.6471 °C
04-02-2020 03:31 Valid 7.76154 pH Valid 15.6933 °C
04-02-2020 03:21 Valid 7.76372 pH Valid 15.715 °C
04-02-2020 03:11 Valid 7.76585 pH Valid 15.7557 °C
04-02-2020 03:01 Valid 7.76128 pH Valid 15.7936 °C
04-02-2020 02:51 Valid 7.76231 pH Valid 15.8235 °C
04-02-2020 02:41 Valid 7.7611 pH Valid 15.8615 °C
04-02-2020 02:31 Valid 7.761 pH Valid 15.8995 °C
04-02-2020 02:21 Valid 7.76091 pH Valid 15.9334 °C
04-02-2020 02:11 Valid 7.76191 pH Valid 15.9755 °C
04-02-2020 02:01 Valid 7.76182 pH Valid 16.0095 °C
04-02-2020 01:51 Valid 7.76062 pH Valid 16.0434 °C
04-02-2020 01:41 Valid 7.75939 pH Valid 16.0841 °C
04-02-2020 01:31 Valid 7.76041 pH Valid 16.1222 °C
04-02-2020 01:21 Valid 7.7592 pH Valid 16.1575 °C
04-02-2020 01:11 Valid 7.76022 pH Valid 16.1942 °C
04-02-2020 01:01 Valid 7.75903 pH Valid 16.224 °C
04-02-2020 00:51 Valid 7.76007 pH Valid 16.2539 °C
04-02-2020 00:41 Valid 7.75775 pH Valid 16.2838 °C
04-02-2020 00:31 Valid 7.75657 pH Valid 16.311 °C
04-02-2020 00:21 Valid 7.75761 pH Valid 16.3409 °C
04-02-2020 00:11 Valid 7.75419 pH Valid 16.3653 °C
04-02-2020 00:01 Valid 7.75636 pH Valid 16.3898 °C
03-02-2020 23:51 Valid 7.75853 pH Valid 16.4156 °C
03-02-2020 23:41 Valid 7.75623 pH Valid 16.4387 °C
03-02-2020 23:31 Valid 7.75507 pH Valid 16.4591 °C
03-02-2020 23:21 Valid 7.75278 pH Valid 16.4795 °C
03-02-2020 23:11 Valid 7.75273 pH Valid 16.4985 °C
03-02-2020 23:01 Valid 7.75491 pH Valid 16.5203 °C
03-02-2020 22:51 Valid 7.75375 pH Valid 16.5379 °C
03-02-2020 22:41 Valid 7.75258 pH Valid 16.557 °C
03-02-2020 22:31 Valid 7.7492 pH Valid 16.5706 °C
03-02-2020 22:21 Valid 7.75027 pH Valid 16.5869 °C
03-02-2020 22:11 Valid 7.75469 pH Valid 16.6019 °C
03-02-2020 22:01 Valid 7.75577 pH Valid 16.6154 °C
03-02-2020 21:51 Valid 7.75462 pH Valid 16.6317 °C
03-02-2020 21:41 Valid 7.75347 pH Valid 16.6454 °C
03-02-2020 21:31 Valid 7.75343 pH Valid 16.6576 °C
03-02-2020 21:21 Valid 7.7534 pH Valid 16.6712 °C
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03-02-2020 21:11 Valid 7.75448 pH Valid 16.6835 °C
03-02-2020 21:01 Valid 7.75445 pH Valid 16.6971 °C
03-02-2020 20:51 Valid 7.75442 pH Valid 16.7066 °C
03-02-2020 20:41 Valid 7.75328 pH Valid 16.7161 °C
03-02-2020 20:31 Valid 7.75214 pH Valid 16.727 °C
03-02-2020 20:21 Valid 7.751 pH Valid 16.7351 °C
03-02-2020 20:11 Valid 7.7521 pH Valid 16.7433 °C
03-02-2020 20:01 Valid 7.75319 pH Valid 16.7528 °C
03-02-2020 19:51 Valid 7.75316 pH Valid 16.7624 °C
03-02-2020 19:41 Valid 7.75203 pH Valid 16.7692 °C
03-02-2020 19:31 Valid 7.75201 pH Valid 16.776 °C
03-02-2020 19:21 Valid 7.74976 pH Valid 16.7841 °C
03-02-2020 19:11 Valid 7.74863 pH Valid 16.7909 °C
03-02-2020 19:01 Valid 7.74862 pH Valid 16.7964 °C
03-02-2020 18:51 Valid 7.7475 pH Valid 16.7991 °C
03-02-2020 18:41 Valid 7.74971 pH Valid 16.8032 °C
03-02-2020 18:31 Valid 7.74971 pH Valid 16.8045 °C
03-02-2020 18:21 Valid 7.74748 pH Valid 16.8045 °C
03-02-2020 18:11 Valid 7.74971 pH Valid 16.8045 °C
03-02-2020 18:01 Valid 7.7486 pH Valid 16.8018 °C
03-02-2020 17:51 Valid 7.74861 pH Valid 16.7977 °C
03-02-2020 17:41 Valid 7.75086 pH Valid 16.7923 °C
03-02-2020 17:31 Valid 7.75088 pH Valid 16.7828 °C
03-02-2020 17:21 Valid 7.75202 pH Valid 16.7705 °C
03-02-2020 17:11 Valid 7.75095 pH Valid 16.7556 °C
03-02-2020 17:01 Valid 7.75102 pH Valid 16.7297 °C
03-02-2020 16:51 Valid 7.75112 pH Valid 16.6916 °C
03-02-2020 16:41 Valid 7.75346 pH Valid 16.6481 °C
03-02-2020 16:31 Valid 7.75359 pH Valid 16.5992 °C
03-02-2020 16:21 Valid 7.75595 pH Valid 16.5461 °C
03-02-2020 16:11 Valid 7.7561 pH Valid 16.4917 °C
03-02-2020 16:01 Valid 7.75624 pH Valid 16.4373 °C
03-02-2020 15:51 Valid 7.75525 pH Valid 16.3898 °C
03-02-2020 15:41 Valid 7.75092 pH Valid 16.3381 °C
03-02-2020 15:31 Valid 7.75444 pH Valid 16.2716 °C
03-02-2020 15:21 Valid 7.7535 pH Valid 16.2037 °C
03-02-2020 15:11 Valid 7.75927 pH Valid 16.1303 °C
03-02-2020 15:01 Valid 7.76059 pH Valid 16.0529 °C
03-02-2020 14:51 Valid 7.7608 pH Valid 15.9742 °C
03-02-2020 14:41 Valid 7.76213 pH Valid 15.8927 °C
03-02-2020 14:31 Valid 7.76235 pH Valid 15.8113 °C
03-02-2020 14:21 Valid 7.76258 pH Valid 15.7231 °C
03-02-2020 14:11 Valid 7.76282 pH Valid 15.6322 °C
03-02-2020 14:01 Valid 7.76306 pH Valid 15.5414 °C
03-02-2020 13:51 Valid 7.76667 pH Valid 15.445 °C
03-02-2020 13:41 Valid 7.77253 pH Valid 15.3461 °C
03-02-2020 13:31 Valid 7.77615 pH Valid 15.2485 °C
03-02-2020 13:21 Valid 7.77638 pH Valid 15.1658 °C
03-02-2020 13:11 Valid 7.77435 pH Valid 15.0872 °C
03-02-2020 13:01 Valid 7.77344 pH Valid 15.0086 °C
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03-02-2020 12:51 Valid 7.77474 pH Valid 14.9395 °C
03-02-2020 12:41 Valid 7.77379 pH Valid 14.8759 °C
03-02-2020 12:31 Valid 7.77621 pH Valid 14.8136 °C
03-02-2020 12:21 Valid 7.77634 pH Valid 14.7634 °C
03-02-2020 12:11 Valid 7.77985 pH Valid 14.712 °C
03-02-2020 12:01 Valid 7.77661 pH Valid 14.6646 °C
03-02-2020 11:51 Valid 7.77448 pH Valid 14.6199 °C
03-02-2020 11:41 Valid 7.77684 pH Valid 14.5793 °C
03-02-2020 11:31 Valid 7.77919 pH Valid 14.5414 °C
03-02-2020 11:21 Valid 7.77703 pH Valid 14.5061 °C
03-02-2020 11:11 Valid 7.77262 pH Valid 14.4763 °C
03-02-2020 11:01 Valid 7.76708 pH Valid 14.4506 °C
03-02-2020 10:51 Valid 7.77051 pH Valid 14.4276 °C
03-02-2020 10:41 Valid 7.77054 pH Valid 14.4141 °C
03-02-2020 10:31 Valid 7.77393 pH Valid 14.4073 °C
03-02-2020 10:21 Valid 7.77394 pH Valid 14.4032 °C
03-02-2020 10:11 Valid 7.7717 pH Valid 14.4005 °C
03-02-2020 10:01 Valid 7.7762 pH Valid 14.3978 °C
03-02-2020 09:51 Valid 7.7762 pH Valid 14.3978 °C
03-02-2020 09:41 Valid 7.77284 pH Valid 14.3951 °C
03-02-2020 09:31 Valid 7.77395 pH Valid 14.4005 °C
03-02-2020 09:21 Valid 7.77279 pH Valid 14.4141 °C
03-02-2020 09:11 Valid 7.77725 pH Valid 14.4263 °C
03-02-2020 09:01 Valid 7.77609 pH Valid 14.4398 °C
03-02-2020 08:51 Valid 7.77157 pH Valid 14.4493 °C
03-02-2020 08:41 Valid 7.77489 pH Valid 14.4682 °C
03-02-2020 08:31 Valid 7.7726 pH Valid 14.4832 °C
03-02-2020 08:21 Valid 7.77029 pH Valid 14.5075 °C
03-02-2020 08:11 Valid 7.77584 pH Valid 14.5319 °C
03-02-2020 08:01 Valid 7.77129 pH Valid 14.5535 °C
03-02-2020 07:51 Valid 7.77458 pH Valid 14.582 °C
03-02-2020 07:41 Valid 7.77452 pH Valid 14.6077 °C
03-02-2020 07:31 Valid 7.76995 pH Valid 14.6348 °C
03-02-2020 07:21 Valid 7.77212 pH Valid 14.6632 °C
03-02-2020 07:11 Valid 7.77205 pH Valid 14.6917 °C
03-02-2020 07:01 Valid 7.77196 pH Valid 14.7228 °C
03-02-2020 06:51 Valid 7.76515 pH Valid 14.7526 °C
03-02-2020 06:41 Valid 7.77069 pH Valid 14.7797 °C
03-02-2020 06:31 Valid 7.7706 pH Valid 14.8108 °C
03-02-2020 06:21 Valid 7.77163 pH Valid 14.8474 °C
03-02-2020 06:11 Valid 7.7682 pH Valid 14.8705 °C
03-02-2020 06:01 Valid 7.76811 pH Valid 14.9056 °C
03-02-2020 05:51 Valid 7.76467 pH Valid 14.9328 °C
03-02-2020 05:41 Valid 7.77243 pH Valid 14.968 °C
03-02-2020 05:31 Valid 7.769 pH Valid 14.9924 °C
03-02-2020 05:21 Valid 7.77 pH Valid 15.0357 °C
03-02-2020 05:11 Valid 7.76993 pH Valid 15.0642 °C
03-02-2020 05:01 Valid 7.76761 pH Valid 15.0926 °C
03-02-2020 04:51 Valid 7.76416 pH Valid 15.1265 °C
03-02-2020 04:41 Valid 7.76184 pH Valid 15.155 °C
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03-02-2020 04:31 Valid 7.76176 pH Valid 15.1875 °C
03-02-2020 04:21 Valid 7.76056 pH Valid 15.2146 °C
03-02-2020 04:11 Valid 7.76496 pH Valid 15.2458 °C
03-02-2020 04:01 Valid 7.766 pH Valid 15.277 °C
03-02-2020 03:51 Valid 7.76703 pH Valid 15.3122 °C
03-02-2020 03:41 Valid 7.76582 pH Valid 15.3434 °C
03-02-2020 03:31 Valid 7.76685 pH Valid 15.3786 °C
03-02-2020 03:21 Valid 7.7634 pH Valid 15.4112 °C
03-02-2020 03:11 Valid 7.76333 pH Valid 15.4397 °C
03-02-2020 03:01 Valid 7.76883 pH Valid 15.4763 °C
03-02-2020 02:51 Valid 7.76425 pH Valid 15.5128 °C
03-02-2020 02:41 Valid 7.7597 pH Valid 15.5427 °C
03-02-2020 02:31 Valid 7.75959 pH Valid 15.5847 °C
03-02-2020 02:21 Valid 7.76172 pH Valid 15.6241 °C
03-02-2020 02:11 Valid 7.75943 pH Valid 15.6471 °C
03-02-2020 02:01 Valid 7.75934 pH Valid 15.6811 °C
03-02-2020 01:51 Valid 7.75701 pH Valid 15.7163 °C
03-02-2020 01:41 Valid 7.75693 pH Valid 15.7475 °C
03-02-2020 01:31 Valid 7.75905 pH Valid 15.7882 °C
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final TSS

05-02-2020 02:41 Valid 6.36228 mg/l TSS Valid
05-02-2020 02:31 Valid 6.35322 mg/l TSS Valid
05-02-2020 02:21 Valid 6.2507 mg/l TSS Valid
05-02-2020 02:11 Valid 6.29406 mg/l TSS Valid
05-02-2020 02:01 Valid 6.30238 mg/l TSS Valid
05-02-2020 01:51 Valid 6.29136 mg/l TSS Valid
05-02-2020 01:41 Valid 6.3673 mg/l TSS Valid
05-02-2020 01:31 Valid 6.35946 mg/l TSS Valid
05-02-2020 01:21 Valid 6.26816 mg/l TSS Valid
05-02-2020 01:11 Valid 6.15149 mg/l TSS Valid
05-02-2020 01:01 Valid 6.14243 mg/l TSS Valid
05-02-2020 00:51 Valid 6.19117 mg/l TSS Valid
05-02-2020 00:41 Valid 6.32323 mg/l TSS Valid
05-02-2020 00:31 Valid 6.40157 mg/l TSS Valid
05-02-2020 00:21 Valid 6.25793 mg/l TSS Valid
05-02-2020 00:11 Valid 6.31845 mg/l TSS Valid
05-02-2020 00:01 Valid 6.16984 mg/l TSS Valid
04-02-2020 23:51 Valid 6.15243 mg/l TSS Valid
04-02-2020 23:41 Valid 6.09307 mg/l TSS Valid
04-02-2020 23:31 Valid 6.36706 mg/l TSS Valid
04-02-2020 23:21 Valid 6.33127 mg/l TSS Valid
04-02-2020 23:11 Valid 6.13767 mg/l TSS Valid
04-02-2020 23:01 Valid 6.30229 mg/l TSS Valid
04-02-2020 22:51 Valid 6.15203 mg/l TSS Valid
04-02-2020 22:41 Valid 6.12246 mg/l TSS Valid
04-02-2020 22:31 Valid 6.24046 mg/l TSS Valid
04-02-2020 22:21 Valid 6.31663 mg/l TSS Valid
04-02-2020 22:11 Valid 6.28326 mg/l TSS Valid
04-02-2020 22:01 Valid 6.24243 mg/l TSS Valid
04-02-2020 21:51 Valid 6.29305 mg/l TSS Valid
04-02-2020 21:41 Valid 6.25469 mg/l TSS Valid
04-02-2020 21:31 Valid 6.05908 mg/l TSS Valid
04-02-2020 21:21 Valid 5.93969 mg/l TSS Valid
04-02-2020 21:11 Valid 6.02284 mg/l TSS Valid
04-02-2020 21:01 Valid 5.94413 mg/l TSS Valid
04-02-2020 20:51 Valid 5.94826 mg/l TSS Valid
04-02-2020 20:41 Valid 6.05183 mg/l TSS Valid
04-02-2020 20:31 Valid 6.01541 mg/l TSS Valid
04-02-2020 20:21 Valid 5.99943 mg/l TSS Valid
04-02-2020 20:11 Valid 5.94218 mg/l TSS Valid
04-02-2020 20:01 Valid 5.90764 mg/l TSS Valid
04-02-2020 19:51 Valid 6.06002 mg/l TSS Valid
04-02-2020 19:41 Valid 6.13804 mg/l TSS Valid
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04-02-2020 19:31 Valid 5.99651 mg/l TSS Valid
04-02-2020 19:21 Valid 5.97792 mg/l TSS Valid
04-02-2020 19:11 Valid 6.04325 mg/l TSS Valid
04-02-2020 19:01 Valid 5.89408 mg/l TSS Valid
04-02-2020 18:51 Valid 6.15022 mg/l TSS Valid
04-02-2020 18:41 Valid 6.53822 mg/l TSS Valid
04-02-2020 18:31 Valid 6.66668 mg/l TSS Valid
04-02-2020 18:21 Valid 6.82293 mg/l TSS Valid
04-02-2020 18:11 Valid 6.7447 mg/l TSS Valid
04-02-2020 18:01 Valid 6.78376 mg/l TSS Valid
04-02-2020 17:51 Valid 6.81884 mg/l TSS Valid
04-02-2020 17:41 Valid 6.72405 mg/l TSS Valid
04-02-2020 17:31 Valid 6.79192 mg/l TSS Valid
04-02-2020 17:21 Valid 6.90896 mg/l TSS Valid
04-02-2020 17:11 Valid 6.83359 mg/l TSS Valid
04-02-2020 17:01 Valid 6.82062 mg/l TSS Valid
04-02-2020 16:51 Valid 6.76901 mg/l TSS Valid
04-02-2020 16:41 Valid 6.92468 mg/l TSS Valid
04-02-2020 16:31 Valid 6.89061 mg/l TSS Valid
04-02-2020 16:21 Valid 6.78494 mg/l TSS Valid
04-02-2020 16:11 Valid 6.90896 mg/l TSS Valid
04-02-2020 16:01 Valid 6.93698 mg/l TSS Valid
04-02-2020 15:51 Valid 6.86107 mg/l TSS Valid
04-02-2020 15:41 Valid 6.83254 mg/l TSS Valid
04-02-2020 15:31 Valid 6.85727 mg/l TSS Valid
04-02-2020 15:21 Valid 6.59294 mg/l TSS Valid
04-02-2020 15:11 Valid 6.37203 mg/l TSS Valid
04-02-2020 15:01 Valid 6.51864 mg/l TSS Valid
04-02-2020 14:51 Valid 6.57734 mg/l TSS Valid
04-02-2020 14:41 Valid 6.69689 mg/l TSS Valid
04-02-2020 14:31 Valid 6.79432 mg/l TSS Valid
04-02-2020 14:21 Valid 6.71042 mg/l TSS Valid
04-02-2020 14:11 Valid 6.82893 mg/l TSS Valid
04-02-2020 14:01 Valid 6.8278 mg/l TSS Valid
04-02-2020 13:51 Valid 6.74175 mg/l TSS Valid
04-02-2020 13:41 Valid 6.70124 mg/l TSS Valid
04-02-2020 13:31 Valid 6.75797 mg/l TSS Valid
04-02-2020 13:21 Valid 6.89609 mg/l TSS Valid
04-02-2020 13:11 Valid 7.01011 mg/l TSS Valid
04-02-2020 13:01 Valid 6.96515 mg/l TSS Valid
04-02-2020 12:51 Valid 6.99755 mg/l TSS Valid
04-02-2020 12:41 Valid 6.82241 mg/l TSS Valid
04-02-2020 12:31 Valid 6.91096 mg/l TSS Valid
04-02-2020 12:21 Valid 7.07117 mg/l TSS Valid
04-02-2020 12:11 Valid 7.01256 mg/l TSS Valid
04-02-2020 12:01 Valid 6.73636 mg/l TSS Valid
04-02-2020 11:51 Valid 6.74868 mg/l TSS Valid
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04-02-2020 11:41 Valid 6.88335 mg/l TSS Valid
04-02-2020 11:31 Valid 6.87931 mg/l TSS Valid
04-02-2020 11:21 Valid 6.90403 mg/l TSS Valid
04-02-2020 11:11 Valid 6.87646 mg/l TSS Valid
04-02-2020 11:01 Valid 6.84444 mg/l TSS Valid
04-02-2020 10:51 Valid 6.81129 mg/l TSS Valid
04-02-2020 10:41 Valid 6.67257 mg/l TSS Valid
04-02-2020 10:31 Valid 6.74966 mg/l TSS Valid
04-02-2020 10:21 Valid 6.72478 mg/l TSS Valid
04-02-2020 10:11 Valid 6.73076 mg/l TSS Valid
04-02-2020 10:01 Valid 6.83961 mg/l TSS Valid
04-02-2020 09:51 Valid 6.73908 mg/l TSS Valid
04-02-2020 09:41 Valid 6.67996 mg/l TSS Valid
04-02-2020 09:31 Valid 6.76415 mg/l TSS Valid
04-02-2020 09:21 Valid 6.82234 mg/l TSS Valid
04-02-2020 09:11 Valid 6.61589 mg/l TSS Valid
04-02-2020 09:01 Valid 6.81172 mg/l TSS Valid
04-02-2020 08:51 Valid 6.85753 mg/l TSS Valid
04-02-2020 08:41 Valid 6.78793 mg/l TSS Valid
04-02-2020 08:31 Valid 6.74554 mg/l TSS Valid
04-02-2020 08:21 Valid 6.74526 mg/l TSS Valid
04-02-2020 08:11 Valid 6.78522 mg/l TSS Valid
04-02-2020 08:01 Valid 6.76355 mg/l TSS Valid
04-02-2020 07:51 Valid 6.90443 mg/l TSS Valid
04-02-2020 07:41 Valid 6.75867 mg/l TSS Valid
04-02-2020 07:31 Valid 6.66991 mg/l TSS Valid
04-02-2020 07:21 Valid 6.74321 mg/l TSS Valid
04-02-2020 07:11 Valid 6.74975 mg/l TSS Valid
04-02-2020 07:01 Valid 6.75097 mg/l TSS Valid
04-02-2020 06:51 Valid 6.72795 mg/l TSS Valid
04-02-2020 06:41 Valid 6.75486 mg/l TSS Valid
04-02-2020 06:31 Valid 6.6075 mg/l TSS Valid
04-02-2020 06:21 Valid 6.66789 mg/l TSS Valid
04-02-2020 06:11 Valid 6.66622 mg/l TSS Valid
04-02-2020 06:01 Valid 6.67446 mg/l TSS Valid
04-02-2020 05:51 Valid 6.7222 mg/l TSS Valid
04-02-2020 05:41 Valid 6.57445 mg/l TSS Valid
04-02-2020 05:31 Valid 6.62777 mg/l TSS Valid
04-02-2020 05:21 Valid 6.52821 mg/l TSS Valid
04-02-2020 05:11 Valid 6.61356 mg/l TSS Valid
04-02-2020 05:01 Valid 6.64042 mg/l TSS Valid
04-02-2020 04:51 Valid 6.79367 mg/l TSS Valid
04-02-2020 04:41 Valid 6.74955 mg/l TSS Valid
04-02-2020 04:31 Valid 6.93288 mg/l TSS Valid
04-02-2020 04:21 Valid 6.73739 mg/l TSS Valid
04-02-2020 04:11 Valid 6.8043 mg/l TSS Valid
04-02-2020 04:01 Valid 6.66388 mg/l TSS Valid
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04-02-2020 03:51 Valid 6.55958 mg/l TSS Valid
04-02-2020 03:41 Valid 6.68272 mg/l TSS Valid
04-02-2020 03:31 Valid 6.74323 mg/l TSS Valid
04-02-2020 03:21 Valid 6.6789 mg/l TSS Valid
04-02-2020 03:11 Valid 6.68611 mg/l TSS Valid
04-02-2020 03:01 Valid 6.73165 mg/l TSS Valid
04-02-2020 02:51 Valid 6.78298 mg/l TSS Valid
04-02-2020 02:41 Valid 6.77985 mg/l TSS Valid
04-02-2020 02:31 Valid 6.64077 mg/l TSS Valid
04-02-2020 02:21 Valid 6.61602 mg/l TSS Valid
04-02-2020 02:11 Valid 6.54406 mg/l TSS Valid
04-02-2020 02:01 Valid 6.69558 mg/l TSS Valid
04-02-2020 01:51 Valid 6.61517 mg/l TSS Valid
04-02-2020 01:41 Valid 6.66679 mg/l TSS Valid
04-02-2020 01:31 Valid 6.49701 mg/l TSS Valid
04-02-2020 01:21 Valid 6.5389 mg/l TSS Valid
04-02-2020 01:11 Valid 6.66353 mg/l TSS Valid
04-02-2020 01:01 Valid 6.45438 mg/l TSS Valid
04-02-2020 00:51 Valid 6.35311 mg/l TSS Valid
04-02-2020 00:41 Valid 6.57361 mg/l TSS Valid
04-02-2020 00:31 Valid 6.45946 mg/l TSS Valid
04-02-2020 00:21 Valid 6.57403 mg/l TSS Valid
04-02-2020 00:11 Valid 6.49384 mg/l TSS Valid
04-02-2020 00:01 Valid 6.40456 mg/l TSS Valid
03-02-2020 23:51 Valid 6.33632 mg/l TSS Valid
03-02-2020 23:41 Valid 6.17117 mg/l TSS Valid
03-02-2020 23:31 Valid 6.22732 mg/l TSS Valid
03-02-2020 23:21 Valid 6.31894 mg/l TSS Valid
03-02-2020 23:11 Valid 6.08747 mg/l TSS Valid
03-02-2020 23:01 Valid 6.20949 mg/l TSS Valid
03-02-2020 22:51 Valid 6.24216 mg/l TSS Valid
03-02-2020 22:41 Valid 6.17239 mg/l TSS Valid
03-02-2020 22:31 Valid 6.10066 mg/l TSS Valid
03-02-2020 22:21 Valid 6.15514 mg/l TSS Valid
03-02-2020 22:11 Valid 6.01225 mg/l TSS Valid
03-02-2020 22:01 Valid 6.05685 mg/l TSS Valid
03-02-2020 21:51 Valid 6.43283 mg/l TSS Valid
03-02-2020 21:41 Valid 6.00427 mg/l TSS Valid
03-02-2020 21:31 Valid 5.9628 mg/l TSS Valid
03-02-2020 21:21 Valid 6.08972 mg/l TSS Valid
03-02-2020 21:11 Valid 6.10239 mg/l TSS Valid
03-02-2020 21:01 Valid 6.00492 mg/l TSS Valid
03-02-2020 20:51 Valid 5.97462 mg/l TSS Valid
03-02-2020 20:41 Valid 5.90913 mg/l TSS Valid
03-02-2020 20:31 Valid 5.92606 mg/l TSS Valid
03-02-2020 20:21 Valid 6.02604 mg/l TSS Valid
03-02-2020 20:11 Valid 6.04774 mg/l TSS Valid
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03-02-2020 20:01 Valid 6.01854 mg/l TSS Valid
03-02-2020 19:51 Valid 5.95168 mg/l TSS Valid
03-02-2020 19:41 Valid 5.90649 mg/l TSS Valid
03-02-2020 19:31 Valid 6.11361 mg/l TSS Valid
03-02-2020 19:21 Valid 5.97266 mg/l TSS Valid
03-02-2020 19:11 Valid 5.98717 mg/l TSS Valid
03-02-2020 19:01 Valid 5.98834 mg/l TSS Valid
03-02-2020 18:51 Valid 5.95583 mg/l TSS Valid
03-02-2020 18:41 Valid 5.94489 mg/l TSS Valid
03-02-2020 18:31 Valid 5.91431 mg/l TSS Valid
03-02-2020 18:21 Valid 5.96426 mg/l TSS Valid
03-02-2020 18:11 Valid 6.00684 mg/l TSS Valid
03-02-2020 18:01 Valid 6.15701 mg/l TSS Valid
03-02-2020 17:51 Valid 6.36988 mg/l TSS Valid
03-02-2020 17:41 Valid 6.27773 mg/l TSS Valid
03-02-2020 17:31 Valid 6.31311 mg/l TSS Valid
03-02-2020 17:21 Valid 6.36472 mg/l TSS Valid
03-02-2020 17:11 Valid 6.36154 mg/l TSS Valid
03-02-2020 17:01 Valid 6.32991 mg/l TSS Valid
03-02-2020 16:51 Valid 6.41291 mg/l TSS Valid
03-02-2020 16:41 Valid 6.41258 mg/l TSS Valid
03-02-2020 16:31 Valid 6.49235 mg/l TSS Valid
03-02-2020 16:21 Valid 6.55347 mg/l TSS Valid
03-02-2020 16:11 Valid 6.62827 mg/l TSS Valid
03-02-2020 16:01 Valid 6.53693 mg/l TSS Valid
03-02-2020 15:51 Valid 6.59392 mg/l TSS Valid
03-02-2020 15:41 Valid 6.70859 mg/l TSS Valid
03-02-2020 15:31 Valid 6.58232 mg/l TSS Valid
03-02-2020 15:21 Valid 6.91506 mg/l TSS Valid
03-02-2020 15:11 Valid 6.65608 mg/l TSS Valid
03-02-2020 15:01 Valid 6.64313 mg/l TSS Valid
03-02-2020 14:51 Valid 6.6927 mg/l TSS Valid
03-02-2020 14:41 Valid 6.83885 mg/l TSS Valid
03-02-2020 14:31 Valid 7.24718 mg/l TSS Valid
03-02-2020 14:21 Valid 7.28822 mg/l TSS Valid
03-02-2020 14:11 Valid 7.75041 mg/l TSS Valid
03-02-2020 14:01 Valid 7.60498 mg/l TSS Valid
03-02-2020 13:51 Valid 7.49069 mg/l TSS Valid
03-02-2020 13:41 Valid 7.54093 mg/l TSS Valid
03-02-2020 13:31 Valid 7.56118 mg/l TSS Valid
03-02-2020 13:21 Valid 7.53989 mg/l TSS Valid
03-02-2020 13:11 Valid 7.70295 mg/l TSS Valid
03-02-2020 13:01 Valid 7.77348 mg/l TSS Valid
03-02-2020 12:51 Valid 7.949 mg/l TSS Valid
03-02-2020 12:41 Valid 7.86611 mg/l TSS Valid
03-02-2020 12:31 Valid 7.88873 mg/l TSS Valid
03-02-2020 12:21 Valid 7.83646 mg/l TSS Valid
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03-02-2020 12:11 Valid 7.87894 mg/l TSS Valid
03-02-2020 12:01 Valid 7.89565 mg/l TSS Valid
03-02-2020 11:51 Valid 7.83929 mg/l TSS Valid
03-02-2020 11:41 Valid 7.82973 mg/l TSS Valid
03-02-2020 11:31 Valid 7.90798 mg/l TSS Valid
03-02-2020 11:21 Valid 7.80229 mg/l TSS Valid
03-02-2020 11:11 Valid 7.6857 mg/l TSS Valid
03-02-2020 11:01 Valid 7.83795 mg/l TSS Valid
03-02-2020 10:51 Valid 7.75555 mg/l TSS Valid
03-02-2020 10:41 Valid 7.8242 mg/l TSS Valid
03-02-2020 10:31 Valid 7.80844 mg/l TSS Valid
03-02-2020 10:21 Valid 7.77686 mg/l TSS Valid
03-02-2020 10:11 Valid 7.61073 mg/l TSS Valid
03-02-2020 10:01 Valid 7.63521 mg/l TSS Valid
03-02-2020 09:51 Valid 7.62817 mg/l TSS Valid
03-02-2020 09:41 Valid 7.72039 mg/l TSS Valid
03-02-2020 09:31 Valid 7.97028 mg/l TSS Valid
03-02-2020 09:21 Valid 7.92065 mg/l TSS Valid
03-02-2020 09:11 Valid 7.64311 mg/l TSS Valid
03-02-2020 09:01 Valid 7.58751 mg/l TSS Valid
03-02-2020 08:51 Valid 7.75065 mg/l TSS Valid
03-02-2020 08:41 Valid 7.74565 mg/l TSS Valid
03-02-2020 08:31 Valid 7.60639 mg/l TSS Valid
03-02-2020 08:21 Valid 7.6854 mg/l TSS Valid
03-02-2020 08:11 Valid 7.76223 mg/l TSS Valid
03-02-2020 08:01 Valid 7.79681 mg/l TSS Valid
03-02-2020 07:51 Valid 7.81086 mg/l TSS Valid
03-02-2020 07:41 Valid 7.71093 mg/l TSS Valid
03-02-2020 07:31 Valid 7.75561 mg/l TSS Valid
03-02-2020 07:21 Valid 7.65803 mg/l TSS Valid
03-02-2020 07:11 Valid 7.51138 mg/l TSS Valid
03-02-2020 07:01 Valid 7.68472 mg/l TSS Valid
03-02-2020 06:51 Valid 7.62103 mg/l TSS Valid
03-02-2020 06:41 Valid 7.59361 mg/l TSS Valid
03-02-2020 06:31 Valid 7.63486 mg/l TSS Valid
03-02-2020 06:21 Valid 7.53132 mg/l TSS Valid
03-02-2020 06:11 Valid 7.62825 mg/l TSS Valid
03-02-2020 06:01 Valid 7.6639 mg/l TSS Valid
03-02-2020 05:51 Valid 7.60142 mg/l TSS Valid
03-02-2020 05:41 Valid 7.59283 mg/l TSS Valid
03-02-2020 05:31 Valid 7.6182 mg/l TSS Valid
03-02-2020 05:21 Valid 7.6728 mg/l TSS Valid
03-02-2020 05:11 Valid 7.63908 mg/l TSS Valid
03-02-2020 05:01 Valid 7.60001 mg/l TSS Valid
03-02-2020 04:51 Valid 7.50516 mg/l TSS Valid
03-02-2020 04:41 Valid 7.39038 mg/l TSS Valid
03-02-2020 04:31 Valid 7.40437 mg/l TSS Valid
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03-02-2020 04:21 Valid 7.37073 mg/l TSS Valid
03-02-2020 04:11 Valid 7.34648 mg/l TSS Valid
03-02-2020 04:01 Valid 7.36966 mg/l TSS Valid
03-02-2020 03:51 Valid 7.59459 mg/l TSS Valid
03-02-2020 03:41 Valid 7.44893 mg/l TSS Valid
03-02-2020 03:31 Valid 7.41192 mg/l TSS Valid
03-02-2020 03:21 Valid 7.50165 mg/l TSS Valid
03-02-2020 03:11 Valid 7.57234 mg/l TSS Valid
03-02-2020 03:01 Valid 7.56809 mg/l TSS Valid
03-02-2020 02:51 Valid 7.60774 mg/l TSS Valid
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final COD
05-02-2020 12:51 Valid 24.8924 mg/l CODto Valid
05-02-2020 12:41 Valid 24.8945 mg/l CODto Valid
05-02-2020 12:31 Valid 24.852 mg/l CODto Valid
05-02-2020 12:21 Valid 24.8384 mg/l CODto Valid
05-02-2020 12:11 Valid 24.7982 mg/l CODto Valid
05-02-2020 12:01 Valid 24.7739 mg/l CODto Valid
05-02-2020 11:51 Valid 24.8099 mg/l CODto Valid
05-02-2020 11:41 Valid 24.885 mg/l CODto Valid
05-02-2020 11:31 Valid 24.7753 mg/l CODto Valid
05-02-2020 11:21 Valid 24.7447 mg/l CODto Valid
05-02-2020 11:11 Valid 24.763 mg/l CODto Valid
05-02-2020 11:01 Valid 24.8251 mg/l CODto Valid
05-02-2020 10:51 Valid 24.8932 mg/l CODto Valid
05-02-2020 10:41 Valid 24.6206 mg/l CODto Valid
05-02-2020 10:31 Valid 24.9433 mg/l CODto Valid
05-02-2020 10:21 Valid 24.6045 mg/l CODto Valid
05-02-2020 10:11 Valid 24.6078 mg/l CODto Valid
05-02-2020 10:01 Valid 24.5956 mg/l CODto Valid
05-02-2020 09:51 Valid 24.5073 mg/l CODto Valid
05-02-2020 09:41 Valid 24.6563 mg/l CODto Valid
05-02-2020 09:31 Valid 24.595 mg/l CODto Valid
05-02-2020 09:21 Valid 24.5653 mg/l CODto Valid
05-02-2020 09:11 Valid 24.6211 mg/l CODto Valid
05-02-2020 09:01 Valid 24.7115 mg/l CODto Valid
05-02-2020 08:51 Valid 24.6553 mg/l CODto Valid
05-02-2020 08:41 Valid 24.6654 mg/l CODto Valid
05-02-2020 08:31 Valid 24.6379 mg/l CODto Valid
05-02-2020 08:21 Valid 24.7412 mg/l CODto Valid
05-02-2020 08:11 Valid 24.69 mg/l CODto Valid
05-02-2020 08:01 Valid 24.6277 mg/l CODto Valid
05-02-2020 07:51 Valid 24.7388 mg/l CODto Valid
05-02-2020 07:41 Valid 24.7018 mg/l CODto Valid
05-02-2020 07:31 Valid 24.7153 mg/l CODto Valid
05-02-2020 07:21 Valid 25.0383 mg/l CODto Valid
05-02-2020 07:11 Valid 24.9727 mg/l CODto Valid
05-02-2020 07:01 Valid 25.0067 mg/l CODto Valid
05-02-2020 06:51 Valid 24.8221 mg/l CODto Valid
05-02-2020 06:41 Valid 24.5854 mg/l CODto Valid
05-02-2020 06:31 Valid 24.8291 mg/l CODto Valid
05-02-2020 06:21 Valid 24.8398 mg/l CODto Valid
05-02-2020 06:11 Valid 24.7543 mg/l CODto Valid
05-02-2020 06:01 Valid 24.6588 mg/l CODto Valid
05-02-2020 05:51 Valid 24.8909 mg/l CODto Valid
05-02-2020 05:41 Valid 24.7481 mg/l CODto Valid
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05-02-2020 05:31 Valid 24.8518 mg/l CODto Valid
05-02-2020 05:21 Valid 24.8757 mg/l CODto Valid
05-02-2020 05:11 Valid 24.7806 mg/l CODto Valid
05-02-2020 05:01 Valid 24.7663 mg/l CODto Valid
05-02-2020 04:51 Valid 24.9661 mg/l CODto Valid
05-02-2020 04:41 Valid 25.0322 mg/l CODto Valid
05-02-2020 04:31 Valid 24.821 mg/l CODto Valid
05-02-2020 04:21 Valid 24.8572 mg/l CODto Valid
05-02-2020 04:11 Valid 24.8214 mg/l CODto Valid
05-02-2020 04:01 Valid 24.8807 mg/l CODto Valid
05-02-2020 03:51 Valid 24.8191 mg/l CODto Valid
05-02-2020 03:41 Valid 24.6286 mg/l CODto Valid
05-02-2020 03:31 Valid 24.8619 mg/l CODto Valid
05-02-2020 03:21 Valid 24.8177 mg/l CODto Valid
05-02-2020 03:11 Valid 24.9285 mg/l CODto Valid
05-02-2020 03:01 Valid 24.9339 mg/l CODto Valid
05-02-2020 02:51 Valid 24.7857 mg/l CODto Valid
05-02-2020 02:41 Valid 24.8052 mg/l CODto Valid
05-02-2020 02:31 Valid 24.7744 mg/l CODto Valid
05-02-2020 02:21 Valid 24.7154 mg/l CODto Valid
05-02-2020 02:11 Valid 24.8043 mg/l CODto Valid
05-02-2020 02:01 Valid 24.6845 mg/l CODto Valid
05-02-2020 01:51 Valid 24.7414 mg/l CODto Valid
05-02-2020 01:41 Valid 24.8297 mg/l CODto Valid
05-02-2020 01:31 Valid 24.8617 mg/l CODto Valid
05-02-2020 01:21 Valid 24.7072 mg/l CODto Valid
05-02-2020 01:11 Valid 24.544 mg/l CODto Valid
05-02-2020 01:01 Valid 24.5331 mg/l CODto Valid
05-02-2020 00:51 Valid 24.6285 mg/l CODto Valid
05-02-2020 00:41 Valid 24.7444 mg/l CODto Valid
05-02-2020 00:31 Valid 24.7167 mg/l CODto Valid
05-02-2020 00:21 Valid 24.5661 mg/l CODto Valid
05-02-2020 00:11 Valid 24.5374 mg/l CODto Valid
05-02-2020 00:01 Valid 24.5244 mg/l CODto Valid
04-02-2020 23:51 Valid 24.4498 mg/l CODto Valid
04-02-2020 23:41 Valid 24.5751 mg/l CODto Valid
04-02-2020 23:31 Valid 24.8208 mg/l CODto Valid
04-02-2020 23:21 Valid 24.7953 mg/l CODto Valid
04-02-2020 23:11 Valid 24.5173 mg/l CODto Valid
04-02-2020 23:01 Valid 24.6213 mg/l CODto Valid
04-02-2020 22:51 Valid 24.5762 mg/l CODto Valid
04-02-2020 22:41 Valid 24.5491 mg/l CODto Valid
04-02-2020 22:31 Valid 24.6217 mg/l CODto Valid
04-02-2020 22:21 Valid 24.7072 mg/l CODto Valid
04-02-2020 22:11 Valid 24.7032 mg/l CODto Valid
04-02-2020 22:01 Valid 24.5634 mg/l CODto Valid
04-02-2020 21:51 Valid 24.5807 mg/l CODto Valid
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04-02-2020 21:41 Valid 24.6213 mg/l CODto Valid
04-02-2020 21:31 Valid 24.4152 mg/l CODto Valid
04-02-2020 21:21 Valid 24.1959 mg/l CODto Valid
04-02-2020 21:11 Valid 24.3012 mg/l CODto Valid
04-02-2020 21:01 Valid 24.3877 mg/l CODto Valid
04-02-2020 20:51 Valid 24.3562 mg/l CODto Valid
04-02-2020 20:41 Valid 24.3955 mg/l CODto Valid
04-02-2020 20:31 Valid 24.3742 mg/l CODto Valid
04-02-2020 20:21 Valid 24.3834 mg/l CODto Valid
04-02-2020 20:11 Valid 24.4534 mg/l CODto Valid
04-02-2020 20:01 Valid 24.3379 mg/l CODto Valid
04-02-2020 19:51 Valid 24.364 mg/l CODto Valid
04-02-2020 19:41 Valid 24.381 mg/l CODto Valid
04-02-2020 19:31 Valid 24.2569 mg/l CODto Valid
04-02-2020 19:21 Valid 24.3138 mg/l CODto Valid
04-02-2020 19:11 Valid 24.4118 mg/l CODto Valid
04-02-2020 19:01 Valid 24.1631 mg/l CODto Valid
04-02-2020 18:51 Valid 24.369 mg/l CODto Valid
04-02-2020 18:41 Valid 24.9189 mg/l CODto Valid
04-02-2020 18:31 Valid 24.9195 mg/l CODto Valid
04-02-2020 18:21 Valid 25.0199 mg/l CODto Valid
04-02-2020 18:11 Valid 25.013 mg/l CODto Valid
04-02-2020 18:01 Valid 25.1064 mg/l CODto Valid
04-02-2020 17:51 Valid 25.1393 mg/l CODto Valid
04-02-2020 17:41 Valid 25.1162 mg/l CODto Valid
04-02-2020 17:31 Valid 25.0483 mg/l CODto Valid
04-02-2020 17:21 Valid 25.2451 mg/l CODto Valid
04-02-2020 17:11 Valid 25.3132 mg/l CODto Valid
04-02-2020 17:01 Valid 25.2638 mg/l CODto Valid
04-02-2020 16:51 Valid 25.2203 mg/l CODto Valid
04-02-2020 16:41 Valid 25.3409 mg/l CODto Valid
04-02-2020 16:31 Valid 25.0602 mg/l CODto Valid
04-02-2020 16:21 Valid 24.9082 mg/l CODto Valid
04-02-2020 16:11 Valid 25.1083 mg/l CODto Valid
04-02-2020 16:01 Valid 25.0789 mg/l CODto Valid
04-02-2020 15:51 Valid 25.157 mg/l CODto Valid
04-02-2020 15:41 Valid 24.9778 mg/l CODto Valid
04-02-2020 15:31 Valid 24.5549 mg/l CODto Valid
04-02-2020 15:21 Valid 24.0123 mg/l CODto Valid
04-02-2020 15:11 Valid 23.6307 mg/l CODto Valid
04-02-2020 15:01 Valid 23.8973 mg/l CODto Valid
04-02-2020 14:51 Valid 23.8405 mg/l CODto Valid
04-02-2020 14:41 Valid 24.096 mg/l CODto Valid
04-02-2020 14:31 Valid 24.2639 mg/l CODto Valid
04-02-2020 14:21 Valid 24.0413 mg/l CODto Valid
04-02-2020 14:11 Valid 24.0429 mg/l CODto Valid
04-02-2020 14:01 Valid 24.0883 mg/l CODto Valid
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04-02-2020 13:51 Valid 23.9792 mg/l CODto Valid
04-02-2020 13:41 Valid 23.9817 mg/l CODto Valid
04-02-2020 13:31 Valid 24.262 mg/l CODto Valid
04-02-2020 13:21 Valid 24.5233 mg/l CODto Valid
04-02-2020 13:11 Valid 24.6208 mg/l CODto Valid
04-02-2020 13:01 Valid 24.4962 mg/l CODto Valid
04-02-2020 12:51 Valid 24.5951 mg/l CODto Valid
04-02-2020 12:41 Valid 24.4718 mg/l CODto Valid
04-02-2020 12:31 Valid 24.6354 mg/l CODto Valid
04-02-2020 12:21 Valid 24.8172 mg/l CODto Valid
04-02-2020 12:11 Valid 24.6911 mg/l CODto Valid
04-02-2020 12:01 Valid 24.4931 mg/l CODto Valid
04-02-2020 11:51 Valid 24.5553 mg/l CODto Valid
04-02-2020 11:41 Valid 24.6003 mg/l CODto Valid
04-02-2020 11:31 Valid 24.6453 mg/l CODto Valid
04-02-2020 11:21 Valid 24.7538 mg/l CODto Valid
04-02-2020 11:11 Valid 24.6719 mg/l CODto Valid
04-02-2020 11:01 Valid 24.7278 mg/l CODto Valid
04-02-2020 10:51 Valid 24.6274 mg/l CODto Valid
04-02-2020 10:41 Valid 24.5178 mg/l CODto Valid
04-02-2020 10:31 Valid 24.6186 mg/l CODto Valid
04-02-2020 10:21 Valid 24.4813 mg/l CODto Valid
04-02-2020 10:11 Valid 24.4939 mg/l CODto Valid
04-02-2020 10:01 Valid 24.4669 mg/l CODto Valid
04-02-2020 09:51 Valid 24.5557 mg/l CODto Valid
04-02-2020 09:41 Valid 24.4454 mg/l CODto Valid
04-02-2020 09:31 Valid 24.4217 mg/l CODto Valid
04-02-2020 09:21 Valid 24.5955 mg/l CODto Valid
04-02-2020 09:11 Valid 24.4794 mg/l CODto Valid
04-02-2020 09:01 Valid 24.5453 mg/l CODto Valid
04-02-2020 08:51 Valid 24.5911 mg/l CODto Valid
04-02-2020 08:41 Valid 24.6022 mg/l CODto Valid
04-02-2020 08:31 Valid 24.4935 mg/l CODto Valid
04-02-2020 08:21 Valid 24.5108 mg/l CODto Valid
04-02-2020 08:11 Valid 24.6153 mg/l CODto Valid
04-02-2020 08:01 Valid 24.5647 mg/l CODto Valid
04-02-2020 07:51 Valid 24.6959 mg/l CODto Valid
04-02-2020 07:41 Valid 24.5262 mg/l CODto Valid
04-02-2020 07:31 Valid 24.4481 mg/l CODto Valid
04-02-2020 07:21 Valid 24.4987 mg/l CODto Valid
04-02-2020 07:11 Valid 24.5272 mg/l CODto Valid
04-02-2020 07:01 Valid 24.4518 mg/l CODto Valid
04-02-2020 06:51 Valid 24.4615 mg/l CODto Valid
04-02-2020 06:41 Valid 24.5721 mg/l CODto Valid
04-02-2020 06:31 Valid 24.4557 mg/l CODto Valid
04-02-2020 06:21 Valid 24.4596 mg/l CODto Valid
04-02-2020 06:11 Valid 24.3317 mg/l CODto Valid
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04-02-2020 06:01 Valid 24.4775 mg/l CODto Valid
04-02-2020 05:51 Valid 24.525 mg/l CODto Valid
04-02-2020 05:41 Valid 24.3188 mg/l CODto Valid
04-02-2020 05:31 Valid 24.3355 mg/l CODto Valid
04-02-2020 05:21 Valid 24.2788 mg/l CODto Valid
04-02-2020 05:11 Valid 24.4814 mg/l CODto Valid
04-02-2020 05:01 Valid 24.3848 mg/l CODto Valid
04-02-2020 04:51 Valid 24.5119 mg/l CODto Valid
04-02-2020 04:41 Valid 24.4126 mg/l CODto Valid
04-02-2020 04:31 Valid 24.6513 mg/l CODto Valid
04-02-2020 04:21 Valid 24.37 mg/l CODto Valid
04-02-2020 04:11 Valid 24.4894 mg/l CODto Valid
04-02-2020 04:01 Valid 24.4847 mg/l CODto Valid
04-02-2020 03:51 Valid 24.3335 mg/l CODto Valid
04-02-2020 03:41 Valid 24.387 mg/l CODto Valid
04-02-2020 03:31 Valid 24.4014 mg/l CODto Valid
04-02-2020 03:21 Valid 24.3865 mg/l CODto Valid
04-02-2020 03:11 Valid 24.4475 mg/l CODto Valid
04-02-2020 03:01 Valid 24.5072 mg/l CODto Valid
04-02-2020 02:51 Valid 24.5096 mg/l CODto Valid
04-02-2020 02:41 Valid 24.4323 mg/l CODto Valid
04-02-2020 02:31 Valid 24.3668 mg/l CODto Valid
04-02-2020 02:21 Valid 24.4204 mg/l CODto Valid
04-02-2020 02:11 Valid 24.267 mg/l CODto Valid
04-02-2020 02:01 Valid 24.4658 mg/l CODto Valid
04-02-2020 01:51 Valid 24.3115 mg/l CODto Valid
04-02-2020 01:41 Valid 24.2828 mg/l CODto Valid
04-02-2020 01:31 Valid 24.262 mg/l CODto Valid
04-02-2020 01:21 Valid 24.409 mg/l CODto Valid
04-02-2020 01:11 Valid 24.4204 mg/l CODto Valid
04-02-2020 01:01 Valid 24.3435 mg/l CODto Valid
04-02-2020 00:51 Valid 24.3028 mg/l CODto Valid
04-02-2020 00:41 Valid 24.4439 mg/l CODto Valid
04-02-2020 00:31 Valid 24.4077 mg/l CODto Valid
04-02-2020 00:21 Valid 24.7217 mg/l CODto Valid
04-02-2020 00:11 Valid 24.4074 mg/l CODto Valid
04-02-2020 00:01 Valid 24.2266 mg/l CODto Valid
03-02-2020 23:51 Valid 24.1749 mg/l CODto Valid
03-02-2020 23:41 Valid 24.0232 mg/l CODto Valid
03-02-2020 23:31 Valid 24.1674 mg/l CODto Valid
03-02-2020 23:21 Valid 24.0668 mg/l CODto Valid
03-02-2020 23:11 Valid 23.8462 mg/l CODto Valid
03-02-2020 23:01 Valid 24.0687 mg/l CODto Valid
03-02-2020 22:51 Valid 24.0715 mg/l CODto Valid
03-02-2020 22:41 Valid 24.0717 mg/l CODto Valid
03-02-2020 22:31 Valid 23.9124 mg/l CODto Valid
03-02-2020 22:21 Valid 23.8772 mg/l CODto Valid
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03-02-2020 22:11 Valid 23.8568 mg/l CODto Valid
03-02-2020 22:01 Valid 23.9831 mg/l CODto Valid
03-02-2020 21:51 Valid 24.2244 mg/l CODto Valid
03-02-2020 21:41 Valid 23.8972 mg/l CODto Valid
03-02-2020 21:31 Valid 23.7482 mg/l CODto Valid
03-02-2020 21:21 Valid 24.0431 mg/l CODto Valid
03-02-2020 21:11 Valid 23.7969 mg/l CODto Valid
03-02-2020 21:01 Valid 23.6962 mg/l CODto Valid
03-02-2020 20:51 Valid 23.934 mg/l CODto Valid
03-02-2020 20:41 Valid 23.7592 mg/l CODto Valid
03-02-2020 20:31 Valid 23.7903 mg/l CODto Valid
03-02-2020 20:21 Valid 23.9401 mg/l CODto Valid
03-02-2020 20:11 Valid 23.8375 mg/l CODto Valid
03-02-2020 20:01 Valid 23.7829 mg/l CODto Valid
03-02-2020 19:51 Valid 23.8744 mg/l CODto Valid
03-02-2020 19:41 Valid 23.9129 mg/l CODto Valid
03-02-2020 19:31 Valid 24.0352 mg/l CODto Valid
03-02-2020 19:21 Valid 23.8321 mg/l CODto Valid
03-02-2020 19:11 Valid 23.6968 mg/l CODto Valid
03-02-2020 19:01 Valid 23.6391 mg/l CODto Valid
03-02-2020 18:51 Valid 23.5686 mg/l CODto Valid
03-02-2020 18:41 Valid 23.4806 mg/l CODto Valid
03-02-2020 18:31 Valid 23.4469 mg/l CODto Valid
03-02-2020 18:21 Valid 23.6171 mg/l CODto Valid
03-02-2020 18:11 Valid 23.7024 mg/l CODto Valid
03-02-2020 18:01 Valid 23.9825 mg/l CODto Valid
03-02-2020 17:51 Valid 24.1416 mg/l CODto Valid
03-02-2020 17:41 Valid 23.9828 mg/l CODto Valid
03-02-2020 17:31 Valid 23.9672 mg/l CODto Valid
03-02-2020 17:21 Valid 24.0842 mg/l CODto Valid
03-02-2020 17:11 Valid 24.1329 mg/l CODto Valid
03-02-2020 17:01 Valid 24.064 mg/l CODto Valid
03-02-2020 16:51 Valid 24.1419 mg/l CODto Valid
03-02-2020 16:41 Valid 24.0433 mg/l CODto Valid
03-02-2020 16:31 Valid 24.147 mg/l CODto Valid
03-02-2020 16:21 Valid 24.2848 mg/l CODto Valid
03-02-2020 16:11 Valid 24.2513 mg/l CODto Valid
03-02-2020 16:01 Valid 24.2632 mg/l CODto Valid
03-02-2020 15:51 Valid 24.4014 mg/l CODto Valid
03-02-2020 15:41 Valid 24.4152 mg/l CODto Valid
03-02-2020 15:31 Valid 24.4016 mg/l CODto Valid
03-02-2020 15:21 Valid 24.7548 mg/l CODto Valid
03-02-2020 15:11 Valid 24.1517 mg/l CODto Valid
03-02-2020 15:01 Valid 23.906 mg/l CODto Valid
03-02-2020 14:51 Valid 23.8401 mg/l CODto Valid
03-02-2020 14:41 Valid 24.2413 mg/l CODto Valid
03-02-2020 14:31 Valid 24.8879 mg/l CODto Valid
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03-02-2020 14:21 Valid 25.0189 mg/l CODto Valid
03-02-2020 14:11 Valid 25.6545 mg/l CODto Valid
03-02-2020 14:01 Valid 25.3473 mg/l CODto Valid
03-02-2020 13:51 Valid 25.2144 mg/l CODto Valid
03-02-2020 13:41 Valid 25.1901 mg/l CODto Valid
03-02-2020 13:31 Valid 25.3074 mg/l CODto Valid
03-02-2020 13:21 Valid 25.3398 mg/l CODto Valid
03-02-2020 13:11 Valid 25.6501 mg/l CODto Valid
03-02-2020 13:01 Valid 25.9761 mg/l CODto Valid
03-02-2020 12:51 Valid 26.3796 mg/l CODto Valid
03-02-2020 12:41 Valid 26.3287 mg/l CODto Valid
03-02-2020 12:31 Valid 26.3453 mg/l CODto Valid
03-02-2020 12:21 Valid 26.3986 mg/l CODto Valid
03-02-2020 12:11 Valid 26.5169 mg/l CODto Valid
03-02-2020 12:01 Valid 26.5531 mg/l CODto Valid
03-02-2020 11:51 Valid 26.4411 mg/l CODto Valid
03-02-2020 11:41 Valid 26.4403 mg/l CODto Valid
03-02-2020 11:31 Valid 26.6197 mg/l CODto Valid
03-02-2020 11:21 Valid 26.4365 mg/l CODto Valid
03-02-2020 11:11 Valid 26.3696 mg/l CODto Valid
03-02-2020 11:01 Valid 26.498 mg/l CODto Valid
03-02-2020 10:51 Valid 26.448 mg/l CODto Valid
03-02-2020 10:41 Valid 26.2296 mg/l CODto Valid
03-02-2020 10:31 Valid 26.3167 mg/l CODto Valid
03-02-2020 10:21 Valid 26.2943 mg/l CODto Valid
03-02-2020 10:11 Valid 26.1833 mg/l CODto Valid
03-02-2020 10:01 Valid 26.254 mg/l CODto Valid
03-02-2020 09:51 Valid 26.2848 mg/l CODto Valid
03-02-2020 09:41 Valid 26.4047 mg/l CODto Valid
03-02-2020 09:31 Valid 26.5977 mg/l CODto Valid
03-02-2020 09:21 Valid 26.4142 mg/l CODto Valid
03-02-2020 09:11 Valid 26.2812 mg/l CODto Valid
03-02-2020 09:01 Valid 26.3008 mg/l CODto Valid
03-02-2020 08:51 Valid 26.3748 mg/l CODto Valid
03-02-2020 08:41 Valid 26.3323 mg/l CODto Valid
03-02-2020 08:31 Valid 26.1223 mg/l CODto Valid
03-02-2020 08:21 Valid 26.2596 mg/l CODto Valid
03-02-2020 08:11 Valid 26.3755 mg/l CODto Valid
03-02-2020 08:01 Valid 26.319 mg/l CODto Valid
03-02-2020 07:51 Valid 26.3665 mg/l CODto Valid
03-02-2020 07:41 Valid 26.3239 mg/l CODto Valid
03-02-2020 07:31 Valid 26.4592 mg/l CODto Valid
03-02-2020 07:21 Valid 26.2546 mg/l CODto Valid
03-02-2020 07:11 Valid 26.1613 mg/l CODto Valid
03-02-2020 07:01 Valid 26.2277 mg/l CODto Valid
03-02-2020 06:51 Valid 26.2592 mg/l CODto Valid
03-02-2020 06:41 Valid 26.1864 mg/l CODto Valid
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03-02-2020 06:31 Valid 26.245 mg/l CODto Valid
03-02-2020 06:21 Valid 26.1546 mg/l CODto Valid
03-02-2020 06:11 Valid 26.3128 mg/l CODto Valid
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final BOD

05-02-2020 03:11 Valid 4.2731 mg/l BOD Valid
05-02-2020 03:01 Valid 4.27501 mg/l BOD Valid
05-02-2020 02:51 Valid 4.24805 mg/l BOD Valid
05-02-2020 02:41 Valid 4.25268 mg/l BOD Valid
05-02-2020 02:31 Valid 4.24777 mg/l BOD Valid
05-02-2020 02:21 Valid 4.23671 mg/l BOD Valid
05-02-2020 02:11 Valid 4.25265 mg/l BOD Valid
05-02-2020 02:01 Valid 4.23219 mg/l BOD Valid
05-02-2020 01:51 Valid 4.23953 mg/l BOD Valid
05-02-2020 01:41 Valid 4.2575 mg/l BOD Valid
05-02-2020 01:31 Valid 4.26192 mg/l BOD Valid
05-02-2020 01:21 Valid 4.23946 mg/l BOD Valid
05-02-2020 01:11 Valid 4.20695 mg/l BOD Valid
05-02-2020 01:01 Valid 4.20489 mg/l BOD Valid
05-02-2020 00:51 Valid 4.21997 mg/l BOD Valid
05-02-2020 00:41 Valid 4.24222 mg/l BOD Valid
05-02-2020 00:31 Valid 4.23814 mg/l BOD Valid
05-02-2020 00:21 Valid 4.21177 mg/l BOD Valid
05-02-2020 00:11 Valid 4.20604 mg/l BOD Valid
05-02-2020 00:01 Valid 4.2054 mg/l BOD Valid
04-02-2020 23:51 Valid 4.18991 mg/l BOD Valid
04-02-2020 23:41 Valid 4.21128 mg/l BOD Valid
04-02-2020 23:31 Valid 4.25471 mg/l BOD Valid
04-02-2020 23:21 Valid 4.25329 mg/l BOD Valid
04-02-2020 23:11 Valid 4.20199 mg/l BOD Valid
04-02-2020 23:01 Valid 4.22153 mg/l BOD Valid
04-02-2020 22:51 Valid 4.21252 mg/l BOD Valid
04-02-2020 22:41 Valid 4.20798 mg/l BOD Valid
04-02-2020 22:31 Valid 4.22064 mg/l BOD Valid
04-02-2020 22:21 Valid 4.23509 mg/l BOD Valid
04-02-2020 22:11 Valid 4.23659 mg/l BOD Valid
04-02-2020 22:01 Valid 4.21195 mg/l BOD Valid
04-02-2020 21:51 Valid 4.21206 mg/l BOD Valid
04-02-2020 21:41 Valid 4.22268 mg/l BOD Valid
04-02-2020 21:31 Valid 4.18838 mg/l BOD Valid
04-02-2020 21:21 Valid 4.14726 mg/l BOD Valid
04-02-2020 21:11 Valid 4.16431 mg/l BOD Valid
04-02-2020 21:01 Valid 4.18138 mg/l BOD Valid
04-02-2020 20:51 Valid 4.17463 mg/l BOD Valid
04-02-2020 20:41 Valid 4.18279 mg/l BOD Valid
04-02-2020 20:31 Valid 4.17794 mg/l BOD Valid
04-02-2020 20:21 Valid 4.1793 mg/l BOD Valid
04-02-2020 20:11 Valid 4.1931 mg/l BOD Valid
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04-02-2020 20:01 Valid 4.17219 mg/l BOD Valid
04-02-2020 19:51 Valid 4.17624 mg/l BOD Valid
04-02-2020 19:41 Valid 4.18076 mg/l BOD Valid
04-02-2020 19:31 Valid 4.15755 mg/l BOD Valid
04-02-2020 19:21 Valid 4.16687 mg/l BOD Valid
04-02-2020 19:11 Valid 4.18537 mg/l BOD Valid
04-02-2020 19:01 Valid 4.14245 mg/l BOD Valid
04-02-2020 18:51 Valid 4.17177 mg/l BOD Valid
04-02-2020 18:41 Valid 4.27221 mg/l BOD Valid
04-02-2020 18:31 Valid 4.27119 mg/l BOD Valid
04-02-2020 18:21 Valid 4.28828 mg/l BOD Valid
04-02-2020 18:11 Valid 4.28718 mg/l BOD Valid
04-02-2020 18:01 Valid 4.30351 mg/l BOD Valid
04-02-2020 17:51 Valid 4.31044 mg/l BOD Valid
04-02-2020 17:41 Valid 4.3058 mg/l BOD Valid
04-02-2020 17:31 Valid 4.29249 mg/l BOD Valid
04-02-2020 17:21 Valid 4.32534 mg/l BOD Valid
04-02-2020 17:11 Valid 4.33972 mg/l BOD Valid
04-02-2020 17:01 Valid 4.33193 mg/l BOD Valid
04-02-2020 16:51 Valid 4.32263 mg/l BOD Valid
04-02-2020 16:41 Valid 4.34666 mg/l BOD Valid
04-02-2020 16:31 Valid 4.29823 mg/l BOD Valid
04-02-2020 16:21 Valid 4.26852 mg/l BOD Valid
04-02-2020 16:11 Valid 4.30484 mg/l BOD Valid
04-02-2020 16:01 Valid 4.29972 mg/l BOD Valid
04-02-2020 15:51 Valid 4.31056 mg/l BOD Valid
04-02-2020 15:41 Valid 4.28418 mg/l BOD Valid
04-02-2020 15:31 Valid 4.21607 mg/l BOD Valid
04-02-2020 15:21 Valid 4.1215 mg/l BOD Valid
04-02-2020 15:11 Valid 4.05174 mg/l BOD Valid
04-02-2020 15:01 Valid 4.09627 mg/l BOD Valid
04-02-2020 14:51 Valid 4.08591 mg/l BOD Valid
04-02-2020 14:41 Valid 4.12577 mg/l BOD Valid
04-02-2020 14:31 Valid 4.16352 mg/l BOD Valid
04-02-2020 14:21 Valid 4.12304 mg/l BOD Valid
04-02-2020 14:11 Valid 4.11867 mg/l BOD Valid
04-02-2020 14:01 Valid 4.13066 mg/l BOD Valid
04-02-2020 13:51 Valid 4.11144 mg/l BOD Valid
04-02-2020 13:41 Valid 4.10843 mg/l BOD Valid
04-02-2020 13:31 Valid 4.15798 mg/l BOD Valid
04-02-2020 13:21 Valid 4.19957 mg/l BOD Valid
04-02-2020 13:11 Valid 4.22458 mg/l BOD Valid
04-02-2020 13:01 Valid 4.19768 mg/l BOD Valid
04-02-2020 12:51 Valid 4.21866 mg/l BOD Valid
04-02-2020 12:41 Valid 4.19468 mg/l BOD Valid
04-02-2020 12:31 Valid 4.21896 mg/l BOD Valid
04-02-2020 12:21 Valid 4.25512 mg/l BOD Valid

 
/// TRUE COPY ///

y

718



04-02-2020 12:11 Valid 4.23378 mg/l BOD Valid
04-02-2020 12:01 Valid 4.19879 mg/l BOD Valid
04-02-2020 11:51 Valid 4.20857 mg/l BOD Valid
04-02-2020 11:41 Valid 4.21723 mg/l BOD Valid
04-02-2020 11:31 Valid 4.22422 mg/l BOD Valid
04-02-2020 11:21 Valid 4.24294 mg/l BOD Valid
04-02-2020 11:11 Valid 4.23074 mg/l BOD Valid
04-02-2020 11:01 Valid 4.23781 mg/l BOD Valid
04-02-2020 10:51 Valid 4.22655 mg/l BOD Valid
04-02-2020 10:41 Valid 4.20059 mg/l BOD Valid
04-02-2020 10:31 Valid 4.22139 mg/l BOD Valid
04-02-2020 10:21 Valid 4.19734 mg/l BOD Valid
04-02-2020 10:11 Valid 4.19999 mg/l BOD Valid
04-02-2020 10:01 Valid 4.19309 mg/l BOD Valid
04-02-2020 09:51 Valid 4.21126 mg/l BOD Valid
04-02-2020 09:41 Valid 4.19053 mg/l BOD Valid
04-02-2020 09:31 Valid 4.18359 mg/l BOD Valid
04-02-2020 09:21 Valid 4.21786 mg/l BOD Valid
04-02-2020 09:11 Valid 4.19606 mg/l BOD Valid
04-02-2020 09:01 Valid 4.20696 mg/l BOD Valid
04-02-2020 08:51 Valid 4.21616 mg/l BOD Valid
04-02-2020 08:41 Valid 4.2175 mg/l BOD Valid
04-02-2020 08:31 Valid 4.19829 mg/l BOD Valid
04-02-2020 08:21 Valid 4.20099 mg/l BOD Valid
04-02-2020 08:11 Valid 4.21986 mg/l BOD Valid
04-02-2020 08:01 Valid 4.21131 mg/l BOD Valid
04-02-2020 07:51 Valid 4.23315 mg/l BOD Valid
04-02-2020 07:41 Valid 4.20627 mg/l BOD Valid
04-02-2020 07:31 Valid 4.19104 mg/l BOD Valid
04-02-2020 07:21 Valid 4.19847 mg/l BOD Valid
04-02-2020 07:11 Valid 4.20617 mg/l BOD Valid
04-02-2020 07:01 Valid 4.19332 mg/l BOD Valid
04-02-2020 06:51 Valid 4.18994 mg/l BOD Valid
04-02-2020 06:41 Valid 4.21475 mg/l BOD Valid
04-02-2020 06:31 Valid 4.19195 mg/l BOD Valid
04-02-2020 06:21 Valid 4.19517 mg/l BOD Valid
04-02-2020 06:11 Valid 4.16918 mg/l BOD Valid
04-02-2020 06:01 Valid 4.19534 mg/l BOD Valid
04-02-2020 05:51 Valid 4.20654 mg/l BOD Valid
04-02-2020 05:41 Valid 4.16853 mg/l BOD Valid
04-02-2020 05:31 Valid 4.17269 mg/l BOD Valid
04-02-2020 05:21 Valid 4.16017 mg/l BOD Valid
04-02-2020 05:11 Valid 4.19718 mg/l BOD Valid
04-02-2020 05:01 Valid 4.18009 mg/l BOD Valid
04-02-2020 04:51 Valid 4.20248 mg/l BOD Valid
04-02-2020 04:41 Valid 4.18466 mg/l BOD Valid
04-02-2020 04:31 Valid 4.22666 mg/l BOD Valid
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04-02-2020 04:21 Valid 4.17958 mg/l BOD Valid
04-02-2020 04:11 Valid 4.19616 mg/l BOD Valid
04-02-2020 04:01 Valid 4.19273 mg/l BOD Valid
04-02-2020 03:51 Valid 4.1721 mg/l BOD Valid
04-02-2020 03:41 Valid 4.17872 mg/l BOD Valid
04-02-2020 03:31 Valid 4.18496 mg/l BOD Valid
04-02-2020 03:21 Valid 4.17985 mg/l BOD Valid
04-02-2020 03:11 Valid 4.18988 mg/l BOD Valid
04-02-2020 03:01 Valid 4.2011 mg/l BOD Valid
04-02-2020 02:51 Valid 4.2024 mg/l BOD Valid
04-02-2020 02:41 Valid 4.18892 mg/l BOD Valid
04-02-2020 02:31 Valid 4.17643 mg/l BOD Valid
04-02-2020 02:21 Valid 4.18827 mg/l BOD Valid
04-02-2020 02:11 Valid 4.15769 mg/l BOD Valid
04-02-2020 02:01 Valid 4.1954 mg/l BOD Valid
04-02-2020 01:51 Valid 4.16744 mg/l BOD Valid
04-02-2020 01:41 Valid 4.16233 mg/l BOD Valid
04-02-2020 01:31 Valid 4.15835 mg/l BOD Valid
04-02-2020 01:21 Valid 4.18432 mg/l BOD Valid
04-02-2020 01:11 Valid 4.18744 mg/l BOD Valid
04-02-2020 01:01 Valid 4.1735 mg/l BOD Valid
04-02-2020 00:51 Valid 4.16525 mg/l BOD Valid
04-02-2020 00:41 Valid 4.18996 mg/l BOD Valid
04-02-2020 00:31 Valid 4.18291 mg/l BOD Valid
04-02-2020 00:21 Valid 4.23629 mg/l BOD Valid
04-02-2020 00:11 Valid 4.19133 mg/l BOD Valid
04-02-2020 00:01 Valid 4.15346 mg/l BOD Valid
03-02-2020 23:51 Valid 4.14658 mg/l BOD Valid
03-02-2020 23:41 Valid 4.11661 mg/l BOD Valid
03-02-2020 23:31 Valid 4.14261 mg/l BOD Valid
03-02-2020 23:21 Valid 4.13023 mg/l BOD Valid
03-02-2020 23:11 Valid 4.08411 mg/l BOD Valid
03-02-2020 23:01 Valid 4.12624 mg/l BOD Valid
03-02-2020 22:51 Valid 4.12605 mg/l BOD Valid
03-02-2020 22:41 Valid 4.12909 mg/l BOD Valid
03-02-2020 22:31 Valid 4.09942 mg/l BOD Valid
03-02-2020 22:21 Valid 4.09316 mg/l BOD Valid
03-02-2020 22:11 Valid 4.08911 mg/l BOD Valid
03-02-2020 22:01 Valid 4.10964 mg/l BOD Valid
03-02-2020 21:51 Valid 4.15464 mg/l BOD Valid
03-02-2020 21:41 Valid 4.09735 mg/l BOD Valid
03-02-2020 21:31 Valid 4.06927 mg/l BOD Valid
03-02-2020 21:21 Valid 4.12186 mg/l BOD Valid
03-02-2020 21:11 Valid 4.08169 mg/l BOD Valid
03-02-2020 21:01 Valid 4.06095 mg/l BOD Valid
03-02-2020 20:51 Valid 4.10234 mg/l BOD Valid
03-02-2020 20:41 Valid 4.07565 mg/l BOD Valid
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03-02-2020 20:31 Valid 4.07557 mg/l BOD Valid
03-02-2020 20:21 Valid 4.10431 mg/l BOD Valid
03-02-2020 20:11 Valid 4.08957 mg/l BOD Valid
03-02-2020 20:01 Valid 4.07957 mg/l BOD Valid
03-02-2020 19:51 Valid 4.09404 mg/l BOD Valid
03-02-2020 19:41 Valid 4.09562 mg/l BOD Valid
03-02-2020 19:31 Valid 4.12321 mg/l BOD Valid
03-02-2020 19:21 Valid 4.08848 mg/l BOD Valid
03-02-2020 19:11 Valid 4.06282 mg/l BOD Valid
03-02-2020 19:01 Valid 4.05302 mg/l BOD Valid
03-02-2020 18:51 Valid 4.04132 mg/l BOD Valid
03-02-2020 18:41 Valid 4.02508 mg/l BOD Valid
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U.P. Pollution Control Board 

CONSENT ORDER 

Ref No. -
39204IUPPCB/GreaterNoida(UPPCBRO)/CTO/w 
ater/GREATER NOIDA/2018 

To, 
Shri KAMLESH KUMAR JAIN 
MJs V ARUN BEVERAGES LIMITED 

Dated: 04/02/2019 

Varun Beverages Limited, Plot No. 2E, Udyog Kendra, Ecotech III, Greater Noida -
20 I 306,GAUTAM BUDH NAGAR,201306 

GREATER NOIDA 

Sub: Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974 
(as amended) for discharge of effluent to MIs. VARUN BEVERAGES LIMITED 

Reference Application No :3621408 Dated :04/02/2019 

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of 
Pollution) Act,1974 as amended (here in after referred as the act) MIs. VARUN BEVERAGES 
LIMITED is hereby authorized by the board for discharge of their industrial effluent generated 
through ETP for irrigation/river through drain and disposal of domestic effluent through septic 
tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence to their 
foresaid application. 

2. This consent is valid for the period from 0110112019 to 31112/2020 . 
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board 

reserves its right and powers to reconsiderlamend any or all conditions under section 27(2) of the 
Water (Previntion and Controt of Pollution) Act, 1974 as amended. 

This consent is being issued with the permission of competent authority . 

AKHLAQ =="'" 
HUSAIN ~::~1:;; 

For and on behalf of U.P. Pollution Control Board 

Enclosed : As above 
(condition of consent): 

Copy to: RO UPPCB GREATER NOIDA 

CEO 1 

AKHLAQ=~by 

HUSAIN ~:':1::; 

CEO 1 
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U.P. POLLUTION CONTROL BOARD, LUCKNOW 

Annexure to Consent issued to M/s.VARUN BEVERAGES LlMITED vide 

Consent Order No. 3621408/ Water Dated: 04/02/2019 

CONDITIONS OF CONSENT 

I. This consent is valid only for the approved production capacity of Carbonated Soft Drink-252672 
KLN. 

2. The quantity of maximum daily eflluent discharge should not be more than the following' 

Effluent Discharl!e Details 
S.No Kind of Effulant Maximum daily Treatment facility and 

discharl!e KL/day discharl!e point 
1 Domestic 10 KLD ETP 
2 Industrial 568 KLD ETP 

3. Arrangement should be made for collection of water used in process and domestic effluent 
separately in closed water supply system. The treated domestic and industrial eflluent if discharged 
outside the premises, if meets at the end of final discharge point, arrangement should be made for 
measurement of effluent and for collecting its sample. Except the effluent informed in the 
application for consent no other eflluent should enter in the said arrangements for collection of 
eflluent. It should also be ensured that domestic eflluent should not be discharged in storm water 
drain . 

4 a. The domestic effluent should be treated in treatment plant so that the should be in conformity with 
the following norms dated treated eflluent . 

Domestic Effulant 
S.No Parameter Standard 

1 Total Suspended Solids 100 mg/ltr. 

2 BOD 30 mollt 
3 COD 250 mqllit 
4 Oil & Grease 10 mgllt 

4 b. The industrial eflluent should be treated in treatment plant so that the treated eflluent should be in 
conformity with the following norms . . 

Industrial Effulant 
S.No Parameter Standard 

1 Total Suspended Solids 100 mg/ltr. 
2 BOD 30 mo/lt 
3 COD 250 mqllit 

4 Oil & Grease 10 mo/lt 

5 . Eflluent generated in all the processes, bleed water, cooling effluent and the effluent generated from 
washing of floor and equipments etc should be treated before its disposal with treated industrial 
effluent so that it should be according to the norms prescribed under The Environment (Protection) 
Act, 1986 or otherwise mandatory . 

6 . The other pollutant for which norms have not been prescribed, the same should not be more than the 
norms prescribed for the water used in manufacturing process of the industry . 

7 . The method for collecting industrial and domestic effluent and its analysis should be as per legal 
Indian standards and its subsequent amendments/standards prescribed under The Environment 
(Protection) Act, 1986. 

8 . The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and 
disposed of on one disposal point. This common eflluent disposal point should have arrangement for 
flow meterN Notch for measuring eflluent and its log book be maintained.  
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Specific Conditions: 
I . Industry shall comply the conditions of the NOC issued by CGW A. 
2. Industry shall comply the provisions ofEP Act, 1986, Water (Prevention and Control of Pollution) 
Act, 1974 as amended, Air (Prevention and Control of Pollution) Act, 1981 as amended. 
3. Industry shall dispose the hazardous waste through authorized recyciersITSDF. 
4. Treated effluent/sewage shall be used for irrigation purposes as much as possible. 
5. Industry shall comply the provisions of notification dt. 07-10-2016 of Ministry of Water 
Resources, River Development and Ganga Conservation, GOL 
6. Industry shall comply the order passed by Hon'ble NGT time to time. 
7. This consent is valid for the product and production capacity of above mentioned product. 
8. Industry shall comply the conditions imposed in the previous consent. 
9. Industry shall send the records of energy meter reading installed on ETP and Flow meter reading 
regularly on quarterly basis. 
10. IfUPPCB or CPCB issues closure order against the industry, this consent shall remain suspended 
for the period till closure order is revoked, after which the consent will be effective again for the . 
remaining period. 
II . The unit should be operated in such a way so that there is no adverse impact on public and 
environment. 
12. Industry shall develop proper green belt and rain water harvesting system as per guidelines. For 
green belt at least 8 feet height plants should be planted which shall be properly protected as proper 
irrigation and manuring arrangements shall be made. For the development of the green belt the 
guidelines issued vide Board office order no. HI040S/220/2018/02 Dt. 16-02-2018 shall be 
complied. 
13. Industry shall submit latest analysis report from Boards Laboratory, analyzed on payment basis 
on quarterly basis. 
14. Industry shall install Online Continuous Effluent Monitoring System (CSEMS) & connect it with 
SPCBs and CPCB server. 

Issued with the permission of competent authority . 
AKHLAQ =:=.~ 
HUSAIN ~~1:~ 

For and on behalf of V.P. Pollution Control Board. 

CEO! 
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V.P. Pollution Control Board 

CONSENT ORDER 

Ref No. -
39212/VPPCB/GreaterNoida(UPPCBRO)/CTO/air/GREA TER 
NOIDA/2018 

To , 
Shri KAMLESH KUMAR JAIN 

MIs V ARUN BEVERAGES LIMITED 

Dated: 04/0212019 

Varnn Beverages Limited, Plot No. 2E, Udyog Kendra, Ecotech III, Greater Noida -
201306,GAUTAMBUDHNAGAR,201306 

GREATER NO IDA 

Sub : Consent under section 21122 of the Air (prevention and control of Pollution) Act, 1981 (as amended) 
to M/s. V ARUN BEVERAGES LIMITED 

Reference Application No. 3622547 Dated: 04/0212019 

1. With reference to the application for consent for emission of air pollutants from the plant of MIs 
V ARUN BEVERAGES LIMITED. under Air Act 1981 . It is being authorised for said emissions, as 
per the standards, in environment, by the Board as per enclosed conditions. 

2. This consent is valid for the period from 0110112019 to 31112/2020. 
3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board 

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the 
Air (Previntion and Controt of Pollution) Act, 1981 as amended. 
This consent is being issued with the permission of competent authority . 

AKHLAQ~ 
~ 

HUSAIN o",e; lOl t.0L04 
11:l1:oo1 +GS'JO' 

For and on behalf of V.P. Pollution Control Board 

Enclosed : As above 
(condition of consent): 

Copy to: RO UPPCB GREATER NOIDA 

CEO 1 

Dlgltal"- Jig-ned 
AKHLAQ", ' I<HLAQ 

HUSAIN 
HUSAIN Ol te:2019.02.04 

11 :28:05 +OS') O' 

CEO 1 
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V.P. Pollution Control Board 

Dated: 04/02/2019 

CONDITIONS OF CONSENT 

I. This consent is valid only for the approved production capacity of Carbonated Soft Drink-252672 
KL/Y. 

2(a). The maximum rate of emission of flue gas should not be more than the emission norms for the 
stacks 

Air Pollution Source Details 
S.No Air Polution Type of Fuel Stack No. Parameters Height 

Source 
1 2 TPH Boiler PNGI HSD 1 Particulate 30 mt. 

Matter 
2 3TPH PNGI HSD 2 Particulate 30 mt. 

BOILETR Matter 
3 5TPH Aggro waste 3 Particulate 30 mt. 

BOILER Matter 
4 1010X2 KVA Diesel 4 Particulate AS PER 

DG SET Matter BOARD 
STANDARD 

5 500x3 KVA Diesel 6 .... 8 Particulate AS PER 
DG SET Matter BOARD 

STANDARD ' 
6 125 KVA DG Diesel 9 Particulate AS PER 

set Matter BOARD 
STANDARD 

7 1010X2 KVA Diesel 4 .. 5 Particulate AS PER 
DG SET Matter BOARD 

STANDARD 

2(b). The emissions by various stacks into the environment should be as per the norms of the Board 

Emission Ouali tv Details Detail 
S.No Stack No Parameter Standard 

1 • 1 Particulate Matter 1200 Ma/NM3 
2 2 ... 3 Particulate Matter 800 Ma/NM3 
3 4 .... 9 Sulphur Dioxide AS PER BOARD 

STANDARD 

3 . Quantity of other pollutants should also be as per the norms prescribed by the BoardIMOEF & CC/o.r 
otherwise mandatory . 

4 . The equipment for air pollution control system and monitoring ,as proposed by the industry and 
approved by the Board should be installed in their premises itself. 

5 . The modification or installation in the existing pollution control equipments should be done only by 
prior approval of Board. 

6 . The operation of air pollution control system and maintenance be done in such a way that the 
quantity of pollutants should be in accordance with the standards prescribed by the BoardIMoEF & 
CC/or otherwise mandatory . 

7. Unit should do provisions for fugitive emissions chimney/stack as per the norms of the BoardIMOEF 
& CC/or otherwise mandatory . 

8 . The unit should submit the stack emissions monitoring report within one month from issuance of 
consent order along with the point wise compliance report of the consent order. Further quarterly 
l110nitering report should be submitted.  
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1. Industry shall use clean fuel as far as possible. 
2. Industry shall comply the provisions ofEP Act, 1986, Water (Prevention and Control of Pollution) 
Act, 1974 as amended, Air (prevention and Control of Pollution) Act, 1981 as amended. 
3. Industry shall dispose the hazardous waste through authorized recyclersrrSDF. 
4. Industry shall comply the order passed by Hon'ble NOT time to time. 
5. This consent is valid for the product and production capacity of above mentioned product. 
6. Industry shall comply the conditions imposed in the previous consent and NOC. 
7. Industry shall submit latest balance sheet and accordingly fee to the Board within one month. 
8. Industry shall not use furnace oil/pet coke as a fuel. 
9. Industry shall develop proper green belt and rain water harvesting system as per guidelines. For 
green belt at least 8 feet height plants should be planted which shall be properly protected as proper 
irrigation and manuring arrangements shall be made. For the development of the green belt the 
guidelines issued vide Board office order no. HI 0405/220/20 18/02 Dt. 16-02-2018 shall be 
complied. 
10. IfUPPCB or CPCB issues closure order against the industry, this consent shall remain suspended 
for the period till closure order is revoked, after which the consent will be effective again for the 
remaining period. 
11. Industry shall install OCEMS on stack if applicable, before starting emissions as per the direction 
ofCPCB. 
12. Industry shall sent the stack/ambient air quality monitoring report from Boards Laboratory, on 
payment basis on yearly basis. 

Issued with the permission of competent authority . AKHLAQ~~="'" 
HUSAIN ~=1:~ 

For and on behalf of V.P. Pollution Control Board. 

CEO 1 
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RE-CHARGE STRUCTURE

RECHARGE MAX. WL AFTER 
MIN. WL TO BE MAINTAINED

POND

UNSATURATED AQUIFER
CLAY

UNSATURATED AQUIFER

ENHANCED CAPACITYWELL
 IN POND RECHARGE 

WELL

CLAY

SCHEMATIC DIAGRAM OF POND RECHARGE TO BE  
CONSTRUCTED IN THE ADOPTED PONDS BY 

DRWN

CHK BY

APP BY

TITEL-

PROJECT-

M/S VARUN BEVERAGES LIMITED

KENDRA ,ECOTECH-III,GREATER NOIDA2-E,UDYOG

 
/// TRUE COPY ///

y

728

Pralaw
Typewritten Text
Annexure-R3/40



DRWN

CHK BY

APP BY

TITEL-

PROJECT-

1000

1500
1500

BRICK
WALL

1000

 
/// TRUE COPY ///

y

729



1500

2000

DRWN

CHK BY

APP BY

TITEL-

PROJECT-

 
/// TRUE COPY ///

y

730



= 

VA K A L AT N A M A 

BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O.A. No. 69 of 2020 

In the matter of: 

Sushi! Bhatt ... Applicant 

Versus 

Moon Beverages Ltd. & Ors. .. . Respondents 

KNOW ALL to whom these presents shall come that, We, 
Varun Beverages Limited, the Respondent No. 3 herein, do hereby appoint Mr. R. Jawahar 
Lal, Mr. Siddharth Bawa, Mr. Anuj Garg and Mr. Mohit Sharma, Advocates of PRA Law 
Offices having office at W-126, Ground Floor, Greater Kailash-II, New Delhi-11 0048 to be our 
Advocates in the above noted case and authorizing them: 

To act, appear and plead in the above-noted case in this Court or in any other Court 
in which the same may be tried or heard and also in the Appellate Court including High Court 
of Delhi at New Delhi, subject to payment of fees separately for each Court by us. 

To sign, file verify and present pleadings, appeals cross objections or petitions for 
execution review, revision, withdrawal, compromise or other petitions or affidavits or other 
documents as may be deemed necessary or proper for the prosecution of the said case in all 
its stages. 

To file and take back documents to admit and/or deny the documents of opposite 
party. 

To withdraw or compromise the said case or submit to arbitration any differences or 
disputes that may arise touching or in any manner relating to the said case. 

To take execution proceedings. 

The deposit, draw and receive money, cheques, cash and grant receipts thereof and 
to do all other acts and things which may be necessary to be done for the progress and in the 
course of the prosecution of the said case. 

To appoint and instruct any other Legal Practitioner, authorizing them to exercise the 
power and authority hereby conferred upon the Advocate whenever he may think it to do so 
and to sign the Power of Attorney on our behalf. 

And I the undersigned do hereby agree to ratify and confirm all acts done by the 
Advocates or their substitutes in the matter as my acts, as if done by me to all intents and 
purposes. 

And I undertake that I or my duly authorised agent would appear in the Court on all 
hearings and will inform the Advocates for appearance when the case is called. 

IN WITNESS WHEREOF I do hereunto set my hand to these presents the contents of 
which have been understood by me on this ~ day of October, 2021. 

Accepted subject to the terms of fees. 

Advocate 

ForVarun e~vel'a es~ 
Varun Bev age . 

Authorized Si. MtB~~S Signatory 
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VARun BeveRACies Llmlc.eo 
Corporate Off : Plot No.31, Institutional Area, Sec.·M, Gurgaon, Haryana-122002 (India) 

Ph. : +91-124-4643100-500 • Fax: +91-124-4643303/04 E-mail: info@rjcorp.in • Visit us at: www.varunpepsi.com 
ClN No. : L74899DL1995PLC069839 

LETTER OF AUTHORITY 

1, Ravi Batra, Chief Risk Officer & Group Company Secretary, as a true and lawful attorney of Varun 
Beverages Limited (hereinafter referred to as "the Company") pursuant to Specific Power of Attorney 
dated 15.05.2017, issued on behalf of the Board of Directors of the Company in terms of resolution 
passed by the Board of Directors in its meeting held on 12.05.2017, do hereby authorize Mr. Yogesh 
Kumar Singh, Factory Manager (Greater Noida - 2) of the Company, to make statements, sign and file 
complaints, affidavits, evidences, appeals, revision petitions, Vakalatnama, or any other 
documents/pleadings required in the matter ofSushil Bhattvs. Moon Beverages and Others (O.A. No. 
69/2020) pending before hon'ble National Green Tribunal, Principal Bench, New Delhi, and to do all 
such other acts, deeds and things incidental and ancillary thereto. 

This Letter of Authority supersedes any instructions issued orally or written herein before in respect 
of the aforesaid matter. 

It is clarified that authority delegated shall stand valid until the aforesaid official is in the employment 
of the Company and/ or is superseded by any other Letter of Authority issued to him or is revoked, 
whichever being the earlier. 

FOR VARUN BEVERAGES LIMITED 

(J~ 
RAVIBATRA 
CHIEF RISK OFFICER & GROUP COMPANY SECRETARY 

Place: Gurugram (Haryana) 
Date: 28/10/2021 

Regd. Office: F-217, Okhla Industrial Area Phase-I, New Delhi - 110020 
Tel. : 011-41706720-25 Fax. 26813665  
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VARun BeVeRA~eS Llmlr:.eO 
Corporate Off : Plot No. 31, Institutional Area, Sec. -44, Gurg~on, H.aryan.a~ 122002 (India) . . 

Ph.: +91 -124-4643100-500 • Fax: +91-124-4643303/04 E-mail: info@rJcorp.m • VISIt us at: WWW.r)corp.m 
CIN No. : U74899DL 1995PLC069839 

CERTIFIED TRUE COpy OF THE RESOLUTION PASSED AT THE MEETING OF THE BOARD OF 
DIRECTORS OFVARUN BEVERAGES LIMITED ("COMPANY") HELD ON FRIDAY, MAY 12, 2017 
AT 11 .00 A.M. AT RJ CORP HOUSE, PLOT NO. 31, SECTOR - 44, INSTITUTIONAL AREA, 
GURGAON - 122002, HARYANA 

Issuance of Power of Attorney in favour of Mr. Ravi Batra. 

" RESOLVED THAT the Specific Power of Attorney as per the draft placed before the Board and 
initialed by the Chairman for the purpose of identification , be and is hereby approved and be issued in 
favour of Mr. Ravi Batra, Company Secretary & Compliance Officer (designated as Chief Risk Office r 
and Group Company Secretary) of the Company. 

RESOLVED FURTHER THAT Mr. Ravi Batra, Company Secretary & Compliance Officer (designated 
as Chief Risk Officer and Group Company Secretary), the attorney holder be and is hereby authorized 
to exercise the powers mentioned therein and appoint any officer(s) of the Company to represent 
before any court, government authorities etc. as may be required from time to time. 

RESOLVED FURTHER THAT the sa id Attorney shall execute the powers conferred in the Power of 
Attorney, in strict compliance with and subject to the limitations and restrictions as set forth in the said 
Attorney. 

RESOLVED FURTHER THAT Mr. Raj P. Gandhi, Whole-time Director of the Company be and is 
hereby authorized to execute and sign the said Specific Power of Attorney for and on behalf of the 
Company and the Common Seal be affixed in presence of any two Directors of the Company, if 
required ." 

Regd. Office: F-217, Okhla Industrial Area Phase-I, New Delhi - 110020 
Tel. : 011 -41706720-25 Fax. 26813665  
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POWER OF ATTORNEY 

KNOW ALL MEN by these presents that, VARUN BEVERAGES LIMITED, a 
Company incorporated under the provisions of the Companies Act, 1956 and having 
its Registered Office at F-2/7 , Okhla Industrial Area, Phase-I , New Delhi-110 020 
(hereinafter called "the Company") acting pursuant to the resolution passed by 
the Board of Directors of the "Company" at its Meeting held on the May 12, 
2017 DOTH HEREBY APPOINT Mr. Ravi Batra, Chief Risk Officer & Group 

ompany Secretary of the Company (hereinafter referred to as the 'ATTORNEY') so 
. ?-f-.~\ .. I . • g as· he · is in the service of the Company by whatever designation he may be 

. · .p.~t-.~v:.\') ca .ed to be the true and lawful attorney. of the Company and .to do, exercise, and 
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1. To commence, prosecute or enforce and to defend, answer or oppose any 
suits and/or other legal proceedings (whether civil or criminal) in India and 
abroad in any Court or Tribunal wherever or before any Government touching 
any matter in which the Company may hereafter be interested or concerned 
and as the said Attorney shall think fit and to deposit or obtain refund of 
stamp duty or court fee or to repay the same. 

2. To make, sign, execute, present and file all applications, plaints, petitions or 
written statements, warrants, vakalatnamas or any other document expedient 
or necessary in the opinion of the said Attorney to be made, signed , 
executed, presented or filed in relation to any of the purposes herein 
mentioned and to receive back any/all such papers/documents/plaints etc. 

3. To represent and deal on behalf of the Company with Food Safety and 
Standards Authority of India or any other authority under Food Safety and 
Standards Act, 2006 and to sign and execute such papers, documents and 
writings and to take all steps as may be necessary or expedient to prevent the 
commission of any offence by the Company under the said Act and other 
relevant laws relating to food and beverages and also to nominate officials of 
the Company to be in charge of and responsible for the conduct of the 
business of the Company at various locations. 

4. To sign and execute necessary applications in prescribed forms or otherwise 
for obtaining /procuring registrations or insurance of vehicles (commercial or 
otherwise) in the name of the Company to be used at various locations/ 
plants/ factories/ establishments etc. and to sign all documents, agreements, 
papers as may be required by RTO, Insurance Companies, Police Stations, 
Court and/or Government Authority and also to represent and appear before 
such authority in matters relating to vehicles of the Company. 

5. To make, sign and execute applications and various documents to the 
Telephone Department / authorities in various States / places, for the sanction 
of new telephone connections in the name of the Company and lor transfer of 
any telephone connection from one place to another. 

6. To sign and execute the necessary applications in prescribed forms or 
otherwise for obtaining /procuring electricity, water and other utility 
connections in the name of the Company to be used at various locations/ 
plants/ factories/ establishments etc. and to sign all documents, agreements, 
papers in this regard . 

7. 

Contd .... 3 
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8. To sign and execute the necessary applications in prescribed forms or 
otherwise and/or to represent the Company for obtaining /procuring various 
registrations /licenses/ permissions/approvals for and on behalf of and in the 
name of the Company from various Government Authority - Central or State 
or any Department or Office or authority of a Government or a quasi­
Government nature, public sector corporations , Authority or other 
Administrative Body under various statutes and/or any modifications thereof, 
as applicable to the Company from time to time. 

9. To make, sign and execute applications and such other documents as may 
be required by the Income Tax, Sales Tax, Service Tax, Custom, Central 
Excise and other Central, State Government or any local authority for the 
Company and to represent the Company before such authorities. 

10. AND GENERALLY to do all other lawful acts, deeds and things as may be 
deemed necessary or expedient for the purposes mentioned herein above. 

11. To sub-delegate all or any of his powers under this Power of Attorney, at his 
discretion, to any person with such conditions, stipulations and restrictions as 
the Attorney may deem fit and also to revoke such sub-delegations. 

This Power of Attorney will be in effect until it is rescinded or when the said attorney 
ceases to be in the employment of the Company. 

And we do hereby agree to ratify and confirm all acts , deeds and things as our said 
attorney shall lawfully do or cause to be done during the continuance of these 
presents in respect of the matters aforesaid by virtue thereof. 

IN WITNESS WHEREOF the Common Seal of the Company has hereunto been 
affixed on May 15,2017. 

The Common Seal of VARUN 
BEVERAGES LIMITED is affixed 
hereto pursuant to the resolution of the 
Board of Directors passed on May 12, 
2017 in the presence of Mr. Raj P. 
Gandhi and Mr. Kamlesh Jain, Whole­
time Directors of the Company, who 
have signed these presents. 

,-

~~~~y 
~y~ \Q _( 

~ 

For Varun Beverages Limited 

(Raj P. Gandhi) 
Whole-time Director 

Accepted 

()if/' 
(RAVI BATRA) 

2 0 MAY 2011 
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Anuj Garg 

From: 
Sent: 
To: 
Cc: 

PllfJl)r 
Anuj Garg <anuj@pralaw.in> 
29 October 2021 20:35 
'sushilbhatt2020@gmail.com' 
jawahar@pralaw.in; siddharth@pralaw.in 

Subject: Sushil Bhatt Vs. Moon Beverages & Ors. I OA No. 69 of 2020 - NGT 

BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
O.A. No. 69 of 2020 

In the matter of: 
Sushil Bhatt Vs. Moon Beverages Ltd. & Ors. 

Dear Sir, 

We represent the Respondent No.3, Varun Beverages Ltd. in the referenced application. 

We are filing: 

1. Reply on behalf of the Respondent No.3 along with Annexures. 

The aforesaid is available for download in the link below, as advance service on you. 

https:// ldr .m fbI '!Aii-5aMl k3g0gdcw58Pw UImSGpiWw?e=biqLxN 

Regards, 
Anuj Garg 
PRA LAW OFFICES, 
W-126, Ground Floor, Greater Kailash II, New Delhi-110 048, India 
Tel: (91-11) 406i-6735 
Email: anuj@pralaw,in 

1 
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